BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

ORIGNAL APPLICATION NO.39 OF 2022
IN THE MATTER OF:

Gedam Dilip Kumar

S/o. Gedam Dikaram, Aged 30 years
R/o. H.N0.2-65, Vullipitta Village
Tiryani Mandal

Komurambheem Asifabad District
Telangana — 504 297

Mobile N0.9908893247

Mail id: advsravan@gmail.com and other ... APPLICANTS
VERSUS
The Singareni Collieries Company Ltd.,
Rep. by its Chairman and Managing Director
Kothagudem
Bhadradri Kothagudem District
Telangana — 507 101.
Mail: dp@scclmines.com
Phone No.08744-242301 & others RESPONDENTS
e sl o ol e
SI. [ [ '
N | Dogument Date Description Pages
O,
1. Counter Affidavit 1-33
Pollution Mitigation measures by
2. | Annexure-I - SCCL 34-35
Aprli-2017 to | Noise quality monitoring data by
S, jPemmere-TL March 2022 | EPTRI, Hyderabad 3640
= Aprli-2017 to | Air quality monitoring data by
gl March 2022 | EPTRI, Hyderabad S
' Aprli-2017 to | effluents quality monitoring data
3. | Annexure-IV March 2022 | by EPTRI, Hyderabad el
3 Aprli-2017 to | Ground water Quality monitoring 3
P March 2022 | data by EPTRI, Hyderabad RATE |
- Aprli-2017 to | Surface water Quality menitoring . '
| B March 2022 | data by EPTRI, Hyderabad A
. 12.05.2000, | Vattivagu 1* diversion 146-150
R —— 27.08.2002 | permission copy & photos
' ' 07.08.2020 | Vaitivagu2™ diversion i
17.04.2021 | permission copy
0. | Annexure-VIII | March-2022 |Revenue & mine workingFlan | 454 55
_ with villages J




2

10.| Annexure-IX | 02.02.2006 | CMRI scientific study report 156-158
11.| Annexure-X 27.07.2017 | DGMS Permissions 159-175
12.| Annexure-XI ) bl DGMS Circular TECH 7-1997 176
January 2021 .
13.| Annexure-XII to April 2022 Minimate Records 177-220
Socio economic study report by
14.| Annexure-XI1l1 | February,2021 | Centre for good governance, 221-307
Hyderabad
December
15.| Annexure-XIV | 2019 to March EAM*T.IEEVANI Anhulatie & 308-329
2022 edical Camps Data
~ 06.02.2015 | Environment Clearance 330-339 |
16.| Antexme XV [ 20012016 |Coteendumio EC 340341
- TSPCB samples analysis report &
17.| Annexure-XVI 29.10.2021 STANDARDS ) 342-350
18.| Annexure-XVII Bio cagincering woiks, Diss, | 557 357
Settling ponds
19.| Annexure-XVIII | 2005 10 2022 | Plantation details & Photos 358-362
20. | Annexure-XIX 21.05.2020 | NEERI 35 Yrs expenditure 363
21.| Annexure-XX 2007-2022 Year wise production details 364
22| Annexure3XT " CSR-- civil works , Skill training 365-386
& Paper coverage *
2000-2031 | Habitat Amelioration Scheme | >0/ 11
23.| Annexure-XXII
07.08.2012 | HAS fee payment details 420-421
24. | Annexure-XXIII - R&R details 422-23
25.| Annexure-XXIV | 2015-2022 | Piezometric & phreatic wells 424-427
monitoring data
; Vehicular emissions quality
26| Annexie-xooy | APIEA0NTNL | ing data by EPTRT, 428437
March 2022
Hyderabad
of | mmeppesmeve| -  [SoCLComomeTovitonmentl | a0y,
responsibility
R 28.09.2000
28. XXVII 10.09.2003 | Forest clearance certificates 444-450
01.07.2011
29 Annexure- 04.11.2015 | CFE Certificate 451-456
| XXVIII 01.06.2017 | CFO Certificate 457-462
30. | Annexure-XXIX | 2006-2022 | Rainfall data Since 2006 463-479

Date:28.04.2022

e
/

]

Counsel for Respondents 1&9

Sri A.Sanjeev Kumar
Advocate, Hyderabad




BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

ORIGNAL APPLICATION NO.39 OF 2022

IN THE MATTER OF:

Gedam Dilip Kumar

S/0. Gedam Dikaram, Aged 30 years
R/o. HNo.2-65, Vullipitta Village
Tiryani Mandal

Komurambheem Asifabad District
Telangana — 504 297

Mobile N0.9908893247
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Through its Secretary
Ministry of Coal
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Telangana State Pollution Control Board
Rep. by its Member Secretary

A-3, Paryavaran Bhavan

Sanath Nagar Industrial Estate

Sanat Nagar, Hyderabad — 500 018

Mail: ms-tspcb@telangana.gov.in

Mobile: 04023887600.

District Collector and Magistrate
Komurambheem Asifabad
Telangana — 504293

Mail: collector kb(@ts.inc.in
Phone: 08733279401

District Medical & Health Officer
Komurambheem Asifabad

Telangana — 504293

Mobile No.98487529135

Mail: kumurambheemdmho(@gmail.com

District Agriculture Officer
Kumurambheem Asifabad
Telangana — 504 293

Mobile No. 7288894022

Mail: dackumrambheem@gmail.com

Deputy Executive Engineer, [rrigation Department
Vattivagu project, Office: Near TS Gurukulam for Girls
Asifabad, Kumaram Bheem Asifabad District
Telangana — 504293

Mobile: 9032765891

Mail: NA

General Manager,
Singateni Collieries Company Ltd
Bellampalli Arca, Kumram Bheem Asifabad District

Phone: 08735-231100
Mail: po_khg(@scclmines.com

RESPONDENTS

COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT NO.1 &9
[THE SINGARENI COLLIERIES COMPANY LIMITED (SCCL)]|

1, BHIMIREDDY SANJEEVA REDDY, Son of Sri BHEEMIREDDY KRISHNA
REDDY , aged about 58 years, currently working as GENERAL MANAGER in
the Singarcni Collicrics Company Limited, R/o.Goleti, KB Asifabad District
Telangana State, do hereby solemnly affirm and state on oath as follows:
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1. 1 am working as GENERAL MANAGER in the 1¥ Respondent Company
and | am authorized to depose on behalf of Respondent Nos.1&9 herein to

file this Counter Affidavit.

2. It is submitted that I have read and understood the contents of Application
and deny all the material allegations made therein against this Respondent,

except those that are specifically admitted hereunder.

3. At the outset, it is submitted that the Application is barred by law of
limitation. As the Application has to be filed within a period of 30 days
from the date of order or decision under Sec.14 & 16 of the NGT Act. Inthe
instant case, Environment Clearance(EC) has been granted on 06.02.2015
and three Forest Clearances (FC) on (28.09.2000,10.9.2003 & 01.07.2011),
but the applicanUpetitioner for the reasons best known, has filed the
Application after a lapse of about 6 years in case of Environmental
Clearance and (10) years in case of FC. Therefore, the application is liable

to be dismissed in limine.

4, It is submitted that the present Application is filed praying the Hon'ble
Tribunal to:

A. Declare the action of Respondent No.1, 3 and 9 is illegal, arbitrary
and contrary to the EP Act, 1986, Consent For Operation issued by
Telangana State Pollution Control Board and Environmental
Clearance dated 06.02.2015 for violating the Special Conditions No.v,
vi, Vill, 1x, Xv, xvi, Xvil, Xviil, xix, xxi, xxxi, xxxii, xxxiv, XXV, xxxix,
xlii, xlv, xlvi, xlvii and General Conditions No.ii, iii, iv, vi, ix, X, xi,
xii, 6, 9 etc.
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B. Appoint an independent experts Committee to verify the allegations
raised by the Applicants in regard to environmental violations,
damage caused to the water body, inundation, air, water pollution by
Respondent No.1,3 and 9 in the execution of Kairaguda Opencast
Coal Mine at Bellampalli area of Komuram Bheem Asifabad District
in Telangana State.

C. Direct the Respondent No.2 (MoEF) and 4 (TSPCB) to take stringent
action according to Section 5 of Environment (Protection) Act, 1986
for violations of Environment Clearance, Consent For Operation
conditions committed and loss caused to the environment, people by
Respondent No.1,3 and 9.

D. Direct the District Collector of Kumar Bheem Asifabad to enumerate
and assess the loss caused due to inundation and diversion of Vatti
Vagu by Respondent No.1 for providing appropriate rehabilitation and
resettlement.

E. Direct the Respondent No.2 to file an action taken report on the
violation of Special Conditions No. v, vi, viii, ix, xv, xvi, xvil, xviii,
Xix, X%i, Xxxi, xx%xil, xxxiv, xxxv, xxxix, xlii, xlv, xlvi, xlvii and
General Conditions No.ii, iii, iv, vi, ix, X, Xi, xii, 6, 9.

F. Direct the Respondent No.2 to initiate action against the Respondent
No.1 and 9 for non-compliance and fix accountability for the damage
caused to the property, loss to the villagers due to Khairagura Open
cast Mine.

G. Direct the Respondent No.1,3 to provide Rehabilitation and
Resettlement to the victims according to Special Condition No.xliii,
and implement CSR activities according to Condition No.v, xvii, xIvi, '
xIvii by taking assistance of local gram panchayaties.

H. Direct the Respondent No.l, 3 and 9 to set up Environment
Management cell, Environment Audit cell according to General
Condition No.xi, 9 of Environment Clearance dated 06.02.2015 and
direct the Respondent No.1 and 9 to set up separate account for funds

o
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earmarked for environmental protection measurcs for spending
according to EMP/EIA.

1. Direct the Telangana PCB to submit action taken report on Notice
No.2087/TSPCB/RO/NZB/W&A/20121-725, dated 23.12,2021.
J. Pass any such order, as the Hon’ble Tribunal may deem fit and proper

in the facts and circumstances of the case.

It is submitted that the Singareni Collieries Company Limited (in short
SCCL), the Respondent No.1 herein, is a Government Company within the
meaning of Sec-617 of Companies Act, 1956 and Sec.2 (20) of Companies
Act, 2013, jointly owned by the Government of Telangana and Government
of India on 51:49 equity basis, exclusively engaged in the work of
exploration, excavation, extraction and winning of coal. The Respondent
No.1 is currently operating 19 opencast and 24 underground mines in six (6)

Districts of Telangana Sate.

In reply to the averments made in para-1, it is submitted that Khairagura
Opencast Coal Mining Project is located near Devaiguda village in Tiryani
Tehsil of Kumram Bheem Asifabad District of Telengana State. Coal mining
operations in this project commenced on 01.07.2005 and expansion
operations started on 01.06.2015. The project is surrounded by villages like
Devaiguda, ullipitta, Chandruguda, dampur, Gowriguda, Saleguda and
Jendaguda villages and the people living in these villages mostly belong to
Scheduled Tribe community. The Respondent Company is taking various
pollution mitigation measures in the project for control of air pollution,

water pollution, noise & vibration and soil erosion etc.,, and the

Hvironmemal parameters monitored in and around the mine are within the
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stipulated norms. The mitigative measures being implemented in the project
for prevention/control of pollution are enclosed as Annexure-l. The
overburden does not contain any ceal dust and overburden earthen material
removed during the process of the mining operations is being dumped
separately at the earmarked sites within the mine lease area, coal is being
extracted and brought to the surface by dumpers and crushed in the pit-head
Coal Handling Plant and transported to Goleti Coal Handling Plant through
trucks covered with tarpaulin sheets. Further, it is informed that the
overburden is being dumped only at the designated locations as per approved
mining plan and Environmental Clearance. The overburden dumps are
stabilized and plantation is taken up for controlling soil erosion. At
Khairagura Open Cast Project , one Continuous Ambient Air Quality
Monitoring Station was established in core zone and the data is being
uploading to the Telangana State Pollution Control Board (TSPCB) website
on real time basis. The Continuous Ambient Air Quality Monitoring Station
data indicates that the monitored parameters are well within the Standards
stipulated for coal mines vide Notification No.GSR 742 (E), dated
25thSeptember 2000.  Also, ambient air, water, noise samples are being
monitored in the project area falling in core zone and villages falling in
buffer zone through a third party agency i.e., Environment Protection
Training And Research Institute, Hyderabad, a Central Pollution Control
Board recognized and National Accreditation Board for Testing and
Calibration Laboratories and the data reports are periodically submitted to
Telangana State Pollution Control Board. The monitored data shows that
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values are within permissible limits in the project area as well as in

surrounding  villages

including Ullipitta Village.

The environmental

monitoring data is enclosed as Annexures-II, ITI, IV, V, VI. Diversion of

Vattivagu was taken up as per the approval and design parameters provided

by Irrigation & CAD Department of Telangana State. Approval was also

accorded by lrrigation & CAD Department for the proposed Phase-II

diversion of Vattivagu. Copies of Irrigation & CAD permission letters along

with design parameters are enclosed as Anmexure-VIL. There is no affect

on water reservoir and on nearby villages due to back waters as vatti vagu

diversion was carried out in a systematic manner as per the directions of

Irrigation&CAD Department. The present status of project with reference to

the villages mentioned by the applicant is as follows:

Village Ullipitta Sale Guda Gouru Guda | Jenda Guda |

Present Ullipitta Village is| The village| Village is in| Village is

status located at a| saleguda is| South—west | situated on
distance of 250 m.| located at| direction of | west '
from external | about 3.8 Km| the mine, | direction of
overburden dump|in the south|located the mine.
(D3 External | side of | beyond the| As controlled
Dump) of the| Khairagura danger zore| blasting is
project. The | opencast mine. | of 500m. | adopted in
overburden Hence, there is| from the blast| the project,
dumping in D3| no affect of] site there is no
external dump | neither As controlled | impact due to
was completed in| overburden blasting  is| Blasting
February 2022, The| dumping nor| adopted  in| vibrations
dump has been| Vattivagu the project, and noise on
stabilized and | Backwater on|there is no| this wvillage,
reclaimed with | this village. impact due to| which is
plantation. Blasting about 6.00
Also, there is no vibrations Km. from the
affect of Dback and noise on| project.
 water due to vatti this village,
‘vagu diversion as which is
the village Reduced about 1.20
level (RL) (942.2 Km. from the




m RL) is above the project.
Full Reservoir
Level (FRL) of
vatti vagu (939.5 m
RL). '

A revenue plan showing mine workings with respect to Vattivagu water
reservoir and nearby villages is enclosed as Annexure-VIIL. A scientific
study was carried out through Central Mining Research Institute, Dhanbad
and study recommendations are being followed in blasting operations for
protection of vattivagu reservoir and surrounding villages. Also, Directorate
General Of Mines Safety permission was obtained for carrying out
controlling blasting operations. The ground vibrations are being regularly
monitored in the project by using Minimate instrument. The details of
scientific investigations, Directorate General Of Mines Safety permission,
Directorate General Of Mines Safety Circular on permissible limits and
blast vibrations monitoring report are enclosed as Annexures-IX, X, XI, XII

respectively.

7.  In reply to the averments made in para-2, it is submitted that Controlled
Blasting is being carried out as per the Directorate General Of Mines Safety
Permission and Central Mining Research Institute scientific study
recommendations only. Blasting is done using non-electric delay detonators
for controlling ground vibrations to a large extent. The blast induced
vibrations are being regularly monitored in terms of peak particle
velocity(ppv) and air over pressure and the values are well within the limits

as stipulated by Directorate General Of Mines Safety. Coal layers are being
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extracted separately and the same is being transported to Goleti Coal
Handling Plant located at 16.96 Km by tarpaulin covered trucks. No coal
dust is dumped in the dump yard and only earthen overburden material is
dumped at the designated locations. All the mining operations including
overburden dumping are carried out as per Environmental Clearance
conditions. As on date, there is no complaint on health issues of villagers
and cattle. A social audit /socio-economic survey was carried out through
Centre for Good Governance, Hyderabad and the study also includes health
survey of surrounding villages. The social audit study report is enclosed as
Annexure-XI1I. The report reveals that there are no health impacts due to
mining operations. Singareni Collieries Company Limited is conducting
periodical health screening camps and awareness camps in surrounding
villages and distributing free medicines based on diagnosis. Free Mobile
Medical Van “SANJEEVANI” is being provided daily with qualified doctor,
medical staff and testing facilities such as X-Ray, E.C.G. Spiro analyzer,
blood test, urine test, etc. for medical checkups & treatment of pecple living
in surrounding villages & Rehabilitation and Resettlement centres in
Bellampalli Area. There are no occupational health issues recorded in
surrounding villages except for some common ailments. The details of
health checkups conducted by Singareni Collieries Company Limited in
surrounding villages are enclosed as Annexure-XIV. Over burden dumping
is being done at designated locations only as per approved Mining plan
within mine lease area. Overburden dumping operations were carried out in

the project as per the dumping strategy approved by Ministry of Coal and
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Ministry of Environment, Forests & Climate Change. As per Environmental
Clearance (EC) Condition, the permitted height of the No. 3 Dump is 120 m.
The working of the dump was completely stopped in February 2022 as
permitted height of the dump reached 120 m. It is to reiterate that there is no
illegal dumping in the surrounding areas. The Environmental Clearance
letter approved by Ministry of Environment, Forests & Climate Change is
enclosed as Annexure- XV, There is no coal dumping near Ullipitta village
and hence there is no possibility of coal dust flowing into the water bodies
and seeping in to the ground water. The present quarry operations are around
5.5 Km away and also the coal dumping is around 3 Km away from the
Ullipitta village. The quality of effluents, surface and ground water is being
periodically monitored and study reports indicates that there is no

contamination of these water bodies due to mine effluents.

8.  Inreply to the averments made in para-3, it is submitted that the coal seams
extracted from the quarry are being sent to Goleti Coal Handling Plant
through trucks covered with tarpaulin as such there is no chance of coal dust
flowing into water swreams. Further effluent samples are collected and
analyzed by third party i.e Environment Protection Training And Research
Institute, Hyderabad and the results shows that there is no water pollution
due to mine discharge. On receipt of complaint received by Sri Gedam
Dileep R/o.Ullipitta village, on 29.10.2021 the Telangana State Pollution
Control Board officials monitored air, noise and water quality of Vattivagu
reservoir and ground water quality in Ullipitta village. The results of the
monitored samples show that there is no pollution of air, water and noise.
S th
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Telangana State Pollution Control Board analysis reports and coal mine
standards are enclosed as Annexure XVI. The health survey conducted by
Centre for Good Governance, Hyderabad as a part of third party social audit
indicates that there is no incidence of diseases in nearby villages as a result
of ongoing coal mining operations in Khairagura Open Cast Project. There
is no adverse affect on aquatic life of vattivagu water, Presently, the contract
is issued to ST fishermen co-operative society (vattivagu colony,
Chirrakunta village) by K B Asifabad District Fisheries Department,

(Telangana state) for fishing in Vattivagu reservoir.

In reply to the averments made in para-4, it is submitted that the overburden
is dumped in earmarked dump site up to a height of 120 m. as per the
approved mining plan and Environmental Clearance conditions. In between
village and existing overburden dump, there is a garland drain of 2.5 km
length around the dump followed by an earthen bund to arrest silt from
overburden dump surface run off and also the dump has been stabilized with
plantation. Photographs showing soil erosion control measures adopted in
the project are enclosed as Annexure XVIL. About 14,78,294 nos. of plants
were planted in an area of 393.23 Ha till 31.03.2022. (dump area- 338.95
Ha. including 20 Ha of internal dump, avenue & green belt area- 54.28 Ha.).

Details of plantation are shown as Annexure- XVIIL

In reply to the averments made in para-5, it is submitted that various

mitigation measures are being adopted in the project for prevention/control

of air pollution, water pollution, noise & vibration and soil erosion. Blasting
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12
permission, Directorate General Of Mines Safety Circular Tech. No. 7/ 1997
and Central Mining Research Institute scientific study recommendations
only. The monitored noise, air and water sample results are within the
permissible limits. At Khairagura Open Cast Project, one Continuous
Ambient Air Quality Monitoring Station is established in core zone for
analyzing the air quality and data is uploading to the Telangana State
Pollution Control Board website on real time basis. The Continuous
Ambient Air Quality Monitoring Station data has never exceeded the
standards as stipulated for coal mines. Besides this, ambient air, noise (once
in fortnight), water samples (once in 3 months) are being monitored in core
and buffer zone by third party ie Environment Protection Training And
Research Institute, Hyderabad and the monitored results are within

permissible limits in all sutrounding villages including Ullipitta Village.

11. In reply to the averments made in para-6, it is submitted that the Mining Plan
and Mine Closure Plan of khairagura Open Cast Expansion Project was
prepared and approved by Ministry of Coal in 2014. The mine closure
involves implementation of progressive as well as final mine closure
activities. Presently, the progressive mine closure plan is being implemented
by Project authority as per the approved Mining Plan & Mine Closure Plan.
Reclamation has been taken up concurrently with the progress of mining
operations. Plantation has been taken up in an area of 393.23 Ha. with
14,78,294 nos. of native species as on 31.03.2022. Annual report on mine
closure activities is being submitted to coal controllers Organization along

with expenditure details. The Progressive mine closure activities were

;::@Lj

The » Mianaper

Sngmreni Collenes (oo 1
Belam e

Dt Areg
GOLET) - 5p4 295

Dist: Kémrame
Asitabad (T S)




13
audited by Ministry of Coal approved third party agency, National
Environmental Engineering Research Institute , Nagpur for the period from
2013-2014 to 2017-2018 and the expenditure of Rs 65.81 crores spent on
mine closure activities was also certified by the agency. The details of third
party certification of mine closure activities are enclosed as Annexure XIX.
Final mine closure plan will be prepared and implemented five years before
the closure of the mine after due approval from Ministry of Coal and details
will be submitted to Ministry of Environment, Forests & Climate Change as

a part of Environmental Clearance compliance.

12.  In reply to the averments made in para-7, it is submitted that Controlled
Blasting Technique is being adopted basing on the scientific study
conducted by Central Mining Research Institute with the approval of
Directorate General Of Mines Safety. Controlled blasting is being practiced
with non-glectric delay detonators (NONELSs) for control of blast induced
ground vibrations. Mitigative measures like optimum charge per hole,
sequence of blasting, blasting design, blasting pattern, etc., are adopted to
reduce the ground vibrations. The blasting vibrations are being measured
and recorded and the results are within the limits. There is no
subcontracting of blasting activity and the same is being carried out by
Singareni Collieries Company Limited only under the supervision of one

First Class Mine Manager certificate holder and other qualified and

experienced personnel.
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13. In reply to the averments made in para-8, it is submitted that Vattivagu
diversion was taken up as per the approval of the Telangana state Irrigation
Dept (Irrigation & CAD). There is no inundation of houses and agriculture
lands due to diversion of vattivagu in dampur (944 m Reduced level) and
chanduguda (943 m Reduced level) villages as these villages are above the
Full Reservoir Level (939.50 m Reduced level) of Vattivagu Reservoir. Due
to this diversion, there has been no reduction in storage capacity of
Vattivagu Reservoir. Irrigation & CAD officials have been periodically
inspecting the reservoir and there are no complaints about reduction of its

storage capacity due to Vattivagu diversion.

14. Inreply to the averments made in para-9, it is submitted that since inception
of the project, annual coal production has never exceeded the sanctioned
Environmental Clearance capacity as approved by Ministry of Environment,
Forests & Climate Change. The details of annual coal production achieved
in Khairagura Opencast project from the beginning of the mining operations

are enclosed as Annexure- XX.

15. Inreply to the averments made in para-10, it is submitied that the Telangana
State Pollution Control Board officials inspected the Mine and Ullipitta
village and conducted analysis of Air, Water and Noise samples on
29.10.2021. They have collected air samples at substation in Core Zone and
in Ullipitta Village in buffer zone of Khairagura Open Cast Project. The
analysis data of samples collected in nearby village indicates that monitored
parameters are within permissible limits. The Particulate Matter (PM10)

value recorded at core zone location (substation of the project) is 112 pg/m3
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which is well within the stipulated limit of 250 pg/m3 as per Coal Mine

standards, GSR 742(E) dated 25.09.2000.

In reply to the averments made in para-11, it is submitted that the
Respondent Company has been submitting the environmental monitoring
data reports of the project to Telangana State Pollution Control Board on
regular basis. The monitoring has been carried out through Environment
Protection Training And Research Institute, Hyderabad, a Central Pollution
Control Board recognized and National Accreditation Board for Testing and
Calibration Laboratories. The monitored data shows that the parameters are
within the stipulated limits. The Pollution Control Board (TSPCB) officials
inspected the Mine and Ullipitta village and conducted analysis of Air,
Water and Noise samples on 29.10.2021. They have collected air samples at
substation in Core Zone and in Ullipitta Village in buffer zone of Khairagura
Open Cast Project. The analysis data of samples collected in nearby village
indicates that monitored parameters are within permissible limits .The
Particulate Matter (PM10) value recorded at core zone location (substation
of the project) is 112 pg/m’, which is well within the stipulated limit of 250

pg/m’ as per Coal Mine standards, GSR 742(E) dated 25.09.2000.

In reply to the averments made in para-12, it is submitted that the photos
shown by the complainant are related to water logging of ullipitta village
due to surface run off from nearby catchment area as a result of heavy
rainfall of 185 mm recorded 22.07.2021 and some silt was carried from

surrounding areas. However, deck drains, garland drains and settling ponds
]
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were provided for arresting silt from overburden dump surface runoff

Rainfall data since 2006 enclosed as Annexure XXIX.

In reply to the alleged non-compliance mentioned by the Applicant in para-

13, the Respondent Company su

bmits the compliance status as follows:

EC granted by the
Ministry on 6.2.2015and
modified on 20.1.2016

Compliance status as given by
Singareni Collieries Company
Limited

Total project area is 1217.15
Ha out of which forest land is
296,86 ha and non-forest
land is 920.64 ha

For diversion of 296.86 Ha. of |
forest land, Singareni Collieries
Company Limited handed over
equivalent extent of non-forest
land and paid compensatory
afforestation charges to forestry
department for development of
alternate forest.

As per Environmental Clearance,
plantation has to be done in an
area of 882.29 Ha al the mine
closure stage, by the end of 2027.
Up to 31.03.2022, plantation was
completed in 393.23 Ha as a part
of  progressive reclamation
activities and remaining plantation
work will also be completed by the
end of mining operations,

¥x. The seasonal data for
ambient air quality has been
documented and all results at
all stations are  within
prescribed limits.

Singareni Collieries Company
Limited has been monitoring
ambient air quality in the project
area (core zone) and surrounding
villages (buffer zone) through
Environment Protection Training
And Research Institute,
Hyderabad, a Central Pollution
Control Board recognized and
National Accredilation Board for
| Testing and Calibration

2 Laboratories and the quarterly data
reports are being submitted to
st
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Telangana State Pollution Control
Board. The monitored data
indicates that the air quality
patameters are well within the
stipulated limits. One Continuous
Ambient Air Quality Monitoring
Station is also operating at the
project site and ambient air quality
data is being uploaded to
Telangana State Pollution Control
Board website on real time basis.
The Continuous Ambient Air
Quality Monitoring Station data
indicates that the air quality
parameters are within the limits as
per coal mine standards stipulated
by Ministry of Environment,
Forests & Climate Change

The Pollution Control Board
(TSPCB) officials inspected the
Mine and Ullipitta village and
conducted analysis of Air, Water
and Noise samples on 29.10.2021.
They have collected air samples at
substation in Core Zone and in
Ullipitta Village in buffer zone of
Khairagura Open Cast Project. The
analysis data of samples collected
in nearby village indicates that
monitored parameters are within
permissible limits. The Particulate
Matter (PM10) value recorded at
core zone location (substation of
the project) is 112 ug/m3 which is
well within the stipulated limit of |
250 pg/m3 as per Coal Mine
standards, GSR 742(E) dated
25.09.2000.

xii, Coal transportation in pit | Coal Transport Trucks are being
Crusher to surface CHP | covered with tarpaulin sheet
through belt conveyer (1.5 | and the same is regularly
km length), Surface to Siding | monitored for necessary
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by trucks 14 Km and siding
to loading by wagon.

compliance.

Xiii. There is R & R
involved. There are 538
PAFs for these production.

The Full Reservoir Level of the
Vattivagu is 939.50 m RL. The
Ullipitta Village (942.20 m RL) is
situated in up-stream on North-
West side and back water never
entered the village. Rehabilitation
and Resettlement was
implemented for 881 Project
Affected Families and 488 Project
Displaced Families.

already

xiv. Total capital cost of the
project is Rs. 50.46 Crores.
CSR Cost Rs. 5.00 per tonne.
R & R Cost Rs. 17.83 Crores.
Environmental management
cost (Additional
environmental capital
expenditure shall be Rs.
4.10 lakhs, Revenue
expenditure shall be Rs.
18.72 per Tonne).

The corporate social
responsibility(CSR) plan is
being implemented as per the
corporate social responsibility
policy approved by Singareni
Collieries Company Limited’s
Board of Directors. Various
activities are being taken up
under corporate social
responsibility every year, such
as laying of roads, construction
of drains, toilets, providing
drinking water facilities, bore
wells, power lines, self
development trainings, mobile
medical van with qualified
doctors & crew, medical camps
etc.,

An amount of Rs. 22.13 Crores
was spent on corporate social
responsibility civil activities in
the surrounding villages of the
project. The corporate social
responsibility expenditure is
more than Rs. 5.00 per tonne of
coal. The details of enclosed as
Annexure-XXI.

Further, the following works

have been taken up recently in
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- e. Nallah strengthening works 200

xv. Water body- Vatti Vagu ]

(Diversion  of  Phase-I
completed and Ph-1I yet to be
carried out)

Ullipitta Village:

a. Construction of Bus Shelter- Rs.
2 Lakhs

b. Construction of 2 no.s box
culverts- Rs. 20 lakhs

¢. Construction of 2 houses - Rs.
12 Lakhs

d. Laying of CC road of 1 Km -
Rs. 60 Lakhs

m - Rs. 20 Lakhs
f. Hume pipe culvert no.l - Rs. 6
Lakhs
g. Establishment of RO plant with
shed and bore well—Rs. 8
Lakhs
h. Construction of Community hall
under proposal under
corporate social responsibility -
Rs. 5 Lakhs
Diversion of Vattivagu was taken up
as per the approval and design
provided by Irrigation & CAD
Department of Telangana State.
Approval was also accorded by
Irrigation&CAD Department for the
proposed Phase-Il diversion of
Vattivagu.
There is no affect on water reservoir
and on nearby villages due to back
waters since vatti vagu diversion
was carried out in a systematici
manner as per the directions of|
Irrigation8tCAD Department.

xvil. Wildlife issues: There
are no National Parks,
wildlife sanctuary, biosphere
reserves found in the 10 km
buffer zone.

Forest clearance was obtained
for 29686 Ha for mining
operations (Lr. No F.No.8-28/94-
FC, dt. 28" September, 2000 for
29.85Ha. Lr. No.F.No.8-102/2000-
FC, dt. 10® September, 2003 for
140.30Ha. and Lr. No. F.No.8-
28/94-FC, dt. 1% July 2011 for

126.71 Ha.). Torest clearance
copies enclosed as Annexure
o
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XXVIT

Also, an amount of Rs. 41.92
Lakhs was paid to Forest
Department  towards Habitat

Amelioration Scheme and the

| details are enclosed as Annexure-

XXIL

xix. Total afforestation plang’»); As per Environmental Clearance,

shall be  implemented
covering an area of 882.29 ha
at the end of mining. Green
Belt over an area of 231.79
ha. Density of tree plantation
2500 trees/ha of plants.

plantation has to be done in an
area of 882.29 Ha at the mine
closure stage i.e., by the end of

2027. Up to 31.03.2022,
plantation was completed in
39323 Ha as a part of
progressive reclamation
activities and remaining

plantation work will also be
completed by the end of mining
operations.

» The restoration and reclamation
plan envisaged in the approved
Environmental Monitoring Plan
is being implemented.

5 Plantation is also taken up by
Singareni Collieries Company
Limited in 57.00 Ha. of Reserve
Forest land in consultation with
Divisional Forest  Officer
(DFO)., Asifabad division.

XKXi.
mentioned that total 556
families were already
displaced. 18 families were
displaced as a part of
Khairagura OC in of Rs.
17.83 Crs has already paid
under R & R package 2005
before R & R Policy.
Another 49 families who are
near Vattivagu are also
proposed for rehabilitation on
their request. An amount of

The proponent also |

Rehebilitation and Resettlement

(R&R) was already implemented
for 881 Project Affected Families
and 488 Project Displaced
Families. Rehabilitation  and
Resettlement details are enclosed
as Annexure- XXITL

|
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" Rs. 365.21 Lakhs provided

and R&R will be carried
through State Government.

3. EC Compliance Report:

The compliance Monitoring
Report of the MoEF,
Regional Office, Banglore
vide letter No. EP/12.1/660
dated 06.08.2013 which was
deliberated in the Committee
which noted that the
proponent has largely
complied with the earlier EC
and other conditions are in
the process of compliance
which include following:

i. Crushers at the CHP be

operated with  system to
check fugitive emissions;
Drilling should be wet

operated; Controlled blasting
should be practiced only
during day
Afforestation shall be done in
a phased manner up to total
area of 819.65 Ha
Progressive mine closer plan

time;

be implemented by
reclaiming quarry  ares; |
Regular  monitoring
ground water and quality
shall be carried out; artificial

ground  water  recharge
measures; 10 % workmen
should be subjected to

occupational health checkup™
Establishment of  four
ambient air quality
monitoring stations; Conitrol

of |

of fugitive dust emissions

Various dust suppression
measures are being implemented
in the project like sprinkling on

haul  roads, mist spray
arrangement at coal handling
plant.

Wet drilling is also being
practiced to control dust
emissions.

Fugitive dust emissions are being
regularly monitored by
establishing 8 air quality

monitoring locations.
Regular plantation is being taken |
up in monsoon season every
year.

Controlled blasting is being
practiced using non-electric
delay detonators to control blast
induced vibrations.

Ground water levels are being
monitored covering a network of
14 open wells and 5 piezo meters
4 times in a year and monitored
data is being submitted to
Ground water department and
Ministry of Environment, Forests
& Climate Change. Ground
water level monitoring data is
enclosed as Annexure-XXIV.
Air quality is being monitored
once in fortnight, ground water is
being monitored once in 3
months and the monitoring data
reports are being periodically
submitted to regulatory
authoritics.

The water, air, noise monitoring
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from all the sources; regular | data indicates that the pollutant

submission of data on | concentrations are complying
ambient air quality; Adequate | with stipulated norms.

measures  control  noise |» The Base Workshop wvehicle
levels. wash effluent and Coal Handling

ii.

Proper collection and
treatment of industrial waste

Plant waste water are being
treated in 2 Effluent Treatment
Plants and the treated water is

water; being utilized for internal
purposes like dust suppression
iii. Regular monitoring and | and plantation.
control of  vehicular |e Vehicular pollution is being
emission; Provision of | monitored once in six months
personal safety devices and | and data is being submitted to
occupational health | regulatory authorities. Details
surveillance. enclosed as Annexure-XXV

EC conditions

Compliance status as given by
Singareni Collieries Company Limited

Specific Conditions:

iii. The Voids shall be
filled up to the near
ground level by the OB
from the new Ullipetta
Dorli mine. The coal
| transportation on road

Coal transport trucks are being
optimally loaded, completely covered
with tarpaulin and ensured at Singareni
Collicries Company Limited ’s check
posts. In addition, surprise checks are
being done by security personnel at
regular intervals.

by mechanically
covered trucks.
' v. The social audit

report of the CSR to be
submitted to the MoEF
for record and be
uploaded on to the
Company’s website.

corporate social responsibility works
are done area-wise as per the requisition
reccived from people’s representatives
and as per Singareni Collieries
Company Limited corporate social
responsibility Policy. A Social-audit
/socio economic survey was carried out
through Centre for Good Governance,
Hyderabad. The social audit report of
the corporate social responsibility was
submitted to Ministry of Environment,
Forests & Climate Change and the half
yearly compliance report is displayed
on company website.

vi. Instead of provision
of bag filters, effective
sensor operated water

> A mist sprayer is provided at crusher of
pit-head Coal Handling Plant.

> A sensor operated wetting point is
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sprinkling system be
provided  for  dust
suppression at crusher

provided to wet coal loaded dumpers|
before unloading into crushers [
» Fixed point  water  sprinkling

closer plan will be
submitted to MoEF 35
years in advance offinal
mine closure for
approval.

house and transfer| arrangement is provided along the
points at pit head coal | crushers, around pre weigh bin.
handling arrangement.

viii. The final mine | Final mine closure plan will be

prepared and implemented five years
before the closure of the mine after due
approval from Ministry of Coal and
details will be submitted to Ministry of
Environment, Forests & Climate
Change as a part of Environmental
Clearance compliance.

xiv. The OB shall be
completely re-handled
at the end of the mining
and will be back filled
upto the ground level
and covered with about
a meter thick top soil
and put to use. The land

» The overburden will be back filled up
to the ground level & covered with top
soil for agriculture purpose as per
approved mining & mine closure plan
by Ministry of Coal at final stage of
the project

» Backfilling operations were started
from the month of January, 2013 and

produced which should
be adjusted as per the
annual mflation.

after mining shall be| backfilling is in progress.
brought  back for

_agriculture purpose.
xvi. Appropriate ' An embankment of 3.0 Km length (top
embankment shalibe | width- 10m, bottom width-16m, height-

| provided along with 3m above the Highest Flood Level )
side of the river/nallah | was constructed along Vattivagu
flowing near or Teservoir.
adjacent to the mine.
xvii., The CSR cost| The corporate social responsibility
should be Rs. 5 per| plan is being implemented as per the
Tonnes of  Coal | corporate social responsibility policy

. development trainings, mobile medical

approved by  Singareni Collieries
Company Limited ’s Board of]
Directors. Various activities are being
taken up under  corporate social
responsibility  every year, such as
laying of roads, construction of drains,
toilets, providing drinking water
facilities, bore wells, power lines, self]

van with qualified doctors & crew,
medical camps etc.,

An amount of Rs., 22.13 Crores was

%@:-\3 spent on corporate social responsibility
7/
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civil activities in the surrounding
villages of the project. The corporate
social responsibility expenditure is
more than Rs. 5.00 per tonne of coal.

Further, the following works have been
taken up recently in Ullipitta Village:

a. Construction of Bus Shelter- Rs,
2 Lakhs

h. Construction of 2 no.s box culverts-
Rs. 20 lakhs

¢. Construction of 2 houses - Rs. 12 |
Lakhs |'

d. Laying of CC road of 1 Km-Rs. 60 |
Lakhs ‘

e. Nallah strengthening works 200 m -
Rs. 20 Lakhs

f. Hume pipe culvert no.l - Rs. 6
Lakhs

g. Establishment of RO plant with shed
and bore well—Rs. 8 Lakhs

h. Construction of Community hall
under proposal -~ under corporate
social responsibility - Rs. 5 Lakhs

xviii & xix. Everybody
in the core area should
be provided with mask
for protection against

fugitive dust emission.
Dust mask 1o be i'
provided to everyone |

_working in mining area.
xx. The supervisory
staff should held
personally responsible
for ensuring
compulsory regarding
wearing of dust mask in
core area.

Protective wear like dust masks are
being provided to employees working
in core area for protection against
fugitive dust emissions.

The supervisory staff is ensuring
wearing of dust mask by employees
working in the core area while carrying
out inspection of core area. The
concerned supervisors were instructed
in writing to ensure that all employees
working in core area must wear dust
masks.

xxii. The mining arca
should be surrounded
by green belt having
thick closed canopy of
the tree cover.

|

» The mining area is surrounded by
green belt having closed thick
canopy of the tree cover. Plantation
is being taken up every year as per
approved Environmental
Management Plan .

| » About 14,78,294 nos. of plants were

o
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planted in an area of 393.23 Ha till
31.03.2022. (dump area- 338.95 Ha.
including 20 Ha internal dump,
avenue & green belt area:
54.28Ha.).

xxiii. The embankment
constructed alongthe
river boundary shall be
of suitabledimensions
and critical patches
shall be strengthened by
stone pitching on the
river front side and
stabilized with
plantation so as to
withstand the peak
water flow and prevent
mine inundation.

»  An earthen bund of 3 Km length
all along Vattivagn reservoir was
provided

embankment dimensions :
*  top width-10m
*  bottom width-16m
*  height-3m above the Highest
Flood Level.
Embankment was strengthened by
stone pitching on the reservoir front,
was stabilized with plantation so as to
withstand the peak water flow.

xxiv. There shall be no
overflow of OB into the |
river and into the
agriculture fields and
massive plantation of
nativespecies shall be
taken up in the area
between the river and
the project.

» All necessary measures such as
preparation of drains around dumps,
making of earthen bund around
dumps, stabilization of final dumps
with plantation, etc. are being taken
up to prevent overflow of
overburden into the Vattivagu
reservoir and into the agricultural

_fields.

» The garland drains, deck drains,
check dams etc., are being regularly
de-silted and maintained properly

» An carthen bund is made 3.0Km
length all along Vattivagu reservoir.
* top width-10m
* bottom width-16m

» height-3m above the Highest Flood
Level. Massive plantation is taken
up in the area between the
Vattivagu and the project by
planting native species

xxx. The  project
authorities shall
undertake repairing and
tarring of roads used for
mineral transportation.
A 3 tier green
comprising of a mix of
native species shall be

4;’7;._@1\ | developed all along the |

» Regular repairing and tarring of
coal transport road is being done at
regular intervals.

» A 3-tier green belt comprising of a
mix of mnative species was
developed all along the major
approach roads.
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major approach roads.

XXXi. Controlled
blasting  shall  be
practiced with use of
delay detonators and
only during daytime.
The mitigative
measures for control of
ground vibrationsand to
arrest the rocks and
boulders  shall be
implemented.

» Controlled blasting with NONEL
(non-electric delay detonators) is
being done

» The blasting is being carried out
only in day time

» Mitigative measures like optimum
charge per hole, sequence of
blasting, blasting design, blasting
pattern , etc., are adopted to reduce
the ground vibrations and to arrest
fly rock.

XXXiX. Regular
monitoring of ground
water level and quality
shall be carried out by
establishing a network
of existing wells and
construction of new
piezometers, The
monitoring for quantity
shall be done four time
a year in pre
monsoon(May),
monsoon (August), post
monsoon(November)
and winter (January)
season and for quality
in May. Data thus
collected shall be
submitted to  the
Ministry of
Environment, Forest &
CC and the Central
Pollution Control Board
quarterly within one
month of monitoring.
xliii. Land oustees shall
be compensated as per

the norms laid out R&R | per the State Government
Policy of CIL or the| Rehabilitation and Resettlement policy
| National R&R Policy or | guidelines. J
| R&R Policy of the State
| Government whichever
is higher.

The ground water levels are being
monitored with a network of 5 nos. of
piezometers and 14 nos. of existing
open wells. The piezometric & phreatic
levels monitoring data and ground
water quality data is being submitted to
Ministry of Environment, Forest & CC
alongwith  Environmental Clearance
compliance reports.

Rehabilitation and Resettlement was
already implemented before 2013 as

| xlvi.  The  project
authorities shall in
consultation with the

> The corporate social responsibility
activities are being taken up every
vear in consultation with the
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Panchayats of the local
villages and
administration identify
socio-economic and
welfare measures under
CSR to be carried out
over the balance life of

Panchayats of the local villages &
administration.

The corporate social responsibility
activities are being continued in the
project

bring into focus any
infringements/deviation
/violation of the
environmental or forest
norms/conditions.

c¢. The  hierarchical
system or
Administrative Order of
the company to deal
with environmental
issues and for ensuring
compliance with the
environmental
clearance  conditions
shall be furnished.

d. To have proper
checks and balances,

. The Singareni Collieries Company

. The company has a well laid down

the company shall have
a well laid down system
of reporting of non-

the mine. L
xlvii,  Corporate . The Singareni Collieries Company
ironment Limited has a well laid down
Responsibility: Environment Policy approved by the
a. The Company shall Board of Directors having standard
| have well laid down operating procedurcs and to bring |
Environment Policy into focus any infringements/ |
approved by the Board deviation/  violation of the
of Directors. environmental or forest

norms/conditions.
b, The Environment The status of compliance of
Policy shall prescribe Environmental Clearance/Forest
for standard operating Clearance is being appraised to
process/procedures  to|  Singareni  Collieries ~ Company

Limited Board of Directors once in
three months as per Companies Act,
2013 by the project authorities

Limited has a well defined
hierarchical system to deal with
environmental  issues and for
ensuring compliance with the
environmental clearance conditions.
A company level environment cell
with qualified personnel headed by
GM(Environment) is established to
monitor and guide in implementation
of the environmental safeguards.

system of reporting non-compliances
/ violations of environmental norms
to the Board of Directors of the
company and shareholders as well as
status of compliance of other laws,
rules, etc. i.e. once in three months
under Companies Act, 2013. The

compliances/violations details are enclosed as Annexure-
of environmental norms | XXVIL
to the Board of
Directors  of  the
/\iém):x\\ company and/or
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shareholders or
stakeholders at large.

General Conditions:

xi. A separate
environmental
management cell with
suitable qualified
personnel shall be set
up under the control of
a Senior Executive, who
will report directly to

the Head of the
company.

Xii. The funds
earmarked for
environmental
protection  measures
shall be kept in separate

account and shall not be

diverted for  other
purpose. Year wise
expenditure shall be
reported to this
Ministry and its
concerned Regional
Office.

xvi. The clearance
letter shall be uploaded
on the company's
website. The
compliance status of the
stipulated
environmental
clearance  conditions
shall also be uploaded
by the project
authorities on  their

website and updated at
least once in every six

months so as to bring

xi. The Singareni Collieries Company
Limited has a well defined hierarchical
system to deal with environmental
issues and for ensuring compliance
with the environmental
conditions.

A company level environment cell with
qualified personnel headed by General
Manager(Environment) is established to
monitor and guide in implementation of
the environmental safeguards.

Xii. The funds ecarmarked for the
environmental protection are are being
spent for environmental protection
works only. The vyear wise
environmental expenditure is being
submitted along with half yearly
reports to the ministry and its regional
office of Ministry of Environment,
Forests & Climate Change xvi. The
Environmental Clearance letter was
displayed on company’s website i.e.
www, Scclmines.com.

The compliance status of the stipulated
environmental clearance conditions is
being updated once in every six months
along half yearly monitoring report on
company’s website i.e.
www .scclmines.com., so as to bring the
same in public domain.

Ambient air and critical sectoral
parameters are regularly displayed at
the entrance of the project premises and
mine office, in corporate office and on
company’s website ie.
www.scclmines.com.
xvii. The updated
monitoring reports on status of
compliance = of the  stipulated
Environmental Clearance conditions is
being submitted (both in hard copy,
soft data in e-mail) once in every six
months to the Regional Office,
Ministry of Environment, Forests &
Climate Change , Chennai, respective
Zonal Officer's of Central Pollution

half yearly
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the same in public
domain.

xvii. The project

proponent shall submit |

six monthly compliance
reports on status of
compliance of the
stipulated
environmental
clearance  conditions
(both in hard copy and
in email) to the
respective Regional
Office of the Ministry,
respective Zonal Office
of CPCB and the
SPCB.

xix. The Environmental
statement for each
financial year ending 31

| March in For-V is

mandated to be
submitted by the project
proponent  for  the
concerned PCB.

§. The proponent shall
abide by all the
commitments and
recommendations made
in the EIA/EMP report
so also during their
presentation to  the

6. This Environmental Clearance was

Control Board and the Telangana State |
Pollution Control Board , Hyd. [

xix., The Environmental Statement for
cach financial year ending 31" March
in Form-V is being submitted to the
concerned State Pollution Control
Board as prescribed under the
Environment (Protection) Rules, 1986,
as amended subsequently.
The Environmental Statement in Form-
V was uploaded on the company’s
website  i.e.  www.scclmines.com.,
along with the status of compliance of
Environmental Clearance conditions.
5. All commitments and
recommendations made in the
Environmental Impact Assessment /
Environmental Management Plan
report have been complied.

granted for enhancement of annual
production capacity of the project
from 3.0 Million Tonnes Per Annum
to 3.75 Million Tonnes Per Annum
(as per Ministry of Environment,
Forests & Climate Change circular
for enhancement of 50% production
with  respective to  previous
Environmental Clearance or 1.0
Million Tonnes production raise
sthen conducting of Environmental
Public Hearing is required). As per
above circular, conducting of
Environmental Public Hearing was
not done. However, the
commitments made during public
hearing conducted earlier were also
fulfilled by Singareni Collieries
Company Limited.

9. An area level environment audit cell
is setup with the following members
under the chairmanship of Staff
Officer to General Manager of area.

EAC. SL. | Designation
1 | Staff Officer to Chairman
6. The Commitment General Manager
made by the Proponent 2 | Area Engincer member
2 : (Flectrical & Mechanical) ‘
=T
Gﬂl’l(‘l"a' Ny ﬁa ggy

The Singareni Cclhiaries Co L (-
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to the issues raised
during Public hearing
shall be implemented.

9. The Propunent shall
setup an Environment

Audit cell with
responsibility and
accountability to

ensure implementation
of all the EC
Conditions.

The above audit cell is conducting
meeting once in a month and auditing
the condition wise compliance status of
all the Environmental Clearance
conditions. The above audit committee
prepares an Environmental Audit report
and advise project authority to initiate

3 | Deputy General Manager | member
| (Civil)
4 | Arca Environment Officer | member | |

action for compliance of conditions of |

the Environmental Clearance after
conducting meeting.

19. Iia_réply to the averments made in para-14, it is submitted that the

Respondent Company is taking various pollution mitigation measures in the
project for control of air pollution, water pollution and soil erosion etc., and
the environmental parameters monitored in and around the mine are within
the stipulated norms. At Khairagura Open Cast Project, one Continuous
Ambient Air Quality Monitoring Station was established in core zone and
analyzing the air quality continuously and the ambient air quality data is
being uploading to the Telangana State Pollution Control Board website on
real time basis. The Continuous Ambient Air Quality Monitoring Station
data indicates that the monitored parameters are well within the Standards
stipulated for coal mines vide Notification No. GSR 742 (E), dated
ZSmSeptember 2000. Also, ambient air, water, noise samples are collected in
core zone and the villages falling in buffer zone and analyzed through a third
party agency i.e Environment Protection Training And Research Institute,
Hyderabad, a Central Pollution Control Board recognized and National
Accreditation Board for Testing and Calibration [.ahoratories and the reports

are periodically submitted to ‘lelangana State Pollution Control Board. The
=y -
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The Singaren, Ceflienes Go.{
Belamealliares
COLET! - 504 292
Dist: Kumrambhaem

T e gy




31

monitored data shows that values are within permissible limits in all
surrounding villages including Ullipitta Village. The Pollution Control
Board (TSPCB) officials irispected the Mine and Ullipitta village and
conducted analysis of Air, Water and Noise samples on 29.10.2021. They
have collected air samples at substation in Core Zone and in Ullipitta Village
in buffer zone of Khairagura Open Cast Project. The analysis data of
samples collected in nearby village indicates that monitored parameters are
within permissible limits .The Particulate Matter (PM10) value recorded at
core zone location (substation of the project) is 112 pg/m3, which is well
within the stipulated limit of 250 pg/m3 as per Coal Mine standards, GSR
742(E) dated 25.09.2000. As on date, there is no complaint on health issues
of villagers. A Social-audit /socio economic survey was carried out through
Centre for Good Governance, Hyderabad and the study also included health
survey of surrounding villages. The report clearly revealed that there are no
health impacts due to mining operations and Singareni Collieries Company
Limited conducting periodical health screening camps and awareness camps
in surrounding villages and distributing free medicines based on diagnosis.
Free Mobile Medical Van “SANJEEVANI™ is being provided daily with
qualified doctor , medical staff and medical facilities such as X-Ray, E.C.G.
Spiro analyzer, blood test, urine test, etc. for medical checkups & treatment
of people of surrounding villages & people of Rehabilitation and
Resettlement  centres in Bellampalli Area. There are no occupational
health issues recorded in surrounding villages except some common
ailments. There is no affect on water reservoir and on nearby villages due to

Gﬂlﬂ"l Manager
The Singereni Collienes Co L.

BelampaliArea
GOLETI 2504 292
Dist: Kumrambheem
Asifated 175




32

back waters as vatti vagu diversion was carried out in a systematic manner
as per the directions of Irrgation& CAD Department. Diversion of Vattivagu
was taken up as per the approval and design given by Irrigation & CAD
Department of Telangana State. Approval was also accorded by Irrigation &
CAD Department for the proposed Phase-II diversion of Vattivagu.
Diversion of Vattivagu was completed with the approval and as per the
design of State Irrigation and CAD Department. For 2" diversion of
Vattivagu, approval was also accorded by Irrigation & CAD, Telangana
State. Project authority has provided appropriate compensation to the project
affected persons. Rehabilitation and Resettlement was implemented to all
the Project Displaced Families as per the Rehabilitation and Resettlement
policy. Hence, it is submitted that there is no violation of Environment
Protection Act, 1986, Air Act, Water Act and Environment conditions
imposed by Ministry of Environment, Forests & Climate Change in the

Khairagura Opencast Project.

20. In reply to the averments made in para-15 regarding limitation, it is
submitted that the Respondent Company has been implementing pollution
mitigation measures in the project in compliance to Environmental
Clearance and Consent For Operation conditions and the compliance reports
along with pollution monitoring data are being periodically submitted to
regulatory authorities like Ministry of Environment, Forests & Climate
Change and Telangana State Pollution Control Board. The Environmental
Clearance compliance in Khairagura Open Cast Project was also audited

through Indian Council of Forestry Research and Education, Dehradun.

Sty
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Further, as stated supra if is submitted that the present Application is barred by law
of limitation. As the Application has to be filed within a period of 30 days from
the date of order or decision under Sec.14 & 16 of the NGT Act. In the instant
case, Environment Clearance(EC) has been granted on 06.02.2015 and three Forest
Clearances(FC) on (28.09.2000,10.09.2003 & 01.07.2011), but the
applicant/petitioner for the reasons best known, has filed the Application after a
lapse of about 6 years in case of Environmental Clearance and (10) years in case of

Forest Clearance. Therefore, the application is liable to be dismissed in limine.

21. Tt is submitted that the Answering Respondent reserves his right to file an
Additional Counter affidavit during the course of hearing in the said
Application as and when required.

In view of the above mentioned facts, this Hon’ble Tribunal may be pleased
to dismiss the Application made by the Applicants as devoid of merits and may
pass orders as may deem fit in the interest of justice. The Answering Respondent

prays accordingly.
Li
i ¥ ([)b"' ritl Muan A0er
Sworn and signed before me on this the The Singarem Colienes Go.Li
28th day of April, 2022 at Hyderabad. BolampatiAres

GCOLET|-504 297
Dist. Kumrambheem

Before me Asifabad (T )

Attestor

VERIFICATION

I, BHIMIREDDY SANJEEVA REDDY, Son of Sri BHEEMIREDDY KRISHNA
REDDY , aged about 58 years, R/o. Goleti, KB Asifabad District, Telangana State
do hereby verify that the contents of the paras 1 to 21 are true to my personal
knowledge and that I have not suppressed any materizl fact.
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MITIGATIVE MEASURES

. Air pollution control measures:

The following air pollution prevention/control measures are being taken up at the project

>

>

YV V V VY A4

A4

7 nos. of 28 KL & 5 no of 10KL capacity mobile water sprinklers are being deployed in every shift for
dust suppression on haul roads and approach roads, dumps, coal transport road, etc.

The coal transport road leading to Khairagura expansion project from Goleti Township is black topped.
Resurfacing of coal transport road is being done at regular intervals

The permanent roads, like road to the pit head coal handling plant, permanent internal roads at site
office, etc., are laid with CC.

Vehicular emissions are being monitored for HEMM at a frequency of once in six months. Maintenance
& engine tuning of the vehicles is being carried out at regular intervals to control fuel exhaust
emissions.

The crusher house, conveyors, transfer points, discharge hoppers, etc, are closed with G.I. sheets to the
extent possible to control the dust generation.

A mist sprayer is provided at crusher of pit head coal handling plant.

A sensor operated wetting point is provided to wet, coal loaded dumpers before unloading into
crushers

Fixed point water sprinkling arrangement is provided along permanent haul roads, in crushers, around
pre weigh bin .

So far 14,78,294 nos. of plants were planted in an area of 393.23 Ha. up to 30.09.2021, Against 528.96
Ha. As planned up to 31.03.2023 as per approved EMP

dump area- 338.95Ha. (including 20 Ha internal dump)

avenue & greenbelt area: 54.28Ha.

Total 20 nos. of project affected persons (from PAFs& PDFs) are being deployed daily for sweeping,
collection & disposal off dust from entire coal transport road at Bellampalli Area.

Coal transporting trucks are being covered with tarpaulin and same is being ensured at SCCL's check
posts by security personnel.

Dust respirators are being issued workmen at regular intervals.

Pre-weigh bin truck dispatch system is provided at this project to reduce dust during loading of trucks.
The wet drilling is being adopted.

Controlled blasting technique with NONELs is being practiced for effective blasting and to control the
generation of dust, ground vibrations, fly rock, etc., during blasting operation

Eight nos. of Ambient Air Quality (AAQ) monitoring stations, four at core zone and four at buffer zones
were identified in consultation with Regional office, TSPCB, Nizamabad.

Il. Noise pollution control measures:

>
»
»

A4

YV V V V

>
»
M1

Sound proof cabins are provided in the HEMM.

Monitoring of noise level is being done regularly and record is being maintained.

Plantation is being carried out every year on dumps, in the vacant places, avenue and around
boundary to reduce the noise levels.

Planned preventive maintenance of HEEM & other vehicles is being done at regular intervals to control
noise.

Protective devices like acoustic wool, earplugs/ear muffs, etc. are being issued to workmen at regular
intervals.

Workmen are being subjected to occupational health surveillance periodically.

Speed limits are fixed for HEMM/vehicles to control the noise.

Regular fine tuning of engines is being done to reduce the noise.

In order to control noise due to impact, some coal is being left in coal bunkers & the height of fall of
coal is kept minimum to reduce noise.

Controlled blasting technique with NONELs is being practiced to control noise also.

Plaster shooting is avoided to the extent possible to reduce air shock wave.

. Water pollution control measures:

The following water pollution prevention/control measures are taken at this project.

» A washing plat form is constructed near base workshop for washing of HEMM and other vehicles.
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ETP (60KLD capacity) is constructed near base workshop.
CC drains are made for base workshop , for pit head CHP and for office.
RO plant is provided for supply of drinking water to employees working at this project.

YV V V V

The washing effluents generated from washing platform of the workshop are being treated in Effluent
Treatment Plant (ETP) provided for the purpose

A separate Effluent Treatment Plant (ETP) is constructed for CHP to treat the effluents from CHP.

» mine discharge water undergoes treatment in slow sand filter bed/sedimentation tank is being used for

A4

consumption and remaining water discharged into natural drains leading to Vattivagu
» Garland drains (dim: base width 2 m, top width 3 m, depth 3m) around the quarry and dumps are
provided with settling ponds followed by check dams to settle the run off soil during rains.

A4

Six nos. of CC check dams are constructed for dumps to arrest silt.

» Earthen bunds (base width 5m, top width 3m, height 3m) are made all around dumps to check runoff
into the

» Cleaning of drains, settling tanks, culverts, etc., are being done at regular intervals.

» A trench is made all around quarry boundary to prevent entering of rain water from surrounding area
into quarry.

Post-project air quality monitoring is being carried out by an external agency i.e. M/s. Environment

Protection Training & Research Institute (EPTRI)) which is CPCB recognized & NABL accredited lab as per the

frequencies stipulated by CPCB/ MoEF & CC for coal mining industries. A regional lab is established by EPTRI

with all required facilities at Mandamarri for serving Bellampalli region for monitoring of critical parameters
in the field.

The post project ambient air quality data is being submitted to RO, MoEF & CC and RO, TSPCB, Nizamabad

along with half yearly reports

IV.  Blasting vibration control measures:

The following Blasting vibration control measures are taken at this project.

» The controlled Blasting activity is being carried out as per the scientific study conducted by CMRI and
Aproved DGMS, Controlled blasting is being done with NONEL (non-electric  delay detonators).
Mitigative measures like optimum charge per hole, sequence of blasting, blasting design, blasting
pattern, etc., adopting to reduce the ground vibrations.

» The blasting vibration are being measured and recorded and the results are within the limits.

V. soil erosion control measures

The following soil erosion control measures are taken at this project:

» The ultimate slope of the dump is less than 28 degrees.
» year wise reclamation is being taken up as per approved EMP.

» So far 14,78,294 nos. of plants were planted in an area of 393.23 Ha. up to 30.09.2021, Against 528.96
Ha. As planned up to 31.03.2023 as per approved EMP
v' dump area- 338.95Ha. (including 20 Ha internal dump)

v' avenue & greenbelt area: 54.28Ha.

» Monitoring and management of reclaimed dump sites is being done and will be continued until the
vegetation becomes self-sustaining.

» Garland drains (dim: base width 3m, top width 10m, depth 3m) around the quarry and external
dumps are provided with settling ponds followed by check dams to settle the run off soil during
rains.

» Six nos. of CC check dams were constructed for dumps to arrest silt.

»  Earthen bunds (base width 5m, top width 3m, height 3m) are made all around external dumps to check
runoff into the natural drains.
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KHA OCP Noise levels monitoring data
Sampling interval: Once in fortnight

Sampling duration: 24 hours

From April 2017 -March 2018

Khaiargura OCP.Expan.(CZ) Pathibanda village (BZ) Ullipitta Dorli village(BZ)
Fortnight
Month g Lday Ln\ght Lday Ln\ght Lday Ln\ght
Stnd. 75 70 55 45 55 45
st
Apr- 1 70.2 61.2 411 394 47.2 38.7
2017 o 69.7 58.8 456 37.2 491 32.2
st
May- 1 70.4 54.8 46.4 380 48.0 35.0
2017 P 71.2 58.6 44.6 38.2 42.2 34.2
st
June- 1 70.4 554 422 35.6 454 334
2017 2" 69.4 50.2 440 38.2 46.2 34.5
July- 1 68.5 529 46.3 390 444 32.6
2017 2" 69.0 56.9 442 34.0 45.8 35.6
st
Aug- 1 70.2 54.2 420 379 46.3 33.2
2017 o 68.0 55.9 456 384 45.2 35.0
st
Sep- 1 60.8 48.4 497 417 - -
2017 o 60.5 52.2 494 41.8 - -
st
Oct- 1 62.7 49.2 50.6 425 - -
2017 2" 61.0 46.5 49.2 423 - -
st
Nov- 1 61.3 46.4 48.7 384 50.1 39.8
2017 2" 65.4 41.3 50.6 1.4 50.2 35.8
st
Dec- 1 62.3 472 49.8 390 49.6 39.1
2017 o 65.1 50.5 50.9 42.2 50.6 40.2
st
Jan- 1 63.3 504 - - - -
2018 | 2™ 60.1 51.8 - - - -
st
Feb- 1 60.4 50.8 493 38.9 48.5 373
2018 o 60.1 50.5 475 38.8 47.0 36.7
st
Mar- 1 60.5 49.6 471 38.7 454 36.1
2018 2" 60.5 497 472 38.7 47.0 36.7
Min. 60.1 41.3 411 34.0 42.2 32.2
Max. 71.2 61.2 50.9 42.5 50.6 40.2
98%tile 70.8 60.1 50.8 42.4 50.5 401

-No electricity power Supply
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From APRIL 2018 to MARCH 2019

Month Fort Khaiargura OCP.Expan.(CZ) Pathibanda village(BZ) Ullipitta Dorli village (BZ)
night
Lga Lright Lga Lnight Lya Lright
Stnd. | 75 70 55 45 55 45
Apr-2018 | 1 61.3 50.2 475 38.1 475 36.9
2 60.5 50.1 493 38.1 484 37.1
May-2018 | 1% 60.1 50.0 49,5 383 471 375
2" 60.4 50.1 48.9 38.1 467 365
Jun-2018 | 1° 60.0 49.8 475 387 464 365
2 60.4 50.3 483 380 450 36.8
Jul-2018 I 60.9 505 485 38.4 464 36.2
2 60.1 496 475 387 46.9 36.4
1™ 60.5 49,5 486 38.4 461 36.1
Aug-2018 | o 612 499 483 38.6 46.9 36.5
1™ 62.7 51.1 496 396 480 36.9
Sep-2018 | o 617 515 49.8 390 485 375
I 61.3 50.9 505 39.5 49,0 377
Oct-2018 | 2" 60.4 51.0 50.9 40.0 496 381
1™ 61.2 505 50.0 404 50.6 387
Nov-2018 | 2™ 62.1 498 495 406 50.0 397
1™ 61.3 505 50.3 39.9 494 393
Dec-2018 | o™ 619 514 50.9 403 50.4 40.0
1™ 60.4 518 49,5 39.8 493 40.4
Jan-2019 | 2™ 60.9 50.4 499 394 496 411
1™ 614 52.0 50.3 403 50.6 40.7
Feb-2019 | o 60.9 525 49.8 40.9 50.0 40.1
1™ 61.3 517 493 39.7 49.8 412
Mar-2019 | o 62.1 52.8 50.1 40.5 50.5 416
Min. 60.0 49,5 475 380 450 36.1
Max. 62.7 52.8 50.9 40.9 50.6 416
98%tile 62.4 527 50.9 40.8 50.6 414
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From April 2019 to March 2020

Month Fort Khaiargura OCP.Expan.(CZ) Pathibanda village(BZ) Ullipitta Dorli village (BZ)
night
Lday Lright Lday Lright Lday Lright
Stnd | 75 70 55 45 55 45
Apr- T 62.7 51.8 50.5 40.9 50.8 41
2019 2 63.8 533 49.9 413 51.1 40.7
May- T 63.3 527 50.5 423 519 40.8
2019 2 62.8 52.4 50 47 50.9 413
Jun- T 617 533 49.6 419 50.3 40.5
2019 2 613 52.2 499 40.4 50.8 414
Jul- T 617 516 493 516 49.8 39.9
2019 2 62.3 52.8 50.1 52.8 50.4 40.3
Aug-2019 | 1% 60.7 51.5 486 515 49 39.4
2 61 50.9 491 50.9 49.6 40
Sep- T 60.3 50.1 48.9 50.1 491 397
2019 2 59.9 50.6 491 50.6 489 40
Oct- T 614 51.6 495 396 50.1 39.8
2019 2 62.2 519 50 39.9 50.6 40.4
Nov-2019 | 1* 615 51 49.8 393 49.9 397
2" 60.9 517 493 38.8 493 39.2
Dec-2019 |1 60.4 50.9 486 386 49.8 387
2 59.6 49.6 48 38.1 48.9 378
Jan- T 59.1 4838 484 376 49 38.2
2020 2 60.1 483 488 387 498 38.9
Feb- T 60.4 50.4 494 384 48.9 39.1
2020 2 613 50.8 498 393 50 401
Mar-2020 | 1% 62.2 51.8 50.3 397 495 40.6
2 62.1 50.7 49.9 386 48.9 39.8
Min. 59.1 483 48 37.6 48.9 37.8
Max. 63.8 533 50.5 52.8 519 414
98%tile 63.57 533 50.5 52.248 51532 41354
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April 2020- March 2021

KHA OC . . Thoyagudem
rfic;r; Project Office.(CZ) Pathibanda village(B7) (UllipittayD%rIi) village

Month t Sample Laay Lright Sample Laay Lnight Sample Laay Lnight

Stnd. | collected on 75 70 collected on 55 45 collected on 55 45
Apr 1 11.04.2020 60.40 | 49.40 13.04.2020 47.50 37.80 13.04.2020 48.40 38.70
2020 o 27.04.2020 61.30 | 49.00 28.04.2020 47.90 37.00 28.04.2020 4910 38.90
May 1 12.05.2020 60.50 | 50.60 14.05.2020 48.40 38.00 14.05.2020 48.60 37.90
2020 o 26.05.2020 62.40 | 51.20 28.05.2020 49.10 39.40 28.05.2020 49.60 39.30
Jun 1 10.06.2020 61.70 | 50.90 12.06.2020 49.40 38.60 12.06.2020 4910 38.80
2020 2 25.06.2020 61.20 50.10 27.06.2020 48.90 38.20 27.06.2020 48.60 38.00
Jul 1 11.07.2020 60.30 | 50.30 13.07.2020 48.40 37.60 13.07.2020 48.30 37.90
2020 o 28.07.2020 59.60 | 49.70 29.07.2020 47.40 37.20 29.07.2020 47.30 37.30
Aug 1 12.08.2020 60.10 | 49.30 13.08.2020 48.00 37.60 13.08.2020 47.90 38.00
2020 o 27.08.2020 59.50 | 48.60 28.08.2020 47.40 36.50 28.08.2020 47.40 37.50
Sep 1 10.09.2020 60.70 | 50.20 11.09.2020 49.00 38.50 11.09.2020 48.10 38.00
2020 o 26.09.2020 60.30 | 49.00 28.09.2020 48.80 37.50 28.09.2020 47.90 37.60
Oct 1 12.10.2020 59.80 | 48.50 13.10.2020 48.1 37.1 13.10.2020 471 37.2
2020 o 28.10.2020 59.40 | 48.00 29.10.2020 47.9 36.9 29.10.2020 46.9 36.7
NOV 1 11.11.2020 60.00 | 49.40 12.11.2020 48.3 37.4 12.11.2020 47.2 37.3
2020 o 25.11.2020 60.80 | 49.90 26.11.2020 48.9 38.2 26.11.2020 47.6 37.7
DEC 1 10.12.2020 59.90 | 48.80 11.12.2020 47.8 37.8 11.12.2020 46.9 36.6
2020 2 28.12.2020 59.10 | 48.20 29.12.2020 47.2 37.1 29.12.2020 46.1 36.2
Jan 1 11.01.2021 60.3 49.6 12.01.2021 48.1 37.9 12.01.2021 47.2 37.1
2021 o 27.01.2021 59.5 48.6 28.01.2021 471 36.7 28.01.2021 46.6 36.2
Feb 1 10.02.2021 59.9 48 11.02.2021 47.6 37 11.02.2021 47 36.9
2021 o 25.02.2021 60.3 48.8 26.02.2021 48 37.6 26.02.2021 47.6 37.1
Mar 1 10.03.2021 60.8 49.6 12.03.2021 48.5 38.1 12.03.2021 48 37.6
2021 o 25.03.2021 61 501 26.03.2021 49 387 30.03.2021 48.5 381
Min. 59.10 | 48.00 47.10 36.50 46.10 36.20
Max. 62.40 | 51.20 49.40 39.40 49.60 39.30

98%tile 62.08 | 51.06 49.26 39.08 49.37 39.12
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April 2021- March 2022
Sampling interval: Once in fortnight

Sampling duration: 24 hours

Fort ErHOJAe(c)tCOfﬂce.(CZ) Pathibanda vilage(87) (Tglc%?t?: %?r]i) village
Month night Sample Ly Lnight Sample Laay Lright Sample Lday Lnight
collected
Stnd. on 75 70 collected on | 55 45 collected on | 55 45

Apr- |1 10042021 |614 |509 |12042021 |4950 |39.20 |[12.04.2021 |4910 | 3860
2021 2" 26.04.2021 | 621 515 27.04.2021 50.00 |39.90 |[27.042021 |4950 |39.20
May 1™ 11.05.2021 62.8 51.8 12.05.2021 4990 |3970 [12.05.2021 49.30 39.20
2021 o 26.05.2021 | 605 498 27.05.2021 4750 | 3710 27.05.2021 | 48.10 37.90
Jun T 11.06.2021 | 61 50.5 12.06.2021 | 4810 | 3840 |12062021 {4900 [38.10
2021 |2 | 25062021 |614 | 509 26.06.2021 | 4860 |38.80 [26:062021 | 4960 | 38.60
uy |1 10.07.2021 | 604 | 497 | 1207.2021 | 4740 |37.50 |1207.2021 4890 |37.60
2021 | ¢ 27.07.2021 | 60.8 | 488 2807.2021 | 4790 |3700 |2807.2021 |4830 |3810
Aug |1V 11.08.2021 [ 59.9 |48 12.08.2021 | 46.90 | 3670 |12.08.2021 |47.80 |[37.70
2021 | 2" 26.08.2021 | 601 | 486 27082021 | 4720 |37.00 |27.08.2021 |4800 [37.20
Sept. |1 11.09.2021 [ 587 | 466 | 13092021 |u4p20 |3660 [13092021 |4710 | 3650
2021 | 2" | 25092021 | 593 | 47.3 27.09.2021 | 4690 |36.90 |27.09.2021 |[47.80 |37.30
oct | 1110.2021 [ 59.80 | 47.90 |[12102021 | 462 364  |1210.2021 | 48 377
2021 ond 27.10.2021 58.90 | 46.90 28.10.2021 459 35.8 28.10.2021 474 36.8
Nov |1 11.11.2021 5800 |46.20 | 12.11.2021 452 35 27.11.2021 | 461 35.8
2021 | 2" 26112021 5910 | 47.20 | 12.11.2021 47 36.1 2711.2021 | 484 373
pEc | 1° 10.12.2021 [ 59.90 | 47.70 | 1112.2021 469  |364 | 1112.2021 489 379
2021 | 2" 27122021 | 59.00 | 4670 | 28122021 | 459 356 28122021 | 476 36.7
JAN 1 11.01.2022 | 60 478 12.01.2022 | 461 36 12012022 | 48 37
2022 | ¢ 27.012022 | 605 | 484 28012022 | 469 36.7 28012022 | 4356 37.8
FEB T 10.02.2022 [ 59.9 |489 | 11022022 |472 37.2 15.02.2022 | 49.1 38.2
2022 | 2" 25.02.2022 | 601 |49 26.02.2022 | 479 37.8 28022022 | 498 389
MAR |17 11.03.2022 | 608 | 497 12.03.2022° | 481 38.2 11.03.2022 | 49 39.2
2022 | 2" | 26.03.2022 |612 | 503 2803.2022 | 488 387 26.03.2022° | 495 39.6
Min. 5800 | 46.20 4520 | 3500 4610 | 35.80
Max. 62.80 | 51.80 5000 | 39.90 49.80 | 39.60
98%tile 6248 | 51.66 4995 | 39.81 4971 | 3942
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Khairagura OC Ambient air quality monitoring data

Sampling interval: Once in fortnight
From SEPT. 2017 to MARCH 2018

Sampling duration: 24 hours

Ambient Air Quality at Khairaguda Expansion OCP

SI.No. | Date of Sampling PMyp (g/m?) | PMas(ug/m?) | SO-(ug/m”) | NO- (ug/m?)
Coal mine standards, GSR 250 - 120 120
742(E),dt:25.09.2000
1 15.09.2017 156 52.2 16.3 22.3
2 29.09.2017 165 56.1 14.5 214
3 14.10.2017 200.0 69.1 14.3 22.8
4 31.10.2017 185.0 92.9 17.2 24.4
5 14.11.2017 179.0 94.9 13.9 21.6
6 28.11.2017 195.0 120.9 19.8 25.7
7 13.12.2017 205.0 1111 16.6 22.0
8 26.12.2017 207.0 96.8 15.4 23.2
9 13.01.2018 196.0 90.0 15.7 214
10 27.01.2018 186.0 81.8 16.6 23.5
il 12.02.2018 181.0 72.8 15.2 22.0
12 27.02.2018 173.0 68.6 17.6 210
13 12.03.2018 176.0 72.3 16.3 215
14 27.03.2018 182.0 72.3 13.4 22.8
Min. 156.00 52.20 13.40 21.00
Max. 207.00 120.90 19.80 25.70
98%tile 184.71 82.27 15.91 22.54
Average 206.48 118.352 19.228 25.362
Ambient Air Quality at Khairagura Expansion OCP weighbridge
SI. No. | Date of Sampling PMio (Hg/m”) | PMas(ug/m?) | SOz (ug/m”) | NO: (ug/m)
Coal mine standards, GSR 250 - 120 120
742(E),dt:25.09.2000
1 14.10.2017 182.0 64.7 16.3 20.2
2 3110.2017 190.0 83.8 19.4 26.1
3 15.11.2017 211.0 90.6 15.6 18.7
4 28.11.2017 164.0 99.5 18.2 28.5
5 14.12.2017 191.0 82.6 18.6 22.3
6 27.12.2017 191.0 102.2 14.8 22.5
7 13.01.2018 187.0 83.8 15.1 23.4
8 27.01.2018 154.0 76.0 16.3 20.6
9 10.02.2018 160.0 68.1 16.2 19.4
10 27.02.2018 153.0 63.8 14.3 214
il 12.03.2018 154.0 62.9 15.3 20.5
12 27.03.2018 159.0 66.7 15.8 20.3
Min. 153.0 62.9 14.3 18.7
Max. 211.0 102.2 19.4 28.5
98%tile 206.6 101.6 19.2 28.0
Average 174.6667 78.725 16.325 21.99167
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Ambient Air Quality at Goverguda village

SI. No. | Date of Sampling PMio (Hg/m”) | PMas(ug/m?) | SOz (ug/m”) | NO: (ug/m)
NAAQ Standards CPCB,dt:18.11.2009 100 60 80 80
15.09.2017 67.0 35.0 9.9 15.8
2 27.09.2017 62.0 441 9.6 12.0
3 13.10.2017 81.0 48.5 8.9 12.0
4 30.10.2017 80.0 55.9 101 15.8
5 15.11.2017 77.0 52.9 8.6 .4
6 27.11.2017 86.0 52.8 9.5 14.7
7 15.12.2017 87.0 46.9 7.9 .4
8 27.12.2017 67.0 353 9.1 14.6
9 15.01.2018 90.0 514 8.8 13.0
10 29.01.2018 87.0 514 12.8 15.7
m 13.02.2018 74.0 45.7 1.5 16.4
12 28.02.2018 70.0 45.7 1.5 171
13 14.03.2018 73.0 40.0 101 17.5
14 28.03.2018 77.0 514 10.6 17.5
Min. 62.00 35.00 7.90 11.40
Max. 90.00 55.90 12.80 17.50
98%tile 89.22 55.12 12.462 17.5
Average 77 46.92857 9.921429 14.63571
Ambient Air Quality at Pathibanada village
SI.No. | Date of Sampling PMip (g/m?) | PMas(ug/m®) | SO, (ug/m®) | NO2 (ug/m?)
NAAQ Standards, CPCB ,dt.18.11.2009 100 60 80 80
1 13.09.2017 46.0 31.8 9.5 141
2 27.09.2017 69.0 41.9 11 14.2
3 14.10.2017 76.0 37.2 101 141
4 30.10.2017 62.0 417 8.0 4.4
5 15.11.2017 85.0 37.2 7.8 131
6 28.11.2017 50.0 40.3 10.3 15.5
7 15.12.2017 78.0 39.7 9.9 14.2
8 27.12.2017 73.0 46.5 8.2 14.0
9 13.01.2018 77.0 40.9 9.3 14.5
10 27.01.2018 74.0 36.4 1.5 16.7
1 12.02.2018 68.0 454 10.5 15.5
12 27.02.2018 62.0 40.9 1.6 17.1
13 13.03.2018 65.0 454 10.0 15.4
14 27.03.2018 64.0 454 1.2 18.6
Min. 46.00 31.80 7.80 13.10
Max. 85.00 46.50 11.60 18.60
98%tile 83.18 46.214 1.574 18.21
Average 67.78571 40.76429 9.928571 151
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Ambient Air Quality at Chopidi village

SI.No. | Date of Sampling PMyp (g/m?) | PMas(ug/m?) | SO2(ug/m”) | NOs (ug/m?)

NAAQ Standards CPCB,dt18.11.2009 100 60 80 80

1 14.09.2017 52.0 34.5 10.3 15.2

2 27.09.2017 55.0 40.9 9.2 16.3

3 14.10.2017 61.0 40.9 9.2 14.0

4 31.10.2017 79.0 50.8 10.1 16.1

5 15.11.2017 79.0 45.4 10.0 14.0

6 29.11.2017 73.0 48.5 9.2 171

7 13.12.2017 77.0 46.5 9.7 121

8 26.12.2017 78.0 54.5 7.5 14.7

9 12.01.2018 65.0 47.5 7.3 13.9

10 26.01.2018 62.0 43.2 10.3 14.6

1 10.02.2018 65.0 43.2 11 14.5

12 26.02.2018 59.0 38.8 1.2 16.8

13 10.03.2018 64.0 43.2 9.6 13.4

14 26.03.2018 63.0 38.8 10.1 17.3

Min. 52.00 34.50 7.30 12.10

Max. 79.00 54.50 1.20 17.30

98%tile 79 53.538 11 17.2

Average 66.57 44.05 9.6 15

Ambient Air Quality at Ullipitta Dorli Village

Sl. Date of Sampling PMyp (Hg/m?) | PMas(ug/m)) | SOz (ug/m”) | NO; (ug/m’”)
No.
NAAQ Standards, CPCB 100 60 80 80
Dated :18.11.2009
1 14.11.2017 88.0 42.6 6.6 131
2 28.11.2017 89.0 50.1 7.7 12.0
3 15.12.2017 87.0 52.2 7.1 141
4 27.12.2017 85.0 493 7.8 13.0
5 13.01.2018 84.0 511 8.3 131
6 27.01.2018 86.0 46.9 8.0 1.4
7 12.02.2018 75.0 511 10.9 17.0
8 27.02.2018 72.0 46.9 13.8 16.9
9 13.03.2018 72.0 42.6 1.6 15.2
10 27.03.2018 72.0 46.9 121 16.8
Min 72.00 42.60 6.60 1.40
MAX 89.00 52.20 13.80 17.00
98%tile 88.82 52.002 13.494 16.982
Average 81 47.97 9.39 14.26
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FROM APRIL 2018 to MARCH 2019

Ambient Air Quality at Khairaguda OC Expansion Project Office (CZ)

SI..No. | Date of Sampling PMy (ug/m”) | PMas(ug/m?) | SOz (ug/m”) NO: (Hg/m’)
Coal mine standards,GSR 742(E),

dt.25.09.2000 250.0 - 120.0 120.0
1 12.04.2018 188.0 72.8 15.5 22.9
2 26.04.2018 185.0 73.4 16.1 23.4
3 11.05.2018 176.0 75.0 16.6 22.6
4 26.05.2018 173.0 73.4 16.4 21.7
5 12.06.2018 171.0 77.3 15.6 214
6 27.06.2018 170.0 75.0 15.2 18.9
7 12.07.2018 167.0 73.2 17.9 221
8 26.07.2018 173.0 76.2 16.0 21.5
9 13.08.2018 169.0 744 16.1 21.0
10 27.08.2018 170.0 79.3 16.6 21.7
M 12.09.2018 175.0 75.6 17.2 23.0
12 27.09.2018 1720 79.3 17.1 223
13 12.10.2018 179.0 80.0 16.9 21.0
14 29.10.2018 175.0 787 17.3 22.4
15 13.11.2018 170.0 75.0 17.2 21.9
16 27.11.2018 177.0 76.9 16.4 20.2
17 13.12.2018 180.0 79.3 16.8 19.6
18 27.12.2018 183.0 75.0 17.1 22.1
19 11.01.2019 181.0 79.3 16.1 21.2
20 28.01.2019 179.0 75.6 15.9 20.8
21 12.02.2019 178.0 76.9 15.2 19.5
22 27.02.2019 184.0 87.9 15.8 19.9
23 12.03.2019 180.0 75.0 16.1 20.0
24 28.03.2019 186.0 915 16.9 21.2
Min. 167.0 72.8 15.2 18.9
Max. 188.0 915 17.9 234
98%tile 187.1 89.8 17.6 23.2
Average 176.708 77.3333 16.4167 21.3458
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Ambient Air Quality at Khairagura Expansion OCP BWS/Weigh bridge (C2)

SI.No. | Date of Sampling PMy (g/m?) | PMas (ug/m®) | SO, (ug/m’) | NO, (ug/m?)
Coal mine standards,GSR 742(E), 250 - 120 120
dt.25.09.2000

1 12.04.2018 161.0 67.6 14.5 216
2 26.04.2018 164.0 681 16.3 22.8
3 11.05.2018 158.0 60.0 15.8 22.9
4 26.05.2018 155.0 60.9 134 201
5 12.06.2018 151.0 60.5 16.0 231
6 27.06.2018 149.0 60.0 14.7 17.4
7 12.07.2018 147.0 614 16.5 220
8 26.07.2018 146.0 62.4 16.9 218
9 13.08.2018 148.0 63.4 15.9 20.9
10 27.08.2018 147.0 63.4 15.2 20.8
11 12.09.2018 153.0 64.4 16.0 212
12 27.09.2018 149.0 65.5 16.4 214
13 12.10.2018 151.0 63.9 17,1 222
14 29.10.2018 147.0 64.4 18.0 234
15 13.11.2018 152.0 65.5 18.2 22.4
16 27112018 155.0 65.0 17.2 216
17 13.12.2018 153.0 615 177 213
18 2712.2018 148.0 55.0 17.9 226
19 11.01.2019 154.0 615 16.8 219
20 28.01.2019 152.0 50.0 16.6 212
21 12.02.2019 155.0 595 16.8 20.6
22 27.02.2019 158.0 65.0 17,1 218
23 12.03.2019 163.0 66.1 16.9 212
24 28.03.2019 172.0 75.0 17,1 219
Min. 146.0 50.0 134 17.4
Max. 172.0 75.0 18.2 234
98%tile 168.3 718 181 233
Average 153.667 62.9167 16.4583 215875
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Ambient Air Quality at Goverguda village (BZ)

SI.No. | Date of Sampling PMy (g/m?) | PMas (ug/m®) | SO, (ug/m’) | NO, (ug/m?)
NAAQ Standards, 100 60 80 80
CPCB,d1:18.11.2009

13.04.2018 71.0 457 9 16.8
2 27.04.2018 75.0 514 12.9 17.5
3 13.05.2018 62.0 400 12.9 20.4
4 28.05.2018 64.0 457 1.2 176
5 13.06.2018 610 457 10.8 15.5
6 28.06.2018 60.0 457 10.8 157
7 13.07.2018 57.0 416 123 16.4
8 27.07.2018 62.0 482 10.7 16.2
9 14.08.2018 59.0 420 101 15.4
10 28.08.2018 610 470 1.1 16.1
1 13.09.2018 69.0 514 12.0 17.8
12 28.09.2018 65.0 470 10.9 15.5
13 13.10.2018 70.0 50.9 10.8 15.2
14 30.10.2018 68.0 475 11.0 16.4
15 14.11.2018 66.0 44.9 10.6 15.0
16 287112018 71.0 495 10.9 14.9
17 14.12.2018 67.0 491 1.1 15.5
18 2812.2018 64.0 385 10.7 15.3
19 12.01.2019 69.0 453 10.2 14.2
20 29.01.2019 66.0 40.8 11.0 15.2
21 13.02.2019 69.0 475 13 16.0
22 28.02.2019 67.0 46.6 10.9 15.4
23 13.03.2019 64.0 46.1 11.0 16.1
24 29.03.2019 68.0 475 1.2 15.9
Min. 570 385 9 14.2
Max. 750 514 12.9 20.4
98%tile 732 514 12.9 19.2
Average 65.625 46.0667 11,0625 16.0833
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Ambient Air Quality at Pathibanada village (BZ)

SI.No. | Date of Sampling PMy PMas (ug/m”) | SOs(ug/m?) | NO, (ug/m?)
(ng/m’)

NAAQ Standards, 100 60 80 80
CPCB,d1:18.11.2009

13.04.2018 66.0 454 10.7 16.8
2 27.04.2018 67.0 454 1.1 17.5
3 13.05.2018 58.0 36.4 1.2 19.9
4 28.05.2018 56.0 36.4 123 16.7
5 13.06.2018 53.0 318 137 19.4
6 28.06.2018 55.0 36.4 10.6 16.2
7 13.07.2018 53.0 371 10.7 15.6
8 27.07.2018 57.0 404 121 17.0
9 14.08.2018 56.0 353 10.8 15.8
10 28.08.2018 58.0 42 .4 16.3
11 13.09.2018 610 40.8 10.7 15.9
12 28.09.2018 57.0 416 10.5 14.9
13 13.10.2018 630 436 10.5 14.8
14 30.10.2018 59.0 385 9.8 14.9
15 14.11.2018 62.0 42 10.3 14.8
16 287112018 60.0 400 9.2 137
17 14.12.2018 58.0 385 87 127
18 2812.2018 56.0 291 9.4 135
19 12.01.2019 610 297 8.6 12.9
20 29.01.2019 69.0 457 9.0 14.5
21 13.02.2019 60.0 39.2 9.8 13.9
22 28.02.2019 650 44.0 9.4 141
23 13.03.2019 67.0 50.5 10.0 14.9
24 27.03.2019 520 353 85 12.8
Min. 52.0 291 85 127
Max. 69.0 505 137 19.9
98%tile 68.1 483 131 19.7
Average 59.5417 39.3125 10.375 15.3958
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Ambient Air Quality at Chopidi village (BZ)

SI.No. | Date of Sampling PMy (g/m?) | PMas (ug/m®) | SO, (ug/m’) | NO, (ug/m?)
NAAQ Standards 100 60 80 80
CPCB,d1:18.11.2009

1 12.04.2018 59.0 345 10.4 13.4
2 26.04.2018 65.0 38.8 10.3 16.8
3 11.05.2018 64.0 432 1.9 15.6
4 26.05.2018 60.0 38.8 12.9 17.5
5 12.06.2018 57.0 345 133 19.5
6 27.06.2018 58.0 38.8 10.7 17.4
7 12.07.2018 56.0 396 10.9 16.4
8 26.07.2018 59.0 40.8 n7 16.6
9 13.08.2018 57.0 400 10.5 15.3
10 27.08.2018 60.0 416 10.7 16.2
1 12.09.2018 64.0 44.9 1.1 17.2
12 27.09.2018 610 432 101 14.8
13 12.10.2018 68.0 44.9 10.9 15.5
14 29.10.2018 64.0 436 10.3 15.2
15 13.11.2018 70.0 495 1.1 15.3
16 27112018 66.0 44.9 10.3 14.7
17 13.12.2018 69.0 486 96 13.4
18 27122018 71.0 436 9.0 14.3
19 11.01.2019 68.0 453 96 13.9
20 28.01.2019 62.0 436 10.2 14.9
21 14.02.2019 65.0 457 10.6 15.1
22 27.02.2019 68.0 519 11.0 15.8
23 12.03.2019 64.0 44.4 10.4 15.1
24 28.03.2019 70.0 50.9 11.0 16.1
Min. 56.0 345 9.0 13.4
Max. 710 519 133 19.5
98%tile 705 514 131 18.6
Average 63.5417 4315 10.7708 15.6667
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Ambient Air Quality at Ullipitta Dorli village(BZ)

SI.No. | Date of Sampling PMy (g/m?) | PMas (ug/m®) | SO, (ug/m’) | NO, (ug/m?)
NAAQ Standards, 100 60 80 80
CPCB,d1:18.11.2009

1 13.04.2018 74.0 469 1.1 17.1
2 27.04.2018 720 469 127 17.1
3 13.05.2018 65.0 426 127 17.8
4 28.05.2018 610 426 12.0 16.4
5 13.06.2018 59.0 383 12.6 19.0
6 28.06.2018 60.0 469 85 12.3
7 13.07.2018 57.0 397 10.6 16.6
8 27.07.2018 610 476 1.1 17.1
9 14.08.2018 59.0 404 10.7 15.8
10 28.08.2018 60.0 40.8 10.3 15.3
1 13.09.2018 68.0 525 1.1 16.9
12 28.09.2018 64.0 44 8.0 136
13 13.10.2018 67.0 491 8.3 131
14 30.10.2018 610 38.9 85 14.0
15 14.11.2018 65.0 437 9.9 14.0
16 287112018 69.0 50.1 101 14.2
17 14.12.2018 66.0 458 10.5 14.7
18 2812.2018 59.0 297 1.1 15.3
19 12.01.2019 67.0 400 10.7 14.9
20 29.01.2019 65.0 404 9.9 14.2
21 13.02.2019 60.0 416 10.3 15.0
22 28.02.2019 64.0 458 10.7 14.8
23 13.03.2019 60.0 393 10.9 15.0
24 29.03.2019 65.0 462 1.2 157
Min. 570 297 8.0 12.3
Max. 740 525 127 19.0
98%tile 731 514 127 18.4
Average 63.6667 433292 10.5625 15.4125
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From APRIL 2019 to MARCH 2020

Ambient Air Quality at Khairaguda OC Expansion Project Office (CZ)
SI..No. | Date of Sampling PMy (ug/m”) | PMas(ug/m?) | SOz (ug/m”) NO: (Hg/m’)
Coal mine standards ,GSR 742(E),
Dated 25.09.2000 & NAAQS,
Dated 18.11.2009 250.0 - 120.0 120.0
1 12.04.2019 182 82.7 15.8 20.3
2 26.04.2019 188 80.7 15.2 19.8
3 11.05.2019 191 89.5 16.4 20.6
4 27.05.2019 189 87.2 17.2 21.4
5 12.06.2019 186 85.7 16.9 20.8
6 27.06.2019 184 83.5 16.3 21
7 11.07.2019 181 75.6 15.9 19.8
8 26.07.2019 187 87.2 17 20.2
9 12.08.2019 177 73 16.4 19.7
10 28.08.2019 175 76.9 15.8 18.6
1 12.09.2019 170 71.8 15.9 19
12 27.09.2019 168 67.2 16 19.4
13 12.10.2019 171 71.2 16.2 20.5
14 28.10.2019 173 75 16.7 20.1
15 12.11.2019 177 76.3 17 20.4
16 27.11.2019 180 75.6 16.6 19.3
17 12.12.2019 183 84.2 17.5 20.1
18 27.12.2019 181 82 16.8 19.2
19 11.01.2020 184 78.2 16.4 19.8
20 27.01.2020 180 79.6 171 20.1
21 12.02.2020 182 77.6 17.3 20.7
22 27.02.2020 188 80.7 7.7 211
23 12.03.2020 191 88.7 18 21.5
24 26.03.2020 186 75.6 16 19.2
Min. 168 67.2 15.2 18.6
Max. 191 89.5 18 21.5
98%tile 191 89.132 17.862 21.454
Average 181.4167 79.40417 16.5875 20.10833
- No standard was specified for PM,s in core zone.
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Ambient Air Quality at Khairagura Expansion OCP BWS/Weigh bridge (C2Z)

SI..No. | Date of Sampling PMy (ug/m”) | PMas(ug/m?) | SOz (ug/m”) NO: (Hg/m’)
Coal mine standards, 250 - 120 120
GSR 742(E), Dated 25.09.2000 &

NAAQS, Dated 18.11.2009

1 12.04.2019 174 744 16.8 21

2 26.04.2019 169 72.4 17 21.7
3 11.05.2019 177 76.3 17.2 213
4 27.05.2019 175 743 17.4 21.8
5 12.06.2019 178 75 17.1 20.6
6 27.06.2019 7 70.6 17.4 21.5
7 11.07.2019 177 69.4 16.9 20.7
8 26.07.2019 176 78.2 17.5 21.7
9 12.08.2019 167 65.5 16.7 20.1
10 28.08.2019 163 62.1 16.5 19.3
M 12.09.2019 166 69 16.2 19.7
12 27.09.2019 170 69.6 16.3 191
13 12.10.2019 173 73.7 16.6 19.6
14 28.10.2019 170 70 16.2 19.2
15 12.11.2019 175 72.4 16.8 19.9
16 27.11.2019 176 73 17 20.4
17 12.12.2019 180 76.9 17.3 20.5
18 27.12.2019 184 80 1741 20
19 11.01.2020 180 80.7 16.9 19.4
20 27.01.2020 175 73 17.3 20.9
21 12.02.2020 184 81.3 17 20.1
22 27.02.2020 190 85 18 21.5
23 12.03.2020 185 81.3 18.2 21.7
24 26.03.2020 179 70 16.6 19.6
Min. 163 62.1 16.2 191
Max. 190 85 18.2 21.8
98%tile 187.7 83.298 18.108 21.754
Average 175.5833 73.92083 17 20.47083

- No standard was specified for PM,s in core zone.
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Ambient Air Quality at Goverguda village (BZ)

SI.No. | Date of Sampling PMy (g/m?) | PMas(ug/m®) | SO5ug/m’) | NO. (ug/m”)
NAAQ Standards, 100 60 80 80
CPCB,dt:18.11.2009

1 13.04.2019 64 46.6 96 14.4
2 27.04.2019 70 51.9 10.1 15.1
3 13.05.2019 64 44.4 10.2 13.8
4 28.05.2019 67 457 1.1 14.2
5 13.06.2019 63 44 10.5 13.7
6 28.06.2019 66 453 10.3 14.1
7 12.07.2019 62 44.9 96 13.9
8 27.07.2019 67 47 10.2 13.7
9 13.08.2019 62 44.4 9.3 12.8
10 29.08.2019 60 44 10.3 13.2
1 13.09.2019 64 46.6 10 12.9
12 28.09.2019 60 453 9.7 12.3
13 14.10.2019 62 412 9.9 13
14 29.10.2019 59 40.8 10.4 13.5
15 13.11.2019 63 457 10.7 13.1
16 28.11.2019 61 40 9.9 12,5
17 13.12.2019 66 44.4 10.3 13.2
18 28.12.2019 63 396 10.5 13
19 13.01.2020 65 44 10 12.5
20 28.01.2020 62 40 10.6 13.2
21 13.02.2020 60 39.2 1 14.2
22 28.02.2020 63 453 1.4 147
23 13.03.2020 65 44.4 12.1 15
24 27.03.2020 61 396 1.4 14.5
Min. 59 39.2 9.3 12.3
Max. 70 51.9 12.1 15.1
98%tile 68.62 49.646 11.778 15.054
Average 63.29167 43.92917 1037917 13.60417
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Ambient Air Quality at Pathibanada village (BZ)

S.No. | Date of Sampling PMyp (g/m?) | PMas (ug/m?) | SO» (ug/m’) | NO, (ug/m?)
NAAQ Standards, 100 60 80 80
CPCB,dt:18.11.2009

1 13.04.2019 69 47 9.7 13.9
2 27.04.2019 66 453 10.6 14.2
3 13.05.2019 69 47 9.7 12.8
4 28.05.2019 60 389 8.6 12.1
5 13.06.2019 57 34.8 8.2 11.9
6 28.06.2019 54 346 9 12.7
7 12.07.2019 55 353 9.3 12.5
8 27.07.2019 58 40.8 9.8 13

9 13.08.2019 55 343 8.7 11.8
10 29.08.2019 54 353 8.6 12.2
11 13.09.2019 57 39.2 7.8 10.8
12 28.09.2019 52 346 8 1.2
13 14.10.2019 58 385 84 1.7
14 29.10.2019 55 336 8.9 12
15 13.11.2019 57 385 84 11.8
16 28.11.2019 53 33 8.7 12.1
17 13.12.2019 58 346 9.3 12.5
18 28.12.2019 56 333 91 1.7
19 13.01.2020 58 343 96 12.2
20 28.01.2020 54 33 8.9 11.6
21 13.02.2020 56 343 9.2 12
22 28.02.2020 59 353 9.7 13
23 13.03.2020 55 343 10 13.1
24 27.03.2020 52 353 9.7 12.8
Min. 52 33 7.8 10.8
Max. 69 47 10.6 14.2
98%tile 69 47 10.324 14.062
Average 57.375 36.87917 9.079167 12.31667
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Ambient Air Quality at Chopidi village (BZ)

SIl.No. | Date of Sampling PMu (Hg/m”) | PMas(ug/m?) | SO2(ug/m) | NOz (ug/m’)
NAAQ Standards 100 60 80 80
CPCB,dt:18.11.2009

1 12.04.2019 65 43.6 10.6 15.5
2 26.04.2019 68 49.5 1 16.1
3 11.05.2019 70 50.5 4 15.8
4 27.05.2019 70 47.5 10.9 13.9
5 12.06.2019 67 45.3 9.9 14
6 27.06.2019 64 40.8 10.9 15.1
7 11.07.2019 61 45.3 10.4 14.6
8 26.07.2019 66 44.4 10.8 14.2
9 12.08.2019 60 40.8 9.8 13.2
10 28.08.2019 58 39.6 8.8 1.9
1 12.09.2019 55 34.9 9 12.2
12 27.09.2019 59 39.2 9.3 12
13 12.10.2019 54 34.3 8.9 12.1
14 28.10.2019 57 353 8.2 12.6
15 12.11.2019 59 40 9.2 12.9
16 27.11.2019 56 34.3 9.6 13.3
17 12.12.2019 60 39.6 10.1 14
18 27.12.2019 62 43.6 9.9 12.8
19 11.01.2020 63 39.2 9.8 12.6
20 27.01.2020 59 34.9 10 13.3
21 12.02.2020 54 29.4 10.6 13
22 27.02.2020 58 39.2 9.8 12.6
23 12.03.2020 56 327 94 12.3
24 26.03.2020 57 333 10.1 13.2
Min. 54 29.4 8.2 1.9
Max. 70 50.5 4 16.1
98%tile 70 50.04 1.262 15.962
Average 60.75 39.88 9.93 13.46
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Ambient Air Quality at Ullipitta Dorli village(BZ)

S.No. | Date of Sampling PMyp (g/m?) | PMas (ug/m?) | SO» (ug/m’) | NO, (ug/m?)
NAAQ Standards, 100 60 80 80
CPCB,dt:18.11.2009

13.04.2019 63 44.9 9.8 14.7
2 27.04.2019 66 458 10.1 15.8
3 13.05.2019 68 458 10.5 14.6
4 28.05.2019 63 44 11.2 15.1
5 13.06.2019 69 51.5 10.7 14.4
6 28.06.2019 67 44.9 10.3 13.8
7 12.07.2019 64 458 9.8 14
8 27.07.2019 65 46.6 10.2 13.8
9 13.08.2019 61 386 9.8 12.6
10 29.08.2019 59 397 9.5 13
11 13.09.2019 58 386 8.9 11.9
12 28.09.2019 54 347 8.6 12
13 14.10.2019 46 27.8 7.2 10
14 28.10.2019 45 233 7.7 10.5
15 13.11.2019 48 28 7.2 10
16 28.11.2019 46 283 7.4 10.2
17 13.12.2019 50 29.1 7.8 111
18 28.12.2019 52 34.9 8.1 11.6
19 13.01.2020 54 333 84 10.7
20 28.01.2020 50 288 8 1.5
21 13.02.2020 47 28 8.3 111
22 28.02.2020 51 288 8.9 12.2
23 13.03.2020 50 283 91 12.8
24 27.03.2020 48 27.5 84 12.2
Min. 45 233 7.2 10
Max. 69 51.5 11.2 15.8
98%tile 68.54 49.246 10.97 15.478
Average 56 36.12917 8.995833 12.48333
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FROM APRIL 2020 to MARCH 2021

Ambient Air Quality at KHA OCP Project Office(CZ)

SI.No. | Date of Sampling PMypo (g/m?) | PMas(ug/m?) | SOz (ug/m®) | NO, (ug/m?)

Coal mine standards,GSR 742(E), 250.0 - 120.0 120.0

dt.25.09.2000
1. | 11.04.2020 133 M7 16.4 19
2. | 29.04.2020 147.2 47.8 15.9 18.8
3. | 13.05.2020 149 454 15.3 18.4
4. | 27.05.2020 181 776 171 20.4
5. | 11.06.2020 179 75.6 16.9 19.8
6. | 26.06.2020 182 78.2 16.6 20
7. | 1107.2020 176 76.3 16 19.7
8. | 28.07.2020 175 73.7 15.9 19.4
9. |12.08.2020 181 813 16.2 19.6
10. | 27.08.2020 176 75.6 15.7 18.6
11. | 10.09.2020 183 80 17 201
12. | 26.09.2020 180 776 16.6 19.8
13, | 12.10.2020 174 70.6 16 19.2
14. | 28.10.2020 170 66.7 15.8 18.8
15, | 11.11.2020 173 70.6 16.2 19.2
16. | 25.11.2020 171 67.8 15.8 18.9
17. | 10.12.2020 175 72.4 16.3 19.1
18. | 28.12.2020 170 70.6 15.9 18.7
19, | 11.01.2021 174 73 16.2 19.6
20. | 27.01.2021 168 65.5 15.3 18.2
21. | 10.02.2021 171 69.4 15.8 18.6
22. | 25.02.2021 177 76.9 16 19.1
23. | 10.03.2021 180 78.2 16.8 19.7
24. | 25.03.2021 183 82 17.2 201
Min 133 M7 15.3 18.2
Max 183 82 17.2 20.4
98 Percentile 183 81,678 17.154 20.262
Average 172.0 70.6 16.2 19.3

- No standard was specified for PM,sin core zone.
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Ambient Air Quality at KHA OC BWS/Weighbridge(CZ)

SI.No. | Date of Sampling PMypo (g/m?) | PMas(ug/m?) | SOz (ug/m?) | NO, (ug/m?)
Coal mine standards,GSR 742(E), 250 - 120 120
dt.25.09.2000
1. | 11.04.2020 123 4 16.5 19.7
2. | 27.041.2020 130 421 17 205
3. | 13.05.2020 135 M4 17.3 20.2
4. | 27.05.2020 173 70 17.4 211
5. | 11.06.2020 174 72.4 17.1 20.8
6. | 26.06.2020 177 75 16.9 19.8
7. | 1.07.2020 172 73 16.4 19.4
8. | 28.07.2020 169 71.8 16.2 19
9. |[12.08.2020 175 75 17.1 20.2
10. | 27.08.2020 170 71.8 16.6 19.5
11. | 10.09.2020 177 75.6 17.3 20.2
12. | 26.09.2020 173 74.4 17 19.9
13. | 12.10.2020 169 66.7 16.8 19
14. | 28.10.2020 165 63.1 16.3 19.1
15. | 1111.2020 170 66.7 16.9 20
16. | 25.11.2020 167 65 16.3 19.7
17. | 10.12.2020 171 70 17.1 20
18. | 28.12.2020 166 66.7 16.8 19.6
19. | 11.01.2021 169 65 17 201
20. | 27.01.2021 165 615 15.9 19.1
21. | 10.02.2021 167 66.1 16.4 19.7
22. | 25.02.2021 171 70 16.7 20
23. | 10.03.2021 175 71.2 17 203
24. | 25.03.2021 179 75.6 17.5 20.9
Min 123 4 15.9 19
Max 179 75.6 17.5 211
98 Percentile 178.08 75.6 17.454 21.008
Average 165.9 66.3 16.8 19.9

- No standard was specified for PM,sin core zone.
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Ambient Air Quality at Gouriguda village (BZ)

SI.No. | Date of Sampling PMypo (g/m?) | PMas(ug/m?) | SOz (ug/m?) | NO, (ug/m?)

NAAQ Standards CPCB,dt:18.11.2009 100 60 80 80
1. | 13.04.2020 55 346 1 14.4
2. | 28.04.2020 51 333 10.8 13.9
3. | 14.05.2020 52 336 10.3 135
4. | 28.05.2020 60 40 11.3 14.2
5. | 12.06.2020 58 38.9 1 14.8
6. | 27.06.2020 56 343 10.9 13.8
7. | 13.07.2020 53 346 10.4 13.2
8. | 29.07.2020 50 29.4 9.9 12,6
9. |13.08.2020 55 34.9 10.4 131
10. | 28.08.2020 49 28 97 12.9
1. | 10.09.2020 57 333 10.8 136
12. | 26.09.2020 52 28.6 10.2 131
13. | 12.10.2020 49 278 9.9 12.8
14. | 28.10.2020 45 22.9 9.2 12.2
15. | 1111.2020 48 28 10 13.2
16. | 25.11.2020 46 231 9.8 12.8
17. | 10.12.2020 50 283 10.1 131
18. | 28.12.2020 45 231 9.8 12.8
19. | 11.01.2021 48 283 10 13.4
20. | 27.01.2021 42 226 9.4 12,6
21. | 10.02.2021 44 22.9 9.9 12
22. | 25.02.2021 47 273 10.2 13.2
23. [ 10.03.2021 51 28.6 10.7 13.8
24. | 25.03.2021 55 29.4 111 14.2
Min 42 226 9.2 12
Max 60 40 11.3 14.8
98 Percentile 59.08 39.494 11.208 14.616
Average 50.8 29.8 10.3 13.3
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Ambient Air Quality at Pathibanda village(BZ)

sl. No. Date of Sampling PMyp (g/m?) | PMas(ug/m?) | SOz (ug/m®) | NO, (ug/m?)
NAAQ Standards CPCB,dt:18.11.2009 100 60 80 80
1. 10.04.2020 46 28.6 8.9 11.8
2, 25.04.2020 45 22 83 12.2
3 14.05.2020 4 218 9 12.6
4, 28.05.2020 52 32.7 87 13
5, 12.06.2020 50 324 9.2 12.8
6. 27.06.2020 48 28 8.9 11.9
7. 13.07.2020 45 233 85 1.3
8. 29.07.2020 4 22.9 7.9 10.9
9, 11.08.2020 49 28.3 8 1.3
10. | 26.08.2020 42 22.9 9.2 1.7
11. | 11.09.2020 47 28 9.9 123
12. | 28.09.2020 44 235 9,1 12
13. | 13.10.2020 39 218 8.8 11.8
14. | 29.10.2020 36 17.6 83 111
15. | 12.11.2020 40 218 9.1 121
16. | 26.11.2020 37 17.6 87 116
17. | 1112.2020 4 218 9 123
18. | 29.12.2020 38 17 86 116
19, | 12.01.2021 42 22.9 9.1 12.6
20. | 28.01.2021 37 16.7 86 116
21, | M.02.2021 40 17.6 9 123
22. | 26.02.2021 44 22.2 96 127
23. | 12.03.2021 47 23.1 10 13.2
24. | 26.03.2021 50 273 10.7 13.8
Min 36 16.7 7.9 10.9
Max 52 32.7 10.7 13.8
98 Percentile 5108 32.562 10.378 13.524
Average 434 23.4 9.0 121
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Ambient Air Quality at Chopidi village (BZ)

Sl.No. | Date of Sampling PMyp (g/m?) | PMas(ug/m®) | SOs (ug/m®) | NO, (ug/m?)

NAAQ Standards CPCB, dt:18.11.2009 100 60 80 80
1. | 11.04.2020 51 32.7 95 12.7
2. | 27.04.2020 49 28 9.1 12.1
3. | 13.05.2020 43 275 8.9 1.7
4, | 27052020 55 33 9.4 12.2
5. | 11.06.2020 52 32.7 8.9 11.8
6. | 26.06.2020 50 29.4 9.1 12.2
7. | 11.07.2020 48 28.3 8.8 12.1
8. | 2807.2020 45 273 8.4 11.8
9. | 12.08.2020 50 32.7 9 12.1
10, | 27.08.2020 46 273 8.4 116
11. | 10.09.2020 51 29.4 97 12.2
12. | 26.09.2020 48 28.8 8.9 116
13, | 12.10.2020 45 23.1 83 11
14, | 28.10.2020 4 22.2 8.1 10.9
15. | 11.11.2020 44 22.9 9 11.9
16. | 25.11.2020 40 218 8.8 11.5
17. | 10.12.2020 45 23.3 93 12
18, | 28.12.2020 42 22.2 8.9 1.7
19, | 11.01.2021 46 26.8 9.4 12.8
20. | 27.01.2021 4 22.4 8.4 11.4
21. | 10.02.2021 43 218 8.9 11.8
22. | 25.02.2021 45 22.9 9.2 12.1
23. | 10.03.2021 49 23.5 97 12.7
24, | 25.03.2021 52 28.8 10 13.1
Min 40 218 8.1 10.9
Max 55 33 10 13.1
98 Percentile 53.62 32.862 9.862 12.962
Average 46.7 26.6 9.0 12.0
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Ambient Air Quality at Thoyagudem (Ullipitta Dorli) village (BZ)

SI.No. | Date of Sampling PMy (g/m?) | PMas(ug/m?) | SO2(ug/m®) | NO2 (ug/m3)

NAAQ Standards, CPCB,dt:18.11.2009 100 60 80 80
1. |14.01.2020 39 23.3 8.7 10.9
2. | 29.04.2020 35 17 7.9 10.5
3. | 15.05.2020 36 17.5 8.3 1.5
4. | 29.05.2020 42 22.4 8.5 1.2
5. | 13.06.2020 41 22 8.8 12.1
6. | 29.06.2020 40 22.2 84 11.6
7. 1 14.07.2020 38 17.8 7.9 10.8
8. |3007.2020 39 17.6 8 111
9. |14.08.2020 41 22 8.3 1.4
10. | 29.08.2020 37 218 76 10.8
11, | 12.09.2020 42 22.4 8 11.6
12. | 29.09.2020 39 17.5 7.8 11
13, | 14.10.2020 35 16.8 7.3 10.7
14. | 30.10.2020 32 16.2 7 10.1
15. | 13.11.2020 37 17.3 7.9 11
16. | 27.11.2020 35 16.8 76 10.4
17. | 12.12.2020 39 21 8 10.9
18. | 30.12.2020 34 17.5 76 10.3
19. | 13.01.2021 38 17.1 8.2 11.9
20. | 29.01.2021 33 17.3 7.8 11
21, | 12.02.2021 36 16.7 8.1 10.9
22. | 27.02.2021 39 17.1 8.7 1.3
23. | 13.03.2021 41 17.6 9.2 12.6
24. | 27.03.2021 a4 218 8.9 1.7
Min 32 16.2 7 10.1
Max a4 a4 23.3 9.2
98 Percentile 437 43.08 22.886 9.062
Average 38.0 19.0 8.1 11
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From April 2021 to March 2022

Ambient Air Quality at KHA OCP Project Office(CZ)

SI.No. | Date of Sampling PMyo (ug/m®) | PMas (ug/m®) | SO (ug/m?’) NO: (ug/m’)
Coal mine standards,GSR 742(E), 250.0 - 120.0 120.0
dt.25.09.2000
25. | 10.04.2021 187 84.3 17.6 20.5
26. | 26.04.2021 190 86.4 18 211
27. | 11.05.2021 195 85 18.5 21.6
28. | 26.05.2021 178 71.2 16.5 19.9
29. | 11.06.2021 184 80 171 20.2
30. | 25.06.2021 189 81.3 7.7 20.7
31. | 10.07.2021 181 70.6 16.5 19.6
32. | 27.07.2021 185 78.2 171 20.5
33. [ 11.08.2021 177 71.2 16.8 19.7
34, | 26.08.2021 179 69.4 17 20.1
35. [ 11.09.2021 170 65.5 15.9 19
36. | 25.09.2021 174 68.4 16.1 19.6
37. | 1.10.2021 178 72.4 16.9 20.1
38. | 27.10.2021 181 73 171 204
39. [ 1.11.2021 183 75 16.7 19.9
40. | 26.11.2021 186 76.3 17 20.2
41. ] 10.12.2021 178 70.6 16.5 19.7
42. 1 30.12.2021 166 64.4 15.9 18.7
43, | 15.01.2022 173 71.2 16.3 19.4
44, | 31.01.2022 177 74.4 17 20.1
45. 1 10.02.2022 173 71.2 16.6 19.7
46. | 25.02.2022 176 75 171 20
47. | 11.03.2022 180 75.6 17.8 20.5
48. | 26.03.2022 184 76.9 18.1 21.2
Min 166 64.4 15.9 18.7
Max 195 86.4 18.5 21.6
98 Percentile 192.7 85.756 18.316 21.416
Average 180.2 74.5 17.0 20.1

- No standard was specified for PM, s in core zone.
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Ambient Air Quality at KHA OC BWS/Weighbridge(CZ)

SI.No. | Date of Sampling PMyp (ug/m®) | PMas(ug/m?) | SOz (ug/m®) | NO, (ug/m”)
Coal mine standards,GSR 742(E), 250 - 120 120
dt.25.09.2000
25. | 10.04.2021 183 76.9 18 213
26. | 26.04.2021 187 75.6 18.3 217
27. | 11.05.2021 191 827 191 221
28. | 26.05.2021 175 70.6 174 203
29. | 11.06.2021 180 79.3 18 211
30. | 25.06.2021 185 80.7 18.3 216
31. |10.07.2021 179 70 17,1 205
32. | 27.07.2021 182 74.4 17.2 21
33. | 11.08.2021 173 68.8 17,1 20.6
34. | 26.08.2021 176 71.2 175 203
35. | 11.09.2021 168 66.1 161 19.3
36. | 25.09.2021 171 67.8 16.8 19.8
37. | 1110.2021 174 68.4 17,1 203
38. | 27.10.2021 178 67.2 17.3 207
39. | 11.11.2021 180 69.6 16.9 20
40. | 26.11.2021 184 75 17.3 20.6
41, 110.12.2021 175 71.2 16.9 19.2
42. | 30.12.2021 164 60.5 16 18.9
43. | 15.01.2022 171 63.9 17 20
44. | 31012022 175 69.4 177 207
45. 1 10.02.2022 171 66.7 17,1 201
46. | 25.02.2022 174 71.2 17.9 20.8
47. | 11.03.2022 177 75 18.2 216
48. | 26.03.2022 180 76.3 18.6 21.9
Min 164 60.5 16 18.9
Max 191 827 191 221
98 Percentile 189.16 8178 18.87 22008
Average 177.2 71.6 17.5 20.6

- No standard was specified for PM,s in core zone.
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Ambient Air Quality at Gouriguda village (BZ)

SI.No. | Date of Sampling PMyp (ug/m®) | PMas(ug/m®) | SO, (ug/m®) | NO, (ug/m?)

NAAQ Standards CPCB,dt:18.11.2009 100 60 80 80
1. 110.04.2021 58 297 .4 14.8
2. | 26.04.2021 60 321 12 15
3. | 11.05.2021 64 336 11.8 14.8
4. | 26.05.2021 55 297 9.4 127
5. | 11.06.2021 59 31 10.5 131
6. | 25.06.2021 62 349 10.9 13.6
7. | 10.07.2021 57 286 97 12.6
8. | 27.07.2021 60 324 10.2 13
9. | 1.08.2021 57 29.4 9.8 12.6
10. | 26.08.2021 55 283 10 131
11. | 11.09.2021 51 275 9 123
12| 25.09.2021 53 286 97 12.9
13.| 11.01.2022 59 294 9.8 131
14. | 27.01.2022 61 321 101 13.9
15. | 14.02.2022 58 294 9.8 131
16. | 25.02.2022 62 30.8 10.3 14
17. 1 11.03.2022 60 38.8 10.8 137
18. | 26.03.2022 63 291 111 14.2
19. | 11.01.2022 59 294 9.8 131
20.| 27.01.2022 61 321 101 13.9
21.| 14.02.2022 58 29.4 9.8 131
22.| 25.02.2022 62 30.8 10.3 14
23.| 11.03.2022 60 38.8 10.8 137
24, 26.03.2022 63 291 1.1 14.2
Min 51 275 9 123
Max 64 38.8 12 15
98 Percentile 63.54 38.8 11.908 14.908
Average 590 31.0 10.3 13.5
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Ambient Air Quality at Pathibanda village(BZ)

sl. No. Date of Sampling PMy (ug/m®) | PMas(ug/m®) | SO, (ug/m®) | NO, (ug/m?)
NAAQ Standards CPCB,dt:18.11.2009 100 60 80 80
1. | 12.04.2021 53 28.8 1 14.3
2. | 27.04.2021 56 294 .4 14.7
3. | 1205.2021 60 327 1.2 14.1
4. | 27.05.2021 49 27.8 93 124
5. | 1206.2021 54 28.8 10.4 134
6. | 26.06.2021 58 29.4 10.6 13.8
7. | 12.07.2021 51 26.5 95 12
8. | 28.07.2021 55 27.8 10 12.8
9. |1208.2021 50 22.9 95 1.9
10. | 27.08.2021 53 231 9.8 123
1. | 13.09.2021 47 224 8.6 1.5
12. | 27.09.2021 51 231 91 12
13. | 12.01.2022 55 26.8 9 12.5
14. | 28.01.2022 58 27.8 9.4 123
15. | 10.02.2022 55 273 8.8 1.9
16. | 25.02.2022 57 28.6 9 121
17. | 12.03.2022 59 291 95 12.6
18. | 28.03.2022 52 226 8.9 1.9
19. | 12.01.2022 55 26.8 9 12,5
20. | 28.01.2022 58 27.8 9.4 123
21, | 10.02.2022 55 273 8.8 1.9
22. | 25.02.2022 57 286 9 121
23. | 12.03.2022 59 291 95 12.6
24. | 28.03.2022 52 226 8.9 1.9
Min 47 224 8.6 1.5
Max 60 327 .4 14.7
98 Percentile 59.54 31182 11.308 14.516
Average 54.5 27.0 9.6 12.6
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Ambient Air Quality at Chopidi village (BZ)

SI.No. | Date of Sampling PMyp (g/m?) | PMas(ug/m®) | SOs (ug/m?) | NO, (ug/m?)

NAAQ Standards CPCB, dt:18.11.2009 100 60 80 80
1. | 10.04.2021 56 28 10.5 13.6
2. | 26.04.2021 59 28.8 10.8 14
3. | 11.05.2021 63 321 1 14.3
4. | 26.05.2021 53 283 87 11.9
5. | 11.06.2021 57 291 9.9 12.4
6. | 25.06.2021 60 327 10 13
7. 110.07.2021 54 275 9.2 12.4
8. | 27.07.2021 58 28.6 9.9 131
9. |11.08.2021 53 235 8.8 12
10. | 26.08.2021 56 233 9.2 12.6
1. | 11.09.2021 46 226 8 11.6
12. | 25.09.2021 50 235 8.9 11.9
13. | 15.01.2022 58 278 9.1 121
14, | 29.01.2022 60 291 97 13
15. | 11.02.2022 57 283 9.3 12.8
16. | 26.02.2022 59 28.8 9.8 127
17. | 11.03.2022 61 327 10.3 13
18. | 26.03.2022 62 297 10.8 13.8
19, | 15.01.2022 58 278 9.1 121
20. | 29.01.2022 60 291 97 13
21. | 11.02.2022 57 283 9.3 12.8
22.| 26.02.2022 59 28.8 9.8 127
23.| 1.03.2022 61 327 10.3 13
24.| 26032022 62 297 10.8 13.8
Min 46 226 8 11.6
Max 63 327 1 14.3
98 Percentile 62.54 327 10.908 14162
Average 57.5 28.4 9.7 12.8
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Ambient Air Quality at Thoyagudem (Ullipitta Dorli) village (BZ)

SI.No. | Date of Sampling PMyo (g/m?) | PMas(ug/m®) | SO, (ug/m®) | NO2 (ug/m3)
NAAQ Standards, CPCB,dt:18.11.2009 100 60 80 80
25. | 13.04.2021 48 226 93 12
26. | 28.04.2021 51 231 9.8 12.4
27. | 13.05.2021 55 235 10.1 13
28. | 28.05.2021 46 222 7.9 1
29. | 14.06.2021 48 233 8.9 11.9
30. | 28.06.2021 52 23.8 9 12,1
31. | 14.07.2021 49 22.9 87 1.4
32. | 29.07.2021 46 233 95 12.4
33. | 13.08.2021 4 222 9 127
34, | 28.08.2021 44 22 8.9 11.9
35. | 14.09.2021 38 207 78 10.9
36. | 29.09.2021 40 20.9 8.1 1.3
37. | 13.01.2022 47 226 8.8 11.9
38, | 31.01.2022 49 233 93 12.5
39, | 12.02.2022 46 224 9 12,1
40. | 28.02.2022 50 235 97 12,6
41 | 14.03.2022 53 275 10 12.8
42. | 29.03.2022 50 233 10.4 13.9
43. | 13.01.2022 47 226 8.8 11.9
44. | 3101.2022 49 233 93 12.5
45, | 12.02.2022 46 224 9 12,1
46. | 28.02.2022 50 235 97 12,6
47. | 14.03.2022 53 275 10 12.8
48. | 29.03.2022 50 233 10.4 13.9
Min 38 207 78 10.9
Max 55 275 10.4 13.9
98 Percentile 54.08 275 10.4 13.9
Average 47.8 23.2 9.2 12.3
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KHA OCP Characteristics of effluents
Sampling interval: Once in fortnight
April 2017 to Mar 2018

Characteristics of Effluents — Khairagura expansion OCP mine discharge

SI.No. Date of Sampling pH (at TSS at TDS at COoD BOD Oil &
25°C) 105°C | 180°C Grease

Unit -- mg/L mg/L mg/L mg/L mg/L

Test Method 4500-H'B | 2540-D | 2540-C | 5220-D | 153025 | 5520-B

MoEF GSR 742 (E) and GSR 801(E) 55t09.0 | 100 -- 250 30 10

Effluent Standards for coal mines

1 15.04.2017 7.2 17.0 - 20.0 - 1.0

2 28.04.2017 7.4 14.0 - 10.0 - 1.0

3 08.05.2017 7.7 19.0 - 10.0 - 1.0

4 30.05.2017 7.3 210 - 10.0 - 1.0

5 15.06.2017 7.8 29.0 - 10.0 - 1.0

6 30.06.2017 7.4 350 - 20.0 - 1.0

7 15.07.2017 7.2 34.0 - 20.0 - 1.0

8 31.07.2017 7.6 310 - 20.0 - 1.0

9 15.08.2017 7.5 29.0 - 10.0 - 1.0

10 24.08.2017 7.9 210 - 20.0 - 1.0

11 11.09.2017 6.8 25.0 - 270 - 2.8

12 30.09.2017 6.8 25.0 - 270 - 1.0

13 14.10.2017 6.9 380 - 19.0 - 1.8

14 3110.2017 6.8 210 4740 16.0 - 2.0

15 14.11.2017 6.5 19.0 3800 16.0 - 1.2

16 23.11.2017 7.6 18.0 310.0 20.0 - 2.2

7 1122017 8.2 420 3200 24.0 - 10

18 30.12.2017 7.6 23.0 280.0 20.0 2.0 11

19 10.01.2018 76 11.0 682.0 200 2.0 1.2

20 26.01.2018 5.8 22.0 469.0 18.0 3.0 14

21 15.02.2018 7.4 19.0 560.0 24.0 3.0 1.6

22 16.02.2018 7.2 20.0 645.0 28.0 5.0 14

23 15.03.2018 8.0 480 390.0 20.0 3.0 14

24 31.03.2018 7.8 320 426.0 16.0 40 1.2

Min. 5.8 10 280.0 10.0 2.0 1.0

Max. 8.2 480 682.0 28.0 5.0 2.8

98%tile 8.1 452 674.6 27.5 49 2.5

- Parameter monitoring started recently.
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Characteristics of Effluents — Khairagura expansion OCP base workshop ETP outlet

SI.No. Date of Sampling pH (at TSS at TDS at COoD BOD Oil &
25°C) 105 °C 180°C Grease

Unit -- mg/L mg/L mg/L mg/L mg/L

Test Method 4500-H"B | 2540-D | 2540-C 5220-D | IS3025 | 5520-B

MoEF GSR 742 (E) and GSR 801(E) 55t09.0 | 100 - 250 30 10

Effluent Standards for coal mines

1 15.04.2017 7.8 12.0 - 10.0 - 1.0

2 28.04.2017 7.5 15.0 - 10.0 - 1.0

3 08.05.2017 7.3 13.0 - 20.0 - 1.0

4 30.05.2017 7.9 17.0 - 10.0 - 1.0

5 15.06.2017 8.0 26.0 - 20.0 - 1.0

6 30.06.2017 7.8 29.0 - 10.0 - 1.0

7 15.07.2017 7.6 36.0 - 10.0 - 1.0

8 31.07.2017 7.2 30.0 - 10.0 - 1.0

9 15.08.2017 7.8 27.0 - 10.0 - 1.0

10 24.08.2017 7.4 25.0 - 10.0 - 1.0

n 11.09.2017 7.8 36.0 - 63.0 - 2.6

12 30.09.2017 7.8 36.0 - 63.0 - 2.6

13 14.10.2017 6.8 47.0 897.0 77.0 - 2.0

14 31.10.2017 8.3 58.0 972.0 15.0 - 3.0

15 14.11.2017 6.9 55.0 828.0 87.0 - 3.0

16 23.11.2017 7.9 71.0 652.0 100.0 - 3.0

7 1122017 8.1 68.0 544.0 97.0 1.0 2.4

18 30.12.2017 7.8 550 432.0 103.0 14.0 30

19 10.01.2018 7.5 14.0 784.0 127.0 16.0 3.6

20 26.01.2018 5.6 27.0 1205.0 90.0 36.0 3.2

21 15.02.2018 7.8 240 958.0 102.0 22.0 3.4

22 16.02.2018 7.0 26.0 850.0 128.0 28.0 3.2

23 15.3.2018 8.3 740 784.0 102.0 28.0 3.6

24 31.3.2018 8.0 83.0 911.0 82.0 16.0 3.6

Min. 5.6 12.0 432.0 10.0 1.0 1.0

Max. 8.3 83.0 1205.0 128.0 36.0 3.6

98%tile 8.3 78.9 153.7 127.5 349 3.6

- Parameter monitoring started recently.
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Characteristics of Effluents — Khairagura CHP ETP outlet

SI.No. Date of Sampling pH (at TSS at TDS at COoD BOD Oil &
25°C) 105°C | 180°C Grease

Unit -- mg/L mg/L mg/L mg/L mg/L

Test Method 4500-HB | 2540-D | 2540-C | 5220-D | 153025 | 5520-B

MoEF GSR 742 (E) and GSR 801(E) 55t09.0 | 100 -- 250 30 10

Effluent Standards for coal mines

1 15.04.2017 7.7 16.0 - 10.0 - 10

2 28.04.2017 7.1 19.0 - 200 - 10

3 08.05.2017 7.2 17.0 - 200 - 10

4 30.05.2017 7.7 11.0 - 200 - 10

5 15.06.2017 7.9 19.0 - 10.0 - 10

6 30.06.2017 7.5 24.0 - 10.0 - 10

7 15.07.2017 7.7 300 - 10.0 - 10

8 31.07.2017 7.8 390 - 10.0 - 10

9 15.08.2017 7.4 340 - 200 - 10

10 24.08.2017 7.8 320 - 10.0 - 10

11 11.09.2017 6.9 24.0 - 59.0 - 20

12 30.09.2017 6.9 24.0 - 59.0 - 20

13 14.10.2017 6.5 330 7880 50.0 - 1.8

14 3110.2017 8.1 490 1005.0 91.0 - 20

15 14.11.2017 7.2 480 692.0 66.0 - 20

16 23.11.2017 7.7 50.0 970.0 930 - 2.8

7 1122017 8.0 490 488.0 65.0 8.0 20

18 30.12.2017 8.0 420 398.0 79.2 1.0 1.8

19 10.01.2018 7.5 220 677.0 88.0 11.0 2.4

20 26.01.2018 7.1 30.0 460.0 720 28.0 2.2

21 15.02.2018 7.9 26.0 7200 78.0 8.0 3.2

22 16.02.2018 7.8 30.0 678.0 96.0 12.0 2.8

23 15.03.2018 7.9 420 923.0 780 200 24

24 3103.2018 7.7 66.0 783.0 61.0 8.0 2.6

Min. 6.5 11.0 3980 10.0 8.0 10

Max. 8.1 66.0 1005.0 96.0 280 3.2

98%tile 8.1 58.6 997.3 94.6 269 30

- Parameter monitoring started recently.
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Date of TSS TDS Oil &
SNo. Sampling pH at 105°C at180°C cob BOD Grease
Unit -- mg/L mg/L mg/L mg/I mg/L
Test Method |  4500-H'B 2540-D 2540-C 5220-D IS 3025 5520-B
MoEF GSR 742 (E) and GSR
801(E) Effluent Standards 551090 100 -- 250 30 10
for coal mines
1. 11.09.2017 7.1 29 1656 47 - 1.4
2. 30.09.2017 7.1 29 1288 47 - 1.4
3. 14.10.2017 7.0 26 651 69 - 1.2
4, 31.10.2017 79 53 456 103 - 2.4
5. 23.11.2017 79 48 850 85 - 2.6
Min 7 26 456 47 - 1.2
Max 7.9 53 1656 103 - 2.6
98 % tile 7.9 52.6 1626.56 101.56 - 2.584

- Found dry from April to August & December to March
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From APRIL 2018 to MAR 2019

Characteristics of Effluents — Khairagura expansion OCP mine discharge

SL.No. | Date of Sampling pH (at | TSSat | TDS at | COD BOD Oil &
25°C) | 105 °C | 180°C Grease

Unit - mg/L mg/L mg/L mg/L mg/L

Test Method 4500- | 2540- | 2540- | 5220- | 153025 | 5520-B
HB |D C D

MoEF GSR 742 () and GSR 801(E) | 5.5to | 100 — [250 |30 10

Effluent Standards for coal mines 9.0

! 14.04.2018 7.7 360 3730 [120 |20 10

2 30.04.2018 76 280 | 4550 190 |20 14

3 14.05.2018 7.4 320 [3370 [160 |30 12

4 31.05.2018 7.4 370 4800 [150 |20 10

> 15.06.2018 7.8 340 3900 |200 |40 10

6 30.06.2018 8.2 420 | 5200 |240 |30 12

/ 13.07.2018 8.0 530 | 6720 |400 |60 14

8 30.07.2018 7.6 400 | 4960 [320 |60 12

9 15.08.2018 8.2 460 | 4150 [190 |50 16

10 28.08.2018 77 420 | 4360 160 |40 16

1 07.09.2018 76 460 | 5020 |40 |80 14

12 29.09.2018 7.5 490 | 4830 [440 |100 |12

13 14.10.2018 7.4 520 |5230 |440 |120 |14

14 24102018 7.4 480 |5420 |480 |80 12

15 14112018 7.6 300 |4800 [370 |60 16

16 30.11.2018 71 440 |smo |400 |70 10

17 1312.2018 7.7 380 | 5780 |200 |60 12

18 30.12.2018 7.5 490 |6300 |[160 |40 14

19 14.01.2019 77 470 | 7730 [320 |100 20

20 29.01.2019 8.0 580 | 6900 |200 |30 16

21 14.02.2019 7.3 410 |6710 [300 |80 14

22 27.02.2019 7.9 520 | 8140 |390 |m0 18

23 14.03.2019 7.6 580 | 7830 |190 |50 16

24 29.03.2019 8.1 610 | 610 [200 |60 14

Min. 71 280 | 3370 |120 |20 10

Max. 8.2 610 | 8140 |480 |120 |20

98%tile 8.2 596 | 7997 | 462 |15 |19

Characteristics of Effluents — Khairagura expansion OCP base workshop ETP outlet

SL.No. | Date of Sampling pH (at | TSSat | TDSat | COD | BOD Oil &
25°C) | 105 °C | 180°C Grease

Unit - mg/L mg/L mg/L mg/L mg/L

Test Method 4500- | 2540- | 2540-C | 5220- | 1S3025 | 5520-B
H'B D D

MoEF GSR 742 (E) and GSR 801(E) 55to | 100 -- 250 30

Effluent Standards for coal mines 9.0 100

1 14.04.2018 8.1 74.0 864.0 90.0 13.0 1.2

2 30.04.2018 79 670 [10230 [690 |90 3.0
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3 14.05.2018 79  |s580 |9830 |640 |80 2.8
4 31.05.2018 78 |80 |9360 |80 [120 |26
> 15.06.2018 8.1 740 |9640 |8s0 [130 |28
6 30.06.2018 82 |680 |8440 |960 180 |30
/ 13.07.2018 83 |880 |9840 |880 |120 |36
8 30.07.2018 80 750 |9250 |940 160 |40
9 15.08.2018 80 |780 |7850 |1040 |190 |38
10 28.08.2018 82 |700 |8200 |1050 |160 |32
1 07.09.2018 80 |780 |9130 |90 |120 |38
12 29.09.2018 76 |830 [s8920 920 |160 |36
13 14.10.2018 75 950 |9s60 |960 |240 |34
14 24.10.2018 75 |80 |830 |920 |220 |32
15 14.11.2018 80 600 |9860 [530 |80 40
16 30.11.2018 82 |80 |9700 |980 |220 |44
17 1312.2018 79 760 |9930 |840 |190 |32
18 30.12.2019 82 g0 |104400 |680 |210 |30
19 14.01.2019 8.1 840 |8640 |90 |210 |48
20 29.01.2019 83 1740 |78400 [1020 |280 |50
21 14.02.2019 84 790 |10670 |910 240 |46
22 27.02.2019 84 1910 |n4100 |1080 |300 |54
23 14.03.2019 82 |9700 |9780 |990 |280 |22
24 29.03.2019 831 1940 |10300 [800 |260 |50
Min. 75 | 580 |7840 |[530 |80 12
Max. 84 |970 |1410 |1080 |300 |54
98%tile 84 |91 |m070 |1066 |291 |53
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Characteristics of Effluents — Khairagura CHP ETP outlet

SI.No. | Date of Sampling pH (at TSS at | TDS at | COD BOD Oil &
25°C) | 105 °C | 180°C Grease
Unit -- mg/L mg/L mg/L mg/L mg/L
Test Method 4500- | 2540- | 2540- | 5220- | 153025 | 5520-
H'B D C D B

MOEF GSR 742 (E) and GSR 801(E) | 5.5t0 | 100 — 250 |30 10
Effluent Standards for coal mines 9.0

! 15.04.2018 8.0 570 6260 |650 |90 |16

2 30.04.2018 7.8 710|880 |650 |70 2.0

3 14.05.2018 7.8 630 |9710 |880 |[mo |32

4 31.05.2018 8.0 550 9430 |770 |90 |22

> 15.06.2018 8.1 680 | 8400 |80 130 |20

6 30.06.2018 8.0 490 |6830 |650 |90 |22

/ 13.07.2018 8.0 730 |8700 |760 |00 |28

8 30.07.2018 7.9 650 |8400 |730 |10 |24

9 1>.08.2018 7.4 420 |9360 [790 |10 |26
10 28.08.2018 7.2 380 |9520 |850 |120 |28
i 07.09.2018 7.6 670 |7960 |780 |80 |26
12 29.09.2018 7.7 630 |7560 |760 |70 2.4
13 14.10.2018 7.7 580 | 8230 |760 |180 |24
4 24.10.2018 7.7 560 | 7950 |720 |180 |26
15 14.11.2018 7.2 450 |7800 |480 |60 26
16 30.11.2018 7.8 380 |5230 |400 |90 |12
7 13.12.2018 7.5 360 |6n0 |680 |10 |20
18 30.12.2018 7.7 520 | 7890 |400 |90 |24
19 14.01.2019 8.0 570 6260 |650 |160 |24
20| 2901.2019 7.9 420 |9230 |780 |180 |36
21 14.02.2019 8.1 690 |8310 |70 |190 |28
22 27.02.2019 8.0 710 |9830 |880 |220 |46
23| 1403.2019 7.8 930 |ono 490 |mo |42
24 | 29.03.2019 7.9 880 |9970 |600 |180 |38
Min. 7.2 360 | 5230 |80 60 |12
Max 8.1 930 |9970 |880 |220 |46
98%file 8.1 907 |9906 |880 |206 |44
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Date of TSS TDS Oil &
SNo. Sampling pH at 105°C at180°C cob BOD Grease
Unit -- mg/L mg/L mg/L mg/! mg/L
Test Method 4500-H"B 2540-D 2540-C 5220-D IS 3025 5520-B
MoEF GSR 742 (E) and GSR
801(E) Effluent Standards 55t09.0 100 -- 250 30 10
for coal mines
1. 13.07.2018 7.9 50 725 44 6 1.8
2. 30.07.2018 7.9 59 640 48 7 1.6
3. 15.08.2018 7.8 62 720 52 8 1.8
4, 28.08.2018 6.8 56 785 73 14 2.0
5. 07.09.2018 7.8 60 652 45 6 1.4
6. 29.09.2018 7.6 57 585 48 8 1.6
Min 6.8 50 585 44 6 1.4
Max 7.9 62 785 73 14 2
98%tile 7.9 61.8 779 70.9 13.4 1.98

- Found dry from April to June & October to March
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Characteristics of Effluents — Khairagura expansion OCP mine discharge

SI.No. Date of Sampling pH (at [ TSSat | TDS at COoD BOD Oil &
25°C) | 105°C | 180°C Grease

Unit - mg/L mg/L mg/L mg/L mg/L

Test Method 4500- | 2540-D | 2540-C | 5220-D | 153025 5520-B
H'B

MoEF GSR 742 (E) and GSR 801(E) 55to | 100 -- 250 30 10

Effluent Standards for coal mines 9.0

1 15.04.2019 7.2 44 580 24 6 1.2

2 30.04.2019 7.8 32 759 30 8 14

3 15.05.2019 77 49 783 19 4 2.6

4 30.05.2019 75 24 639 27 6 1

5 15.06.2019 73 36 592 1 3 <1

6 30.06.2019 8 32 530 13 2 1.2

7 15.07.2019 8.2 27 690 19 6 1

8 31.07.2019 75 43 808 17 3 <1

9 15.08.2019 7.8 22 721 10 3 1

10 31.08.2019 7.6 34 860 10 2 <1

1 15.09.2019 75 20 640 12 4 <1

12 30.09.2019 7.8 24 596 23 7 1

13 15.10.2019 7.6 33 730 27 9 1.2

14 31.10.2019 73 41 612 20 6 <1

15 15.11.2019 75 54 753 23 7 1.2

16 30.11.2019 77 36 628 15 2 <1

17 15.12.2019 7.4 23 574 12 2 <1

18 31.12.2019 73 28 637 23 7 14

19 15.01.2020 71 37 857 27 9 1.2

20 31.01.2020 73 22 690 19 3 1

21 15.02.2020 75 18 567 15 2 1.2

22 29.02.2020 7.8 28 755 20 3 14

23 15.03.2020 7.4 20 612 19 3 <1

24 31.03.2020 77 32 834 12 2 <1

Min. 7. 18 530 10 2 1

Max. 8.2 54 860 30 9 2.6

98%tile 8108 | 517 855.86 | 2862 |9 2.264-
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Characteristics of Effluents — Khairagura expansion OCP base workshop ETP outlet

SI.No. Date of Sampling pH (at TSS at TDS at CcoD BOD Oil &
25°C) 105°C | 180°C Grease

Unit -- mg/L mg/L mg/L mg/L mg/L

Test Method 4500- | 2540-D | 2540-C 5220-D | 153025 5520-B
H'B

MoEF GSR 742 (E) and GSR 801(E) 55t | 100 - 250 30 100

Effluent Standards for coal mines 9.0

1 15.04.2019 75 40 880 64 16 7

2 30.04.2019 7.7 32 838 70 18 8.2

3 15.05.2019 75 38 920 76 22 4

4 30.05.2019 7.1 36 860 58 18 6.4

5 15.06.2019 7.9 32 796 40 13 4

6 30.06.2019 76 26 967 31 6 5

7 15.07.2019 8 29 910 39 13 6.8

8 31.07.2019 7.2 30 975 52 16 36

9 15.08.2019 7.4 42 620 48 12 32

10 31.08.2019 7.7 26 745 23 8 44

i 15.09.2019 7.8 39 992 31 10 46

12 30.09.2019 7.8 39 992 31 10 46

13 15.10.2019 7.7 25 810 43 14 32

14 31.10.2019 7.8 38 746 67 22 44

15 15.11.2019 7.7 25 984 82 20 56

16 30.11.2019 75 28 815 94 23 42

17 15.12.2019 7.8 48 967 120 28 54

18 3112.2019 7.1 66 748 190 23 42

19 15.01.2020 7.3 54 960 168 18 48

20 31.01.2020 75 28 771 132 15 5.2

21 15.02.2020 7.7 40 94 110 22 56

22 29.02.2020 7.9 67 1023 69 13 3

23 15.03.2020 76 51 885 86 17 3.6

24 31.03.2020 75 74 1137 108 23 42

Min. 7.1 25 620 23 6 3

Max. 8 74 1137 190 28 8.2

98%tile 7.954 | 70.78 1084.56 179.88 257 7.648

- No standard is specified for TDS.
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Characteristics of Effluents — Khairagura CHP ETP outlet

SI.No. Date of Sampling pH (at TSS at TDS at CcoD BOD Oil &
25°C) 105°C | 180°C Grease

Unit - mg/L mg/L mg/L mg/L mg/L

Test Method 4500- | 2540-D | 2540-C 5220-D | 153025 5520-B
H'B

MoEF GSR 742 (E) and GSR 801(E) 55t0 | 100 - 250 30 10

Effluent Standards for coal mines 9.0

1 15.04.2019 74 60 844 56 18 2

2 30.04.2019 74 43 920 70 20 13

3 15.05.2019 75 52 975 67 18 56

4 30.05.2019 77 40 887 62 22 32

5 15.06.2019 77 38 824 33 10 28

6 30.06.2019 8.5 32 738 23 4 36

7 15.07.2019 79 61 935 74 24 42

8 3107.2019 74 34 964 60 18 4

9 15.08.2019 77 21 745 19 3 28

10 3108.2019 75 48 847 31 10 1

n 15.09.2019 8 30 933 58 19 38

12 30.09.2019 8.2 22 840 79 26 26

13 15.10.2019 8 28 734 62 20 28

14 3110.2019 77 20 890 55 18 36

15 15.11.2019 75 67 1021 68 22 42

16 30.11.2019 74 42 796 80 26 38

17 15.12.2019 7.9 56 810 16 23 42

18 3112.2019 81 72 922 104 27 36

19 15.01.2020 78 68 772 121 22 32

20 31.01.2020 77 97 897 97 20 4.4

21 15.02.2020 8 76 722 78 17 48

22 29.02.2020 7.8 84 881 65 17 48

23 15.03.2020 79 63 1032 58 24 34

24 3103.2020 81 88 1260 81 19 38

Min. 74 20 722 19 3 1

Max. 8.5 97 1260 121 27 56

98%tile 8362 92.86 115512 118.7 26.54 5232

- No standard is specified for TDS.
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) TSS TDS Oil &
S.No. Date of Sampling pH 2t 105°C 2t 180°C COoD BOD Grease
Unit -- mg/L mg/L mg/L mg/I mg/L
Test Method 4500-H'B 2540-D 2540-C 5220-D IS 3025 5520-B
MOoEF GSR 742 (E) and GSR
801(E) Effluent Standards for 551t090 100 -- 250 30 10
coal mines
1. 15.07.2019 8.0 48 879 23 7 3
2. 31.07.2019 7.9 104 642 25 8 1.6
3. 15.08.2019 7.5 60 983 15 3 1.2
4. 31.08.2019 7.8 83 720 10 3 1.6
Min 7.5 48 642 10 3 1.2
Max 8 104 983 25 ) 3
98%tile 7.994 102.74 976.76 24.88 7.94 2.916
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From April 2020 to Mar 2021

Characteristics of effluents — KHA OCP. mine discharge

. . TSS at | TDS at Oil &
SI.No. Date of Sampling pH (at 25°C) 105°C | 1800C COoD BOD Grease
Unit -- mg/L mg/L mg/L mg/L mg/L
Test Method 4500-H"B 2540-D | 2540-C | 5220-D | 153025 5520-B
MoEF GSR 742 (E) and GSR 801(E)
Effluent Standards for coal mines 21090 100 B 250 30 10
1. 15.04.2020 7.60 24.00 970.00 | 23.00 3.00 1.20
2. 30.04.2020 7.80 36.00 777.00 | 15.00 2.00 <1
3. 15.05.2020 7.60 21.00 643.00 | 19.00 2.00 1.40
4. 31.05.2020 7.50 34.00 811.00 12.00 2.00 <1
5. 15.06.2020 7.40 27.00 637.00 | 16.00 2.00 1.20
6. 30.06.2020 7.30 22.00 710.00 20.00 3.00 <1
7. 15.07.2020 7.10 35.00 884.00 | 23.00 2.00 1.60
8. 31.07.2020 7.30 26.00 619.00 16.00 3.00 1.40
9. 14.08.2020 7.50 34.00 661.00 27.00 9.00 1.60
10. 31.08.2020 7.40 20.00 927.00 | 15.00 5.00 1.20
1. 15.09.2020 7.20 26.00 751.00 12.00 2.00 <1
12. 31.09.2020 7.60 38.00 951.00 31.00 6.00 1.40
13. 15.10.2020 7.70 42.00 833.00 | 20.00 5.00 1.80
14. 31.10.2020 7.40 49.00 971.00 32.00 8.00 1.40
15. 14.11.2020 6.90 38.00 77400 |19.00 4.00 1.00
16. 28.11.2020 7.60 33.00 930.00 | 27.00 5.00 1.60
17. 14.12.2020 7.80 38.00 778.00 | 32.00 6.00 1.20
18. 31.12.2020 7.60 22.00 642.00 | 12.00 2.00 <1
19. 12.01.2021 7.8 31 802 12 2 <1
20. 29.01.2021 7.6 24 938 19 4 1
21. 15.02.2021 7.3 38 693 23 6 1.6
22. 27.02.2021 7.5 21 875 15 4 1
23. 15.03.2021 7.6 16 744 27 7 14
24. 30.03.2021 7.4 27 580 15 2 <1
MIN 7.10 20.00 619.00 12.00 2.00 1.20
MAX 7.80 38.00 951.00 31.00 9.00 1.60
98% TILE 7.76 37.60 946.20 | 30.20 8.40 1.60

- No standard is specified for TDS.
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Characteristics of effluents — KHA OCP BWS ETP OUTLET

. H (at TSS at | TDS at Oil &
SI.No. Date of Sampling SS“C) 105 oC | 1800C COD BOD Grease
Unit - mg/L mg/L mg/L mg/L mg/L
Test Method 4500-H'B ZDS4O_ 2540-C 5220-D | 1S3025 5520-B
MoEF GSR 742 (E) and GSR 801(E)
Effluent Standards for coal mines 21090 1100 B 250 30 10
1. 15.04.2020 7.20 81.00 1325.00 176.00 | 16.00 5.80
2. 30.04.2020 7.50 52.00 1140.00 210.00 | 14.00 3.80
3. 15.05.2020 7.20 38.00 958.00 166.00 | 17.00 4.60
4. 31.05.2020 7.00 62.00 715.00 180.00 | 15.00 5.40
5. 15.06.2020 7.20 81.00 840.00 150.00 | 26.00 4.20
6. 30.06.2020 7.40 94.00 1064.00 114.00 | 24.00 3.60
7. 15.07.2020 7.50 78.00 1255.00 94.00 23.00 3.20
8. 31.07.2020 7.70 41.00 977.00 71.00 21.00 2.80
9. 14.08.2020 7.80 68.00 1185.00 43.00 14.00 4.80
10. 31.08.2020 7.70 54.00 1052.00 62.00 20.00 4.20
1. 15.09.2020 7.50 42.00 839.00 87.00 16.00 4.60
12. 31.09.2020 7.90 67.00 1047.00 69.00 18.00 4.80
13. 15.10.2020 8.10 74.00 1064.00 89.00 16.00 5.20
14. 31.10.2020 8.40 84.00 1142.00 76.00 19.00 4.60
15. 14.11.2020 6.80 79.00 897.00 81.00 16.00 5.20
16. 28.11.2020 7.90 87.00 1241.00 62.00 14.00 5.00
17. 14.12.2020 7.90 76.00 1013.00 84.00 19.00 4.40
18. 31.12.2020 7.90 98.00 1226.00 98.00 23.00 4.80
19. 12.01.2021 7.6 126 1475 116 19 5.8
20. 29.01.2021 7.3 110 1307 139 25 5.2
21. 15.02.2021 7.1 142 1192 108 28 4.8
22. 27.02.2021 7.2 105 1408 90 26 4.2
23. 15.03.2021 7.4 81 1295 126 24 4.6
24, 30.03.2021 7.7 94 1526 78 21 3.8
MIN 7.00 38.00 715.00 43.00 14.00 2.80
MAX 7.90 94.00 1255.00 210.00 | 26.00 5.40
98% TILE 7.88 91.40 1241.00 204.00 | 25.60 5.28

- No standard is specified for TDS.
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Characteristics of effluents — KHA OCP CHP ETP OUTLET

SI.No. Date of Sampling E’? C(?t 1T§58 fct 1TSDOS°§t cob | BoD g'eie
Unit - mg/L mg/L mg/L mg/L mg/L
Test Method 4500-H'B ZDS 40| s40-C ‘;220' 153025 | 5520-B
MoEF GSR 742 (E) and GSR 801(E) 551090 | 100 B 550 20 0
Effluent Standards for coal mines
1, 15.04.2020 7.70 10400 |1029.00 |62.00 |20.00 3.20
2. 30.04.2020 7.20 7000 | 1162.00 5100 | 17.00 3.40
3. 15.05.2020 7.40 4600 | 871.00 73.00 | 19.00 2.80
4, 31.05.2020 7.60 57.00 |1035.00 |90.00 |22.00 3.20
5, 15.06.2020 7.30 7400 |[122000 |122.00 |20.00 3.80
6. 30.06.2020 7.50 91.00 | 153400 |87.00 |27.00 4.40
7. 15.07.2020 7.70 6500 |1396.00 | 117.00 | 25.00 4.80
8. 31.07.2020 7.90 7200 | 1513.00 12600 | 28.00 4.20
9, 14.08.2020 7.70 57.00 | 1404.00 | 109.00 | 26.00 3.60
10. 31.08.2020 7.80 4800 |1236.00 |7800 |22.00 4.40
1. 15.09.2020 7.60 7500 | 995.00 5500 | 18.00 4.80
12. 31.09.2020 7.80 71.00 | 1021.00 65.00 | 16.00 4.00
13, 15.10.2020 8.00 57.00 | 926.00 65.00 | 12.00 1.80
14, 31.10.2020 8.10 69.00 | 831.00 60.00 | 14.00 2.80
15. 14.11.2020 6.50 4300 | 78800 4900 |9.00 1.80
16. 28.11.2020 7.70 58.00 | 955.00 4300 |8.00 2.60
17. 14.12.2020 7.50 3600 | 811.00 4800 | 11.00 2.00
18. 31.12.2020 7.70 6400 | 912.00 62.00 | 17.00 2.40
19. 12.01.2021 7.8 83 1179 1071 15 46
20. | 29.01.2021 7.5 71 1282 85 21 4
21, 15.02.2021 76 86 1410 50 16 3.2
22. | 27.02.2021 74 62 1301 74 19 38
23. | 15.03.2021 7.7 54 1137 55 17 3
24. | 30.03.2021 75 78 1014 62 15 26
MIN 7.20 4600 | 871.00 5100 | 16.00 2.80
MAX 7.90 91.00 | 153400 |126.00 | 28.00 4.80
98% TILE 7.88 87.80 |1529.80 |125.20 |27.80 4.80

- No standard is specified for TDS.
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) TSS TDS Oil &
S.No. Date of Sampling pH at 105°C at 180°C COoD BOD Grease
Unit -- mg/L mg/L mg/L mg/I mg/L
Test Method 4500-H'B 2540-D 2540-C 5220-D IS 3025 5520-B
MoEF GSR 742 (E) and GSR
801(E) Effluent Standards for 551t090 100 -- 250 30 10
coal mines
1. 15.09.2020 7.7 60 632 28 9 1.2
2. 30.09.2020 8.0 55 986 23 4 1.4
3. 15.10.2020 7.5 49 874 32 8 1.6
Min 7.5 49 632 23 4 1.2
Max 8 60 986 32 9 1.6
98%tile 7.988 59.8 981.52 31.84 8.96 1592
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From April 2021 to Mar 2022

Characteristics of effluents — KHA OCP. mine discharge

xSINo. | Date of Sampling E’? C(?t 1T§58 fct 1TsDoS° gt cop | BOD g'eie
Unit - mg/L mg/L mg/L mg/L mg/L
Test Method f"rigo' 2540-D | 2540-C | 5220-D | 153025 | 5520-B
Efuent Standarch o conmines | 5590 |10 [~ |20 |30 |10
25. 15.04.2021 7.3 22 453 12 2 <1
26. 29.04.2021 7.1 18 637 20 3 <1
27. 07.05.2021 7.4 16 812 12 2 <1
28. 31.05.2021 7.5 21 707 15 2 <1
29. | 14.06.2021 7.3 27 5971 27 44 1.2
30. 30.06.2021 7.6 18 693 19 2.8 <1
31. 13.07.2021 7.9 53 894 24 4.1 14
32. 30.07.2021 7.6 28 784 29 3.5 1.2
33. | 13.08.2021 77 23 935 19 3.2 1
34, 31.08.2021 7.8 17 827 12 2.4 <1
35. | 15.09.2021 7.7 31 1043 16 36 <1
36. 29.09.2021 7.9 20 791 28 5.3 1.2
37. 14.10.2021 7.6 25 943 12 2.1 <1
38. 30.10.2021 74 18 820 19 3.2 1
39. | 15.11.2021 7.8 21 685 16 2.1 <1
40. 30.11.2021 7.5 36 891 23 6.5 14
41, 15.12.2021 7.8 28 755 31 8 14
42, 3112.2021 7.7 36 973 12 3.1 1
43, 12.01.2022 7.8 47 810 20 6.1 1.6
44. | 31.01.2022 8 24 1072 36 71 12
45. 14.02.2022 7.3 32 871 23 42 14
46. 24.02.2022 77 26 715 12 2 <1
47. 15.03.2022 7.7 21 828 27 5.3 14
48, 28.03.2022 7.5 29 941 23 6.4 1.2
MIN 7.10 16.00 453.00 | 12.00 2.00 1.00
MAX 8.00 53.00 1072.00 | 36.00 8.00 1.60
98% TILE 7.95 5024 | 105866 | 33.70 7.59 1.55

- No standard is specified for TDS.
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Characteristics of effluents — KHA OCP BWS ETP OUTLET

xSINo. | Date of Sampling E’? C(?t 1T§58 fct 1TSDOS°§t cob | BOD g'eie
Unit - mg/L mg/L mg/L mg/L mg/L
Test Method 4500-H'B ZDS4O' 2540-C 5220-D | 153025 | 5520-B
Efaent Stmarch o conmings | 551090 |00 | 20 | |
25. 15.04.2021 7.80 5000 | 1383.00 4300 | 11.00 2.40
26. 29.04.2021 7.60 67.00 | 1611.00 67.00 | 16.00 2.60
27. 07.05.2021 7.80 82.00 1735.00 58.00 13.00 3.00
28. 31.05.2021 7.70 96.00 | 1582.00 50.00 | 15.00 2.20
29. | 14.06.2021 7.60 5000 | 144800 | 6600 |1900 2.60
30. | 30.06.2021 7.40 66.00 | 1681.00 5000 | 14.00 3.00
31. 13.07.2021 8.30 88.00 | 984.00 88.00 | 22.40 3.60
32. | 30.07.2021 8.00 7500 | m25.00 62.00 | 14.20 4.00
33. | 13.08.2021 7.90 96.00 | 1341.00 4700 | 11.00 3.20
34. | 31.08.2021 7.50 5800 |1493.00 |5500 |[16.10 3.60
35. | 15.09.2021 7.40 66.00 | 1271.00 63.00 | 14.90 3.00
36. | 29.09.2021 7.50 7400 |[1507.00 | 7500 |16.20 3.40
37. | 14.10.2021 7.20 89.00 | 165800 |5800 |13.20 2.80
38. | 30.10.2021 7.60 9500 |1494.00 |69.00 |18.10 3.00
39. | 15.11.2021 7.60 63.00 |137900 |4700 |11.30 2.40
40. | 30.1m.2021 7.20 7700 | 140800 | 7200 |17.20 4.00
41. 15.12.2021 7.90 67.00 |1023.00 |67.00 |20.20 4.80
42, | 3112.2021 7.60 7400 | 864.00 7600 | 2140 5.20
43. | 12.01.2022 7.90 81.00 | 891.00 62.00 | 19.20 5.00
44. | 3101.2022 8.30 88.00 | 984.00 88.00 | 12.20 4.60
45, [ 14.02.2022 7.90 79.00 | 1067.00 51.00 | 14.20 4.80
46. | 24.02.2022 7.50 9400 |125400 |7000 |[1610 4.20
47. | 15.03.2022 7.10 123.00 | 1491.00 12500 | 18.20 4.60
48. | 28.03.2022 6.80 14100 | 1678.00 | 14700 | 22.00 4.80
MIN 6.80 50.00 | 864.00 4300 | 11.00 2.20
MAX 8.30 14100 | 1735.00 | 147.00 | 22.40 5.20
98% TILE 8.30 132.72 | 171016 136.88 | 22.22 5.11

- No standard is specified for TDS.
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Characteristics of effluents — KHA OCP CHP ETP OUTLET

xSINo. | Date of Sampling E’? C(?t 1T§58 fct 1TSDOS°§t cob | BOD g'eie
Unit - mg/L mg/L mg/L mg/L mg/L
Test Method 4500-H'B 2D54O' 2540-C 5220-D | 153025 | 5520-B
Efaent Stmarch o conmings | 551090 |00 | 20 | |
25. 15.04.2021 7.60 63.00 | 906.00 51.00 | 13.00 2.80
26. 29.04.2021 7.30 41.00 | 185.00 40.00 | 10.00 2.00
27. 07.05.2021 7.50 55.00 1416.00 46.00 11.00 2.40
28. 31.05.2021 7.30 7400 | 1297.00 4200 |9.00 3.00
29. | 14.06.2021 7.50 63.00 | 1157.00 5800 | 16.00 3.20
30. | 30.06.2021 7.80 4500 |[130200 [4600 |11.00 3.60
31. 13.07.2021 8.00 7300 | 871.00 24.00 | 410 1.80
32. | 30.07.2021 7.70 65.00 | 1021.00 29.00 | 410 1.40
33. | 13.08.2021 7.40 81.00 | 1216.00 51.00 | 14.00 2.00
34. | 31.08.2021 7.10 73.00 | 97400 31.00 | 10.10 2.20
35. | 15.09.2021 6.90 4500 | 105.00 4000 | 8.90 2.80
36. | 29.09.2021 7.10 3800 | 124900 |47.00 |12.20 2.60
37. | 14.10.2021 7.00 51.00 | 1370.00 3500 |9.20 2.00
38. | 30.10.2021 7.20 67.00 | 1169.00 77.00 | 16.00 3.00
39. | 15.11.2021 7.40 4400 |[100500 |31.00 |8.30 2.00
40. | 30.1m.2021 7.40 62.00 | 1301.00 27.00 | 460 2.00
41. 15.12.2021 7.80 84.00 | 881.00 15.00 | 3.0 1.00
42, | 3112.2021 8.10 57.00 | 626.00 2000 | 610 2.00
43. | 12.01.2022 7.80 4900 | 722.00 3200 | 910 1.00
44. | 3101.2022 7.90 73.00 | 871.00 24.00 | 6.10 1.40
45, [ 14.02.2022 8.10 69.00 | 794.00 15.00 | 2.60 <1
46. | 24.02.2022 7.80 4800 |[102800 [43.00 |910 1.80
47. | 15.03.2022 7.40 96.00 | 128700 |106.00 |20.20 3.20
48. | 28.03.2022 7.00 113.00 | 140400 |[13500 | 2800 4.20
MIN 6.90 3800 | 62600 15.00 | 2.60 1.00
MAX 8.10 113.00 | 1416.00 13500 | 28.00 4.20
98% TILE 8.10 10518 | 1410.48 12166 | 24.41 3.94

- No standard is specified for TDS.
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Characteristics of effluents — KHA OCP OB runoff settling tank outlet

xSINo. | Date of Sampling E’? C(?t 1T§58 fct 1TSDOS°§t cop | Bop g'eie
Unit - mg/L mg/L mg/L mg/L mg/L
Test Method 4500-H'B ZDS4O_ 2540-C 5220-D | 1S3025 5520-B
ot Stancrc o commnes | 551090 |00 |~ a0 |30 |

1. 14.06.2021 7.6 58 1074 27 5.2 1.2

2. 30.06.2021 7.90 51.00 725.00 44.00 11.20 1.80

3. 13.07.2021 7.50 59.00 640.00 33.00 5.10 1.60

4. 30.07.2021 7.70 47.00 807.00 23.00 5.20 1.60

5. 13.08.2021 7.90 101.00 1053.00 15.00 3.20 <1

6. 31.08.2021 8.10 59.00 928.00 15.00 4.40 <1

7. 15.09.2021 8.00 42.00 814.00 12.00 2.50 <1

8. 29.09.2021 7.50 42.00 640.00 12.00 2.50 <1

9. 14.10.2021 8.10 101.00 1053.00 44,00 11.20 1.80

10. 30.10.2021 8.09 96.80 1040.50 42,90 10.60 1.79
MIN 7.50 42.00 640.00 12.00 2.50 1.20
MAX 8.10 101.00 1074.00 44.00 11.20 1.80
98% TILE 8.10 101.00 1074.00 44,00 11.20 1.80

- No standard is specified for TDS.
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cats o of the
G, M. BPA (M

tL‘J‘W am

frward n-._,quJ_(;)

GOVERNMENT OF ANDHRA PRADESH
IRRIGATION &CADD DEPARTMENT
To "

From, o
SriP.Venkat Rama Rao, B.Sc., BE., W General Mangor
Supenintending Engineer, 1£CADD Singarant collicrics 11
Medium brrgation Projects Circle Bellanspalli.

Dellampalli, Adilabad (Dist)

L m.._smmzmﬁ—/,'ﬂ/. e k)il
Sir,

Subce Diversion of Vatitivagu river for caying oul the nimng
operations - Permission accorded.  — —~ e

]
Ref: = Your Jetier Now GNEBEAKIIA-OC101E e 340120401

D \f‘
hede

[
W 2 With elerence fo voun Retten cited i pe sl it the ¢ il
r Eagrincer, B A Nedivmy Bonpation Bave acconded e pormmssion b b
diversion of the Vattivagn river i the fore shone for carrying ot the mining
S activities subject b certain conditions vide memo Moo DUE ITOTYNEY 1200
NVIY Diversion DU 2682000 A copy oo the serme cnclosed o scalv acloronee

Yoo e therchore senuestod te fake T acteon i iy ity

Y ours £t fully. ~f
oW
Superintending Frpmeer, 18CA1
-~ Mt Bradpation Presgects Cinle
. Pelanpaly  Adilabad (1)

e
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No.J-11015/36/2002-1A 1 (M)
Government of India
Ministry of Environment and Forests

Paryavaran Bhavan
C.G.O Complex,
Lodi Road, New Delhi-110 003

Dated the 27" August, 2002

—

Suoject wwc&m”wmmmm
District Andhra Pradesh of M/s Singareni Coliienes Company Ltd - environmental

Sir P '

This has reference to Department of Coal letter No 111472002/-CPAM dated
19,m.mwuwnwdm-mm¢mm.mmmm
examined and following observations have been made:

1 mdmmmmmmmursmmmmao
mmmwnummmwmm
mmmnmammnmwmmm

2 Wudmmmmmmmdamwm
core & buffer zones.

> Amhmoldmdmi'mwmnmmuddmuhmdmﬂ
deposit may be provided.

- |nmdmmmmwmwmmwmmmu
nmﬂwmbmdﬁduﬂupom.

§ Permission for drawi of ground water needs to be provided.

6. mummmdumamdmmum
neads 10 be submitted.

7. What |s the current status of the court case?

» CRP PP
I e\ |
P A\Hfo4
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- en(O

T o2

8. A copy of RER plan should be provided.
i
8 Mine pian approval is of August 1989, 13 years old.

You are advised to expedite the above details on priority 10 Ministry of Environment
and Forests to facilitate further necessary action.

Yours' faithfully,
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LA TN e LoV

% ENC (I)

A

iﬁf_. GOVERNMENT OF TELANGANA
1% IRRIGATION & CAD (PROJECT-IV) DEPARTMENT

MemeNo,) 411/P rofects-IVAZ2020 Dated: 07-08-2020

Sﬁm&tl-wmdevmmﬁrwupmm

miaing operntions st Khalragura- OCP mine in Bellanpall] srea, Golet, Rebbana,
Kumarsmbheen - Asifabed District— Permission 10 fssue NOC — Accorded.

Rel: 1. From the Engincer-ia-Chief (Invigation), Hydershad, Letier No ENC (IVDCE I/

i 22.06.2020.
From the Engineer-in-Chief (Irigation), Hydersbad, Letier No. ENC (Iy DCE
VOT VAEE I/Vattivagu/2020, Dated: 01.07.2020.

3. The works would be chocked for qeality control by the concemed division of
1&CAD Department,

charges leviable 83 per the rules in vogue.

: . tmmmmmnmuﬁl“aﬂﬂb’

s Thaﬂqlmh-m“uh“ﬂhmm
channel is completed in full shape in all respects.
6. The SOCL has to take the necessary precauticnary messures for on-accumalation
:‘mhkm from the dumps of over burden soil with suitable afforestmtion
fortify.

DEL RAJAT KUMAR
PFRINCIPAL SECRETARY TO GOVERNMENT
P Engioce.io Chie (irigaton), Hyderabed.
The Cheirman & Managing Director,
Singareni Collieries Company Limited,
SF/SC

#FORWARDED : : BY ORDER #/

-

r - -~
S 7 A
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Office of the Chiel Engineer,
Irrigation, Mancherial,

Sub: Phase-l-Diversion of Vatti Vagu Stream for continuing open cast mining
oporation at Khairaguda Operation (OCP mine in Bellampally Area, Golen,
Rebbana, Kumuram Bheem Asifabad District - lIssuing of NO
OBJECTION CERTIFICATE - communicuted.

Ref: 1) E-in-C(Irrigation)Hyd Ly No:ENC(T),/ DCE-/OT1/ AEEL/ Vattivagu/ 2020 Dt
18.02.2020.

2) Govt. Memo No: 1411/ Projects-1V/ A2/ 2020, Di: (17.08-2020,

3) Chiet Engineer, Central Designs Organization, Hyderabad Letter No.
CE/CDO/SE-II/EE-1/ DEE-3/MI/HP's/ Vattivagu / 27/ 2021, Dt: 03.02.2021,

4) | & CAD-DEE- 1SD-1-Div-3-Asf- 05 Dr-08.4 2021

5) BE/Div-04/ Asf Lr.No: EE/ID No4/ DB/ 06 Dt: - 09-04-2021

6) SE, Irrigation Circle, Kaghaznagar, Lr.No: | & CAD-SE-Irrg-
Circle/KGZ/09/H Dt 09-04-2021.

Lo = =]

The detailed report of Phase-Il-Diversion of Vatti Vagu Stream for continuing open
cast mining operation at Khairaguda Operation OCP mine in Bellampally Area, Goleti,
Rebbana, Kumuram Bheem Asifabad by the Superintending Engineer, Irrigation
Circle, Kaghaznagar vide his letter cited are generally considered for issuing NO
OBJECTION CERTIFICATE subject to the following conditions.

1) The diversion of the stream should not affect the capacity of Vatti Vagu Project.

2) The Hydraulic Particulars of the diversion channel should be got approved by
the Central Designs Organization of the I & CAD Department

3) The works would be checked for quality control by the concerned divisions of 1
& CAD Department.

4) The Singareni Collieries would have to deposit the entire centage and other
charges livable as per the rules in vogue.

5) The existing diversion arrangement should not be closed till the new diversion
channel is completed in full shape in all respects.

6) The SCCL has to take the necessary precautionary measures for non-
accumulation of silt in the project from the dumps over burden soil with
suitable afforestation and fortify.

7) While excavating the divérsion channel of Vatti Vagu, Earthen banks were
formed on either side of the Channel with revetment where ever required to
avoid erosion.

8] Projection bund around the B.C.Soil Dump and D2 Dump yard has to be raised
up to required levels with 2 % : 1 side slopes and protect with revetment, The
protected bund is to be raised with homogeneous soils of approved quarry and
consolidation with 8 to 10 T power roller.

ELLdal T 1
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9 Protection with 300 mm thick revetment including Toe wall s proposed to the
entire protection bund on the reservoir side.

10}

(0}

12)

13)

14)

15)

Intensive plantation has to be taken up on the dumps and the
h'lflh of the diversion channel to avoid erosion/ soil slipping.

Any deviation in the alignment the samc may be intimawed 1o this
olfice for according approval.

The Superintending Engineer should ensure that long & smooth
apprwhccdh!!hc&:mﬂlmehhcrsidedthcbm‘s[orm
passage of traffic over the bridge.

mmmmdu&:gl.nnuhnwmthemdﬂdsd
carriage way width and obtain necessary permission and drawings
from the concerned department before grounding the work.

The Superintending Engincer has to ensure the safety, suitability an.
adequacy of the proposals before grounding the work,

QuhltyCanuulmdlmpecﬁmshmldbemnitnrcdoutf«thhuidmby
Irrigation Division No 4 Asifabad.

Encl: 1- Copy of Drawings approved by Chief Engineer, Central Design Organization,
Hyderabad Vide reference 3% Cited

FAUTS

"“5& ‘.'& ™) el

L
Chiefl Engineer, ' '
ion, Mancherial.

G‘GEE?‘!
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Vatti vagu diversion down stream side

Vatti vagu diversion upstream side
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1. Backdrop
The General Manager (R&D), The Singareni Collieries Company Limited (SCCL) requested the Director,

= Central Mining Research Institute (CMRI), Dhanbad for a scientific study to optimize the blast design

L)

)

parametens at Khairagura Opencast Project for the safety of Vattivagu hrigation dam vide letter No.
CRP/RND/B-166(2)/1024 dr. 17.12-2005.

In this regard, a tcam of scientists from the blasting and civil engineering departments of CMRI carried out
the first phase of field investigation during 15 to 19" January 2006. During this period, two experimental
trials were carried out, one in coal bench while the other in overburden bench. Blust-induced ground
vibrations were monitored near the foundation of the dam as well as at different locations on the ground at
varying distances, High-speed video camera was used in one of the experimental trials (0 assess the blast
results. This ficld report covers the brief investigational work and observations made during the period of
investigation ol Khairagura Opencast Projoct.

2. Experimental blasts

Two experimental trials were conducted at the mine with different design and charging patterns, First blast
was conducted in coal beneh on 16-01-06 while the second blast was conducted in overburden bench on
19-01-06. In the first blast, the maximum cxplosives weight per delay was 1,722 kg whercas in the second
blas, it was 108 kg. The diameter of holes was 150 mm. In coal bench blasting, cartridge explosives werg
used whereas in overburden blast, site-mixed emulsion (SME) explosive was utilized. The details of blast
design parameters are given in Table-1, Due to soft nature of overburden rocks, blasting in overburden
bench was only to ercale lractures in the rock. As the quarry will go deeper and deeper, the overlying strata
will be expected to be harder. During that time, the design parameters will be made optimized taking
{ragmentation of the blasted rocks into consideration in association with safety concemn of Vattivagu Dam.




157

T-wl.mu&dhuddpmwﬁmmm

T Datcol | Ne, | Avg. | Burden | Top AVE: Max™ Total | Explosive | Initiation
blast & | of -l-. Iole = steme | explosive | explosive | eaplosive | used
strata | ho- depth | spacing | ming | perhole | perdelay | weight
blusted | les
) | | yw | @ | oo | o0 | oo
loul00 | 126 | 150 | 408 | 4ad | 20 n2 1722 3056 | Meclorce | DF with
Coal & | cord relayof
Mecpower 42 ms
19-01-06 | 144 | 150 | 40-060| 6ab | 16- 3 108 5,250 SME, Narel
Sand- 38 e
stone Explosive
Lad.

3. Monitoring of Ground Vibrations and Results

Vibration and air overpressure levels induced by blasting were monitored using portable computer-
operated digital seismographs namely Blastmate-1I, MiniMate Blaster (Made in Canada by Instantel Inc.)
and Mini-Seis (made in USA by White Industrial Seismology Inc.). All the seismographs are four channe!
seismagraphs provided with one tri-axial transducer for monitoring vibration (in mm/s or inch/s) and one
channel for monitoring air overpressure/noise in dB (L) or Pa. All scismographs record vibration in three
directions i.e. Longitudinal (L), Vertical (V) and Transverse (T). They also record pesk frequency of
vibration in individual directions and compute the peak vector sum of vibration.

In both the rounds of blasting, one monitoring location was kept at the foundation level of Vattivagu dam
while the other two monitoring locations were at varying distances in line with the dam. In coal blasting,
the monitoring locations were at 500 m and 1000 m from the blasting face towards the dam whercas in
overburden blasting, the monitoning locations were at 1000 m and 1550 m from the blasting face. The
Jetails of vibration and noise level recorded during the period of investigation are given in Table-2.

Table-2. Details of recorded vibration and noise levels due to blasting at Khairagura OCP

Datcol | Tetal | Max Ground vibration results AOF | Fyrock
m B I‘lh!I b Monitering polat Distance VS | Frege
blasted e
e L] L] [momis] | (V] | [diL)] o
Tt 00 4050 1,722 | On ground m hine of dam | 500 .m0 921 120 No fyrock
Conl On ground i linc of dam | 1000 208 7.0 169
. | Neor foundation of dam | 4500 (app) <0.13 . -
malde | 5250 108 | On ground in linc of dam | 1000 07521 09 [0 No fyrock
Sambione On ground in line of damy | 1550 0.3638 60 106
L Near foundation of dam___| 4500app) | <013 | . :
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4. Remarks

The ground vibration levels recorded at a distance of 500 m was 7,07 mmv/s in find blast f.e. coal blast
when the explosives weight per delay was 1,722 kg. But, at a distance of 1000 m it reduced 10 2.08 mm/s,
When the overburden blast was carried out with SME explosives with a charge per delay of 108 kg, very
low magnitudes of vibration impact could be recorded at 1000 m and 1550 m. In both of those blasts, no
vibration dats could be recorded near the foundation of the dam, although the instrument was sct 1o its least
trigger level in sensitive mode ie. 0.13 mmvs, Lower values of frequency levels (< 8 11z) were obtained in
both the blasts. The recorded noise/air overpressure levels were also well within the sale limits,

To arrive at a regression cquation with safc explosives weight per delay, fow more experimental blasts will
be conducted and the results of the blasts will be evaluated considering the safety us well as production and
productivity of the mine.

It ismdcipnledllnlwithtlnpmofuwinninymhlﬂdofvibmimnuybemd
Hence, to evaluate the impact of water, the experimental work will also be carricd out in rainy scason.
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Owte - -
—— satET % / REGISTERED POST
W WO !G.t:;;m\em of India
"-_\ ww W Femre stsoew [Ministry of Labour & Empioyment
=) wm feen ge-Frdvnem/Directorate-General of Mines Safety
"pf..e Bremiz 819 ¥ - 2/Myderabad Region No.2
Telaphone 040 ITA34500
Fan 04577532604
Lmad scrmglagrag@gmin: com
FreEn aETE- 2/TOR0SI0,/ 98] 1 )AG8(3)/40(17)/ 2017/ fucew,
tww: W gTen RrEDirector of Mines Safety
FaTETe &9 02/ Hyderabad Region No.2 1
C.G.0. Towers, 7° Floor, Roam No.701, \(_‘a
Kavadiguda, Securderabad - 500 080, Y“O
- «  »
witsah | The Agore, ;.k""
R e 6.1"‘\
Khawagud Opencast Project dF
Aadk Fr whadhs & 5 1 Mjs SO, P
Village © Gobet), Rpbanng Mardal, ?Sr /

PIN - 504 292, Adiabed Dtnct,

famp. Permission under Regulations No. 98(1) & 98(3) of the Coal Mines Regulations,
1957 to keep height of benches in excess of 1.5m and to extract coal from no. 2 seam,
Middie and Bottom Seams by Mechanized opencast method using HEMM and adopting
deep hole blasting at Khairaguda opencast Project of M/s Singareni Collieries Co. Ltd. —
Reg.

wEgE,
Plepse refer to your letter Nos. UWW}DOI!ZGI?!I!Z dated 17.05.2017 and plans
& sections enclosed therewith on the subject mentioned above.

The matter has since been consdered n the light of what has been stated in your application
under reference, In exercice of the powers confierred on the Chief Inspector of Mines (also desgnated
& DirectorGeneral of Mines Safety) under Reguistion 98[1) and 98 (3) of the Coasl Mines
Regulations, 1957, and by virtue of the authorization granted to me by the Chef Inspector of Mines
(also desigrated as Director-General of Mines Safety) under Section’6(1) of the Mines Act, 1952, 1
hereby permit you to extract coal from the No. 2 Seam, Middie and Bottom Seams by Mechanized
opencast method using HEMM and adopting & system of deep hole biasting at Xhairaguda Opencast.
Project of M/s SCCL as shown in the Plan No. BPA/ SCCL/KHOCHPERM-2017/09, Dated 06.06.2017
subject to the following conditions given in Annexure — 1, 11 and Annexure-ITI, are being strictly
compled with:

1.0 The permisson is being msyed without prejudice to any other pravisions. of law, which may
be or may become applicable at pny tme.

(lh::‘-r\ :.' y Page 10f2
= ey G
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1mummumumummmm-emjp
accordance with the above permission. Intimation about completion of the mining ion

should also be sent prompitly and in any case not later than one month thareof .

IF at any time any one of the conditions subject 1o which this permission has been granted is
violated or not complied with, this permesion shall be deemed 1o have been revoked with
immedhate effect.

The above permission may be amended or withdrawn at any time, ¥ considered necessary n
the interest of safety.

In the event of any change in the circumstances connected with this permission, which s
ely to danger the mine, the mining operations for which this permassion has been granted
shall be stopped forthwith and intemation thereof sent to this Ditectorate. The saxd operation
shall not be resumed without an expeess and fresh permission in writing from this
Direciorate,

Permissian i valid up to a periad of five years from (he date of issue of this letter.

Wiy | Yours faithfully,
L
= (#495 HHTT wool)/(Swapan Kumar Dutta)
wrs g Prsen/Director of Mines Safety,
FaamTe #% HWo2/Myd.RegionNo.2

Riyz-yy '
Bl ﬂwm-%mmummnmmvm i Rwomg, e ?9/9%;

R g o wwe s i

Maqwmm;mwmamwm,mm

Wralid #.JR. / M/5 Singereni Colleries Co.Ltd., Wz-#iTyits WIRA / Post-Kothagudem
Collieries, 504101 / PIN-5D4101, 3f2amarz T3 / Mancherial District.

2. WU | The General Manager, dswavied diists | Bellampally Area, #%# Fanh

wiefia ® 1R, / M/s Singaren| Colleries. Co,Lta., ST 3ffe / Vilage: Golet, Tsamn sira -
504 292 / Rebenna Mandal / 504292, sizemnz T / Mancherial District.

3. S [ The Manager, Khairaguds Dpencast Project, Aea ftsh atale &, ) M

Singareni Collieries Co.Ltd,, #fE 7ifa / Village-Goleti, Yearws1 3% - 504 292 / Rebenna
Mandal / 504292, sftwmane £ / Mancherial Dsstrict.

(v
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334, =
Enclosure to Letter No.HR-2/SC2/ 5801 JAG8(3)/40(17)/ 2017/ Hyderabad, dated 39) ’ f,;_

Conditions for working opencast Cosl mine with the help of Heavy Earth Moving Machinery and
adapting & system of deep hole blasting under Regulations No. 98(1) & 98 (3) of the Coal Mines
Heguiatinne-1957 1o extract coal No. 7 s=am, Middie and Bottom  Seams ot Wharaguda OCP M/s
SCCL

1 GENERAL:
1.0 @) Except where otherwise provided for in this conditional permission, all provisions of the

B ) The Recommendations of 10th National Conference on Safety in Mines hekd on 26th &
27t November 2007 at New Deh which were ssued vide DGMS (Tech)(SOMA) Circular
No,1, Dhanbiad, dated (4.01.2008 & 11 National Conference on Safety in Mines heid on
257 July 2013 at New Delhi which were issued vide DGMS (Tech) Circular MAMID No.S,
Dhanbad, dated 17.07.2013 regarding “Contractor work vis-i-vis Safety” shall be strictly
adhered.tn. They are reproduced at Annexure 1 for strict comphiance.

1.1 Before starting any quarrying operations, all dwollings, buikdings, roads, puble structures not
belonging 1o the owner, shall be vacated/dwerted and demolshed within 300m of site of
blasting. Mo @draction shall be done within 300m of the structures till they are
vacated/diverted and demalished.

1.2 You shall indemnify the occupanisiowners of the houses! dwellings/bulidings or other

tank/reservolr naliah,
Management shall completely filled up the exposed coal seam when the quarry edge reaches
at proposed guinry surface limit kne to prevent danger due to fire etc.

1.3 Al naliah/ reservoir/lank/ Vattvague present within the mine boundary shall be divered
along the boundary of the mine ant bund of height 3m above the HFL of the nallah shall be
made as per statute.

m OPEN CAST WORKINGS.

4.0 - HEIGHT AND WIDTH OF BENCHES IN OVERBURDEN:

4.1, The height of bench in coal, overburden or other waste rock shall not be more than the
digging hesght of the machine used for digging, excavation or removal ar 10m whichever s
fess,

42 Width of any bench or width of leveled surface where excavator s used shall not be less

than:

[0} Width of the widest maching plying on the bench plus 2m, or -

(0] 1f the dumper ply on the bench/leveied surface, three bmes the width of the dumper,
or

(i)  Heght of the bench/depth of the excavation, whichever s maore.

43 In case of geologeally deturbed area, suitable devices to indicate the rock pressure shall not
be used to wam the persons aganst impendng movemnent of in situ rock mass. Working shall
b done perpendicular to the faults.

3 Page 10118
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55

6.0
6.1

62

63

7.0

A

72

73

74
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While remeving the overburden by drilling and blasting, controlked blasting with approgriate
drilling pattern shall be adopted 50 as to reduce blast vibrations, fly rack, sound. A code of
practioe for negaotiating fault plans shall be framed and submitted to this Directonte

The averburden bench and coal bench shall not be merged.

GENERAL MINING CONDITIONS:

Quarrying operations shall be conducted from top downwards.
Theprmnmdmmumdmuwumhdm.

When persons are employed within 5m of the working faces, adequate precautions shall be
taken to ensure thelr safely by dressing the sides of the benches.

Special care shall be taken when any slip or other planes of weskness or other geological
disturbances exist, 50 as to prevent danges to the work-persons.

No person shall be engaged or work or allowed to travel dose to high sides/benches, from
which he & likedy to fall for more than 1.8m vertically down, unless be (s provided with and
uses a safety bell or rope.

FENCING ARDUND OPENCAST WORKINGS:

The top edge of the opencast working shall be kept fenced with wite rope strands of barbed
wire, supported by (movable) posts of timber, Pon of concrele. The gap between the
adgacent rope strand o wites shall not be more than 0.3m and bottom most rape, strand of
wire shall not be more than 0.25m and the topmost rope, strand or ware shall not be less than
1.0m froem ground leved,

At the finishing stage, opencast working shall be fenced with a masonty wall using cement
martar not ks than 0.4m thick and not less than 1.2m high, with a pacapet top,

A simiilar type of fencing a given under clause 6.1 shall also be etected at the edge of every
non-moving bench to prevent fall of persons,

HAUL ROADS | APPROACH ROADS FOR TRUCKS, TIPPERS, DUMPERS, ETC.
Al roads for trucks, dumpers or other mabile machinery shall be maintained in good
condition.

Page 20 15
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Where any roatt existing above level of surrounding ares it shall be provided with strong
porapet walllembankment of following dimensons.

8 mnnp-mhsiﬁm 1m
i, Widdth at bottom-nat less than 2.5m

iil. The hesght not less than diameter of tyre of largest vehicle plying on road. [t may be
noted that just dumping of mud or 08 shall not treated as strong parapet wall

Ihe portion of the surface haul road in the mine premises where thers & heavy traffic of men
and  machines shall be provided with a separate lane properly fenced off from the haul road
for pedestrians,

Vide DGMS (Tech.)Circular No.6/2010 shall be stretly implemented for maintenance of a
separate  road for the Light Motor Vehicles used for inspection and transportation. Except
where it s not practicable, this raad shall not cross the Moul Road at any place in the mine
premses,

Where bath_left hanc driven and right hand driven dumpers/tippers are used, they shall be
allocated separate loading ponts and separate dump/tipping yards. As far as practicable, they
shall also be provided with separate haul roads.

PRECALITIONS WHILE DRILLING:

The work of driling and blasting , including ssue and trantporiation of explosive, In the
quarry shall be piaced under the charge of a parson possessing at least first class Manager's
Certificate of competency(hervinafter calied *Biaiting Officer’)
mmdmmmwumwummnunmm
Officer 40 &% to be readily seen by the drillers.

#) Mo driling shall be commenced i an ares where shots have been fired, until the blaster
has moade b thorough examination ot all places, inchuding remaining butts of old deep
holes, for unexploded charges that the drll may strike.

b) No drll or bore rod or pick shall be inserted in butts of old dewp holes even If an
samiration under Clause (@) has failed to reveal presence of explosives.

¢) Before starting drilling of dressing holes, a thotough examination for the presence of
misfires, sockets or unexploded chacge <hall be made. If any unexploded charge present,
the same shall be remaved from the hole by safe means, destroyed carefully. However
no drilling shall be carried in any socket.

No person shall remain or b peemitted to remain within & radies of 20 m or within 60 m on
the same bench where charging of holes with expiosives i being carrked out.

Al a given bme only ane operation that is driling/toppling/lifting/shifting of equepment will be
cartied put on any bench,

TRANSPORT OF EXPLOSIVES:
Where expiosives are transported in bulk for deep hole blasting the following precautions
shall be taken:

Transport of explosives from the magazine to the priming station or the site of blasting shall
nat be done except in the original wooden or cardboard pacng cases. The guantity of
explosive transported at one time 1o the site of biasting shall not exceed the actual quantity
required for use in one round of shots. The explosives shall be transported to the dile of
blasting not more thah 50 minutes before the commencement of charging of the holes.

o
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5.2 (a) No mechanically propelled vefuck: shall be used for the transport of explosives undess it is of &

(0
(i)
(v}
™
93

94

95

9.6

9.7

Type approved In writing by the Licensing Authorty under the Explosive Act, 1884, provided
that 2 peep or land rover may be used for the transport of detonators from magarines to
“priming station” subject 1o the following conditions:

Not more than 200 detonators ane transported in o vehide al  time;

The detorators are packed suitably in @ wooden box,
mmmmum-mmmmnwmd.m
approved by the Licensing Authority under the Explosive Act, 1884;

The outer metal case shall be suitably bolted to the Nloor of the vehidk O olhierwise fined in a
wanden frame 5o that the container does nat move about while the vehicle s In motion; and
No person shall ride on the rear portion of the vehicle.

Every vehcle used for the transport of explosives shall be marked or placarded on both sides
and ends with the word “EXPLOSIVES” in red letters not less than 15am high on a white
background.

Every mechanically propelied vehice transporting explosives shall be provided with not less
than two fiee (one of carbon tetrachioride type for petroleum fire and the other
of carbon under pressure type for electrical fire) suitably placed for mmediate use.

(@) The vehice used for the transport of explosives shall not be overisaded and in no case
shall the explosive cases be pled higher than the sides of its body,

(b) Expiosives and detonators shall not be transported in the same vehicle, 3t the same time,

{2} No person other than the driver and his helper (not below 18 years of age) shall ride on a
misctanically propefied vetucle used for the transport of esplosives.

(b) A vehicle loaded with explosive shall not be left unattended.

(;)mmd-mmmmmmmmumu
securely before it s unioaded or left standing.

(mnwmmwmudrmuawmam
per hour,

(€) A vehicle loaded with explosives shall not be taken inlo garage or repale shop and shall
not be parked in a congested place.

(1) A vehicle transporting eaplosives shall not be refusled except in emergencies. If it is
Inevitable to re-fued, its engine shall be stopped and other precautions taken 1o prevent
accidents,

() No trailer shall be attached to a vehide transporting explosives,

(@) Every vehicle used for the transport of explosives shall be carefully inspected once in
every 24 hours by a competent person to ensune that:
0]

Fire extinguishers are filled and in place;
(%) The electric wiring is well inwudated and firmly secured;
(W) The chasss, engine and body are clean and free from surplus ol and gresss;
(w) The fued tank and feed lines are not leaking; and

(v) Lights (including parking, brake and side indicating kghts), brakes, steering
mechanism, audio-visual alarms which shall work automatically on reversal, rear
view milrrors (on both sides) and seat-belts are In good working ordes.

(h)mmndmmuaeMrmmmuwwmw
competent person making the inspoction.
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All operstions connected with the transport of explosves shall be conducted under the
persanal supervision of a Blasting Officer solely placed in charge of blasting operations at the
mine.

The blaster shafl personally search every person engaged in the transport and use of
explosivies and shall (atsly himsell that no person so engagind has i his possesson any
cigarette, Birl' or other smoking apparatus, or any match or any other apparstus of any
kind capable of producing a kght, flame or spark,

PRECAUTIONS DURING BLASTING;

) The Provisions of Regulation 170 of the Coal Mines Regulations, 1957, shall be observed
whie firing the shots. It shafl be ensured that ol persons in the vionty and over the entire
mmuammmmummmmunm«mm
ether removed or taken proper sheler, If the thots are not fred electrically, unless it s
certain that all the shols have been exploded, no persan shall re-entes or be permitted to re-
enter the Danger Zone area faling within the radius of 500m from the place of firing of shots
until 30 minutes after the firing of shots, If the shots are fired lectrically, this interval may be
reduced to ot less than five minutes after the source of electricity has been duconnected
from the shot-firing cable.
b} Blasting operations shall be carried out during day light hours only, which shall be mutually
agreed among the nesghbaring mines. The timing shall be fsed, duplayed, publicized and
notfied 1o all the neighbioring mines in witing, The notice of the blasting timing shall be
clearly dispiayed even along the roads up to the entire Danges Zone area falling within the
radius of 500m from the place of firing of shots apart from within the mine premises.

8) Effoctive systems shall be evolved and followed to ensure warming and withdrawal of
persons before blasting as per Reguiation 170(1) of the Coal Mines Regulations, 1957,

b) The owner(s) of the mine shall indemnify the persons / residents in the event of any loss
or damage which might be caused due 1o biasting operations, due 1D any cause whatsoever.

¢} Complaint, If any, recerved from persons/ resident of buildings not belonging to owner and
situated withir the danger zone shall be brought to the notice of this Deectorate forthwith.

muwumammmmmmmu

No explosive, particularly detonators shall be handied.
If charging operations have begun, the wark shall be discontinued until the storm has

:r&enuumuwwuwmmum-umimm
in the mouth of the holes, or kept coversd by something cther than a metal plate,

umuummmmummu:munnuwm
the charge being exploded prematurely by a local strike of the lightening.

No Biasting shall be done within 300m of any structures unless permission s obtaned for
controlied blasting under rolevant regulstions from this Directorate.
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Blasting In Fire Area,

No expiosive other than skurry and emulsion shall be used. Blasting shall be dane with

detonating fuse down the hole.

Temperature inside the holes shall be measured(before filling with water) and i the
oneed BO'C in any hole, such hole shall nol be charged Record of

maturement of temperature in each hole shall be maintained in a bound paged book.

Al blast holes shall be kept filled with water, When any hole & traversed by crack or fiusure,

Such hole shall not bie charged unkess it s lined with an asbestos pipe and hale fitled with

water. In adaion, bentonite should be used for sealing any cracks at the bottom of the

hokey,
Detonating fuse shall not be laid on hot ground without taking sultable precautions which will
prevent it from coming n contact with hot strata.

Manages.

For proper inspection of the high sides and benches of the opencast workings at might,
suitable searchiights shall be provided.

authorized by the manager who shall sign the entries with date. The manaper
countergn the entries with date and take suitable corrective actions.

DESIGN & MAINTENANCE OF MACHMINERY & VEMICLES:

Every place of drilling and earth moving machinery or equipment (heseinafter called machine)
and every truck, dumper, etc, (hereinafter called vehick ), shall be maintained in good and
safe working condition.

a) Every machinery or vetsdle shall be provided with efficient warning devices, adeguate
front and resr lights and efficient brakes.

b) mm&muumammwwmmmwm

i
3
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f
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shall be provided.
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134

135

136
13.7

138

139

13.10

1311

a) The Code of /Operating Instructions furnished by the manufacturers o the malter of
maintenance of vanous machinery and vehickes and prevertivie maintenance schedules
for each type of machinery and vehicle shall be strictly followed,

b) Every machine and vehicke shall be aliocated at least one day In every week for
maintenance. Before the machine or vehicle & sent out for work after maintenance, i
shall be thoroughly mspotted by the Engineer or mechanical foreman of other competent
person, apponted by the Manager in writing, who shall satisfy himsell thal the machine
o veehicle is mechanically sound and in efficient working order.

€] A report of every inspection made under clause (b) shall be retorded in @ bound paged
book kept for the purpose, and shall be signed and daled by the persan making the
nspection.

d) Every machine In use shall be thoroughly inspected once at least n every 24 hours by 8
competent person, Any damaged or worn oul parts shall be replaced immexdiatedy.

€) A report of every inspection made under Clause (e} shall be recorded in @ bound paged
book kept for the purpose and shall be signed and dated by person making the
inspection.

If the Eng or Mechanical Fi or other competent person making an nspection
notices any defect in any machinery or vishicke, the said machinery or vehcie shall not be
used until the defect has been remedeed,

Any defect in a machinery or vehicle reported by its operator shall be promptiy attended to.

Any machine or vehicle found to be in an unsale operating condtion shall be tagged al the
operator's position "OUT OF SERVICE, DO NOT USE™ and its use shall be probibiited until the
unsafie condition has been comected.

All repairs of a machinery or vehicle shall be done ot & lotation which will provde a safe place
for the persons engaged on repairs.

Except for testing, trial or adpstment, which must necessarily be done while the machine or
vehicle is in motion, every maching or vehicie shall be shut down and positive means taken to
prevent its operation while any repair or manual lubrication i being done.

Any machinery, equipment, vehicle or part thereol which s suspended or held apart by use of
slings, hosts or jacks shall be substantially blocked or cribbed before men are permitted to
work undemeath or between such machinery, equipment, wehicie or part thereof,

Power shall be dsconnected are made to any electric machine.
Wherever, of locking/operating key/handle 5 exit, the key/handie shall be handed
over by the operator 1o the mechanic/electrician who i

ﬂm%“nmmlﬂmwwmmmmu
clear wisibilty in The night. All those who reguire 1o stand or wal on the roads, loading/un-
loading/dumpingtipping or other working areas shall abo be provided with fluorescent
Jackets.

14.0 DAILY EXAMINATION OF VEHICLES:

a)

At the commencemert of every shift, the engineer or mechanic or foreman or other
authorized competent person(s) shall personally inspect and test every vehicle paying special
attention 1o the following detads:

) Page 7 of 1§
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b)

)

168

1) That the brakies and Lhe hom or other warming dewces are in working ordet.
i) I the vehicle & requited to work after day light hours, that the lights are in workitig

W) He shall not permit the virhicle to be taken out for work nor shall he drive the whicle
unle<s he & sabisfied that it is mecharscally sound and in eficient working order,

He shall plso maintan & record of every inspection in @ bound paged book kept for the
purpose. Every entry in the book shall be signied and dated by the person making the
mspection.

OPERATION OF MACHINERY (OTHER THAN TRANSPORTING MACHINERY):

@) No person othet than the operator or his helper, If any, or the Manager or any person so
authorized in writing by the Manager shall nde/operate on & shovel/front-end
loader /back-hoe/ripperfcrane.

b} No person shall be permitted to ride in the bucket of a shovel/crane. No person shall be
aliowed within the swing radius of boom shovel/crane.

c) mmaﬂumusmﬁm-ﬂeremmu&mw-
loads or lines are brought tloser than 3m to exposed high voltage lines, unless the power

has been cut off and the line de-energized. A notice of tes requirement shall be posted
at the operator's position. '

Every shovel/excavator, dozer, grader, orane or crawler mounted drll shall be provided with
b e
use.

The showel bucket shall be pulled out of the bank as soon as 1 ks full

mmnmmwmummmmwmmuhm
. 3

When being operated in soft or unstable ground every shovel shall be supported by heavy
planks or poles s0 as to distribute the load of the machine over laiger area and to prevent
any danger of the shovel ower-turming. When not in use, the shovel shall be moved to and
stationed on the stable ground.

1Y mote than one stripping machine i in use in any area, ether on the same bench or on
different benches, the machines shafl be so spaced that tiiere is no danger of accident from
fying or falling objects etc. from one machine Lo the other,

Operation of drill machines:
No person other than the operator 5o authorized by the manager in wriling shall be allowed
to operate thesdrill machine.

Every drill machine shall be properly checked by the opemtor before starting the same.
Proper lutiricont/ods shall be lopped uwp in all the motors, gear bosed and in on fine
libyricators ete

Drill shalt be placed for operation on o praperly leveled ground for stable support and air
pressure shall be checked.
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While coupling/decoupling of the drill rods; adequate precautions shall be taken. Claw
coupling shall be used to connect hases and the same claw coupling shall be tied with G.1.
wire 10 prevent accidental uncoupling of claw coupling.

OPERATION OF TRUCKS-DUMPERS AND OTHER VEMICLE:

nmwrumwmmnmemuumwmm
Gircular No.11 of 1973 shall be implemented.

No person other than its operator, including helper shall be permitied to ride in/on the thuck,
tipper o dumpes.

a) mu-MWMumwmmumMmm

b) Sufficent stop blocks shall be provided at every tipping pont and these shall be used on
every occasion material is dumped from the truck, dumper or other such wehicle.

€) “Code of Traffic Rules” shall be framed by manager and the same shall be enforced

Dumpers | Tippers / Trucks belonging to the contracines and other consumers, A copy of
the same shall be submitted to this Ditectorate. A copy of standard TrafMic Rules enclosed
for guidance for framing of * Code of Traffic Hule’

Trucks, tippers and other heavy vehickes, not belonging to management shall nol be allowed
In“mm%awmmwhmmdum.
Before the pass is msued, the mine engincer/competent person shall check the
roadworthiness of such vehickes. In order to check the entry of such vehicks in the mine
premeses, propedy mannéd check gate shiall be provided at the mine entrance where the
dmuuldmmammm,nmmmm[wum
Mah_uMthhmdemm

if

engaged in surface operation and, @ particular, the contractor’s workers shall be
with tloser and competent supervision.

persons engaged at any work within the mine premises through the contractors shall
provided relevant training and other job retated briefings and that the drivers of the
vehicle belonging 1o contractors entering the mine premises have additionally been
the salient provisions of “Traffic Hules”

and every operation, including the operation carmed oul through contractor’s worker
uwwuew.wummﬂnmuomm,m
appointed and suthorzed by the manager.

wmmnmmmuthMmuﬂmﬂmmﬂm

mthummmummnnMammuhemna
mmmwmm«wmmmmwnmm
mwmmmmuwwbmnmunm
or dumper in raised position,

mmmmumwamnrmmmmmm«
turning points.

i

a)

f
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Every Dumper/tipper/trick shall be provided vath suitisbde fire extingushers suilatly placed foi
operation/convenient use. It is preferable that they operate automatically in the event of &
fire.

Every Dumperftipper/truck shall be provided with automatically operating  audio-visial
reversing alarm, which shall aheays be kept in working order,

Service Brake Test and Parking Brake Test sholl be carried ot regul intervals as per the
DGMS Circulst (Tech.) No.3 of 1981,

While inflating tyres, sutable protective cages shall be wsed. Tyres shall never be inflated by
sieting either in the front or en the top of the same.

While: the vehicle 15 being loaded/unloaded on gradient, the same shall be secured stationary
by parking brake and other means such as sultably designed stopper blocks which could be

Erection, Operation, maintenance, repairs and overhaul of heavy machiniries such as shovels,
dumpers, dosers, cranes, elc. shall be done strictly in eccordance with the Operating
Instructions. The Operating Instructions and maintenance schedule could be obtained from
the rmanufacturess, Based on the Operating Instructions as above, Code of Practice for
erection, maintEnance, operation and repairs of each machinery/vehicke and for each
aperation shall be prepared and enforced at the mine.

DUTIES OF MACHINERY OPERATORS:

2) Every heavy earth moving machinery shall be under the charge of a competent person
(hesei called the *opesator’) suthortzed in writing by the Maniger.

b) Operator/driver of each HEMM shall bie selected from amongst persons possessing
to check

€] All operators of HEMM shall undergo regular checks to test thes driving/opesating skill,
knowledge and heaith once in every five years.

d) To prevent unauthorized driving, & system shall be evolved whereby the ignition kisy and
for cabin key always remain with the drver/operator or with specfically desigrates)
mwmm;:mmbewnmdhmmﬂnmmmdam
ot A

€] Al the commehosment of every shift, the operator shall alo personally Inspect and test
the machine, paying special attention to the following detads:
i) That brakes and every warning device are in working order; and
1) If the machine is required to work after day-ight. hours, that lights are in working
order.
He shall not take out the machine for work nor shall he operate the machine unless he is
satisfied that it is mechanically sound and in efficient working order.

a) The operator shall not operate the machine when persans are in such proximity as to be
endiangened.

bjmmmmnunudam”mmmm
trucks/dumpers are being loaded, he shall swing over the body of the truck/dumper and
not over the cab, uniess a substantially strong cover protedts the cab, =
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18,3 The operator shall not allow any unauthorized person 1o ride on the machine.
19.0  DUTIES OF TRUCK TIPPER/DUMPER OPERATORS:

191  Before commencing work, the driver shall generally inspect and test the veshicle for its road
worthingess paying specal aftention to the tyre ar-pressure, brakias, horn, bghts, rear-view
minors on both sides, seat-belt and audio-visual alarm which shall operate automatcally on
reversal of the vehicle. If he finds any defect which is Bkely to make the driving unsafe, he
shall roport the matter to the competent perspn and shall not operate the vehice L the
defects are remedied. Vide Notfication no. 16(38)79-Genl/1973 dated 22.07.2008 neproduced
In DGMS (Approwal) Circulsr no. (4 dated 22.07.2008, the aucho-visyal atarm shall be of
approved type and make.

192 o) Before, starting the vehicke hie shall ensure to wear the helmet with chin-strap and
tighten the seat-belt.

b) He shall not drive too fast, shall avoid dstractions and shall drive defensively. He shall
not attempt to overtake another vehicle unless he can see dearly lar enough ahead to be
swre that he can pass it safely. He shall also sound the sudible warning signal before
overtaking.

£) When approaching & stnpping equipment, the driver of the truck or dumper shall sound
the Budible warning signal and shail not attempt to pass the stripping egupment until he
has receved a proper audible signal in reply,

d) Before cossng & road o railway kne, he shall reduce his speed, look in both directions
alang the road or line and shall proceed across the road or line only if it is safe to do so.

€) The drver shall sound the auditde warning signal while approaching * blind” comes or any
other points from where persons may wall in front unexpeciedly.

f) The drrver shadl not operate the truck or dumper in reverse uniess he has a clesr view of
the area behwnd the vehicle and take heip of an automatically operating audio-viswal
reversng plarm before reversing a truck or dumper,

g) The drver shall be sure of clearance before driving through tunncls, archways, plant,
structures eic.

193 The driver shall see that the vehicle i nat overloaded and that the materlal i not laded n a
truck or dumper so as to  project horzontally beyond the sides of its body and that any
material projecting beyond the front or rear is indicated by o red flag during day and by red
light after day light hours.

194  The driver shall not aliow any unauthorized person Lo ride on the vehacie. He shall also not
Al more than suthortted number of persons (o ride on the viehicle,

200 DUTIES OF MECHANICS/FITTERS/ELECTRICIANS:

20,1 At the commencement of every shift he shall pessonally inspect and test every machine,
paying special attention to the following detai.
a)  That the brakes and warming devices are in working order,
b)  That f the Machine is required tn work after day light hours that the lights are in
working order, He shall not permit the maching to be taken out for work unkess he &
satisfied that it & mechanically sound and in effickent working order.

20.2 The electnoian shall see that all electrical equipments are kept in good and safe working
conditions.  He shall test ol electrical operated machines for supply voltage, over load relays,
earth leakage relays, presence of loose wires and proper jointing of cables, fuse wires, push
button switches elc. at regular intervals. He shall also see that all electnical cables shall be laid in
such a manner that they are not endangered either by fallng rocks or by movement of any
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172

mobile equipment. He shall also see that electrical panels are regularly cleaned usmg hand-held
blowers and switches shall be kept dry and protected from moisture and f@ain.

20.3 Every mechanic/Miter/electrcian shall mantain a record of every Inspection, lest and
maintenance in a bound paged book kepl for the purpose and shall sign with date by him and
countersion with date by the enginersforeman/electrical supeniuor

DUMPER: The following safety feature shall be provided in dumper tippers.

]

<%

Mechanical steering locking to prevent untoward moverment of Sleeting wheel and
tyre while work persons working below the cabin while engine 15 running.

Blind spot mirror apart from rcor vicw mirror to enable operator to have clear
visibility of blind spot in and around dumpers.,

Mechanical type Anti coliision device to avoid head Lo Lall collision on haul road such
as tod gate, bumper extension of any other strong device.

Fire resistant hydraulic hoses in place of ordinary hosis 1o decrease the chance of
fire, Al the sleeves and conducts where cablie/wire are passed shall be fire resstant.

Seat belt for operatos.

The: maximum speed of vehicle shall be resticied to 30Kmyhour by blocking hegher
gear or any other automatic means.

Proper shoft guard.
Proximify

working device.

EXCAVATORS: The fallowing safiety feature shall be provided.

e s

gascz

1)
2)

3)

All functions cut off switch,

Swing Motor Brake.

Fire resistant hydraulic hoses in place of ordmary hoses to decrense the chance of
fire, All the sleeves and conducts where cable/wire are passed shall be fire resistant.
Turbo chatge guard,

Seat belt

Vent valve on top of hydraulic tank should be able to be removed without any tool

A baffie plte between cold zone and hot zone.

Provisson for kmiting of hydraulic cylingers — Stoppers.

DRILLS: The following safety feature shall be provided.

Approved type of dust prevention of SUPECRsIon System
mmmuummuwmmmmn
effectivencss all the time.

D] Emergency of push bottom in

a) Operator's catin,

b) Main frame

¢ Propelier pendent

d) Rent end.

0 Trippng device 1o trip the field switch,

Thermostat motor protection relay in winding temperature and other related parts.
Explosive vent in translormes
mwtmmmummmmmm)

Ol stop valve (electric solenokd valve in compressor lubrication line.
No bump circuit,
Tower lock and lock check valve.
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12)  Propel joystick-spring loaded type to retumn to neutral (dead man safety)
13)  Dsk-brake and brake valve and its testing parameters,

14) Lok check valve for preventing creeping in drill.

15)  Seat bek

16)  Fire resistant tydraulic hoses and winng near hot 2one.

17)  Turbo charge guard.

18)  Cabin for the operator,

DOZERS: The fiollowing safety feature shall be provided.

1) Rl over protection

2) Turbo charge guard,

3 anulmdkhmuﬂmmrum
4)  Seat beir

SPOIL BANKS:

a) The siope of a spoil-bank face shall be determined by the natural angle of répose of the
materigl deposited/pled/dumped, but shall in no case exceed 37V; degres fiom the
harizontal. The spoll-bank face shall not be retained by antdficial means at an angle in
excess of its natursl angle of repose or 37 degree from horzontal or whichover i

lower.
b) OB dump shall not be located within B0m of the top edge of the quarry.

) Any spod bank, exceeding 30m in height, shall be benched so that no bench exceeds 30m
in hesght and the general slope does not excoed 1.0m vertical 1o 1.5m hotizontal, I
dump height exceeds 60m, then scentific study shall be made for stabllity of the dump.

a) The toe of & spoil-bank face shall nol be permitted to approach & rallway or other pubdic
works, public road or building o other permanent structure not belonging to the pwher
of the mine, doser than a dstance equal to the vertical height of its face.

b) A sutable fence shall be erected between any railway or public works or rosd or
building or structure and the toe of an active spoll- bank o a2 to prevent
unauthorined persans from approaching the spoil-bank.

) No O, B. dump shall be formed directly beneath overbead power lines or on top of
the underground power line.

d) Seven meters minimum horizontal dstances shall apply from banoath power lines to
top of any dump.

) Access of dump shall not be from beneath overhead power lines.

n mwwmmmmmmmmmw.

q) Dump management plan for manitoring of high wall and dump slide shall be made at
the mine. Monitoring of the high wall and dump by fixing prism at strategic bcations
and measuring by Total Station shiall be
any movement observed, the persons shall be withdrawn from the toe of the high
wall and dump.

213 No person shill or be permitted to approach the toe of an active spoil-bank where he may be

220
1

endangered from material roliing down the face.

SUPERVISION:

A person possessing First Class Mine Manager’s certificate of competency shall be appoitited
as the Manager of the mine.

232 Aqummummmmmmdmammw
responsible for thew instalation/erection,

maintenance and safe working/repairy/overhaul, It

shiall be his duty to frame and enforce the Codke of Practices of as described earer,

-y
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a) Make frequent inspections for evidence of shdes or of material that any slide o noll from
the high wall (including the fece ard sides) or spoill-banis;

b} not sllow any person lo work under overanging kdges or where there & evidence of
shides, untd such danger has been removed;

) Ensure that every person engaged in dressing operations on high wally/sides Is provided
with, and uses, a safety belt of 3 type approved by the Chiel lnspector;

d) Ensure that all loose mater i removed from high wall/side before dritlers/loaders are
engaged there, and

€) Ensure that paraget walls along truck-roads are propery maintained,
PROTECTION OF WORKERS AGAINST DUST, NOISE AND VIBRATION:

final slope, the following shall be strictly followed.

b. Drainage arrangoment shall be establshed in benches of the ultimate pe slope for
diverting rain/othes water flow in a systematic manfier.

For effectively monitoring and controlling spontaneous heating and other open fires in the

coal benches and in other areas, a proper fire fighting organization shall be constituted in the
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268
.9

26.10

%11

175

benches of top, mnmm“mwnmummm.
Exposed coal bonch shall be blanketed with overburdon material After blasting, coal bench
Mhmwmmdu.mmwmmmmm
normadly, there s no fire in the mine. A daily record shall be maintained of the activities of
thee fire fighting organization and shall be signed by the head of the organization.

Numdwmwlhmmxamﬂdwnwmmﬁmdm
public road and 33XV transemission lines without prior permession from this Directorate or until
& has been demantied, dverted or vacated 24 the case may be.

m.wmmmwnumuwmwm
mummmmumm,wquMmm
m:wmmmmmmmmmmmmm
shalf be Instatied to pump water to surface draenage.

mﬂmwmmmmmdmmmmmw
mlmmlnumhmdmmwmmh

wmmmmwdwnmmdemmwmm
easily locate them while those move Inside the quarry.

Transport of the workmen to the place shall be done in transport wehicles anly, Dumpers shll
not be used for the purpose.

No tipper truck and trucker trallers shall be used insige the quarry.

lnmmm.uww!mummumnmupdu dump
mnmmumnuwdwm,amumsmumw

mwmhummmnmmmmimumlmmzm
height. The istard shall be made destinctly visible by bnking a red ight on it.

lnmmmmmmmumnmmmwmmu
shavel aperators, Workers for engaged for greasing of shovels shall be stationed in & pre-
designed safe place from where they may be taken to the bench as and when required, The

operators shall be well trained 5o that they can place the dumpers in & bench
themselves, A trip counter may be placed n a bench outside the active area at a pre-
designated safe platform.

26.15 Provision of Regulation 170 of Coal Mine Regulation, 1957 shall be strictly complied

w7
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Recommended permissible standards of blast induced ground vibrations:

Technical considerations

Permissible standards for different type of structures have been arrived at considering the importance
of building and structures. The buildings of historical importance and multi- storied structures are likely
to get damaged with low level of vibration and therefore permissible standards are to be lowest.
Similarly buildings not belonging to the owner but with mud/brick in cement construction and others
with good construction (RCC and framed structures) should also be protected but higher permissible
standards than that of the level fixed for first category has been allowed.

The buildings belonging to the owner of the mine are constructed for a limited period generally equal
to the life of the project. The management accept that these buildings constructed within the mining
area are likely to suffer some damages during the extraction of minerals, but the damages should be
repairable. Therefore, slightly higher permissible levels of vibrations have been allowed in such cases.
Permissible standards

Depending on the type of structures and the dominant excitation, the peak particle velocity (ppv) on
the ground adjacent to the structure shall not exceed the values given below in the table.

Table: Permissible Peak Particle Velocity (ppv) at the foundation level of structures in Mining Areas in

mmy/s
Type of structure Dominant excitation Frequency, Hz
<8 Hz 8-25 Hz >25 Hz

(A) Buildings/structures not belong to the owner

(i) Domestic houses/structures 5 10 15
(kuchha brick & cement)

(i) Industrial Buildings (RCC & Framed structures) 10 20 25
(ii)Objects of historical importance & sensitivestructures| 2 5 10

(B) Buildings belonging to owner with limited span of life

(i) Domestic houses/structures 10 15 25
(kuchha, brick & cement)

(i) Industrial buildings (RCC & framed structures) 15 25 50
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1. Introduction

The Singareni Collieries Company Limited (SCCL) is a Government Company jointly
owned by Government of Telangana and Government of India helding equity In the
ration of 51: 49 respectively. The Singareni coal mining operations are spread across
350 km stretch in the state of Telangana and is the topmost employer in the state with
its operations spread across 6 districts of Komrambheem Asifabad, Mancherial,
Jayshankar Bhoopalpalli, Khammam, Bhadradri Kothagudem, Peddapalli popularly
known as coal belt region In the state. SCCL employs around 43,900 employees (as on
31-01-2021).

SCCL in pursuit of expansion of its operations, have gone in for expansion of Khairagura
Open Cast Expansion (KOC - Expansion) Coal mining Project from the production
capacity of 3 MTPA to 3.75 MTPA.

Ministry of Environment, Forest and climate change, Government of India has issued
environmental clearance (EC), based on the proposal submitted by SCCL. One of the
clauses of the clearance specifies that SCCL must fulfil in CSR front after carrying out
need based assessment and implementation of the programme for economic and social
upliftment of the people living in the region and get the same evaluated by a
Government Organisation of repute in the region.

SCCL has awarded the work of carrying out social audit to Centre for Good Governance
(CGG) through an open tender, The social audit is planned to be carried out through
Centre for Good Governance, an independent third party audit organisation selected as
per the EC candition. The purpose being, to carryout detalled study of the Corporate
Social Responsibility (CSR) activities of Khairagura Open Cast Expansion Coal during
the period of mining & specific to the financial year 2020 - 21 and impact on the Socio
Economic conditions in the region, as part of Env tal Cl conditions.

I1. Background

As part of the assignment, the social audit of Khairagura Open Cast Expansion Coal
mining Project, the assignment of Socio-economic Impact assessment was carried out
by Centre for Good Governance.
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The Environmental Clearance (EC) for mining was obtained vide 1-11015/28/2013-1A,
11 (M) dated February 6, 2015 and the relevant clause in the EC, numbered xlvi, read
as follows, A copy of the EC is attached as Annexure - I:

Condition xivi of EC:

“The Project Autharities shall in consultation with the panchayats of the local villages
and administration identify soclio-economic and welifare measures under CSR to be
carried out over the balance life of mine.”

Hence, the core objective of the study is to assess the CSR activities carried out in the
sample villages selected for the survay in the area of influence of the mine, understand
the perspective of these villagers regarding the activities carried out and understand
the requirements of the village in consultation with the village representatives and
correlate the requirements of the village with that of the activities carried out by
Khairagura Open Cast Expansion Coal mining Project.

a. About CSR Activities at SCCL

Singaren| Collieries Company Limited (SCCL) is obligated to follow the laws laid down
pertaining to Corporate Social Responsibllity (CSR) as lald down in different statutory
acts as well as the conditions laid down in the environmental clearances that were
ssued for the plant & mines.

Accordingly, SCCL adheres to the laws laid down pertaining to the CSR activities. A
glimpse of the CSR fund allocation of SCCL in last 4 years provides understanding
regarding the volume of the CSR activities that are undertaken by SCCL.

Table 1: CSR Fund Allocation - SCCL

2016 - 17 113,

2017 - 18 119.41Cr, |
2018-19  119.36Cr, i
2019 - 20 40.00 Cr.

As per the relevant statutory provisions, SCCL was supposed to allocate Rs. 34.86
Crores, i.e., 2% of average net profit of preceding three financial years, however, SCCL
has allocated Rs. 40.00 Cr. For CSR activities, which is calculated to 2.29% of preceding
three financial years, It may be inferred that SCCL is spending higher amount than the
statutory requirements.
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SCCL has devised a specific CSR policy for the company that is titled "Corporate Social
Rasponsibility" policy of the Singaren| Collieries Company Limited, and it was approved
by the SCCL board of directors in the meeting held on 31-01-2015. A copy of the
Corporate Environment Policy, objectives, major thrust areas and the methodology of
its implementation are enclosed as Annexure - IL.

The CSR allocation is for the entire SCCL and there is no separate allocation is made
from the Khairagura Open Cast Expansion Coal mining Project. However, CSR activities
are carried out in the Khairagura Open Cast Expansion Coal mining Project area out of
the funds allocated by SCCL as per the statutory guidelines,

b. About CSR Activities at Khairagura Open Cast Expansion Coal mining Project
Khairagura Open Cast Expansion Coal mining Project carries out various CSR activities
that incdude infrastructure development projects, Skill development programmes,
Health related programmes, provision of amenities in public places, provision of village
level utilities that include borewells, distribution of frult bearing plants and other plants.
details of these activities are specified in the subsequent chapters of this report.

111, About the Mine:

Khairagura Open Cast Expansion Coal mining Project was Expansion Coal mining Project
for increasing the production capacity from 3 MTPA to 3.75 MTPA in an ML area of
1217.50 ha. The mine is located near Bojaram Village of Tiryani Mandal of
Kumrambheem Asifabad district of Telangana State. SCCL obtained Environmental
Clearance from MoEF &CC, New Delh| during the year 2015 for expansion of the capacity
of production.The mine is well connected to state capital Hyderabad which is 290 Km
away from the mine and the district headquarters Mancherial is at a distance of
19.5 km by road.

Location of the project:

Khairagura block falls in Bellampalll - Goleti coal belt area located in northwestern
extremity of the Godavari Valley Coalfield. The project area s covered In Survey of
India Topo Sheat No. 56 M/7 & 56 M/8 and is bound by Latitudes N 19°14'10" to
19°15°20" and Longitudes E 79°16'00" to E 79°18'15". The project is located near
Borjam village of Tiryani Mandal in Adilabad district in the state of Andhra Pradesh.
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Mine boundaries of Khairagura Opencast Project are follows:
200m depth line of bottom section of Bottom Seam at 750m RL.

North:
South: In crop of bottom section, Bottom Seam and Toe of Chopri Hill
East: F2-F2 Fault and Toe of Chopri Hill

West: F3-F3 fault near Bore hole No.62

Locebion mag of Khairagura Open Cast Expansion Coal miming Project

Figure 1
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Details of the population of villages within the radius of 10 Kms of KOC - Expanslon mine are

depicted below,
Table 2: Demographic deteils of villages within 10 km. radws
Population
S. No Name of the Village SC ST
Total Male Female
1 | Kemmuguda 52 31 21 0 0
2 | Buruguds | 2046 | 1023 | 1023 | 227 | o
3 | Kommuguds 35 | 173 | 182 | s2 | o
4 | Chilatiguda | 602 | 306 | 296 o | 66
S | Ade-Dasnapur 256 | 115 | 141 0 | 256
6 | Mowad | 504 | 242 | 262 0 | 498
7 | Chirrskunta | 2424 [ 1233 | 1101 | 488 | ave
8 :Mmdtmlll | "8s | a2 | a2 o | B84
9 | Addaghat 234 [ 119 | 115 | o | 234
10 ‘_Devadurgam | 7 . 21 ‘ 16 0 | 37
11 | Loddiguda | 911 | 459 | as2 0 | 900
12 | Goens |"363 | 185 | 178 o 358
13 | Dantanpalie | 450 | 238 | 212 | 89 | 361
14 | Pangidimadra 1897 | 936 | 961 0 | 1887
15 | Ullipitadorli |"o18 | 465 | 453 | 327 @ 446
16 | Ungiguds ["70 | a2 | 37 o | 79
17 | Rudrapur [ 71 | 3¢ | 37 0 | 25
18 | Devaiguda | 487 | 235 | 252 | 304 | 148
19 | Boardham 415 | 225 | 190 o | 380
20 | Pedakunta 12 | 6 6 o | 12
21 | Araguda {113 | s6 | s7 0 | 112
22 | Chopidi e | &« | 2 o | 6
23| Jewni [ 25 [ 12 | 13 0 | 25
24 | Goyagaon 399 | 212 187 0 316
_2_5 _‘_Dpn_a_arg.nun | _?S_ | 38 | 37 0 | 75
26 | Dorll | 918 | 465 | as3

{Soﬁrcc: Census Data -ion}
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IV. Methodology

The methodology adopted for the social audit is primary survey using Computer
Assisted Personal Interview (CAPl) method. The process of the study in brief is detailed
below.

- Total population and households In the area of influence were ascertained, to
scientifically calculate the sample size for the study

- The sample villages were identified based on the distance from the mine

- The pre-designed questionnaires were administered in CAPI method

« At each of the sample villages a Focus Group Discussion was carried out involving
the local educated youth, elected representatives and the villagers

- Personal interviews were carried out with the local body elected representatives,
such as sarpanch, ward members etc,

- The data so collected is analysed for different par s that Id provide
leads to the assessment of the socio-economic status of the village.

- Aspects that were Included to be assessed are: Quality of Life of the villagers,
Economic improvement from pre-mining to post-mining, Impact of mining on the
social aspects such as Heaith & Education, Environmental components, Political
activism etc.

- The identified socio-economic aspects were assessed from the spectrum of
Corporate Soclal Responsibility (CSR) activities carried out by SCCL In the area
of influence of the mine.

a. Sample Selection:

The sample for the survey was selected in a scientific manner. For selection of the
sample size, Sample determination models such as Slovin’s formula and Cochran's
formula, which are widely accepted models for determining the sample size are
employed for calculation of the sample size for survey.

Using the formula, the sample size |s determined as 1368 Iindividuals spread across 6
villages in the area of influence of the mine. Detailed numbers are explained in this
report.
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b. Designing of the Questionnaire:
It was planned to capture the information from different sources in the area of influence.
The infarmation pertaining to various aspacts were captured from different stakeholders
such as households, individuals, elected representatives, educated youth of the village
and villagers at large.

Different questionnaires were designed to capture the data from different sources. The
household survey was carried out using CAPI method and rest all were through Pen and
Paper Interview (PAPI) method,

c. Survey:

The survey was carried out in the identified villages for the sample size as determined
during the period 1.3.2021 to 6.3.2021. The survey was basically of two types, primary
and secondary.

The household interview, individual interview, discussions with elected representatives,
educated youth of the village etc. were through primary method, wherein the
professional enumerators have personally Interviewed the respondents,

The data pertaining to the village such as health data, education data and other data
pertaining to the village at macro level were collected using secondary survey, from the
authentic sources such as Govemnment published data, data that is submitted by
different relevant sources to Government authentication etc.

d. Collation of the Data:

The data collected from different villages from different respondents was collated to
arrive at a common data pertaining to the area of influence of the mine. The data
collected from different sources through primary and secondary are collated to draw
infarencas from the sample data to the population.

e. Analysis of the Data:

The data collated |s analysed using various statistical techniques that Include
correlation, regression techniques to draw the inferences. These techniques were used
with the village as unit to the entire data collected, between different villages so as to
draw inferences regarding each aspect of the soclo-economic study with regards to the
CSR components that are mandated for the mine.

10
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f. Analysis of the gqualtative data;

The data collected included quantitative as well as qualitative assessment. While
statistical techniques were used for quantitative data analysis, qualitative data collected
was analysed using technigues of content analysis, narrative analysis, framework
analysis etc.

The data collected inciuded the information pertaining to CSR activities carried out in
their village and the impact of the same apart from the activities that they want in their
villages as part of the CSR Initiatives of the SCCL.

g. Collation of the suggestions;

The suggestions collected from different stakeholder regarding improvement of the CSR
activities of SCCL are collated and along with the inferences drawn and
recommandations of the visiting team report is submitted to SCCL.

11
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V. CSR Process & Practices

Singaren| Collieries Company Limited (SCCL) is obligated to follow the laws laid down
pertaining to Corporate Social Responsibility (CSR) as laid down in different statutory
acts as well as the conditions laid down in the environmental ciearances that were
issued for the mines.

SCCL has devised a specific CSR palicy for the company that is titied "Corporate Social
Responsibility Policy of The Singareni Collieries Company Limited. SCCL has
meticulously devised the policy for not only allocation of the funds but also for efficient
utilisation of the funds with proper monitoring and sustainability plans.

a. SCCL - CSR Priority areas
The major thrust areas identified by SCCL for CSR fund utilisation are:

- Basic Services (Drinking Water Supply, Sanitation etc.)

= Health

- Education

= Livelihood and Local Ec Development

- Interventions for marginalized communities such as 5Cs and STs
- Other related activities

The scope of activities that are to be taken up under CSR are aligned with that of the
Schedule VII of the Companies Act, 2013, As per scope defined in the policy major
aspects are:

Environment:

- Involvement of community for additional efforts to create better environment
while complying with applicable environmental regulations

= Minimise environmental impacts and risks to provide opportunities for building
relationships with local communities

- Promote environment friendly technologles

12
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Communities & Soclety:

- Promota multi stakeholder partnerships to look at long-term sustainable
solutions

= Build two-way and inclusive channel of communication with communities

- Provide support during natural calamities, disasters and other emergencies

Business

- Provide opportunities to local and small entrepreneurs for business participation
through ancillarisation.

From the above specified scope it can be inferred that, the core focus areas of SCCL for
its CSR activities encompasses environmental protection, community development both
soclal and economical.

CSR policy of SCCL also defines that 80% of the allocated funds of CSR has to be spent
In the districts where SCCL has project site and only 20% can be in cother than the
districts,

SCCL has clearly defined that the CSR would be closely monitored even at the Board
level through a committee of the Board of Directors, tilted as CSR Committee of
Directors, formed specifically for the purpose.

Below the Board level, the CAMD and functional director are responsible for integrating
CSR activities ensuring sustainability. General Manager level officer |s bestowed with
the responsibility for identification of the proposals of CSR in coordination with the
Corporate, Area CGMs, GMs concerned and present the same to the Director for making
sultable recommendation to the Board for approval.

The involvement of the officers at Board level brings proper Governance of the activities
that are taken up under CSR. It is also made mandatory to ensure sustainability of the
CSR activities, Due to involvement of the Board Directors from shortlisting of the
projects for CSR and continuous monitoring of the activities taken up, the effective
implementation of the programme is ensured with sustainability,

13
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b. Baseline survey:

As per CSR Policy it is clearly defined that, the activities that are of more than
Rs. 1.00 Cr. Shall carry out a social benefit analysis through baseline survey by external
agency. In all other cases, proper justification regarding social benefit of such activity
shall be ascertained and proper documentation at each stage of the activity shall be
maintained.

c. Maonitoring:

Tha CGM, GM are required to monitor the activities in their area of operation and

monthly progress to be submitted and in tum would submit the same to the CSR

Committee of Directors, who in turn would appraise the board and the CMD. This

ensures proper implementation of the activities undertaken under the CSR.

d. Sustainability:

SCCL's CSR policy prescribes for maintenance of the assets created under CSR and
ges to Involve NGOs, State Government bodies, local bodies or public

representatives to ensure malintenance and upkeep of the asset created under CSR

funds by SCCL.

&. CSR Priority sectors & Sustainable Development Goals:

It may also be observed that the priority sectors identified by SCCL for its CSR activities
are In tune with the United Nation’s Sustalnable Development Goals,
United Nation's Sustainable Development Goals are depicted below:

14



235

| CONTIY ¥R (00 OVERNANCE Report on Socio Economic Study -
T Khairagura Open Cast Expansion Coal Mining Project

@ ) evomern OUALS

’j 17 GOALS TO TRANSFORM OUR WORLD

Figure 2: SDG Goails

It may be ocbserved that of the 17 SDGs, SCCL's CSR thrust areas subsume most of the
SDG goals. Hence, it may be concluded that CSR thrust areas of SCCL are designed
carefully to contribute to the achievement of the SDGs.

15
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f. CSR Implementation;

Singaren| Collieries Company Limited carries out its service activities through the Non-
Governmental Organisations (NGO) that are involved in providing services to the
society.

SCCL majorly works with the NGOs such as Singaren| Seva Samithi (SSS) and Singaren|
Employees Wives Association (SEWA).

Singareni Seva Samithi (SS5)

Singareni Seva Samithi (SSS) was formed by SCCL as a society to train unemployed
youth and educating families of workmen to channelize their energles through skill
development and vocational training, the outcome of which shall be to enable them to
earn livelihood through wage employment or self-employment. SSS also is Involved In
promoting literacy activities to Improve literacy in the region and the Samithi also works
Iinnovatively in spreading awareness of AIDS, alcoholism and also promote the benefits
of the small savings.

The activities of SSS are spread across the SCCL project areas with a view to contribute
to the development of the villages. 555 enables the trainees towards entrepreneurship
development. S5S provides the platform for economic development in the SCCL Project
area and villages around the project site.

SSS plays a vital role in soclo-economic development of the area under Influence and
to the project affected persons,

The survey outcomes from the villages that were surveyed under the mine have shown
significant improvement in the Socio-economic condition of the villages.

SCCL funds SSS for implementation of these programmes from the funds earmarked
for the CSR activities. As SCCL's own society implements the programmes of CSR, it
can be understood that entire money earmarked is used for implementation of the
project and no service charges are involved in spending of the CSR funds allocated.,
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Major activities carried out by 555 and their outcomes are detailed below;

+ Preparing the unemployed youth to take up competitive exams to get the jobs in
Army, Police and Para Military Forces. Under this programme, SSS has enabled
442 unemployed youth to get jobs in Army, Police and Para Military Forces

* Under |iteracy promotion activities 555 has made 34,000 illiterate to become
literates, with majority of them being workmen and their spouse

* Vocational Training was provided to more than 3,000 unemployed youth in the
region.

« Through its Entrepreneurship Development programmes and the support of SCCL
in promoting ancillary industries, around 1,000 persons have initiated their own
self-employment avenues In their own villages, which has minimized migration,
which has immensely contributed to the socio-economic condition in the villages.

Singaren! Employees Wives' Association (SEWA):

Singaren| Employees Wives’ Association (SEWA) works in association with 555 to create
awareness among the workmen and their families. The workmen and their families
constitute major part of the society In the areas of project, Any improvement in socio-
economic aspects of this major part of the society would have its spiral effect on other
constituents of the society.

SEWA carried out awareness activities in the areas of savings habits, health & hygiene,
Children’s education etc. SCCL through SSS provides funding for these activities which
are majorly allocated from the CSR budget of the Company.

SEWA has carrled out activities which have impacted the lives of the employees and
their families, which in turn had a positive impact on the overall socio-economic aspect
of the society at large. Some of the activities carried out SEWA are listed below along
with their impact on the sodety:

- Adult literacy drives of SEWA have educated around 24,000 employees and their
families.

- Medical Counselling is conducted on regular basis to promote personal hygiene,
cleanliness etc.
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- Post retirement financial planning |s one of the core activity of SEWA which
educates the employees in properly planning their financials for their post
retirement. This has a lot of impact on the retinng employee maintain socio-
economic status of the employee, without which there may be devastating
repercussions on the lives of not only the retiring employee but also on the
soclety.

- Awareness programmes on women rights, Anti-tobacco initiatives, Anti-Aids
initiatives, Anti Eve-teasing programmes, Anti-alcoholic drives and other social
evils. Due to these awareness programmes there has been tremendous Impact
on the Soclo-economic aspects in the region.

- Environmental initistives such as Plantation, fuel economy, snergy savings etc.
are undertaken by SEWA, which have positive impact on the society at large.

Other NGOs, Local Bodies, Government Organisations:

SCCL also works with NGOs, Governmental Organisations, Local Bodies and public
representatives in furthering the Social Responsibility activities of SCCL.

SCCL partners with Government agencies and contributes for the larger good of the
soclety by participating In the activities Initiated by the Government Organisations
including local bodies. In some cases where public representatives request for
contributions for the development of the area which falls under the SCCL project area
of the districts, SCCL positively considers the request in lines with its CSR policy and
then contributes for the development activity and continuously monitors the progress
of the projects.

Some of the activities taken up along with the NGOs, Government Organisations, Local
Bodies and public representatives include, tree plantation, supply of trees from
nurseries of SCCL, setting up of Blood Banks, Street lighting, Provision of infrastructure
In schools, farmer awareness programmes stc.
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V1, Details of the Sampling

Based on the Cochran’s formula, the total sample size is calculated as 343 households,
based on the total population In the villages identified for the survey, Of the total
villages, 6 villages that were shortlisted for the survey are listed below. Total
respondants from these villages count to around 1368 respondents.

Villages that were covered in the survey are listed below, along with the details of the
number of households covered and the respondents per village.

Table 3: Village-wise Sample detals

Gawriguda 28 110
Indiranagar BB 351
Thoyagudem 36 144
Total 343 1368

The distribution of respondents among the selected villages is depicted below.

Distribution of Respondent g Sample Villages
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Figure J;Sample Sipe Village wise
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a. Economic strata of the respondents:
Of the total respondents only 9 respondents have pink ration card that earn higher than
Rs. 1,00,000/-, meaning which most of the population, i.e., 1359 of the sample of the
population is under the annual income of less than Rs. 1,00,000/-.

It may be noted that the process adopted by the relevant Government Departments |s
not a fool proof process, however, the data pertaining to ration cards is considered as
a standardised data for vanious analysis within as well as outside the Government.

b. Social Distribution of respondents:
Some of the aspects pertaining to social strata and that can facilitate to infer the
findings of the survey are specified herewith.

The villages in the area of influence of mine started to undergo urbanisation. This is
evident by the ratio of joint families to that of the nudear families. It may be inferred
that the urbanisation influence has increased the number of nuclear families in the
survey areas. The percentage of joint families is 40% while nuciear families is 60%.
This is one of the accepted indicators of urbanisation, the same was reiterated in many
researches including that of the forbes study in 2017.

Types of Houses:

Types of houses divided as Kutcha houses, Semi-pucca houses and Pucca houses
provide a cue to understand the economic conditions of a region. Higher number of
Kutcha houses Is inferred as poor economic condition of the population.

The distribution of the total households’ studies in the identified villages and types of
houses in these villages is depicted as below.

Type of Houses
Kutcha
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e
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Figure 4: Types of House in Sampling
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It may be observed that the pucca and semi pucca houses are more In number and
kutcha houses are less, meaning which the economic status of these villages moderately
good as 88% the respondent own the pucca and semi pucca house. There is scope for
shifting of the pecple having kutcha houses to semi pucca houses and people from sem|
pucca to pucca houses regime In the near future as the income level are slowly growing.

Income-wise distribution of households:

Annual income is one of the key indicators of Socio-Economic survey and the
distribution of the household’s income wise can provide inputs to infer the outcomes of
the Soclo-economic survey of the region.

The income wise distribution of the households covered under the survey is depicted in
the chart below, which is seif-explanatory,

Annual Income Wise Distribution of Respondents

00001 -rHO000 . n

HIODO] - FO000 -"I

&

&

=

g 0o son L8

s

£ 25001- 30000 -Db

-
e 10 o w0 ang o B0 rop

No of Repondents
Figure 5: Annual Income distribution of Sampie

It may be observed that majority of the household’s annual income s less than Rs
25,000 and Rs 50001-Rs 100000. This may be correlated with the number of white
ration cards that are in vogue In the survey area. However, it |s cbserved during the
study that some of the respondent’s income |s more than Rs. 1 lakh per annum,
however, they too possess White Ration cards and very few respondents earn more
than Rs 1 Lakh,
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c. Social distribution

The social distribution of the respondents, religion wise gives a conclusion that most of
the respondents are Hindus and only a meagre population in the region are of Muslim
or Christian religions.

The caste wise distribution of the sample Is detalled below,

Tadle 4: Caste wise Diatributon of Sample

Caste wise Distribution

Caste Number of Respondents
ST 864
SC 323 |
BC 163 |
Othar ! 18 |
Total | 1368

The caste wise distribution is depicted to provide the spectrum of the social fabric of
the area around the mine.
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VII. Socio - Economic Study detalls
The survey carried out to assess the impact of the power mine on the Soclo-Economic

aspects In the study area has provided inferences on various components, The aspects
on which the assessments have baen carried out are depicted below:

Figure 6: Socio Economic Aspects

The impacts of the mine on different components of Soclo-Economic Transformation
are detailed based on the information collected from the sample villages selected for
the purpose of the study,

a. Quality of Life

The Quality of Life Index (QOL) is computed based on the responses glven by the
households. Most commonly used Quality of Life Index (QOL) in power mine is used to
carry out the survey,

The Quality of Life concept has grown out of the social Indicators’ movement of the
1960s (Day and Jankey, 1996) and investigators started using a social indicator
approach to define what QOL meant to them. However, subseguently many researchers
adopted both subjective and objective approaches to assess QOL based on wide
literature on the subject (Erikson, 1993). Sheykhi (2006) made an extensive
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sociological study of Qualty of Life by examining the fertility behaviour from a
multidimensional perspective. Echevarria-Usher (1999) equated health, in its fullest
and muiticultural connotation, with wellbeing or quality of life. Understanding of QOL
needs exploration of relationship between various components-economic, biophysical,
socio-cultural and political - to arrive at the priority determinants of health and
wellbeing (Forget and Lebel, 2001). Noronha and Nairy (2005) adopted participation
process, case histories, blomedical health analysis and spatial and environmental
analysis in developing a Quality of Life tool.

The tool Is modified to suit the requirements of the mine and the QUL Is calculated for
each of the sample villages in the area of influence of power mine. The tool used is a
popular tool used to measure the socio-economic condition of the villages along with
some pointers to impact of power mine in the area of influence.

Detailed guestionnaire along with the weightages assigned to each aspect of the quality
of life are detailed In the annexure.

The comparative scores of the QOL are discussed elaborately hereunder.

Components that are measured to arrive at QOL are listed below.

Table §: Quaity of Life - Parameters

S. No Parameter S. No Parameter
1 Housing 2 | Sourca of Water
3 Sanitary Fadiities | 4 | Food Type
5 | Roads & Transport Facilities G i'\'i&'had'aﬁ Possessed
"7 | Prevalence of Common Diseases ] | Medical Treatment Facilities |
9 Fuel and Energy Used 10 | Entertainment
11 | Assets Possessed 12 | Educationsl Qualifications
13 Per-capita Income
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The Average QOL score of the surveyed households was found to be 6.01 on the rating
scale of 1 -10, 10 being the best. Through which it can be inferred that the Quality of
Life of the people living in the surveyed villages is Good, though there is scope for
improvement of the quality of life.

The score of 6.01 Is very positive indicator collated from the area of influence of the
mine. This can be ascribed to many reasons, which include but not limited to the
contribution of Khairagura Open Cast Expansion Coal mining Project te the region in
aspects like economic development, educational development, financial inclusion,
provision of facilities in the region and above all its contribution for the social
development of the region, some of the activities of which are undertaken under
Corporate Soclal Responsibility (CSR) segment of the SCCL. However there is further
scope for improvement of Quality of Life by contributing to the different social welfare
measures and providing Infrastructure in the surrounding villages.

Village wise QOL Analysis:
The Quality of Life index scores of the villages surveyed is depicted below.

Table 6: QUL Scores Vilage-wise

Name of the Village QOL Index Average Score
Chirragunta 7.23

| Chopid| /5.64 |
Dorfi 5.62

| Gowriguda 5.78

! Indiranagar 1619

‘Thoquudcm 1599

1t is to be understood that their overall score is 6.01 which is a good score in the QOL
Index. It may be observed that all the villages that were surveyed has similar QOL
scores, meaning which even the populations QOL would be around 6.0, which is a good
QOL score as per the indices.

25



246

@ NI P TN Report on Soclo Economic Study -
G SR s Khairagura Open Cast Expansion Coal Mining Project

The expansion operations of the mine few years back and it would take some time for
the surrounding villages to start deriving benefits of the mine. It is expected that the
QOL score shall increase significantly in near future.

Quality of Life

(%) .
| 58 62 i 168

Figure 7: QOL Comperison
b. Wealth & Economic Growth
It is observed that there has been a significant improvement on the economic front in
the region. There has been improvement in various economic factors in the region due
to the mine. Furthermore, there have been indicators regarding the wealth creation,

From the data collected it is observed that the mine has impacted the people in the
region positively wherein the wealth started growing In the region and the individuals
also have benefitted by it, meaning which there has been wealth creation at all levels
of the society,

A view of some of the Indicators that can be considered to compare the economic
condition of the surveyed villages is depicted with the details of pre-establishment of
power mine to that of post-establishment of power mine.

Table 7: Feonemic Impact - Pre & Poil power Ming eslabiahmen!

Indicator Difference

| Total Average House-hold income Rs. 93,903/ | 34.37% Increase
‘Average cost of Agriculture land | Rs. 97,686/ | Rs, 1,24,655/ | 27.60% Increase
per Acre |
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It can be observed that the average house-hold income has started growing
comparatively from pre-establishment stage of the mine to post-establishment of the
mine, the wealth has grown around 34.37%,

Apart from that, it can be inferred from the above table that the wealth creation also
grew at considerable rate, The average cost per agriculture land per acre has increased
by 27.60%. Reasons for this cannot be attributed only to the mine, since, the Telangana
Government has carved out new districts, the agriculture land rates have increased
significantly.

Asifabad district was carved out of erstwhile Adilabad district and the mine is located
around 26 Km from the district headquarters. This is the main reason for the increase
in the land rates In the region where mine |s located.

it is not out of context to quote that; it is recorded that the average cost of the mobile
phone used in the region |s around Rs. 6,604/- which provides hints at the improving
economic condition of the people living in the region.

While there have been aspects of economic growth and wealth creation, the cost of
living has also increased in the region, mainly due to increase in the purchase power of
the region. Couple of indicators to depict the increase in the cost of living are detailed
below.

Tabile B: Indicators of Cost of Living - Pre & Post mine establishment

Indicator o Post-mine Percentage

establishment Increase

School Fee for High | Rs. 221/-
school )
Average cost of | Rs. 12/- | Rs, 15/- 25%
transport from willage |

to nearest town |

However, SCCL provides education in its schools to the general public as well and it is
observed that most of the students are from the households of the villages around the
mine. This mitigates the hardships faced by villagers due to increase in the school fees,
though Indirectly the outcome of the development due to the mine.
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c. Infrastructure Development Projects:

Khairagura Open Cast Expansion Coal mining Project has been carrying out various
infrastructure development projects within the area of Influence of the mine, The
Infrastructure development such as construction of CC Roads, Drilling of bore wells,
construction of schools buildings, service reservolr, temples in identifled villages,
community halls, CC drains and culverts to name a few, whereas many works were
carried out as part of CSR activities of the project which are mentioned In the list of
CSR activities,

The specified works are carried out spread across the different villages villages. These
Infrastructure development works apart from providing required infrastructure in the
village also provides livelihood to the labour from these villages whose services are
used in these villages.

Detalled list of CSR Activities carried out by Khairagura Open Cast Expansion Coal
mining Project are mentioned in this document.

d. Education & Human Capital Development:;

SCCL has been focusing on promotion of education in the areas of operation and the
villages that are in zone of influence, For this purpose, SCCL has been operating schools
and colleges to serve their employees as well as general public.

It may be observed that more than 80% of the students of the schools run by SCCL are
children of general public.

Apart from operating the educational institutions for the benefit of the soclety, SCCL
also provides infrastructure such as benches, educational aids etc. in the Government
schools that are in the villages surrounding the SCCL project area as a part of its CSR
activities,

SCCL Is carrying out various Skill Development and Vocational Training programmes in
the area though Singareni Employees Wives' Association (SEWA) and Singareni Seva
Samithi (§55). These programmes are sponsored under CSR of SCCL. Through this
programme various human development activities are undertaken by SCCL,
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Khairagura Open Cast Expansion Coal mining Project has conducted 5 skill development
programmes in the trades such as Tailoring, Motor Driving, Training Vidya Volunteer ,
X-ray and Lab technicians for wage employment and 40 candidates trained for Army
recrultment.

Khairagura Open Cast Expansion Coal mining Project is actively considering imparting
of Self-employment programmes to enable the youth of the surrounding villages by
providing the entrepreneurship development programmes for various activities so that
the trained candidates may become self-employed and set up ancillary activities.

e. Jobs B Employment:

Mining activity has created Job opportunities for different segments of people. While
direct employment |s one source for creating employment, the ancillarisation has
provided opportunities to many interested and un-employed youth the opportunities of
self-employment in the region.

Since mining has generated employment and self-employment opportunities, there has
been a significant improvement in the economic activity in the region. This has enabled
establish t of new busi that in turn has started creating employment. Thereby
entire economic activity in the region has got a boost.

Apart from providing direct and Indiract employment opportunities, SCCL also conducts
various skill development and vocational training programmes to enable the
unemployed youth to eamn their livelihood through wage employment or self-
employment.

SCCL has taken up the task to empower youth of these villages to enable them to attain
white collar jobs. For this SCCL through its CSR activities have started training youth
of the villages to face the competitive exams at different levels, so that the youth aim
to get a Government job.

For this purpose, SCCL as part of its CSR activity carries out residential programmes of
skill developmant at a central location, so that the youth from the villages get not only
skill upgradation but also behavioural modification since they are exposed to different
environment while studying at the residential facility organised by SCCL.
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The unemployed youth from the surrounding villages are trained for Government jobs
such as Army selections, Police Selection and Para Military selections.

Village wise occupation data of the surveyed villages |s depicted below,

The occupation of the majority of the respondents to the survey is labour. The
respondents have specified either their occupation or the occupation of the earning
member of the family.

It can be construed that due to mining, people in the area started earning livelihood in
one or the other occupation associated to mining or anciilary activities generated due
to mining, Details of the number of persons occupation wise in the survey area are as
below:

Table 9: Decupstion detais of Sample villages

Number

It can be observed that 51 members are working in SCCL in the area and It was also
found that most of the people engaged in other occupations earn their livelihood in the
region depend directly or indirectly on the operations of SCCL mining operation of the
Khairagura Open Cast Exp 1 Coal mining Project. The 866 labour of surveyed
population are involved in Agriculture as well as are working In the allied activities of
singareni.

f. Heaith & Weliness:

SCCL has set up Its hospitals in all the mining areas. Though thelr mandate is to treat
the employees of SCCL, in case of emergencies, the hospitals provide services even to
general public.
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SCCL conducts various awareness camps, screening camps, treatment camps in the

mining areas, with an objective to educate the villagers regarding Health & hygiene,
screen for any ailments so that the allments can be treated at early stage.

SCCL has been organizing Medical camps in the nearby villages and conducting heaith
awareness camps In the villages around the mines. In addition to the mobile medical
camps based on the need and requirement Mega Medical camps are being organized.

SCCL aiso conducts School Health screening programmes, that cover not only schools
run by SCCL but also the private schools. Under School Health programmes, in
Khalragura Open Cast Expansion Coal mining Project 750 students were covered for
basic ailments such as eye, dental and other basis health ailments. The students who
suffer from any ailment that needs further medication were referred to Singareni run
area hospitals for further treatment,

It was found that around 34 are suffering from chronic diseases in the households where
the survey Is conducted. It was specified by the respondents that, there are some stray
cases of asthma in the survey villages.

The other aspects covered during the survey related to medical and health are
san(tation facilities available at home, Medical facilities available in the villages and
nearby viliages and also captured the details of chronic diseases and morbidity pattern
in the households to infer whether mining has any causes for the deaths in the villages.

It was observed that the households surveyed were having adequate sanitation facilities
such as lavatories at their houses and adequate water facilities due to which the water
stagnation areas waere not reported, Because of better sanitation facilities available in
the area, the vector borne diseases were not reported.

All the villages surveyed were having the Rural Medical Practitioners (RMP) for treating
the basic heaith related (ssues and the MBBS doctors were avallable In few big villages.
To ensure Health and Wellness of the people living in the surrounding places of mine,
SCCLis carrying out awareness programmes in addition to the health camps for creating
awareness on health and hygiene in the villages,
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The respondents while discussing about the health camps organized by the SCCL opined
that these efforts should continue for creating awareness, support for the diagnostic
services and treatment for the identified diseases.

Medical department of SCCL analyses the health profiles of the people of the villages to
know their health status and accordingly organizes the camps with adequate pharma
available with them for distribution during the medical camps.

The villagers stated that due to the frequency of medical camps and treatment provided
by SCCL, post-mining medical facilities have significantly Increased in comparison to
pre-mining medical facilities. The overall data pertaining to different ailments in the
district are detailed in Annexure - ITL

g. Clean Environment:

It Is & known fact that any kind of mining generates pollution and can be a cause of
concern from environment point of view, The Ministry of Environment, Forest (MoEF)
accords Environmental Clearance for mining.

SCCL has been adhering the to the conditions of Environmental Clearances as issued
by the ministry. Strict adherence to the environmental standards |s monitored by
concerned officials at different levels to ensure compliance,

The environmental parameters are being monitored regularly on fortnight basis as per
EC conditions and any deviations from the standards are addressed accordingly. The
latest data pertaining to monitoring of environmental parameters is attached to this
report as Annexure - V,

h. Socdo-economic Impact from Pre to Post establishment of mine

A detailed survey is carried out to understand the impact of establishment of the mine
on various social aspects and the average of thase aspects was calculated to assess the
social impact that power mine has on the villages that are in the zone of infiuence of
the mine,

The survey regarding socio-economic impact was carried out using perception analysis.
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Table $0; Socwe Ecoromic [mpact an Pros ¢ Indicators = Pre A Post Khelragura Open Cast Expansion

Ceal mining Project

Indicator Changs from Pre-power

mine to Post-power mine

Cumsﬁrd itions Increased

Ceremonies / Festivals Increased
' Male control over Female " Decreased
Parental control over Child Decreased
Honesty | Increased
Incidence of Thefts Decreased
Inter Family Bonds Increased

Juvenile Delinquency (Juvenile
criminal behavior) Decreased

Family Assets Increased
Farming " Increased
'_ Firewood Procurement Increased
| Access to output Markets . Increased
| Access to input Mark: =
 Cattle grazing
Crime Rate
Village Roads
Village Hygiene
Drinking Water Facility Increased
Health Faciiities Significantly Increased
_Housing _Increased :
| Schooling Significantly Increased
Telecommunication . Significantly Increased
| Transport Facility | Increased
Employment Opportunities | Increased

It can be observed from the reactions of the respondents that the overall socio-
economic scenario in the villages in general and the surveyed villages In particular have
derived various positive outcomes due to the activity catalysed by the mine.

The respondents perceived that due to establishment of the mine Health and Education
in the area have significantly increased.

The Khairagura Open Cast Expansion Coal mining Project activity has provided the
households in the region better economic power which has in turn impacted on various
other social parameters, that has improved the standard of living of the villagers, who
live in the zone of influence of the mine.
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It was observed that there is overall satisfaction regarding the works being carried out
by SCCL, for the benefit of the villages. It was found that SCCL has been carrying out
its corporate social responsibility activities in different aspects, which have contributed
to the overall Socio-Ec develop of the reglon.

The overall Quality of Life (QOL) has increased in the area compared to the pre-
establishment of the mine. This can be attributed to various developmental activities
that were initiated by Khairagura Open Cast Expansion Coal mining Project.

The CSR activities of the Khairagura Open Cast Expansion Coal mining Project, that
have focused on overall socio-economic growth, have shown positive results, The
villages that were surveyed have expressed satisfaction regarding the developmental
activities carried out by Khairagura Open Cast Expansion Coal mining Project. These
villages have also expressed that the SCCL needs to take up further developmental
activities in their villages so that the villages can further develop.

The list of the activities that these villages want SCCL to undertake are listed separately
for ready reference of the officials dealing with CSR activities.

I Summary of the aspirations of the respondents

All the respondents have expr d that their standard of living has improved due to
Khairagura Open Cast Expansion Coal mining Project and the same was visible through
their responses to the Quality of Life and other related survey detalls.

The respondents have recorded their aspirations, which may provide hints to Khairagura
Open Cast Expansion Coal mining Project in taking up their future developmental plans
in the areas of influence under this mine. Most prominent aspirations are listed below,

- Construction of Primary Health Centre.

- Construction of CC Roads

- Construction of Hospitals

= Development of Drainage.

= Construction of community toilets.

- Street Lighting.

- Skill Development Trainings to unemployed youth
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VII1. Village wise Analysis

As detailed, total respondents surveyed were 1368, spread across & villages that were
selected scientifically for the study, For better understanding of the surveyed villages
some of the significant data pertaining to these villages is depicted in this section.

The survey was carried out in the villages namely Chirrakunta, Chopidi, Droll,
Gowriguda, Indiranagar and Thoyagudem. Detalls of the village are specified below and
this section deals with different socio-economic parameters along with the requirements
of the villages that were expressed by the villagers during a Focus Group Discussion
(FGD) that was carrled out,

a. Demographic details of the villages

The villages surveyed provide some interesting data pertaining to socio-economic

aspects as well as improvement in the vital indicators.

Tabie 11:Demuographic detaiis of Surveyed Viila

Male -Female
Name of the No. of Total Ra
Vvillage Household Population Male Famala AL

Chirrakunta |
Chopidi |
Dorli | 100 | 1400 | soo | 1:1
|
|

Gownguda | 23 | 120

! 1|70 | 1:1
Indiranagar | 320 | 2000 | 1200 800 11
Thoyagudem 26 | 100 | 50 | so | 3l

It can be observed from the above specified demographic details that there is an
improvement in the Male, Female ratio in the age group of 0 - 10 years when compared
to above 60 years.

Some of the reasons for this can be construed to the following:

- Improvement in the economic activity of the area which is due to presence of
SCCL

- Better awareness about health and hyglene among the villagers, to which SCCL
has also contributed in a big way through its CSR activities of awareness
generation
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- Promotion of literacy programmes especially among women. SCCL has
contributed to this cause by conducting literacy development programmes
through its SEWA and SSS, which were inturn funded through CSR funds of SCCL

Apart from the above specified there are other reasons for this development, such as
Government schemes such as Beti Bacho - Bet Padhao, Sukanya Samruddi yojana etc.

b. Occupational Details
The occupational details of the population of the villages selected for survey are

depicted below for analysis.

Table 12: Occupational details of survey villag

Occupation Number of persons

Agriculture 1470
Govt. Employees 62
Business 136
SCCL 320
Labour 1421
Unemployed 800
Migrants 0

It can be depicted In the following format.

Occupation Wise Distribution
Migrants
Unemployed o
19%

Agriculture
35%

Labews
MK

SCCL
EX

® Agreultire @ Gowvt. Employess  ® Business = SCCEL  wilnbour ® Unemployed  ® Migrants

Figure 8! Occupation-wise Depiction
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It may be observed that 34% of total population are working as Labour, around 35%
are into agriculture and 19% are unemployed. While the percentage of population into
self-employment counts to 3%, SCCL and Government employees are 9%.

c. Standard of Living

The village’s standard of living can be assessed through different parameters one of
those being possession of movable assets.

The village wise profiling of the movable assets that they possess is specified below and
the inferences thereon are detailed.

Table 13: Stangard of iving map of surveyed vili
Number of
Mumber of Agri Anri Vabicles

"1 Vehicles - Earliar 1 e
Chirrakunta | 20 | 60 4 B
Chopidi 10 5 0 10
Dorli | 10 | 20 0 o ! 3
Gowriguda | 3 | 10 [} 8 13 |
Indiranagar I 30 | 40 5 0 3 |
Total 73 | 135 9 19 58 |

It can be observed that there are higher two-wheeler vehicles compared to that of the
cycle or four wheslers, meaning which the |arge population Is middie class economically.
It was observed that the labour In these villages also own Two-wheelers basically bikes,
which cost around Rs. §0,000/-. Of the total 891 households in the surveyed villages,
at least 15% of the households own two wheelers. However only a meagre percentage
owns four wheelers, indicating that most of the households are middle class families.

Largely, presence of Khairagura Open Cast Expansion Coal mining Project has boosted
the economy in these villages and it was observed that majority of the households gets
benefitted by presence of Khairagura Open Cast Expansion Coal mining Project, directly
or indirectly.

d. Health Detalls

The surveyed villages, which fall in the zone of influence of the power mine have
provided information regarding the common diseases. The team have identified the
common allments that were reported in these villages. The same are depicted below.
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Table 14 Commen ailments

Name of the Village Common Ailments in the village
_Chopidi B Bl ) =

Dorfi | Fever, TB, Diarrhea

Gowriguda__ | Abdominal Pain, Diarrhes, Typhoid
Indiranagar BP, Sugar, Thyroid
', Thoyagudem | Fever, Sugar

However, it is suggested that Khairagura Open Cast Expansion Coal mining Project may
devise a strategy to counter the causes of these ailments through its future CSR plans
based on the health information provided by the villages.

e. Khairagura Open Cast Expansion Coal mining Project interventions in villages
Khairagura Open Cast Expansion Coal mining Project has been carrying out various
interventions in these villages. While, some of these activities are general development
programmes of Khalragura Open Cast Expansion Coal mining Project, some are under
its CSR works,

Khairagura Open Cast Expansion Coal mining Project works closely with the village's
public representatives in finalising the programmes under the CSR activities. General
Process undertaken by Khairagura Open Cast Expansion Coal mining Project for
finalising CSR programmes are detailed in next chapter.

Khairagura Open Cast Expansion Coal mining Project, through [ts consultation process
have carried out the activities, some of which are specific in the village and some are
for common good of the area. The list of the activities is as specified below;

- Construction of Community Hall,

- Construction of CC Roads

- Construction of Hospitals

= Providing water Tanks.

- Development of Drainage.

- Construction of community toiiets.

- Street Lighting.

- Skill Development Trainings to unemployed youth

38



259

TR R X TN Report on Socio Economic Study -
- - Khairagura Open Cast Expansion Coal Mining Project

IX. CSR Activities under Khairagura Open Cast Expansion Coal mining Project:

SCCL has been carrying out various CSR activities in the 6 districts of Telangana,
namely Komurambheem Asifabad, Mancherial, Jayshankar Bhoopalpalli, Khammam,
Bhadradri Kethagudem, Peddapalli in which the mines are spread across.

In the Khalragura Open Cast Expansion Coal mining Project, which ts in Kumram Bheem
Asifabad districts, there have been many Initiatives undertaken for societal good by
Khairagura Open Cast Expansion Coal mining Project. Some of the activities are taken
up under the CSR activities of the Company.

The Environmental Clearance (EC) clause in the EC, numbered xlvi, specifies that “The
Profect Authorities shall in consultation with the panchayats of the local villages and
administration Identify socio-economic and welfare measures under CSR to be carried
out over the balance life of mine.”

The study is carried out to understand the activities carried out by Khairagura Open
Cast Expansion Coal mining Project under the CSR activities in the areas of influence.

Some of the observations of the team regarding process of CSR activities approval are
detalled below:

- The process of CSR activities is initiated with the Interaction of the concerned
CSR officer with the villagers and elected representatives of the panchayats, that
are under the arsa of influence and finds the reguirements of the villages.

- On obtaining the requirements the officer prioritises the works based on the
available budgets and proposed the activities in consonance with the respective
village panchayats,

- The proposal is then submitted to the Executive Director of Khairagura Open Cast
Expansion Coal mining Project for his approval and upon approval of the
Executive Director the proposal is forwarded to SCCL Board of Directors for
approval.

= On receipt of the approval of the activities by the Board, the activity is initiated
and based on the convenience, the activity is carried out through 555 or SEWA
or NGO/Government body etc, as deemed fit
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= Continuous monitoring of the progress Is carried out for timely completion of the
activities undertaken

CSR Activities undertaken by Khairagura Open Cast Expansion Coal mining Project are
listed below:

- The Project has organized 5 skill development programmes in the trades such as
Talloring, Motor Driving, Training Vidya Volunteer, X-ray and Lab technicians for
wage employment and total 40 candidates were trained for Army/Police/Area-
Military Recruitments.

= The unemployed youth from the surrounding villages are trained for Government
jobs such as Army selections, Police Selection and Para Military selections.

- SCCL on regular basis is conducting Health sS progra Under this
programme around 1600 people were contacted and oriented regarding heaith
and hygiene

- Extensive tree plantation as part of the initiative of the Government of
Telangana's "Telangana ku Haritha Haram”

= Apart from the specified specific CSR activities, Khairagura Open Cast Expansion
Coal mining Project undertakes various general service-oriented aspects, The
same are grouped and detailed below:

o Health - SCCL also runs the area hospital and in case of emergencies, even
for general public, the first aid s provided, and the patient is stabilised
before referring them to higher medical centres.

o Environment - SCCL supports the local Government authorities in planting
the trees. One of the prestigious programmes of the Telangana
Government, Telangana Ku Haritha Haram (TKHH) is supported by SCCL
through its nurseries in the areas where SCCL has nurseries. This is apart
from the mandated mining that SCCL carries out.

o Education - SCCL runs schools in the identified locations and these schools
serve not only the children of SCCL employees but also the children of
general public. It may be noted that the number of children of General
Public constitute more than 80% of the total school strength.
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Education Infrastructure - SCCL provides infrastructure such as benches,

drinking water mines etc. in the schools that are run by the Government
in the area of operation.

o In order to encourage and promote the development of physically
challenged, socially marginalised and identify suitable candidates for
trainings organizes the sports & games for the local candidates.

- Khairagura Open Cast Expansion Coal mining Project Carries out wvarious
infrastructure development programmes in the surrounding villages. An abstract
of the infrastructure development activities carried out village wise are detailed
below.

An abstract of the works undertaken village wise is presented below.

Table 15: Abstract of CSR Works Undertaken

Providing 10 no hand bore wells at Chopn R&R site

Providing WBM road, CC roads, CC drains, culvers and syntax R&R

site Chopid 23.47
Construction for masonry drain in Chopidi R&R site 23.36
Providing CC road at Chopidi RAR site in BPA Area. | 20.31 |
Providing WBM road, CC roads, CC drains etc 55.35
Community hail Building | 1089 |
Construction af Primary School building 12.00
Construction of 20KL capacity Elevated Service Reservoir 9.30
l"romdmgﬂ WBM road, CC road, CC drains, culverts and syntax tank at 28.58 |

RE&R Site Indiranagar,
Drilling of bore wells ( PO no 7500014461) 6.51

Construction of community hall Building at Indiranagar R&R centre 23.51 1
in BPA Area lono 5012603 2ol
Construction of CC drains and filling of low lying plots at Ingiranagar 19.11
L d L L — szl
Construction of toe wall and stone pitching to adjoining naliah 10 no 29,61
5012693 i
Construction of primary School Bullding 21.96
Construction of 20KL capacity Elevated Service Reservoir T .30 |
Construction of bheemanna temple at Gourl Guda 286 |
"Driliing 30 no of boreweils in surround villages 29.45
‘Compound at community hall in Dork village .00 |
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Amount Spent
(Rs .in Lakhs)

5.00

| Maintenance and repair works to Bore wells at R&R centres in BPA
| Area T- 1928 j
| MBR works to RBR sites in Bellampally area T-1994

3.47

| Maintenance works to Bore wells at RAR sites in Bellampally T-2076

[ Maintenance and repair works to existing Bore wells at R&R centres
| in Bellampalty
| Drilling of 14 nos Bore wells at R&R Sites and 6 nos Bore wells at
| KHA OCP in Bellampally area
| Providing WBM road, CC road, CC drains, culverts, and syntax tank
| .g‘.‘_c_'_._. e ————————————————————————————————
! Filling of Gravel in low lying plots etc.
I Construction of community hall building at Keslapur R&R centre in
| BPA Area )

Construction of 20KL capacity Elevated Service Reservoir

E Construction of Pnmary Schoel Building at Keslapur

8.68
16.48

10.07
3.85 |
23.67
9.30 |
17.11 I

The survey that was carried out in the identified villages have provided insights an the

kind of activities that SCCL is carrying out In the region for overall socio-econemic

development of the society at large and the villages in the zone of influence.

The initiatives of SCCL have bettered the economic condition of the villages and thereby
had a positive impact on the social spectrum. The same was proved through the study

carried out.

Details of the expenditure incurred for RAR centres of Bellampally Area are mentioned

below.
1 Dampur 157 92.21
2 Ontimamidi 121 132.17
3 Chirakunta 35 73.59
4 Chopidi 90 160.76
5 Ginnedhari 44 129.50
6 Saleguda 25 93.93
7 Indiranagar B7 120.19
8 Rambaiguda 30 62.08
9 Keslapur 53 94.04
10 | Maintenance and repair works to Bore wells at R&R 39.47

centres Incl dr:limi in BPA Area
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Some of the glimpses of the programmes carried out by SCCL as part of CSR activities:
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Figure %: CSR activities of Khairegurs Open Cas! Exparsion Coal mining Project

The Iinitiatives of SCCL are wusually taken up In consultation with the local
representatives of the specific village. Usually the elected representatives of the village
are involved in collection of the village requirements. In some of the villages grama
shabhas were used to understand the requirements,

The survey team has tried to identify the future needs of the villages, that can be used
as input by SCCL to carry out the CSR activities in the Khairagura Open Cast Expansion
Coal mining Project,

Village wise requirement expressed by the local representatives and educated youth of
the village are specified for ready reference for the officials of the mine.
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Tabie 168, VWege-wise Aspiralions

Name of the
Requirements expressed by the village

Village

« Provision of Bore wells, Village Drainage System, CC Road,

Chirragunta 1 CommunityHall

Chopidi | - Providing water tankers, CC Roads, Hospital

Dorli |- CC Roads, Development of Drainage System, Community Hall
Gowriguda | - Street Lighting, Drainage, Construction of school

Indiranagar | - Construction of Primary Health Centre, CC Roads, Community Hall |
Thoyagudem - Skill Development programmes, Drilling of borewells, CC Roads |

Khairagura Open Cast Expansion Coal mining Project may consider the requirements
that are expressed by these villagers before initiating the CSR activities in the villages.
It may be noted that, these requests expressed by villagers are apart from the regular
programmes that Khairagura Open Cast Expansion Coal mining Project is conducting in
their villages.

X. Inferences from the Survey

The Survey was carried out extensively through Computer Assisted Personal Interaction
(CAP1) method. Wherein the enumerators have interacted with the respondents and
the data so collected was captured through software.

The interactions were carried out In Gram Sabhas, Panchayat Sarpanches, Educated
youth of the village and other stakeholders in the village apart from the individual level
personal interactions.

Some of the glimpses of the interactions of enumerators with the villagers are displayed
below.

After careful collection and collation of the information from the villages, which were
selectad scientifically for the survey, the Inferences that were drawn by the team of
surveyors and the analysis team are |isted below:

= Khairagura Open Cast Expansion Coal mining Project has contributed positively

in improvement of the Socio-economic condition of the villages in the zone of
influence

= The Soclo-economic condition of the villages have Improved tremendously due
to the activities of the mine in the area.
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The economic condition of the villages has improved due to Khairagura Open
Cast Expansion Coal mining Project operations, the beneficiaries either deriving
direct benefit or indirect benefit from the economic surge in the region due to
Khairagura Open Cast Expansion Coal mining Project operations.

The Social indicators such as health, education and employment are positively
impacted by Khairagura Open Cast Expansion Coal mining Project through the
works that are carried out under CSR projects of Khairagura Open Cast Expansion
Coal mining Project.

SCCL has a specific policy, process and implementation-cum-monitoring
guidelines that governs the CSR activities which are largely collaborative in
nature with the village representatives.

SCCL conducts the programmes through Its societies namely Singaren| Seva
Samithi (SSS) and Singareni Employees Wives' Association (SEWA) apart from
working with local government bodies.

Khairagura Open Cast Expansion Coal mining Project’s flagship programmes
include Skill Development, Vocational training programmes. SCCL also organises
programmes to train the unemployed youth to get Government jobs such as into
Army, Police selections and para-military selections,

Khairagura Open Cast Expansion Coal mining Project does lot of work for social
development; however, It is observed that the documentation of the activities
carried out by Khairagura Open Cast Expansion Coal mining Project has great
scope for improvement.

The villagers do not differentiate between the works carried out by Khairagura
Open Cast Expansion Coal mining Project and other Government bodies, the
general percaption is all the developmental or welfare activities are carried out
by Government though the activities were by Khairagura Open Cast Expansion
Coal mining Project, hence, Khairagura Open Cast Expansion Coal mining Project
may consider branding of all the CSR actlvities that |t carries out.

Khalragura Open Cast Expansion Coal mining Project may continue to do the
development and welfare activities under its CSR activities.
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XI. Conclusion:

Khairagura Open Cast Expansion Coal mining Project is carrying out various
developmental works in the zone of influence of the mine. The Environmental Clearance
norms conditions, as far as the soclal aspects are concerned are being adhered to
strictly.

Khairagura Open Cast Expansion Coal mining Project is carrying out its CSR activities
under the mine through its extended societies such as Singaren| Seva Samithi (SSS)
and Singareni Employees Wives' Association (SEWA) apart from working with other
Non-Governmental Organisations, Government local bodies etc. The activities includes
construction of roads, providing the need based amenities to the villagers, medical
camps, army recruitment trainings etc.

The respondents of the survey have by and large expressed thelr satisfaction regarding
the developmental and welfare activities that are being conducted by Khairagura Open
Cast Expansion Coal mining Project. The quality-of-life index of these villages indicates
their satisfaction levels regarding the soclo-economic condition of thelr villages.
However, there is scope for improvement of the gquality of life of the villagers as large
number of populations are having potential to shift to pucca houses from semi pucca
houses in the near future. The villagers have expressed their satisfaction and their
further needs that are required for common good of the villagers.

It is observed that, though Khairagura Open Cast Expansion Coal mining Project
undertakes various social development and welfare-oriented projects, the
documentation of the activities being carried out, has lot of scope to improve. Since, in
the villages, the villagers may not differentiate between the works being carried out by
the Government agencies and Khairagura Open Cast Expansion Coal mining Project In
particular, branding of Khairagura Open Cast Expansion Coal mining Project in the
works carried out by Khairagura Open Cast Expansion Coal mining Project can improve
the positive perception that villagers have about Khalragura Open Cast Expansion Coal
mining Project. The project office has also cammied out the R&R centres for the
development activities by developing the plots and drilling of the bore wells for the
families,
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The process of selection of the works under CSR are carried out In consonance with the

village public representatives, because of which the most required works of the village
are taken up under CSR Activities.

The CSR activities have encompassed activities of the concern for the people living In
the region that include, Infrastructure development in the surrounding villages, Heaith
camps & awareness generation, extensive tree plantation for ecclogical balancing,
conduct of Vocational trainings, Skill Development trainings to enable unemployed
youth earn livelihood through wage or self-employment, Entrepreneurship development
programmes to promote self-employment among youth and providing support to the
Project Affected Persons (PAPs) in form of awarding contracts to them for the vendor
services to SCCL.

Khairagura Open Cast Expansion Coal mining Project has been working towards overal|
Socio-economic development of the people living in the zone of influence of mines
though their CSR activities designed and customised as per the requirements of the
villages.
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No. 11015728201 JAA11(M)
Government of India
Ministry of Environment, Forests & Climate Change

LA-11 (Coal mining) Division
Indira Paryavaran Bhawan,

Jorbagh Road,

New Delhi-1 10003

Dated: 6" February, 2015
To.
The Director (Planning & Project)
MUs Slngareni Collieries Company Lid,,
Kothagudem Collieries,

Kothagudem,
Andhra Pradesh

Subject: Khairagura Opencast Expansion Coal Mining Project (from 3.0 MTPA to 3.75 MTPA in
an ML area of 121750 ha; Latitode 19° 14" 10% 0 19" 15° 20" (North) und Longitude 79°

16" 00™ 1w 79" 18" 157 (East)) of Mis The Singareni Collieries Co. Ltd., Dist. Adilabad,

9";\ Telungana- Expansion under 7(il) of EIA Notification 2006- Environmental Clearance

Qf"' This s with reference to letier no. CRP/ENV/AMOVAT dated 1901 2013 and rovised
Wﬁp&lﬂnebkuarn CRIVENV/AM93601 dated 28082013 and subsequent lotier no.
dated 23.122003; 12,11.2014 and 16122014 slong with the application for expansion of the
wmmxummwmmmmwuumum
1-11015/6892007-1A-IM) of dated 22 10.2007.

2. The Ministry of Environment, Forests & Climate Change has considered the application. It is
nted that the proposal is for grant of Environmental Clenance for Khalragura Opencast Expansion
Coal Mining Project (from 3.0 MTPA to 3.75 MTPA in an ML area of 121750 ha; Latitude 19
140 10" o 19" 150 207 (North) aod Longitude 79° 16° 00" 10 79° 18" 15" (Eust)) of MA The
Singareni Collieries co, Ltd., Dist. Adilabad, Telangana under (1) of EIA Notification 2006, The
proposal was considered in 71* EAC mecting held during 8* - 9* April, 2013; 7 EAC mesting held
during 12* — 13" December, 2013 and 27* EAC meeting held on 18* - 19" December, 2014. The
proponent has informed that:

. i It is the expansion project of Mis SCCL to which Ministry accorded EC vide letier no.J-
11015/362003-1A_I(M) dated 16.09.2004 for at & rated capacity of 0.72 MTPA in o lease arca
of 338.78 ha and the proposal was again pranted environmental clearance vide MOEF letter
No. J-11015/6892007-1A-1{M) dated 22,10.2007 for expansion in rated capacity (rom 0,72
MTPA to 2.5 MTPA with a peak production of 3 MTPA und increase in lease arca from 338.78

@ i
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hato 1217.50 ha,

il The propasal is for expansion in production from 3 MTPA 10 3,75 MTPA with in the same mine
lease area with 25 % expansion.

1l Ihe latitude and longitude of the project are 19" 14" 107 10 197 15 207 (North) and 79° 16° 00"
10 79" 18" 157 (East) respectively.

iv, The land usage of the project;
Pre-mining: Total land arca of the project s 1217.50 Ha out of which forest land is 206 86 ha

and non-forest land is 920,64 ha
Post Mining:
LANDUSE DETAILS (Ha) |
st
- Description Water | Public | Other
No Plantation boty | U | Uses Totl
i Area - -
) Backfilled area 26193 - = —~ | 26193
) Void area left - 2098 | - ~ | 28098
4 waste dump. 3857 = = ] vl
5 Vattivagu Diversion 11.56 11.56
6 ch road t0 Khaimgurs OCP 2983 2085
7 o Dorll OCP 1282 [FEX
Buildings & CHP 980 980 |
a bund around quarry 1553 1553
10 bund around dusmp yard | 1693 1695 |
[ distance, bund, drnins etc. 189.53 189.53
AL 88220 | 29054 | 42.67 12175
Core area:
s Particulars Forest Land [Nootorest| ol
No Land
I | Quarry, excavation arca. YA P XK
7| Fxtemal OB dumpa(including top soll worage) = 35T (ST |
3 | Approach road 10 Khairagura OCP 29.85 29.85
4| Road fo Dorli OCP 458 $.24 1282
§ | Vattivagu Diversion 11,56 [1136
6| Service Buildings & CHP 980 I )
7 | Protective bund around quarry 1.74 1.9 1533
8 | Protective bund around dump yard o 1693|1601
9 | Safety distance, bund, drains etc. 1378 15578 [189.53 |
10| Total Land Requirement 20686 | 92064 | 1217.50

Khmsragmar [ aganvion B0 Q’
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The total geological reserve is 7431 MT. The mincable reserve 6687 MT, extractable reserve
15 66.87MT. The per cont of extraction would be 90 %.

The coal grade is G-9/G-11. The siripping ratlo is 9.86 Cumfon (Averige). The average
Grradient is | in 6.5, There will be three composite seams with thickness ranging from 0.30 m 1o
8.00m.

The sotal estimated witer requirement is 2250 m3/day. Ihe level of groond water rangss from
12mto IS4 m.

The Method of mining would be Opencast with Shovel - Dumper Combination.

There are three extemal OB Dumps covering an area I88.57 ha. With the height upto 120 m.
The quantity will be 184.58 Mm3. There is one internal dumps covering an arca 371,00 ha. with
the height upto 90 agl. The quantity will be 39591 Mm3. The final void area 202.54 ha with a
depth of 222 m.

The scasonal data for mmbient air quality has been documented aed all resalts at all stations are
within prescribed limits.

The life of mine is 14 Years (From 1.4.2013)

Transportation: Coal transportation in pit Crusher to surface CHP through belt conveyor (1.5
K length). Surface to Siding by trucks 14 K and siding 1o loading by wagon.

There is R & R mvolved. There are $38 PAFs for these production.

Cost: Total capital cost of the project is Rs. 30,46 Crores. CSR Cost Rs. 5.00 per tonoe. RER
Cost Rs 17.83 Crores. Environmental Mansgement Cost (Additional environmental capital
expeniditure shall be Rs, 4.10 Lakhs, Revenve Expenditure shall be Rs. 18.72 per Tonne).
Water body : Vanti vagu (Diversion of Phase-i completed and Ph-I1 vet to be carried out)
Approvals: Ground water clearance has bees obtained on 02.07.2007, Revised Ming plan and
mine closure plan approved by the MOC vide fetter no. 130167272006-CA-11 dated |7*

October, 2014,

Wildlife issues: There are no national Parks, wildlife sanctusry, bicsphere reserves found in the
10 km buffer zane.

Forestry lssuos: Total forest area involved for mining is 296,86 ba. Forest Clearince details
are below:
8, N Area in Ha FC, vide letter no.& date
i 2085 $-2894-FC dated 20,09.2000
2 140,30 ¥ 102/2000-FC dated 20,09, 2000 |
3 126,71 §-28/94-FC dated 20.09.201 1
Total 296.86

Total afforestation plan shall be implemented covering an ares of 882.29 ha at the end of
mining. Green Belt over an arca of 231.79 ha Density of tree plantation 25060 trees/ ha of
plants.

Public hearing: The Public Hearing was held on 09.03.2007.

Thete are no conrt eases/violation pending with the project proponent.

The proponent nlso mentioned that totsl $56 familics were already displaced. 18 families were
Wu.mummocmrmmmummmunm
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2005 before R&R policy. Another 49 familics who are near Vattivagu are also proposed for
rehobilitation on their roguest. An amount of Rs, 36521 Lakhs provided and R&ER will be

3 EC Compliance report: The Compliance Monitoring Report of the MoEF, Regional office,
Bangalore vide letter no. EP/12.1/660 dated 06.08.2013 which was deliberated in the Committoe
which noted that the proponent has largely complied with the conditions of the earlicr £C and other
conditions are in the process of compliance which include the following!

i. Crushers at the CHP be operated with system to check Tugitive emissions; Drills should be
wet opersied; Controlied blasting should be practiced only during day time: Afforestation
shall be done in a phased manner up to total area of 819,65 Ha: Progressive mine closure
plan be implemented by reclaiming quarry area; Regular monitoring of ground water and
quality shall be carried out: antificial grownd water recharge measures:10% of workmen
should be subjected to occupationsl henlth checkup; Estsblishment of four ambient air
quality monitoring stations (Control of fugitive dust emissions from all the sowves ;regular
submission of data on ambient air quality; Adequate measures control nolse levels

ii. Proper collection and treatment of industrial wastc water;

iii. Regular monitoring and control of vehicular emissions; Provision of personal safety devices
and occupational health surveillance

4. The proposal was considered and recommended in its 27° EAC meeting held on 18% - 19%
December, 2014 for granting Environmental Clearance. The Ministry of Environment, Forests and
Climate Change hereby accords environmental clearance for the above-mentioned Khairagurs
Opencast Expansion Coal Mining Project (from 3.0 MTPA to 3,78 MTPA in an ML aren of
1217.50 ha; Latitude 19" 14 107 t0 19" 15 20" (North) and Longitude 79" 16° 00 1o 79" 18" 157
(East)) of M/s The Singarenl Collieries co. Ltd., Dist. Adilabad, Telanguns under 7(ii) of EIA
Notification 2006 under the provisions of the Enviconment lmpact Assessment Notification, 2006 aisd
subsequent amendments/circulars thereto subject to the compliance of the terms and conditions
mentioned below:

A. Specific Conditions:
i.  The maximum production from the mine ar any given time shall not exceed the limit as prescribed in
the EC.
. The validity of the EC is for the life ol the Mine or as specified in the ELA Notification, 2006,
whichever is eartier.
‘The Voids shall be filled upto the near ground level by the OB from the new Ullipetta Dorfi mine.
The coal transportation on road by mechanically covered trucks.
The coal loading at siding shall be by conveyer belt
The social audit report of the CSR be submitted 1o the MOEF for record and be uploaded on 10 the
Company's website.
Instend of provision of bag fillers, effective sensor operated water sprinkling system be provided for
dust suppression at cresher house and ransfer points at pit bead coal handling arrangement.

Khaeagura_Evpamsiion I &
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THe proponent shall utilize the final void for dumping of overburden generated from the proposed
“Ullipetza Block” (Relay project) which is adiacent 10 the Khairagurs OC project.

The final mine closure plan will be submitted to MOEF § year in advance of final mine closure for
approval.

Coal transportation in pit Crusher to surface CHP through belt conveyor (1,5 Km length). Surface to
Siding by trucks 14 Km and siding to losding by wagon.

The production shall be within the same Mining Lease area.

The dopth of the internal void shall be 40 m from the ground lovel and should be adequate for fishery
purpose.

All safety measures shall be taken as per CMR, 1957 & related Circulars.

The production shall be within the ssme Mining Lease area.

The OB shall be comphetely re-handied at the end of the mining and will be back filled upto the
ground level and covered with about & meter thick top soil and put 1o use, The land after mining
shall be brought back for agriealiure purpose.

Garland drains be provided,

Appropriste embankment shall be provided wlong the side of the river/naliah flowing near of
adjacent 1o the mine.

The CSR cost should be Rs $ per Tonnes of Coal produced which should be adjusted s per the
annual inflation.

Everybody in the core arca should be provided with mask for protestion againg fugitive dust
emissions.

Dust mask 1o be provided 1o everyone working in the mining area.

The supervisory stafl should be beld persanally respossible for ensuring compulsory regarding
weuring of dust mask in the core arca.

Peuple working in the core arca should be periodically tested for the lung discases and the burden of
cost on account of working in the coal mine area.

The mining tres should be surrounded by green belt having thick closed thick canopy of the tree
cover,

The embankment constructed along the river boundary shall be of suitable dimensions and critical
jpatches shall be strengthencd by stone pitching on the river fromt side and stabilised with plantation
%0 i 10 withstand the peak water flow and prevent mine inundation.

There shall be no overflow of OB ino the river and into the agnicultural fields and massive
plantation of native species shall he taken p in the secn between the Fiver and the project.

O shall be stacked at four carmarked extemal OB dumpsite(s) only, The ultimate slope of the dump
shall not excend 28°. Monltoring and management of existing reclaimed dumpsites shall continue
until the vegetation becomes self-sustaining Compliance status shall be submined to the Ministry of
Environment, Forests & Climate Change and its concerned Regional office on yearly basis.

Catch deaing and siltation ponds of sppropeiste size shall be constructed ) amest ailt and sediment
flows from soil, OB and mineral dumps. The water so collected shall be utilised for watering the
mine area, roads, green belt development, etc. The dratns shall be regularly desilicd and maintained
properly, Garland drains (size, gradient and length) and sump capocity shall be designed keeping
0% sulety imanghin over il abuve the peak sudden talnlill wed maxiin disclisrge i the arca

Page 4 of 188
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adjeining the mine site. Sump capacity shall also provide adequate retention perind to allow proper
sertling of silt material.

Dimension of the retaining wall #t the 10e of the dumps and OB benches within the mine to check
run-oft and siltation shall be based on the rainfnll data.

Crushers at the CHP of adequute capacity for the expansion project shall be opersted with high
efficiency bag fillers, waler sprinkling system shall be provided to check fugitive emissions from
crushing operations, conveyor system, haulage roads, transfer points, etc,

Drills shall be wet operated. Roads shall be metal topped and mechanical sweepers shall be regularly
deployed to clear the dust off the main approach and mineral transportation roads, Water sprinkling
(fixed and mist type, mobile) shall be regularly done along the main haul roads.

The project muthorities shall undertake regular repairing and tarring of roads used for minesl
transportation. A 3-tier green belt comprising of a mix of native specics shall be developed all along
the major approach roads,

Controlied blasting shall be practiced with use of delay detonators and only during daytime. The
mitigntive measures for control of ground vibrations and 1o arrest the fly rocks and boulders shall be
implemented.

A Progressive afforestation plan shall be implemented covering an irea of $52.29 ha at the end of
mining which includes reclaimed External OB dump arca (388.57 ha), lnternal OB dump arcs
(261.93 ha), and Groen belt (231.79 ha) in township located outside the lease by planting native
species in consultation with the local DFO/Agriculture Depanment. The density of the trees shall be
around 2500 plants per hn. Massive plantation shall be carried out n open spaces in and around the
mine and a 3-tier avenue plantation along the main spproach roads to the mine.

An estimated total 57849 Mm3 of OB will be genemied during the entire Tife of the mine. Out of
which 184,58 Mm3 of OB will be dumped in three external OB Dumps in an cannarked ares
covering 331.75 ha of land. 393.91 Mm3 of OB will be dumped in onc internal OB Dumps in an
carmarked arca covering 280.98 ha of land. The maximum height of external OB dump will not
exceed 90 m. The maximum slope of the dump shall not exceed 28 degrees, Moniloring and
management of reclaimed dump sites shall continue till the vegetation becomes self- sustaining and
complisnce status shall be submitied to MOEF and its Regional Office on yearly basis.

The proponent should prepare restoration and reclamition plin for the degraded area. The land be
used in a productive and sustainable manner.

Compensatory Ecological & Restoration of waste land, other degraded land and O dumps bn tiew of
breaking open the land be camied out.

The mining should be phased out in sustainable manner. No extra over burden dumps sre permitted.
No groundwater shall be used for mining operations.

OF the total quarry area of S42.91 b, the backfilled quarry area of 261.93 ha shall be reclaimed with
plantation and & void of 280.98 ha at a depth of 40 m which is proposed 10 be converted into & water
body shall be gently sloped and the upper benches shall be termiced and stabilised with
plantation/afforestation by planting native plnt species in consultation with the local
DFO/Agricultisre Department. The density of the trees shall be around 2500 plants per ha,

Regular monitoring of groundwater level and quality shall be carried out by establishing a network
of existing wells and construction of new peizometers. The monitoring for quantity shall be done
four times o year in pre-monsoon (May), monyooe (August), post-mionsoon (November) and winter

Khaengura_{ingaenion _FC &
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(anvary) seasons and for quality in May. Data thus collected shall be submitted to the Minkstry of
Environment, Forests & climate change and the Central Pollution Control Board quarnterly within onc
month of monktoring.

The Company shall put wp snificial groundwater recharge measures for augmentation of
groundwaler resource in case monitoring indicates a decline in water table. The project authorities
shall mest water requirement of nearby village(s) in case the village wells go dry due 1o dewatering
of mine.

Sewage treatment plant shall be installed in the existing colony. ETP shall also be provided for
workshop and CHP wastewater.

Besides carrying out regular periodic health check-up of their workers, 10% of the workers identified
from workforce engaged in active mining operations shall be subjected 1o health check-up for
occupational diseases and hearing impainment, If any, through an specinlised agency Aastitution
within the District/State and the results reported 10 this Ministry and 1o DGMS.

Land oustees shall be compensated as per the norms laid owl R&ER Policy of CIL or the National
R&R Policy or R&R Policy of the State Government whichever s higher.

For monltoring land use pattern and for post mining land use, a time series of land use maps, based
on satcliite imagery (on a scale of 1: 5000) of the core zone sad buffer zone. from the stant of the
project until end of mine life shall be prepared once in 3 years (for any one partivular season which
Is consistent in the time series), and the report submitted 0 MOEF&CC and its concemed Reglonal
office

A detailed Final Mine Closure Plan along with details of Corpus Fund shall be submitted 10 the
Ministry of Environment, Forests & Climate Change within 6 months of grant of Environmental
Clearance.

The pmject authorities shall in consultation with the Panchayats of the local villages and
administration identify socio-economic and welfare measures under CSR to be carried oul over the
balance life of the mine.

Corporste Environiment Responsibility:

a)  The Company shall have & well laid down Environment Policy approved by the Board of
Directors,
b)  The Environmen Policy shall prescribe for standard operiting process/procedures 1o bring

into focus any infringements/deviation/violation of the environmental or  forest
norms/conditions

¢)  The hierarchical system or Administrative Order of the company to deal with
environmental iwsues and for ensuring compliance with the environmental clearance
conditions shall be fumished.

d)  To have proper checks and balances, the company shall have & well liid down system of
reporting of non-compliances/violations of environmental norms 10 the Board of Directors
of the company and/or shareholders or stakeholders at large.

General Conditions
No change in mining technology and scope of working shall be made without prior approval of the
Ministry of Environment, Forests & Climate Change.
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No change in the calendar plan of production for quantum of mineral coal shall be made.
Four ambient air quality monitoring stations shall be established in the core zone as well as in the
buffer zone for PMis PMys, SO; and NOx monitoring. Location of the stations shall be decided
based on the metecorological data, wpographical features and environmentally and ecologically
sensitive targets in consultation with the Swte Pollution Control Board. Monitoring of heavy metals
such as Hg. As, Ni, Cd, Cr, etc carrled out at least once in six months,
Data on ambicnt air quality (PM o PM ;4. SO, and NO,) and heavy metals such as Hg. As, Ni, Cd.
Cr and other monitoring data shall be regularly submitted 10 the Ministry inchuding its concomed
Regional Office and 1o the State Pollution Control Bosed and the Central Pollution Control Board
onee in six months. Random verification of samples through analysis from independent Inboratorics
recognised under the EPA rules, 1986 shall be fumished as part of compliance repon.
Adequate measares shall be taken for control of noise Jevels below 85 dBA in the work environment.
Workers engaged in blasting and drilling operntions, operation of HEMM. etc shall be provided with
car plugs/muffe.
Industrial wastewater (workshop and wastewater from the mine) shall be properly coliected, treated
0 as 1o conform 10 the standards prescribed under GSR 422 (E) dated 19" May 1993 and 31
Decomber 1993 or as amended from time to time before discharge. Ol and grease trap sball be
imstalled before discharge of workshop effluents.
Vehicular emissions shall be kept under control and regularly monitored. Viehicles used for
transporting the mineral shall be covered with tirpaulins and optimally leaded.
Manitoring of environmental quality parsmeters shall be camried out through establishmen) of
adequate number and type of pollution monitoring and analysis equipment in consultstion with the
State Pollution Control Board and data got analysed through a Iaboratory recognised under EPA
Rules, 1986,
Personnel working in dusty arcas shall wear protective respirstory devices and they sholl also be
provided with adequase training and information oa safety and health aspects.
Occupational health surveillance programme of the workers shall be undertaken periodically 10
observe any contractions due 10 exposiire 10 dust and to take carrective memsures, if noeded and
records maintained thereof. The quality of environment duie 10 outsourcing and the health und safety
1aues of the sutsourced manpower should be adidiessed by the compauny while outsourcing.
A scparate environmental masagement cell with suitable qualified personned shall be set up under
the control of a Senior Executive, who will repont directly to the Head of the company.
The funds earmarked for environmental protection measures shall be kept in separate account and
shall not be diverted for other purpose. Year-wise expenditure shall be reported o this Ministry and
its concerned Regional Office.
The Project mahorities shall advertise at least in two local newspapers widely circulated around the
project, one of which shall be in the vernacular language of the locality concerned within seven days
of the clearnnce letter informing that the project has been accorded environmental clearance und &
copy of the clearance letter is available with the State Pollution control Board and may also be seen
at the website of the Ministry of Environment, Foresis & Climate Change at hitp//envior.nic.in.
A copy of the environmental clearance lenter shall be marked 1o concern PanchayavZila Parishad,
Municipal Corporstion or Urban local body and local NGO, if any. from whom any
Khanagurd Lagapum 1T &'
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suggestion/representation has been recelved while processing the proposal, A copy of the cleamnce
Ietter shall also be displayed on company’s website.

A copy of the environmental clearance letter shall be shall also be displayed on the website of the
concerned State Pollution Control Board. The EC letser shall also be displayed #t the Regional
Office, District Industry Sector and Collector’s Office/Tehsildar's Office for 30 days.

wvl,  The clearance letier shall be uploaded on the company’s website. The compliance stans of the

wipulated environmental clearance conditions shall alvo be uploaded by the project authorities on
their website and updated at least once every six months so as to bring the sume in public domain.
The monitoring data of enviconmental quality parameter (air, water, noise and soil) and critical
pollutant such as M. PM: 4, SO; and NO, (ambient) and critical secson] parameters shali also be
displayed at the entrance of the project premises and mine office and in corporate office and on
company's website.

The project proponent shall submit six monthly compliance reports on status of compliance of the
stipulited environmental clearance conditions (both In hard copy and in e-mail) o the respective
Regional Office of the Ministry, respective Zonal Office s of CPCB and the SPCB,

xvill, The Regional Office of this Ministry located in the Region shall monitor compliance of the

stipulsted conditions. The Project authorities shell extend full cooperation 10 the office(s) of the
Regional Office by furmishing the requisite data/ information/monitoring reports.

six.  The Environmental statement for each financial year ending 31 March in For -V i mandated to be

submitted by the project proponent for the concerned State Pollution Control Board ay prescribed
undet the Environment (Protection) Rules. 1986, as amended subsequently, shall also be uploaded on
the company’s website along with the status of compliance of EC conditions and shall be sent to the
respective Regional Offices of the MoEF&CC by e-mail.

5. The proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report so also during their presentation to the EAC.

6. The commitment made by the Proponent to the issue raised during Public Hearing shall be
implemented by the Proponent

1. The proponent is required to obtain all necessary clearances/approvals that may be required
before the start of the project. The Ministry or any other competent authority may stipulate any farther
condition for environmental protection.

L8 The Ministry or any other competent awthority may stipulate any further condition for
environmental protection.

9. The Proponent shall setap an Envirosment Audit cell with responaibility and accountability 1w
cnsure implementation of all the EC Conditicas.

10, Concealing factial dats or submission of false/fabricated data and failure 1o comply with any
of the conditions mentioned above may result in withdrawal of this clearance and aftract action under
the provistons of Environment (Protection) Act, |986.

&
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11, The shove conditions will be enforced inter-alia, under the provisions of the Water (Prevention
& Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the
Environment (Protection) Act, 1986 and the Public Liability Inssance Act, 1991 along with their
wmendments and Rules and aiy other orders passed by the Hon'ble Supreme Court of IndinHigh
Courts and any other Court of Law relating to the subject matter. The proponent shall ensure to
undertake and provide for the costs incurred for taking up remedial measures in case of soil
contamination, contamination of groundwaler and surfice water, aad occupational and other disenses
due to the mining operstions,

12, Any appeal against this environmental clearance shall lic with the National Green Tribunal, if
preferred, within a period of 30 days as preseribed under Section 16 of the National Green Tribunal
Act, 2010.

13, This EC supersedes the carlier EC vide letter no,J-11015362003-1A.1(M) dated 16.09.2004
for at o rated capacity of (172 MTPA in a lease irea of 33878 ha and environmental clearance vide
MOEF letter No. 3-11015/689/72007-1A-TI(M) dated 22.10.2007 for expansion i rated capacity from
0.72 MTPA to 2.5 MTPA with a peak production of 3 MTPA and incrense in lease ares from 338,78 ha

10 121750 ha. z y

(Dr. Manoranjan Hota) ™
Director

Copy to:

1. Secretary, Ministry of Coal, Shastri Bhawan, New Delhi.

2 Secretary, Department of Environment, Forests & Climate Change, Government of Telangana,
Secretarint, Hyderabad.

3. Chief Conservator of Forests, Regional office (SZ), Ministry of Environment, Forests & Climate
Change, 4* Floor, F-Wing, Kenriya Sadan Block, Kormangala, Bangalore - 560034,

4. Member Secretary, Telangana State Pollation Coatrol Board, Paryavaran Bhawan, A-3 Industrial
Estate, Sanatnagar, Hyderabad ~ 500038

5. Member Secretary, Central Pollution Control Board, CBD-cum-Office Complex. East Arjun
Nagar, New Delhi -110032.

6. Member-Secretary, Central Ground Water Authority, Ministry of Water Resources, Curzon Road

Barracks, A-2, W-3 Kasturba Gandhi Marg. New Delhi.

District Collesctor, Adilabad, Governmient of Telangis

& Monitoring File 9. GuardFile  10. Record File 11.  Notice Board.
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Annexure - | - CSR Policy of SCCL

SINGARENI COLLIERIES COMPANY LIMITED
(A Government Company)

CORPORATE SOCIAL RESPONSIBILITY POLICY

The Policy is known as Corporate Social Responsibility Policy
of The Singareni Collieries Company Limited.

Preambie:

One of the greatest challenges facing the world today is infegrating economic
actvity with environmental and social concerns. The objective of such
integration is achievement of ‘sustainable development’. The mining and
mineral industry has come under tremendous pressure to address/ improve
social, developmental and environmental concems. Like other parts of
business world, compames are more routinely expected to perform to highest
standards of behaviour, going well beyond achieving profitability goais. They
are also increasingly being asked to be more transparent. In response to this
The Singareni Collienies Company Limited (SCCL) has committed to bringing
economic and social benefits through its Corporate Social Responsibility
(CSR) mitiatives. This policy document may therefore serve SCCL in
extending CSR activities for the benefit of Society at large.

Objective:
The CSR policy has been framed in accordance with the provisions of the
Companies Act, 2013 and the Rules made thereunder.

The main objective of this Policy is to integrate CSR and Sustainabilty as a
key business process for achieving triple-bottom line impact as mentioned
below;
» SCCL recognizes that pursuit of sustainable development is an
integral part of growing #s business, creating value for s
stakeholders and in building a responsible future through
ethical business practices and governance.
» SCCL supports practical measures and policies that will help
to protect and improve the environment.
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» SCCL adopts a responsible approach towards communities
and aim for sustainable development without creating
dependency.

Major Thrust Areas:

The major thrust areas of the CSR policy are identified with a view to have
long term benefits to the Society which are as under:

1. Basic Services (Drinking Water supply, Sanitation etc.)
Health
Education
Livelihood and Local Economic Development
Interventions for marginalized communities such as SCs and STs
. Other related activities.

Scope & Implementation:
Scope:
The scope of CSR activities of SCCL in line with Schedule Vil of
Companies Act, 2013 is as follows:
» Environment
< Involvement of community for additional efforts to create better
environment while complying with applicable environmental
regulations
¥ Minimise environmental impacts and risks to provide opportunities
for building relationships with local communities.

¥ Promote environment friendly technologies.

@0 s wN

» Communities & Society
v Promote multi-stakeholder partnerships to look at longer-term,
sustainable solutions.

¢ Build two-way and inclusive channel of communication with
communities.

¥ Prowde support dunng natural calamites, disasters and other
emergencies.
~ Business
v Provide opportunities to local and small entrepreneurs for
business participation through anailarisation.
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Geographical area to be covered:

A substantial portion of CSR Budget i.e., to the extent of 80% shal be
spent on CSR activities in all the four districts of Telangana State
viz., Khammam, Warangal, Karimnagar and Adilabad where the coal fields
are located and 20% may be spent outside the aforesaid four districts of
Telangana State.

Implementation:

<

°

following:

v

A major portion of the CSR activities should be undertaken in
project mode. Every project shall be time framed.

Identified CSR actwvities are to be implemented / carried out
by the company itself or by other agencies as prescribed in
the provisions of the Companies Act, 2013 and the Rules
made thereunder.

To support implementation of the policy, SCCL will undertake the

Ensure active involvement of the top management through
their visible support in spreading the message of CSR &
Sustainability within the organization.

Devise intemal communication strategies to spread
awareness of CSR and Sustainability amongst the
employees.

Ensure committed involvement of all employees in carrying
forward the agenda of CSR and Sustainability.

Create a suitable organization structure to oversee
implementation of the policy.

Allocate budget for implementation of CSR and Sustainability
initiatives.

Penodically measure, review, communicate and report CSR
& Sustainability performance as per multi-year plan made in
consultation with key stakeholders to the Board.
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Institutional arrangements
Implementation of the CSR Policy would be driven by
> Atthe Board level:

There shall be a CSR Committee of Directors which

presently comprises Advisor (Projects), Ministry of Coal,

Govt. of India as Chairman, and Director (Finance), Director

(Operations) as Members & Director (P.A&W) as Member

Convener.

» Below Board level:

v C&MD & Functional Directors shall be responsible and
accountable for integrating CSR, Sustainabilty and
Community Development into business processes and
support progress towards application of principles of
sustainable development into business operations.

v General Manager (Personnel) Welfare & CSR facilitates
integration of CSR., Sustainability and Community
Development in business and management systems. He
consolidates CSR proposals in consultation with
Corporate /| Area CGMs / GMs concemned and
presents them to Director(PASW) for making suitable
recommendations, with concurrence of
Director(Finance), for approval of CAMD / Board in
accordance with extant delegation of powers

Base Line Survey & Documentation:

< CSR activities which are of more than Rs, 1.0 Crore value
shall be taken up after ascertaining Social Benefit
Analysis through Base Line Survey through the external
agency having relevant professional expertise in the field
or through internal mechanism.

% CSR activites relating to prowiding infrastructure to
Schools, Colleges, Professional inslitutions where social
benefit is involved, Base Line Survey is not required.
However, the social benefit and justification has to be
ascertained.

¢ Proper Documentation of CSR activities, expenditure,

procurement etc, shall be done and put in the Public
Domain |.e., SCCL's Website.
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Monitoring :
» The CGM / GM concerned shall monitor implementation of
CSR activities / Programmes / Projects and send monthly
status report to the General Manager (Personnel) Welfare &
CSR.

» GM (Personnel) Welfare & CSR shall prepare a consolidated
Monthly Report on status of implementation of CSR activities
in the company and submits the same to the Committee of
Functional Directors who in turn apprises C&AMD & CSR
Committee.

» CSR Committee at Board level shall review implementation
of CSR activities |/ programmes / projects across the
company on quarterly basis.

» Uthzation Certificate with statement of expenditure duly
certified by a practicing Chartered Accountant/Authonsed
Auditor shall be submitted by the
Organisation/Institution/Trust to whom CSR fund is allocated.

Upkeep and maintenance of assets created:

Maintenance of assels created under CSR activities would be the
responsibility of the State Govemnment, local representative of the
socety and NGO concermed through which CSR activibes are
implemented and undertaking/consent shall also be taken to that effect.

Reflection of CSR activities:

All the CSR activities undertaken by the company shall be audited by a
local authorized auditor. CSR activities will be reflected in the Annual
Report under Social Overhead (CSR)

Conclusion:

This Policy supersedes the Policy relating to Surrounding
Habitat Assistance Programme (SHAPE).
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Annexure 3: Data Item Comparison of Indicators
for Komarambheem Asifabad District from NRHM Report & Inferences:

Some of the major observations from the report of the secondary data of NRHM
are mentioned below:

i)  Number of pregnant women registered for ANC has improved and
immunisation of children has reduced by 67.64% (S| no. 1.1)

ii) Number of Malaria (Microscopy Tests ) - Plasmodium Vivax test positive
have reduced by 100%. (Sl no, 11.1.1.b)

iii) Number of outpatients with Acute Heart Diseases have gone down by 75%.
(Sl no 14.1.4)

iv) Number of deaths due to Tuberculosis has gone down by 100%. (Sl. no.
16.7.2)

v) Number of deaths due to respiratory diseases including infections (other
than TB) has reduced by 100%. (16.7.3)

Table 1: Data Item Compari of Indicators for K bh Asifabad District from
NRHM Report.

Data Item Comparison Report of Komarambheem Asifabad District (Telangana) for 2019~
20 & 2020-21

Source: :/Inthm- ni i
k rﬁ% % of
March 1 Difference
SliNo | Parameter Indicator Mareh from 2019-20
19-20 to 2020-21
1.1 M1 [Ante Natal Total number of
Care (ANC)] pregnant women
for ANC 124289 40226 -657.64
111 M1 [Ante Natal Out of the total ANC
Care (ANC)) registered, number
registered within 15t
trimester (within 12
weeks) 90789 28225 -68.91
121 M1 [Ante Natal Number of PW given TT1
106027 36127 -63.93
122 M1 [Ante Natal Number of PW given TT2
Care (ANC)] 74552 26763 -64.10
1.23 M1 [Ante Natal Rumber of PW given TT
Care (ANC)] Booster 9211 4158 -54.86 |
1.2.4 M1 [Ante Natal Number of PW given 180
Care (ANC)) Iron Folic Acid (IFA)
tablets 104485 35951 -65.59
1.2.5 M1 [Ante Natal Number of PW given 360
Care (ANC)] Calcium tablets 20842 12511 -39.67
1.2:6 M1 [Ante Natal Number of PW given one
Care (ANC)) Albendazole tablet after
1st trimester 6431 2797 -56.51
1.2.7 M1 [Ante Natal Number of PW recerved 4
Care (ANC)| or more ANC check ups 110050 38162 -65.32
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Total | Total Upto % of
SlNo | Parameter Indicator m'”' March 20-21 mﬂﬁnm:’-a
19-20 to 2020-21 |
128 M1 [Ante Natal Number of PW given ANC
Care {ANC)) Corticosteroids in Pre
Term Labour 886 168 804
1.34 M1 [Ante Natal New cases of PW with
S5 & —L LN S A
1.3.1a | M1 [Ante Natal Out of the new cases of
Care (ANC)) PW with hypertension
detected, cases managed
at 2244 208 -90.73
1.3.2 M1 [Ante Natal Number of Eclampsia
Care (ANC)] cases managed during _
83 4 -95.18
141 M1 [Ante Natal Number of PW tested for
Care (ANC)] Haemoglobin (Hb ) 4 or
mare than 4 times for
ANCs 113823 38980 -65.78
142 M1 [Ante Natal Number of PW having Hb
Care (ANC)] level<1] (tested
cases)(7.1 to 10.9) 28426 9505 -66.56
143 M1 [Ante Natal Number of PW having Hb
<7 (¢ 3230 1435 =55.57
14.4 M1 [Ante Natal Number of PW having
Care (ANC)] severe anaemia (Hb<7)
= treated 633 110 -82.62
1.5.1 | M1 [Ante Natal Number of PW tested for
Care (ANC)] blood sugar using OGTT
(Oral Glucose Tolerance
Test) 527 86 -83.68
1.6.1.a | M1 [Ante Natal Numnber of PW tested
Care (ANC)) using POC test for
i Syphitis 4059 781 8076
1.6.2.a | M1 [Ante Natal Number of pregnant
Care (ANC)] women tested for
Syphilis 10779 1695 -§4.27
2.1.1.a | M2 [Deliveries) Number of Home
Deliveries attended by
Skill Birth
Attendant(SBA)
(Doctor/Nurse/ANM) 1424 250| -82.44
2.1.1.b6 | M2 [Deliverias] Number of Home
Delivenes attended by
Non SBA (Trained Birth
Attendant(TBA)
1 4343 808 -81.40 |
21,2 M2 [Deliveries] Number of PW given
Tablet Misoprostol during
46 12 -73.91
2.1.3 M2 [Deliveries] Number of newborns
recelved 7 Home Baded
Newbom Care (HBNC)
visits in case of Home
- 4887 1372 -71.93
2.2 M2 [Deliveries] Number of Institutional
{l 68614 25503 -62.83
221 M2 [Deliveries) Out of total institutional
deliveries number of 42567 14364 -66.26
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SlNo | Parameter Indicator March from 2019-20
women discharged within
48 hours of delivery
222 M2 [Delivenes] Number of newborns
recelved 6 HBNC wvisits
after Institutional
Delivery 35102 30261 -13.79
ENY M3 [Number of Total C -Sectwon
(c- 2667 525 +80.31
311 Section) deliveries) c-scwu:.“ i
night (B PM- B AM) 532 16! -68.98
4118 |[M4 Live Birth - Male
outcome & detadls aa
Jg583 13840 .1
41.1.b M4 Live Barth - Female
outcome & details
35776 12213 6586
4.1.2 M4 [Pregnancy Number of Pre term
outcome & detalls | newbomns ( < 37 weeks
of new-born] | of pregnancy) 822 306 62.77
413 M4 [Pregnancy Still Birth
outcome & delais
of new-born 511 222 -56.56
42 Ma Abortion (spontaneous)
outcome & details
am 14 -24.96
4312 MTP up ta 12 weeks of
outcome & details | pregnancy
119 3 -97.48
4.3.1,b | M4 [Pregnancy MTP more than 12 weeks
outcome & details | of pregnancy
12 0 -100.00 |
4.3.2.8 | M4 [Pregnancy Post Abortion/ MTP
outcome & details | Complications Identified
: 30 ] -100.00 |
433 M4 [Pregnancy Number of women
outcome & details | provided with post
of new-born| abortion/ MTP
24 1] -100.00
44,1 M4 | Number of newborns
outcome & details | weighed at birth
69836 ) 25642 -63.28 |
4.4.2 M4 [Pregnancy Number of newborns
outcome & details | having weight less than
2.5kg 4924 1723 65.01
44,3 Ma Number of Newborns
outcome & details | breast fed within 1 hour
new-born of birth 69025 25247 -63.42
5.1 M5 [Complicated Number of cases of
Pregnances) pregnant women with
attended (Antepartum
haemarrhage (APH),
Post-Partum Hemarrhage
(PPH), Sepsis, Eclampsia
— and others) 232 28 -87.93
5.2 M5 [Complicated Number of Complicated
Pregnancies] pregnancies treated with
Blood Transfusion 20 2 -90.00 |
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SlNo | Parameter Indicator March from 2019-20
19-20 to 2020-21 |
6.1 M6 [Post Natal Women receiving 1st
Care (PNC)} post m
within 48 hours of home
53960 14939 72,31
6.2 M6 [Post Natal Women receiving 15t
Care (PNC)) post partum checkup
between 48 hours and 14
days 35831 15338 -52.19
63 M5 [Post Natal Number of mothers
Care (PNC)] provided full course of
180 IFA tablets after
25372 7766 9,39
6.4 M6 [Post Natal Number of mathars
Care (PNC}] provided 360 Calcium
tablets after defivery 13055 5022 61,53 |
7.1 M7 [Reproductive | New RTL/ST] cases
Tract Identified - Male
Infections/Sexually
Transmitted
Infections
Cases] 1222 230 -81.18
7.1.2 | M7 [Reproductive | New RT1/STI cases T
Tract identified - Female
Infections/Sexually
Transmitted
Infections
: 2593 34| 8596 |
7.21 M7 [Reproductive | RTI/STI for which
Tract treatment initiated - Male
Infections/Sexually
Transmitted
Infections
Ti 1222 230 -81.18
722 M7 [Reproductive | RT1/STI for which
Tract treatment initiated -
Infections/Sexually | Female
Transmitted
Infections
2593 364 -85.96
B8.1.1 M8 [Family Number of Non Scalpel
Planning] Vasectomy (NSV) /
Conventional
e conducted 16, 0} -10000
821 Mg [Family Number of
Planning] sterilizations (excluding
4251 1816 :57.28
8.2.2 M8 [Family Number of Interval Mini-
Planning] lap (other than post-
partum and post
abortion) sterilizations
conducted 215 35 -94.97
8.2.3 M8 [Family Number of Postpartum
Planning) sterilizations (within 7
days of delivery by
minilap or concurrent
with caesarean section)
conducted 50 8 -64.00
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SlNo | Parameter Indicator March from 2019-20
19-20 to 2020-21 |
824 M8 [Family Number of Past Abortion
Planning] sterilizations (within 7
days of spontanecus or
surgical abortion)
conducted L L -100.00 |
83 M8 [Family Number of Interval IUCD
Planning] Insertions (excluding
[ | 6798 1392 -79.52
84 M8 [Family Number of
] {within 48 hours of
delivery) IUCD insertions 3010 1301 -56.78
BS M8 [Family Number of Post Abortion
1 (within 12 days of
or surgical
64 30 -53.13
8.6 Mg [Famity Number of [UCD
Remaovais 588 143 -75.68 |
[ &) ME [Family Number of complications
following IUCD Insertion 193 10 -94.82
88 Mg [Family Injectable Contraceptive-
Planning] Antara Program- First
Dose 2085 376 -81.97
89 M8 [Family
Planning] Antara Program- Second
Dose 592 167 -71.79
8.10 M8 [Family Injectable
Planning] Antara Program- Third
Dase 315 110 -65.08
811 M8 [Family
Planning) Antara Program- Fourth
or fourth 313 110 -64.86
812 M8 [Family Rumber of Combined
Planning] Oral Pill cycles
25433 14760 4201 |
8.13 M8 [Family of Condom
distributed 231491 104510 +54.85
8.14 M8 [Family Number of Centchroman
Planning] (weekly) pill strips
14326 8308 -42.01
815 M8 [Family
Planning] Contraceptive Pills (ECP)
ol given 10018 5729 4282 |
B.16 M8 [Family Number a(f Pregnancy
Planning] Test Kits {PTK) used 9754 4071 -58.26
8.17.4 | MB [Family Failures following female
Planning] sterilization 1 0 -100.00
9.1.1 M3 [CHILD Child immunisation -
IMMUNISATION] | X 8531 3867 -54.67
9.1.2 M9 [CHILD Child iImmunisation -
rmmg;m_ 103449 39569 61.75
9.1.3 M9 [CHI! Child immunisation -
IMMUNISATION] 1 171 7 +95.91
9.1.4 M3 [CHILD Child immunisation -
IMMUNISATION] DeT2 119 1] =100.00
9.1.5 M9 [CHILD Child immunisation -
ruu%m_ | DeT3 324 3 99.07
5.1.6 M3 [CH Child immunisation -
IMMUNISATION] | Pentavalent 1 92965 28960 -68.85
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Total | Total Upto % of
SlNo | Parameter Indicator m'”' March 20-21 mﬂﬁnm:’-a
19-20 to 2020-21 |
9.1.7 M9 [CHILD Child immunisaticn -
! | B7728 | 2 26421 | 6988 |
9.1.8 M9 [CHILD Child immunisation - - »
1MMU Pentavalent 3 94030 264! =71.86
9.1.9 M9 1% Child immunisation - OPY
IMMUNISATION] 0 (Birth Dose) 42984 17186 -60.02
9.1.10 M3 [CHILD Child immunisation
IMMUNISATION] | OPV1 _ 8829|6856
9.1.11 | M9 [CHILD Child immunisation -
T ] | e | R
9.1.12 ms Lo Iimmunisation -
IMMUNISATION] oPv3 87422 25819 -70.47
9.113 [CHILD Child immunisation -
IMMUNISATION] | ‘ | 23826 13396 -43.78
9.1.14 :0 [CHILD Child inmu;m' - oy . gra
W 1 5
9.1.15 M3 [CHILD immunisation -
MM | Hepatitis-B2 104 14 86,54
9.1.16 M9 [CHILD Child immunisation
it 172 15 -91.28
9.1.17 MS [CHILD Child immunisation
IMMUNISATION) Inactivated Polio Vaccing
1(IPY 1) 85216 28306 -66.78
9.1.18 Child immunisation
IMMUNISATION] Inactivated Polio Vaccine
2 {1V 2) 81379 25855 68,23
§.1.19 Child immunisation
IMMUNISA | Rotavirus 1 84500 8178 | 6665 |
9.1.20 | M9 [CHILD Child immurnisation -
1 | Rotavitus 2 78694 25751 67.28 |
9.1.21 | M9 [CHILD Child immunisation -
| Rotavirus 3 = 29101 25658 67.56 |
9.2.1 M3 [CHILD Child immunisation (9-
IMMUNISATION] 1imonths) - Measies &
=—— 98071 29353 =70.07
95.2.2 M3 [CHILD Child immunsation (S-
IMMUNISATION] 11months) « Measles 1st
gose 6892 229 96.68 |
923 M9 [CHILD Child immunisation (9-
! : 92191 28955 -68.59
9.24.a | M9 [CHILD Children aged between
IMMUNISATION] and 11 months fully
immunized- Male 50282 15427 69.32 |
9.24.b | M9 [CHILD Children aged between 9
IMMUNISATION] and 11 months fully
immunized - Female 45284 13913 -69.28
931 M3 [CHILD Child immunisation -
IMMUNISATION] Measies & Rubella [MR)-
st Dose 20834 4310 -79.32
9.3.2 MG [CHILD Child immunisation -
MMUNISATL | Meagles-1stdose 4028 131 ~96.75
933 M9 [CHILD Child immunisation - JE
| st dose 21888 4122 -81.17
9.4.1 M9 [CHILD Child immunisation -
IMMUNISATION] Measies & Rubella (MR)-
2nd Dose (16-24
months} 78950 25493 67.71
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SlNo | Parameter Indicator March from 2019-20
19-20 to 2020-21 |
942 M9 [CHILD Child immunisation -
IMMUNISATION] Measles 2nd dose (More
than 16 months) 5860 211 -96.40
943 M9 [CHILD Child immunisation - DPT
IMMUN | 1st Booster ___1_7947¢ 24683 68.94 |
944 M3 [CHILD Child immunisation - OPV
19783 24733 68,80
9.4.5 M9 [CHILD Child immunisation -
IMMUNISATION] Measies, Mumps, Rubella
e 1376 185 -B6.56 |
9.4.6 M9 [CHILD Number of chuldren maore
IMMUNISATION] than 16 months of age
who recelved
77066 25500 -66.91
9.5.1 M9 [CHILD Child immunisation -
ki 555 67 87,93
9.5.2 M3 [CHILD Children more than 5
IMMUNISATION) years received DPTS
2n 1 64279 15462 ~75.95
953 M9 [CHILD Children more than 10
I'&"im 1710 47496 11891 74,96
554 M3 [CHILD more than 16
IMMUNISATION] | | 58378 15016 =74.28 |
9.6.1 | M9 [CHILD Number of cases of AEF]
1 - Abscess 31 EL] 1290 |
9.7.1 M9 [CHILD Immunisation sessions
!  planned 40427 12384 -69.37
9.7.2 M3 [CHILD Immunisation sessions
1 NISATHH 1 10829 -72.64
§.7.3 M9 [CHILD Number of Immurnsation
IMMUNISATION] sessions where ASHAs
were presant 37804 10252 | -7288 |
9.8.1 M9 [CHILD Child immunisation -
IMMUNISATION] | Vitamin A Dose - 1 89524 28289 68.40
982 M3 [CHILD Child immunisation -
! | Vitamin A Dose - 5 66787 35551 -46.77
9.8.3 M9 [CHILD Child immunisation -
 Vitamin ADose -9 | 60585 | 26025  -57.04
9.9 M3 [CHILD Number of children (6-59
IMMUNISATION] months) provided 8-10
doses (1ml) of IFA syrup
o : 171 1295| 657,31
9.10 M9 [CHILD Number of children (12-
IMMUNISATION] £9 months) provided
34 23 -32,35 |
9.11 M9 [CHILD Number of severely
IMMUNISATION] underweight children
provided Health Checkup
= (@-5 yrs) EL] 19 -75.00 |
10.1 M10 [Number of Childhood Diseases -
cases of Childhood | Pneumonia
Diseases (0-5
264 5 -98.11
10.2 M10 [Number of Childhood Diseases -
cases of Childhood | Asthma
Diseases (0-5
years)) 58 1] 9818 |
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Total | Total Upto %ol |
SlNo | Parameter Indicator m'”" March 20-21 mﬂﬁnm:’-a
10.3 M10 [Number of Childhood Diseases -
cases of Childhood | Sepsis
Diseases (0-5
years)] 83 2 97,59 |
10,4 M10 [Number of Childhood Diseases -
cases of Childhood | Diphtheria
Diseases (0-5
years)] 2 o -10000 |
10.7 M10 [Number of -
cases of Childhood | Tuberculosis (TB)
Diseases (0-5
years)] 92 S -94.57
10.8 M10 [Number of Childhood Diseases -
cases of Childhood | Acute Flaccid
Diseases (0-5 Paralysis(AFP)
0] -10000 |
10.9 M10 [Number of Childhood Diseases -
cases of Childhood | Measles
Diseases (0-5
121 1] -100.00
10.10 M0 [ of Childhood Diseases -
cases of Malaria
Diseases (0-5
years)] 10 0 -100.00
10.11 M10 [Number of Childhood Diseases -
cases of Childhood | Déarrhoea
Diseases (0-5
EP 1011 122 -87.93
10.12 M10 [Number of Childhood Discases -
cases of Childhood | Diarrhoea treated in
Diseases (0-5
126 173 37.30
10.13 M10 [Number of Children admtted with
cases of Childhood | upper respiratory
Diseases (0-5 infections
years)] 71 0 -100.00 |
10.14 M10 [Number of Childhood Diseases -
cases of Childhood | Severe Acute
Diseases (0-5 Mainutrition (SAM)
e 4 1 9787 |
11.1.1.a | M11 [NVBODCP] Total Blood Smears
10256 113 9890
11,010 | Mi1 [NBDCP) Malaria (Microscopy
Tests ) - Plasmodium
. 821 0 =100.00 |
11.1.2.8 | M11 [NVBOCP) RDT conducted for
it Malaria 3678 75 97.96 |
11.1,2.b | M11 [NVBDCP) Malaria (RDT) -
Plasmodium Vivax
positive 76 0 -100.00 |
11.1.2.c | M11 [NVBDCP) Malaria (ROT) -
Plamodium
test positive 35 0] -10000
11.2.1 | M11 [NVBDCP) Kala Azar (RDT) - Tests
375 32 -91.47
11.2.2 | M11 [NVBDCP) Kala Azar Positive Cases a6 8 82,61
1131 M1l [NVBDCP] Dengue - RDT Test
Positive 115 2 -98.26 |
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g‘“ [~ Total Upto —wol |
Sl.No | Parameter Indicator March - | from 2019-20
11.4.1 | Mi1 [NVBOCP] Tests Conducted for & : 1
i 144 21 -85.42
11.4.2 | M1t [NVBDCP) Tests Positive for JE P Y 83,33
131 M13 [Directly Number of on-gaing - .
13.2 T Short- cases
course (DOTS)) | completed successfully nz 151 -78.94
14.1.1 | M4 [Patient Outpatient - Diabetes
1738) 2@ 0 105] -93.96 |
19.1,2 | M14 [Patient Outpatient -
2293 :
14.1.3 | M14 [Patient Outpatient - Stroke - o
(Paralysis) 10 12 2000 |
14.1.4 M14 [Patent Cutpatient - Acute Heart
Onseasss 64 i -75.00 |
14,15 Mid4 [Patient Outpatient - Mental
18 10 -44.44
1916 | M| ﬁuﬂ-w
Services] 16 16 0.00
14.1.7 | Mi4 [Patient Outpatient - Dphthaimic
Services] Related 31606 787 97.51
14.1.8 | M14 [Patent Outpatient - Dental _
w 23915 293 -98.77
14.1.9 | M14 [Patient Outpatient - Dncology
Services 107 0 -100.00
14.2.1 | M14 [Patient Allopathic- Outpatient 105741 |
Services] attendance 1 119128 -88.73
14.2.2 | M14 [Patient Ayush - Outpatient = e: =
T4.3,1.a | M14 [Patient Inpatient ity _— - ’
E.Tgl Children<18yrs 18691 5532 -70.40___ |
14.3,1.b | M14 [Patient Inpatient (Male)- Aduits
Services] 25926 3756 -85.51
14.3.2.3 | M14 [Patient Inpatient (Female)-
< 14593 4427
14.3.20 au {Patient Inpatient ifeﬂule)- SR
E!?'_‘l Adults 25673 5424 78,87
14.3.3 | M14 [Patient Number of Left Against
Services] Medical Advice (LAMA)
casen 768 1102 4349 |
14.4.1 | M1a [Patient Inpatient - Mataria
Services] 557 2 -99.64
14.4.3 | M14 [Patient Inpatient - Typhoid o
1 1398 70 -94.99
14.4.4 | M14 [Patient Tnpatient - Asthma,
Services) Chronic Obistructive
Pulmonary Disease
(COPD), Respiratory
infections 1408 34 97.59 |
14.4.5 | M14 [Patient Inpatient - Tuberculosis
Servicen] 45 0 =100.00
14.4.6 | M14 [Patient Inpatient - Pyrexia of
Services) 2135 87
14.4,7 | M14 [Patient npatient - with ——
Sm_r_l gehydration 726 128 -82.37
14.4.8 | M14 [Patient Inpatient - Hepatitis
Services] 12 1 91.67
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SlNo | Parameter Indicator March from 2019-20
14.5 M14 [Patient Patients registered at
49088 14869 59,71 |
14.6.1 | M14 [Patient Emergency - Trauma (
Services) accident, Injury,
1985 489 -75,37
14.6.2 | M14 [Patient Emergency - Burn
Services] 280 171 -3883 |
14.6.3 | M14 [Patent Emergency - Obstetnics
Services] complications 53 64 20.75
14.6.4 M14 [Patient Emergency - Snake Bite
201 431 -38.52
146,55 | M14 [Patient Emergency - Acute
227 90 60,35 |
14.6.7 | M14 [Pabient Emergency - CVA (
273 130 -52.38 |
14.7 M14 [P
' WE: 287 136 52,61
14.8.1 | M14 [Patient Operation major
Services) (General and spinal
e anaesthesia) 1650 527 68.06 |
1482 | M14 [Patient Out of Operation major,
Services] Gynecology -
s Hysterectomy surgeries 69 : -95.65
1483 | M14 [Patient Major Surgeries
Services] excluding Obstetrics,
Gynaecology and
372 2 -99.46
14.8.4 | M14 [Patient Operation minor (No or
! 1188 244 -79.46 |
14.8.5 | M14 [Patient Number of post operative
Services] 3 1 66.67
14.8.6 | M14 [Patient Number of blood units
Services] 4 a -100.00 |
14.8.7 | M14 [Pabient Number of blood
Services] transfusions done 3 0 -100.00 |
14.9.1 | M14 [Patient Inpatient Deaths - Male
Services] 263 128 =52.47
14.9.2 | M14 [Patient Inpatient Deaths -
Services] Fem 204 91 -s539 |
14.10 | M14 [Patient In-Patient Head Count at
Services] mednight 37581 15515 -58.72
14,11 M14 [Patient Number of Admission in
Services) NBSU ( New Born
) 253 2 99,21 |
14.12.1 | M14 [Patient Newbom Care
Services] Unit (QC"IJ Admissions) a5 - =
14.12.2 | M14 [Patient Special Newborn Care
Services] Unit (SNCU Admissions)
— = 292 60 -79.45 |
14.12.3 | M14 [Patient Outbormn — Male
Services) 2049 481 -76.53
14.12.4 | M14 [Patient Outbiom - Femate
Services] 1145 251 -78.08
14,12.5 | M14 [Patient Number of newborns
Services] admitted in SNCU -
referred by ASHA 1830 486 =73.44
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Total | Total Upto %ol |
SlNo | Parameter Indicator m'”" March 20-21 mﬂﬁnm:’-a
14.13 M14 [Patient Numiber of deaths
180 45 75,00 |
14.14.1 | M14 [Patient Number of children ,
HMIM} |gr'l NRC 15 B “94.90
14.14.2 | M4 Number of children
Services] discharged with
weight gain from the
88 4 -95.45
14.15 M14 [Patient Number of Rogi Kalyan
Services] Samiti (RKS) meetings
3 ~80.00 |
14,16 M14 [Patient Number of Anganwads
Services) centres/ UPHCs reported
to have
Village Mealth & Nutrition
Day (VHNDs)/ Urban
Health & Nutrition Day
(UHNDs)/ Outreach /
Specisl Outreach 7393 2394 -67.62
1417 M14 [Patient Stock out rate of
&9 12 82,61
14,18 Mia | Units d on
Services] replacement (Family
Danors to be considered
as
)] 2748 1271 -53.75
14.19 Mi4 fm Total number of blood
in 2173 297 -86.33
14,20 M4 || Patient Satisfaction Score
Services] of the facility in
percentage (from Mera
- Aspatal) 364 4001 -2908
15.1 M15 [Laboratory Number of Lab Tests
Testing] 344043 46398 -86.51
1521 M15 |Laboratory Number of Hb tests
Testing] 108902 12798 8825 |
15,.2.2 | M15 [Laboratory Out of the total number
Testing] of Hb tests done,
Number having Hb < 7
1660 312 $0.90
15.3.1.2 | M15 [Laboratory Male HIV - Number
T 9260 1572 -83.02
153.1b ns imwm % - Number
Testing] Positive 353 46 -86.97
15.2.2.a | M15 [Laboratory Female Non ANC HIV -
Ti 1 T 8279 1551 -81.27
15.3.2.b | M15 [Laboratory Female Non ANC HIV -
T 237 32 86,50
15.3.5.a | M15 [Laboratory Number of pregnant
: women for 123822 37245 -69.92
15.3.3.b | M15 [Laboratory Out of the above,
Testing] number screenad
Eg? 262 239 -8.78
15.3.3.c | M15 [Laboratory Out of the above number
Testing] screened positive,
number confirmed with
HIV Infection at
12 4 -66.67
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Total | Total Upto %ol |
SlNo | Parameter Indicator m'”" March 20-21 mﬂﬁnm:’-a
19-20 :
and Testing Centre
(1c7C)
15.3.4.a | M15 [Laboratory Number of Male STI/RT]
Testing] attendees tested for
syphilis 1561 211 8648 |
15.3.4.0 | M15 [Laboratory Number of Male STI/RT]
Testing] attendees found sero
- Positive for syphilis _ 15 o -10000 |
15.3.4.c | M15 [Laboratory Number of Female (Non
Testing] ANC)STI/RT] attendees
tested for 2700 341 -87.37
15.3.4.0 | M1S [Laboratory Non
Testing] ANC) STI/RTI attendees
found sero Positive for
3 1] -100.00
15.4.1 | M15 [Laboratory Widal tests - Number
Testing] Tested 30872 2114 0315
15.4.2 M15 [Laboratory Widal tests - Number
T%EHJ Positive 5074 396 92.20 |
1551 | M15 (Laboratory | Radiology - X-ray
Testing] 63140 10180 -83.88
15.5.2 M15 [Laboratary Radiology -
)| Uhtrasonography (USG) 4920 1238 =74.84
16.1 M16 [Details of Infant deaths within 24
deaths reported hrs(1 to 23 Mrs) of birth
probable
i - 20 3 -85.00 |
16.2.1 | M16 [Details of Infant Deaths up to 4
deaths reported weeks due to Sepsis
with probable
| 2 0 -100.00 |
16.2.3 M16 [Details of Infant Deaths up to 4
deaths reported weeks due to Other
with probable causes
1] 23 2 -91.30
16.3,5 | M16 [Details of Number of Infant Deaths
reported {1 <12 months) due to
mwr.l]hue Others . 2
16.4.1 M16 [Details of Number of Child Deaths
deaths reported (1 -5 yzars) due to
with probable Preumonia
causes: 3 U] -100.00
16.4.5 | M16 [Detaits of Number of Child Deaths
reported (1 -5 years) due to
with probabie Others
; i o o| -100.00
16.5.1 M16 [Details of Number of Maternal
deaths reported Deaths due to Bleeding
with probable
causas:] : ] 1 -66.67
16.5.2 M16 [Datails of Number of Maternal
deaths reported Deaths due to High fever
with probable
1 _ 9 0| -10000 |
16.5.6 | M16 [Details of Number of Maternal
Deaths due to Other 11 2 81,82
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Total | Total Upto % of
SlNo | Parameter Indicator m'”' March 20-21 mﬂﬁnm:’-a
with probable Causes causes
causes!) not known)
16.7.1 | M16 [Detads of Number of Adolscent /
deaths reported Adult deaths due to
with probable discases
i1 & 0 -100.00
16.7.2 M16 [Detads of Number of Adolscent /
deaths reported Adult deaths due to
with probabie Tuberculosis
4| 1 0 -100.00 |
16.7.3 | M16 [Details of Number of Adoiscent /
deaths reported Adult deaths due to
with probable Respiratory diseases
causes:] Ildumnu‘;mm
n 10 0 -100.00
16,74 | Mi6 [Detalls of %’*’mnr
deaths reported Adult deaths due to
with probable Other Fever Related
:] 2 o -100.00
16.7.5 M16 [Details of Number of Adolscent /
deaths reparted Adult deaths due to
with probable HIV/AIDS
H i '] -100.00
16.7.6 | M16 [Detads of Number of Adolscent /
5 reported Adult deaths due to
with probable Heart
causes!] disease/Hypertension
related 9 9| -10000 |
16.7.7 M16 [Detalls of Number of Adolscent /
reported Adult deaths dua to
with probable Cancer
1] 8 0 =100.00
16.7.8 | M15 [Details of Number of Adalscent /
deaths reported Adult deaths due to
with probabile Neurological disease
z]1 3 (1] -100.00
16.7.9 M16 [Details of Number of Adolscent /
deaths reported Adult deaths due to
with probable Accidents/Burn cases
1 37 0 =100.00
16.7.10 | M1& [Details of Number of Adoiscent /
deaths reported Adult deaths due to
with probable Suiclde
:] 1 1 0.00
16.7.11 | M16 [Details of Number of Adolscent /
reported Adult deaths due to
with probable Animal bites and stings
1 L'} 0 =100.00 |
16.7.13 16 [DetaMs of Number of Adolscent /
deaths reported Adult deaths due to
p K Chronic D
H 1 (] -100.00 |
16.7.14 | M16 [Details of Number of Adolscent /
reported Adult deaths due to
with probable Causes not known
couses:] ol 0 =100.00
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Annexure <
Khairagura OC Ambient air quality monitoring data
Sampling interval Once in fortnight Sampling duration 24 hours
Ambient Air Quality at KHA OCP Project Office(CZ)
sl No. | Date of Sampling PMus (ug/m’) | PMay SO: (pg/m”) | NO:
(pg/m’) (pg/mm)
Coal mine standards,GSR T42(E), 2500 . 1200 1200
de.25.09.2000
1. [12.102020 174 70.6 16 19.2
2 | 28102020 170 66.7 158 18.8
3. | n.n2020 173 706 16.2 19.2
4. | 25112020 m 678 158 189
5. | 10122020 175 724 163 191
6. |2812.2020 170 70.6 159 18.7
Min__| 170 667 158 18.7
Max [ 175 724 1.3 192
98 Percentile | 1749 7222 16.29 192
- No standard was specified for PM. . in core zone.
Ambient Air Quality at KHA OC_BWS/Weighbridge(CZ)
Sl No. | Date of Sampling PMu (pg/m’) | PMyy SO; (pg/m’) | NO;
lpg/m’) (pg/ore)
Coal mine standards. GSR 742(E), 250 . 120 120
dt25.08.2000
1. | 12102020 169 6.7 168 19
2. | 28102020 165 631 163 191
3. | nn2o20 170 66.7 169 20
4. | 25m2020 167 65 16.3 19.7
5. | 10122020 17 70 171 20
6| 28122020 166 667 168 196
Min 165 631 163 19
Max 1m 70 171 20
98 Percentile 170.9 69.67 17.08 20
- No standord was specified for PM. s in core zone
Ambient Air Quality at village (BZ)
SL. No. | Date of Sampling PMu (ug/m’) | PMas S0; (ug/m") | NO:
(pa/m’) (ug/m’)
NAAQ Standards CPCB,dt18.11.2009 100 60 B0 80
1 12.10.2020 49 278 99 128
2. 28.10.2020 45 229 92 122
|3 [nn2020 48 28 0 13.2
4 25.11.2020 46 231 98 128
5, 10.12.2020 50 283 101 131
6. | 28122020 45 231 98 128




299

Min__| 45 229 92 122
Max__| 50 283 101 132
98 Percentile | 499 2827 10.09 1319
Ambient Air Guality at Pathibanda village(BZ!
SINo. | Date of Sampling Phw (/) | PMzs 502 (pg/m’) | NO:
(/) (g/m')
NAAQ Standards CPCB,Ot18.11.2009 | 100 0 80 80
1 [13102020 39 218 88 118
229102020 36 76 83 K
3 1212020 m 218 31 121
4| 2612020 37 76 87 116
5 | 1122020 a1 218 B 123
6 |29122020 38 7 86 116
Min__| 36 [T 83 n
Max | 41 218 91 123
98 Percentlle | 409 218 909 12.28
Ambrent A Quakty at Chopidi village (82)
$i'No | Date of Sampling PMy (pg/m) | PMs S0: (wg/m) | NO (wg/m®)
(pg/m')
NAAQ Standards CPCB, 0t 18112009 | 100 60 80 80
1. [12102020 45 231 83 n
228102020 4 222 81 109
3. | nn2020 4 29 9 9
425112020 40 218 88 s
5. 10122020 45 233 93 2
6. | 28122020 2 222 89 n7
Min__| 40 218 &1 09
Max | 45 233 93 7]
98 Percentde | 45 2328 927 1%
Ambient Air Quality at T (Ulhgitta Dork) vilage (82)
S No. | Date of Sampling P (ug/m') P\l.-\;] 50, (ug/m’) | NO2 (ug/m3)
NAAQ Standards, CPCB,dt 18112009 | 100 l;w 80 80
1| 13102020 40 216 79 109
2. | 29102020 37 172 74 103
3 [12112020 41 225 82 n2
4_| 26112020 8 175 79 06
5| 11122020 ) 220 83 111
6| 28122020 40 216 78 109
Min__ |37 162 7 01
Max |1 39 21 -
98 Percentie | 10,99 388 2065 799
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KHA OCP Noise levels manitoring data
Sampling interval: Once in fortnight Sampling duration 24 hours
Fort KHA OC Thoyagudem
. e Preject Olen 2 Pathibanda village(B2) (Ulpita Dor) vl
h t Sample | law | Ly | Sample | Le | Ligw | Sample | L Legre
Snd;| comcind | g | g | el g | g | SMRE] g 45
. on on on
Oct | ™ | 12102020 | 598 | 485 | 13902020 | 481 | 371 |13102020] 471 | 372
2020 [ 2 [ 28102020 | 594 | 48 | 29102020 | 479 | 369 |29102020] 469 | 367
NOV | 11.11.2020 60 49.4 12.11.2020 483 374 12.11.2020 472 373
2020 | 2% | 25112020 | 608 | 499 | 2612020 | 489 | 382 | 26112020 | 476 | 377
DEC | T | 10122020 | 599 | 488 | n122020 | 478 | 378 | 1122020 | 469 | 366 |
2020 | 2% | 28122020 | 591 | 482 | 20122020 | 472 | 371 |29122020] 461 | 362
Min, 591 |48 272|369 461 | 362
Max. 608 | 499 489 | 382 476|317
9g%tile 6072 | 4985 4884 | 3816 4756 | 3766
Annexure |
KHA OCP Characteristics of effluents
Sampling interval Once in fortnight
Characteristics of effluents - KHA OCP_mine discharge
. pH(at | TSSat | TOS at ol &
SINo. | Date of Sampling 0 e lue €08 [960) |2
Unit - mg/l |mg/l [mg/l |[mg/l [mg/l |
Test Method ol |2 |20 | 22 153025 | ss20-8
MOEF GSR 742 () and GSR 80VE) | 5510
Effluent Standards for coal mines 9.0 0. 25%0. || »
1. | 15102020 77 | 42 | 83 | 20 5 18
y 3110.2020 74 49 an 32 8 14
3. | 14112020 69 | 38 | 74 | w 4 1
4 | 28112020 76 | 33 | e30 | 27 5 16
5 | 14122020 78 | 38 | ms | 32 6 12
6. | 31122000 76 | 22 | 602 | ®© 2 )
MIN 69 | 220 | 6420 | 20 | 20 <
MAX 78 | 490 | om0 | 320 | 80 18
98% TILE 78 | 483 | 9669 | 320 | 78 18
- No standord is specified for TDS.
Characteristics of effluents - KHA OCP BWS ETP OUTLET
TSSat | 1DSat oil&
xSINo. | Date of Sampiing ";;.‘c"" | e |cop| moe | IR
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Unit = mg/L | mgA | mg/ | mg/t | mg/t |
Test Method o | 2 | aseoc |32 | 13025 | ss208
poabep ?42! i c.sn! BOUE) | 5sw090| 00 [ -~ [ 20| 30 | w0
1. [15102020 81 | 74 | 064 | 89 | % | 52
23102020 84 | 84 | M2 | 76 | 1 | 46 |
3 [1am2020 68 | 7 | 87 | & | % | 52
4 | 2812020 79 | &7 | tem | 62 | 1w 5
5 | 14122020 79 | 76 | 1o | 84 | 1 | 44
6 | 3122020 79 | 98 | w2 | 98 | 23 | 48
MIN 68 | 740 | 8970 | 620 | 40 | a4
MAX 84 | 980 | a0 | 980 | 230 | s2
8% TILE 84| 969 | 12395 | o711 | 226 | s2
~ No stondord is specified for TDS
Characteristics of efiuents - KHA OCP CHP ETP OUTLET
at | TSSat | TDSat Ol&
xSINo. | Date of Sampling ";5‘.;:' | e |©obi| ‘soo | 22X
Unit 2= mg/L | mgl | mg/l | mal | mg/l |
Test Method B0 |28 | 2sa0c | 2% | 153025 | ss208
N 2B G B0E) | ss1090| 00 | - |20 [ 30 | w
1. [15102020 5 57 | 9% | & | w 2
2. [31102020 81 | 69 | 831 | 60 | 3
3 |20 65 | 43 | 788 | 49 | o 2
4 |28n200 77| 8 | 95 | 43 | 8 3
5 1412 2020 15 36 a 48 1 2
6| 31122020 77 64 | o0 | 6 | v 2
MIN 65 | 360 | 7880 | 430 | 80 | 18
MAX 81 | 690 | 9550 | 6s0 | wo | 28
98% TILE 81| 685 | 9521 | 647 | 167 | 28
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ProypcalC and Bactenclogo ( of Surface Water at Selected Locations = the Study Arss
Samgling pesiod once in 3 months samples collected on 01102020
Test Sw-1 Sw-2
549 T Uol | wethod | clasa | classB | clssc | (varmvagu | (vemvagu
W) 075)
1leH - 4500-H:8 | 6585 | a5-85 |&D-90 &8 66
2 Termpetatuse ‘ 2550 8 . - - 248 251
3. | Tosbaity NTU 280 B - - - 4 £
4 | Shectrcal Condyctney | mtovem | 3% 4 — = o —
5. | Total Digsobeed Solcy | MaVL 2540 - - 301 =6
& Total Sunpended Salich g/l %00 . - M »
anso C
Gmgt | Smp/l 4 mgn
7. | Desolved Osygen mg/l AS00-0C |or or ormoms (1 (43
b L
o chemical Ciepgen . ' 2meat | 3mg |3 mgn
a az;:nluumu ma/L B35 i |oriess |orless B Bo
o | S0er |S0or | S0000r
9. | ol Coldorms MPNADOML | S22TAL B iy s |es L] m
W0/ Fecal CoMorms MPA00mL | SR3TE . - . n F
Presence or
T € ool Abserce/ | SINF . - : Absent Absatt
12| Cramical Owygen lm 2200 B . - % F
Oemand




303

ma/l as0-ch8 |- . L) L]
e :mﬂm- R ) i 8ot .
2 a‘m . i ) % -
g ?n-souv E » n
ma/l 308 - - - BOL [N
(TS N S N [ =)
mg/l Jvo - - - Q.05 am
ot 30, . . . BOL L. S—
mglt e = = : 801 o
g/l firiy ] & - = BOL B
mg  Dywos |- [ 1 an 008
mon JE0-B - e
mt  fwos L. 1 L. L o
Prco 2120 B - - - S 0

- No Odour o Odour
. B LB AR IR Obuenved | Observed |

ASO0-NM, =

m C - |4 BOL B0
mg/t 4080 1- - - o S
s fswos - |- L < o
L £ 1 - = 0158 oan
mgil $530-0 » - - BOL B
mt  |wwos |- |- | wou 0|
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Physico-Chemical, gical C ol G d L« withn the Stucly Arsa
Samphng peeod once in 3 collected on 01102020
1510500 15 10500 RESUT
st | ronee | ot | o | e | mveme | o | s
umii | ot soune | ige | visge |
1 | Colow Plto- |20 8 5 B i <5
2 | O Ton  |;soe | Agessvle | age A ag
3 |pH - 4500-H+8 | 651085 | No relaation 8 79
4 | Taue FIN |20 B g g 3 et
5 | Turbesty NTU 21308 1 5 082 069
g [[odushed |, e |00 2000 a &4
7 [ANmewm® gy ;e |oos 02 008 woL
B, | Barium as 82 mgh no.s or No relssation 006 o0
9 [BocmmB  |mer ™% |os 10 0n o
10 |CaloumasCa | mght 3500-Cak | 75 200 18 i
M | Chiorees as CT | mgA 4500-CI's | 250 oo it} 65
2 [copperascu [mgn |30 [onos 15 B0y o
1l ﬂlﬂ*l" mgh 4500 C |10 15 0758 0582
1 g"" mon | ascocre [0z 10 8O 0L
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15 [ironasFe mgA |moe |03 No retasation 029 0
Magresium 35 350

L mgh g8 i L & 114

W, | Naroee X | nga  [300 |01 03 8oL o

W | Nemesasno, | mgn | $ONO g No selwation & &
Pherole

19 |compounduas | mpA | %510-0 |00 oo B BOL
CebhOw

20 [seemmmse [moa |10 oo No relswation BDL 0

2 |sherssAg  |moa |38 |00 No retsation BOL 0L
fulphates o 4500~ ;

| mr | one | 400 W P
Total Alairity

e Py mga |amom |20 &b 60 585
Tots Fardness .

o Pyt mgA |2m0.c |20 00 45

% |zemzn  |mga |3 |3 5 . bie
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15:10500 | 15: 90800 RESIAT
Requeerme | Permissibhe Limit
N e A A e R
_ Uimeg souTce Yool Village:
1| Cadesm o4 Cd LN 3120-8 0003 | Norelasstion 800 boL |
Cydrece a5 (N~ ol 4500-CN F_| 005 No relaston BDL BOL
Lt as P13 et 311 o Mo relacatan B0y BOL
Maohytdenam as Mo [ 308 ot No relaxstion BOL BOL
Nigkel 25 NI gl 31204 002 Mg relsxaton BOL BoL
Pestoder o-8HC, BB, y-BeC,
m;éﬁf.ﬁ" wh | paeD s o o
[ Dieddrn
2,4-D, Carboryl (Caronate) o
Malathon Methyl Parathion m"”l 660D  |Abew |G00N NO ND
Hydrocarbons
PR Acenaphiens.
Antheaceng.
7 Dibenz (o anthracers, ugA Ga80C ND ND
Flustanthese, Fluorene, inders
(123 Pyrene, Naphthalene,
Phenantivese. Pyrene. Methyl
L] A g, 13008 1001 om 80U By |
8 | Tt Chitomm o Cr ol 31208 00s Na relcston BDL BOL
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50500 Perrmvigtie Lime e
Sha | Parametess Ut Tt |Requremet] o e oA W2
Method | (Accep b ek 1Goung - S
e Yow
[
1 E col of Absence’ 100 | 221 F - - Absent Ansent
LY N
2 | rowcaiforms | wewooome | A4S | L < as
! 00 2 - - .‘ ‘H
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details of Mobile Medical Camps conducted at Tribal Habitats at Bellampalli Area during DECEMBER - 2019

to MAR-2022

Name of the Dr. M. Rathan kumar, Dy. CMO & Paramedical Staff

No.of Beneficiaries

S.No [ Date Name of the Village Male Femal | Chil Total
e d
1 01/12/2019 Sunday
2 02/12/2019 Keslapur, Indranagar, Chopidi & Sonapur 13 19 0 32
3 03/12/2019 Ullipattu, Dorli, Vattivagu & Dampur 25 13 3 41
4 04/12/2019 Bhordham Colony, Saleguda & Somijinagar 12 16 5 33
5 05/12/2019 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 10 23 2 35
6 06/12/2019 Ullipattu, Dorli, Vattivagu & Dampur 17 16 13 46
7 07/12/2019 Kerloddin, Dhanthanpalli & Janduguda 13 5 13 31
8 08/12/2019 Sunday 0 0 0 0
9 09/12/2019 Chopidi, Sonapur, IndiraNagar & Keslapur 20 15 13 48
10 10/12/2019 Kerloddin, Dhanthanpalli & Janduguda 14 7 7 28
1 11/12/2019 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 13 12 13 38
12 12/12/2019 Bhordham Colony, Saleguda & Somijinagar 9 19 3 31
13 13/12/2019 Ullipattu, Dorli, Vattivagu & Kothaguda 19 14 2 35
14 14/12/2019 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 12 16 4 32
15 15/12/2019 Sunday 0 0 0 0
16 16/12/2019 Keslapur, Indranagar, Chopidi & Sonapur 12 14 6 32
17 17/12/2019 Ullipattu, Dorli, Vattivagu & Dampur 9 21 2 32
18 18/12/2019 Kerloddin, Dhanthanpalli & Janduguda 17 9 8 34
19 19/12/2019 Bhordham Colony, Saleguda & Somijinagar 12 13 3 28
20 20/12/2019 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 1 16 8 35
21 21/12/2019 Chopidi, Sonapur, IndiraNagar & Keslapur 18 12 6 36
22 22/12/2019 Sunday 0 0 0 0
23 23/12/2019 Kerloddin, Dhanthanpalli & Janduguda 1 12 7 30
24 24/12/2019 Bhordham Colony, Saleguda & Somijinagar 6 8 6 20
25 25/12/2019 Ullipattu, Dorli, Vattivagu & Dampur 17 17 3 37
26 26/12/2019 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 1 16 1 28
27 27/12/2019 Chopidi, Sonapur, IndiraNagar & Keslapur 22 22 3 47
28 28/12/2019 Kerloddin, Dhanthanpalli & Janduguda 12 8 5 25
29 29/12/2019 Sunday 0 0 0 0
30 30/12/2019 Chopidi, Sonapur, IndiraNagar & Keslapur 17 7 5 29
31 31/12/2019 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 9 9 3 21
26 Days 99 Villages 361 359 144 | 843
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No.of Beneficiaries
S.No Date Name of the Village Male Fermnale Child Total
1 01/01/2020 Danthupally, Kerlouddin & Jendugudu 27 7 2 36
2 02/01/2020 Chopidi, Sonupur & Abbapur 10 10 8 28
3 03/01/2020 Salegudu, Somjinagar& Bhordhan 13 7 1 21
4 04/01/2020 Ullipitta, Dorli, Dampur & Vuttivagu 15 19 0 34
5 05/01/2020 | Sunday 0 0 0 0
6 06/01/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 13 15 13 41
7 07/01/2020 Ullipitta, Dorli, Dhanpur & Vuttivagu 10 10 5 25
8 08/01/2020 Salegudu, Somjinagar& Bhordhan 10 12 0 22
9 09/01/2020 | Lingiguda, Narsapur & Abbapur 15 23 6 44
10 10/01/2020 Chopidi, Sonupur & Abbapur 13 8 3 24
Ullipitta, Dorli, Dhampur, Vuttivagu &
11 11/01/2020 Kottaguda 5 13 4 22
12 12/01/2020 Sunday 0 0 0 0
13 13/01/2020 Dhampur, Vuttivagu & Kottaguda 9 14 0 23
14 14,/01/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 16 30 10 56
15 15/01/2020 Narsapur, Abbapur & MVK-5 Incl 1 18 0 29
16 16/01/2020 Lingiguda (Rembhaigude) 6 4 0 10
17 17/01/2020 Danthupally, Kerlouddin & Jendugudu 17 8 7 32
18 18/01/2020 Salegudu, Somjinagar& Bhordhan 14 4 4 22
19 19/01/2020 Sunday 0 0 0 0
20 20/01/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 24 10 1 35
21 21/01/2020 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda | 12 9 2 23
22 22/01/2020 Danthupally, Kerlouddin & Jendugudu 12 17 0 29
23 23/01/2020 Salegudu, Somjinagar& Bhordhan 12 17 1 30
Ullipitta, Dorli, Dhampur, Vuttivagu &
24 24/01/2020 | Kottaguda 12 27 3 42
Lingiguda ( Rambhaiguda), Abbapur,
25 25/01/2020 | Narsapur & MVK - 5 Incl. 11 16 1 28
26 26/01/2020 | Sunday 0 0 0 0
27 27/01/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 25 5 37
Ullipitta, Dorli, Dhampur, Vuttivagu &
28 28/01/2020 | Kottaguda 12 25 4 41
29 29/01/2020 Danthupally, Kerlouddin & Jendugudu 14 14 6 34
30 30/01/2020 Salegudu, Somjinagar& Bhordhan 10 2 3 15
Lingiguda ( Rambhaiguda) , Abbapur,
31 31/01/2020 Narsapur & MVK - 5 Incl. 17 12 3 32
26 Days 95 Villages 347 376 92 815
S.No Date Name of the Village No.of Beneficiaries -
Male Female | Child | Total
1 01/02/2020 Chopidi, Sonapur, IndiraNagar & Keslapur 1 20 8 39
2 02/02/2020 | Sunday 0 0 0 0
3 03/02/2020 Kerloddin, Dhanthanpalli & Janduguda 17 8 9 34
4 04/02/2020 Ullipattu, Dorli, Vattivagu & Dampur 18 22 1 41
5 05/02/2020 Chopidi, Sonapur, IndiraNagar & Keslapur 12 9 1 22
6 06/02/2020 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 13 15 6 34
7 07/02/2020 | Bhordham Colony, Saleguda & Somijinagar 18 10 0 28
8 08/02/2020 [ Kerloddin, Dhanthanpalli & Janduguda 23 4 3 30
9 09/02/2020 | Sunday 0 0 0 0
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10 10/02/2020 Chopidi, Sonapur, IndiraNagar & Keslapur 18 13 6 37
1 11/02/2020 Ullipattu, Dorli, Vattivagu & Dampur 9 9 1 19
12 12/02/2020 Kerloddin, Dhanthanpalli & Janduguda 6 12 5 23
13 13/02/2020 Salegudu, Somjinagar& Bhordhan 18 10 2 30
14 14/02/2020 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 13 18 6 37
15 15/02/2020 Chopidi, Sonapur, IndiraNagar & Keslapur 15 14 3 32
16 16/02/2020 Sunday 0 0 0 0
17 17/02/2020 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 8 12 6 26
18 18/02/2020 Kerloddin, Dhanthanpalli & Janduguda 7 14 2 23
19 19/02/2020 Chopidi, Sonapur, IndiraNagar & Keslapur 8 9 5 22
20 20/02/2020 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 13 20 5 38
21 21/02/2020 Ullipattu, Dorli, Vattivagu & Dampur 15 19 4 38
22 22/02/2020 | Salegudu, Somjinagar& Bhordhan 8 8 2 18
23 23/02/2020 | Sunday 0 0 0 0
24 24/02/2020 Kerloddin, Dhanthanpalli & Janduguda 12 13 0 25
25 25/02/2020 Chopidi, Sonapur, IndiraNagar & Keslapur 18 5 9 32
26 26/02/2020 Ullipattu, Dorli, Vattivagu & Dampur 14 22 1 37
27 27/02/2020 Kerloddin, Dhanthanpalli & Janduguda 16 10 6 32
28 28/02/2020 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 8 19 2 29
29 29/02/2020 Salegudu, Somjinagar& Bhordhan 8 14 4 26
25 Days 90 Villages 326 329 97 752

S.N ) No.of Beneficiaries

Date Name of the Village Male | Female | Chiid | TOTAL
1 01/12/2020 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda | 6 9 1 16
2 02/12/2020 Ullipitta, Dorli, Dampur & Vuttivagu 19 15 2 36
3 03/12/2020 Salegudu, Somjinagar& Bhordhan 16 12 1 29
4 04/12/2020 Danthupally, Kerlouddin & Jendugudu 12 7 2 21
5 05/12/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 18 3 5 26
6 06/12/2020 SUNDAY 0 0 0 0
7 07/12/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 14 18 2 34
8 08/12/2020 Ullipitta, Dorli, Dampur & Vuttivagu 29 13 5 47
9 09/12/2020 Danthupally, Kerlouddin & Jendugudu 13 3 2 18
10 10/12/2020 Salegudu, Somjinagar& Bhordhan 12 12 2 26
11 11/12/2020 0 0 0 0 0
12 12/12/2020 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda | 13 26 1 40
13 13/12/2020 SUNDAY 0 0 0 0
14 14/12/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 10 16 3 29
15 15/12/2020 Ullipitta, Dorli, Dampur & Vuttivagu 15 16 10 41
16 16/12/2020 Danthupally, Kerlouddin & Jendugudu 18 5 4 27
17 17/12/2020 Salegudu, Somjinagar& Bhordhan 1 9 2 22
18 18/12/2020 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda | 14 16 1 31
19 19/12/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 15 1 2 28
20 20/12/2020 SUNDAY 0 0 0 0
21 21/12/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 15 10 1 26




311

22 22/12/2020 Ullipitta, Dorli, Dampur & Vuttivagu 1 1 2 24
23 23/12/2020 Danthupally, Kerlouddin & Jendugudu 6 18 5 29
24 24/12/2020 Salegudu, Somjinagar& Bhordhan 16 10 2 28
Lingiguda ( Rambhaiguda) , Abbapur,
25 25/12/2020 Narsapur & MVK - 5 Incl. 10 7 5 22
26 26/12/2020 Danthupally, Kerlouddin & Jendugudu 7 10 2 19
27 27/12/2020 SUNDAY 0 0 0 0
28 28/12/2020 Chopidi, Sonupur, Indiranagar & Keshlapur 9 9 3 21
29 29/12/2020 Ullipitta, Dorli, Dampur & Vuttivagu 10 18 3 31
30 30/12/2020 Danthupally, Kerlouddin & Jendugudu 13 10 2 25
Lingiguda ( Rambhaiguda) , Abbapur,
31 31/12/2020 Narsapur & MVK - 5 Incl. 15 15 2 32
26 Days 95 Villages 347 309 72 728
. No.of Beneficiaries
S.No | Date Name of the Village Male | Female child | ToTAL
1 01/01/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 1 14 2 27
Saleguda,somajinagar,bhordham
2 02/01/2021 | colony(ginnedhari) 16 7 2 25
3 03/01/2021 | SUNDAY 0 0 0 0
4 04/01/2021 | Chopidi, Sonupur, Indiranagar & Keshlapur 12 4 13 29
5 05/01/2021 | Ullipitta, Dorli, Dampur & Vuttivagu 15 12 3 30
6 06/01/2021 | Chopidi, Sonupur, Indiranagar & Keshlapur 6 16 2 24
Saleguda,somajinagar,bhordham
7 07/01/2021 colony(ginnedhari) 10 13 3 26
8 08/01/2021 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 8 13 4 25
9 09/01/2021 | Danthupally, Kerlouddin & Jendugudu 21 5 3 29
10 10/01/2021 SUNDAY 0 0 0 0
11 11/01/2021 Indent,Chopidi 5 4 0 9
12 12/01/2021 Ullipitta, Dorli, Dampur & Vuttivagu 1 15 5 31
13 13/01/2021 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 10 16 2 28
14 14/01/2021 (Sankranthi) 0 0 0 0
15 15/01/2021 Danthupally, Kerlouddin & Jendugudu 15 8 5 28
Saleguda,somajinagar,bhordham
16 16/01/2021 colony(ginnedhari) 13 1 6 30
17 17/01/2021 SUNDAY 0 0 0 0
18 18/01/2021 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 13 16 4 33
19 19/01/2021 Ullipitta, Dorli, Dampur & Vuttivagu 12 18 2 32
20 20/01/2021 Danthupally, Kerlouddin & Jendugudu 16 10 4 30
Saleguda,somajinagar,bhordham
21 21/01/2021 colony(ginnedhari) 10 12 2 24
22 22/01/2021 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 9 25 1 35
23 23/01/2021 Ullipitta, Dorli, Dampur & Vuttivagu 19 10 9 38
24 24/01/2021 | SUNDAY 0 0 0 0
25 25/01/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 1 16 0 27
26 26/01/2021 | (REPUBLIC DAY) 0 0 0 0
Saleguda,somajinagar,bhordham
27 27/01/2021 | colony(ginnedhari) 3 7 3 13
28 28/01/2021 Danthupally, Kerlouddin & Jendugudu 26 4 3 33
29 29/01/2021 | Ullipitta, Dorli, Dampur & Vuttivagu 17 9 4 30
30 30/01/2021 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 17 10 4 31
31 31/01/2021 SUNDAY 0 0 0 0
26 Days 95 Villages 306 275 86 667
| S.N | Date | Name of the Village No.of Beneficiaries
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° Vole Efal chil | ToTA
d L
e
1 01/02/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 17 14 4 35
2 02/02/2021 Ullipitta, Dorli, Dampur & Vuttivagu 15 16 8 39
3 03/02/2021 Danthupally, Kerlouddin & Jendugudu 17 4 3 24
4 04/02/2021 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 8 10 5 23
5 05/02/2021 Saleguda,somajinagar,bhordham colony(ginnedhari) | 11 17 6 34
6 06/02/2021 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 13 18 3 34
7 07/02/2021 SUNDAY 0 0 0 0
8 08/02/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 9 19 6 34
9 09/02/2021 Ullipitta, Dorli, Dampur & Vuttivagu 19 9 1 29
10 10/02/2021 Danthupally, Kerlouddin & Jendugudu 13 10 5 28
1 11/02/2021 Saleguda,somajinagar,bhordham colony(ginnedhari) | 9 1 3 23
12 12/02/2021 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 8 12 3 23
13 13/02/2021 Danthupally, Kerlouddin & Jendugudu 3 7 1 1
14 14/02/2021 SUNDAY 0 0 0 0
15 15/02/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 13 19 2 34
16 16/02/2021 Ullipitta, Dorli, Dampur & Vuttivagu 14 13 2 29
17 17/02/2021 Danthupally, Kerlouddin & Jendugudu 13 6 5 24
18 18/02/2021 Saleguda,somajinagar,bhordham colony(ginnedhari) | 12 12 7 31
19 19/02/2021 Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 10 12 2 24
20 20/02/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 1 16 1 28
21 21/02/2021 SUNDAY 0 0 0 0
22 22/02/2021 (VACCINATION) 0 0 0 0
23 23/02/2021 Ullipitta, Dorli, Dampur & Vuttivagu 9 1 1 21
24 24/02/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 1 10 1 22
25 25/02/2021 Saleguda,somajinagar,bhordham colony(ginnedhari) | 12 24 |1 37
26 26/02/2021 Chirrakunta,chopidi,Dorli,govarguda, Thoyaguda 1 6 0 17
27 27/02/2021 Abbapur, Narsapur, MVK-5 Inc. & Indranagar 12 20 0 32
28 28/02/2021 SUNDAY 0 0 0 0
24 Days 95 Villages 270 296 | 70 636
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No.of Beneficiaries

S.No Date Name of the Village Male Female Child TOTAL
1 01/03/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 15 13 3 31
2 02/03/2021 Danthupally, Kerlouddin & Jendugudu 19 1 2 32
3 03/03/2021 Ullipitta, Dorli, Dampur & Vuttivagu 13 19 3 35
Saleguda,somajinagar,bhordham
4 04/03/2021 colony(ginnedhari) 7 12 4 23
Abbapur, Narsapur, MVK-5 Inc. &
5 05/03/2021 Lingaguda 10 15 4 29
Chopidi, Sonupur, Indiranagar &
6 06/03/2021 Keshlapur,goverguda,koyaguda 14 13 4 31
7 07/03/2021 SUNDAY 0 0 0 0
8 08/03/2021 Indiranagar keshlapur 6 14 2 22
9 09/03/2021 Ullipitta, Dorli, Dampur & Vuttivagu 25 16 4 45
10 10/03/2021 Danthupally, Kerlouddin & Jendugudu 17 3 8 28
Abbapur, Narsapur, MVK-5 Inc. &
11 11/03/2021 Lingaguda 9 9 2 20
Saleguda,somajinagar,bhordham
12 12/03/2021 colony(ginnedhari) 8 14 0 22
13 13/03/2021 Chopidi, Keshlapur,goverguda 13 5 4 22
14 14/03/2021 SUNDAY 0 0 0 0
15 15/03/2021 Sonupur, Indiranagar & Keshlapur 7 15 4 26
16 16/03/2021 Ullipitta, Dorli, Dampur & Vuttivagu 8 12 6 26
17 17/03/2021 Bellampally Camp Indent 0 0 0 0
Saleguda,somajinagar,bhordham
18 18/03/2021 colony(ginnedhari) 8 17 3 28
Abbapur, Narsapur, MVK-5 Inc. &
19 19/03/2021 Lingaguda 5 19 2 26
20 20/03/2021 Chopidi, koyaguda,goverguda 18 6 2 26
21 21/03/2021 SUNDAY 0 0 0 0
22 22/03/2021 Ullipitta, Dorli, Dampur & Vuttivagu 15 13 2 30
Abbapur, Narsapur, MVK-5 Inc. &
23 23/03/2021 Indranagar 10 15 2 27
24 24/03/2021 Chopidi, Sonupur, Indiranagar & Keshlapur 1 13 2 26
25 25/03/2021 Danthupally, Kerlouddin & Jendugudu 15 1 2 28
Saleguda,somajinagar,bhordham
26 26/03/2021 colony(ginnedhari) 5 10 5 20
27 27/03/2021 Chopidi, koyaguda 3 7 2 12
28 28/03/2021 SUNDAY 0 0 0 0
29 29/03/2021 HOLI 0 0 0 0
30 30/03/2021 Ullipitta, Dorli, Dampur & Vuttivagu 15 1 6 32
31 31/03/2021 Danthupally, Kerlouddin & Jendugudu 7 8 8 23
24 Days 95 Villages 283 301 86 670
No.of Beneficiaries
S.No [ Date Name of the Village Male | Ferale child | ToTAL
1 01/04/2021 Sonupur, Indiranagar & Keshlapur 5 16 5 26
Abbapur, Narsapur, MVK-5 Inc. &
2 02/04/2021 Lingaguda 8 12 6 26
3 03/04/2021 Chopidi, koyaguda,goverguda 8 6 3 17
4 04/04/2021 SUNDAY 0 0 0 0
Saleguda,somajinagar,bhordham
5 05/04/2021 colony(ginnedhari) 8 4 2 14
6 06/04/2021 Ullipitta, Dorli, Dampur & Vuttivagu 6 10 6 22
7 07/04/2021 Danthupally, Kerlouddin & Jendugudu 15 12 2 29
8 08/04/2021 Sonupur, Indiranagar & Keshlapur 9 1 2 22
Abbapur, Narsapur, MVK-5 Inc. &
9 09/04/2021 Lingaguda 8 8 0 16
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10 10/04/2021 Chopidi, koyaguda,goverguda 6 12 3 21

11 11/04/2021 SUNDAY 0 0 0 0

12 12/04/2021 Sonupur, Indiranagar & Keshlapur 6 8 1 15

13 13/04/2021 Ullipitta, Dorli, Dampur & Vuttivagu 6 10 6 22

14 14/04/2021 Ambedkar Jayanthi (PHD) 0 0 0 0
Saleguda,somajinagar,bhordham

15 15/04/2021 colony(ginnedhari) 13 7 7 27
Abbapur, Narsapur, MVK-5 Inc. &

16 16/04/2021 Lingaguda 6 12 3 21

17 17/04/2021 Ullipitta, Dorli, Dampur & Vuttivagu 4 1 8 23

18 18/04/2021 SUNDAY 0 0 0 0
Chopidi, Sonupur, Indiranagar &

19 19/04/2021 Keshlapur 8 9 5 22

20 20/04/2021 Danthupally, Kerlouddin & Jendugudu 10 10 6 26
Abbapur, Narsapur, MVK-5 Inc. &

21 21/04/2021 Lingaguda 3 3 5 11

22 22/04/2021 0 0 0 0 0
Saleguda,somajinagar,bhordham

23 23/04/2021 colony(ginnedhari) 14 6 4 24

24 24/04/2021 Chopidi, koyaguda,goverguda 7 16 8 31

25 25/04/2021 SUNDAY 0 0 0 0
Chopidi, Sonupur, Indiranagar &

26 26/04/2021 Keshlapur 9 6 1 16
Abbapur, Narsapur, MVK-5 Inc. &

27 27/04/2021 Lingaguda 9 4 9 22

28 28/04/2021 Danthupally, Kerlouddin & Jendugudu 1 7 0 18
Saleguda,somajinagar,bhordham

29 29/04/2021 colony(ginnedhari) 6 8 6 20

30 30/04/2021 Chopidi, koyaguda,goverguda 6 12 6 24

24 Days 95 Villages 191 220 104 515
No.of Beneficiaries

S.No Date Name of the Village Male Fermale Child TOTAL

1 01/05/2021 MAY DAY - PHD 0 0 0 0

2 02/05/2021 SUNDAY 0 0 0 0

3 03/05/2021 Sonupur, Indiranagar & Keshlapur 5 7 4 16

4 04/05/2021 Ullipitta, Dorli, Dampur & Vuttivagu 12 8 6 26

5 05/05/2021 Danthupally, Kerlouddin & Jendugudu 6 4 5 15
Saleguda,somajinagar,bhordham

6 06/05/2021 colony(ginnedhari) 5 10 4 19
Abbapur, Narsapur, MVK-5 Inc. &

7 07/05/2021 Lingaguda 7 18 6 31

8 08/05/2021 Chopidi, koyaguda,goverguda 8 3 3 14

9 09/05/2021 SUNDAY

10 10/05/2021 Chopidi, Sonupur, Indiranagar & Keshlapur | 5 13 5 23

1 11/05/2021 Ullipitta, Dorli, Dampur & Vuttivagu 5 15 2 22

12 12/05/2021 Danthupally, Kerlouddin & Jendugudu 10 5 4 19
Saleguda,somajinagar,bhordham

13 13/05/2021 colony(ginnedhari) 15 10 5 30
Abbapur, Narsapur, MVK-5 Inc. &

14 14/05/2021 Lingaguda 10 15 5 30

15 15/05/2021 Chopidi, koyaguda,goverguda 5 15 5 25

16 16/05/2021 SUNDAY

17 17/05/2021 Chopidi, Sonupur, Indiranagar & Keshlapur | 11 10 5 26

18 18/05/2021 Ullipitta, Dorli, Dampur & Vuttivagu 5 1 5 21

19 19/05/2021 Danthupally, Kerlouddin & Jendugudu 19 8 4 31

20 20/05/2021 Saleguda,somajinagar,bhordham 17 14 1 32
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colony(ginnedhari)

Abbapur, Narsapur, MVK-5 Inc. &

21 21/05/2021 Lingaguda 1 20 21
22 22/05/2021 Chopidi, koyaguda,goverguda 13 8 1 22
23 23/05/2021 SUNDAY
24 24/05/2021 Chopidi, Sonupur, Indiranagar & Keshlapur | 17 17 34
25 25/05/2021 Ullipitta, Dorli, Dampur & Vuttivagu 8 8 2 18
26 26/05/2021 Danthupally, Kerlouddin & Jendugudu 5 10 5 20
Saleguda,somajinagar,bhordham
27 27/05/2021 colony(ginnedhari) 8 6 5 19
Abbapur, Narsapur, MVK-5 Inc. &
28 28/05/2021 Lingaguda 3 12 4 19
29 29/05/2021 Chopidi, koyaguda,goverguda 7 7 6 20
30 30/05/2021 SUNDAY
31 31/05/2021 Sonupur, Indiranagar & Keshlapur 8 8 4 20
24 Days 95 Villages 215 262 96 573
. No.of Beneficiaries
S.No Date Name of the Village Male Fermnale Child TOTAL
1 01/06/2021 | Ullipitta, Dorli, Dampur & Vuttivagu 7 7 4 18
2 02/06/2021 | Danthupally, Kerlouddin & Jendugudu 8 6 6 20
Saleguda,somajinagar,bhordham
3 03/06/2021 | colony(ginnedhari) 15 7 4 26
4 04/06/2021 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 7 8 5 20
5 05/06/2021 | Chopidi, koyaguda,goverguda i 9 3 23
6 06/06/2021 | SUNDAY 0 0 0 0
7 07/06/2021 | Chopidi, Sonupur, Indiranagar & Keshlapur 14 1 2 27
8 08/06/2021 | Ullipitta, Dorli , Dampur & Vuttivagu 16 13 5 34
9 09/06/2021 | Danthupally, Kerlouddin & Jendugudu 12 13 2 27
Saleguda,somajinagar,bhordham
10 10/06/2021 | colony(ginnedhari) 12 16 2 30
1 11/06/2021 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 9 16 6 31
12 12/06/2021 | Chopidi, koyaguda,goverguda 13 2 1 16
13 13/06/2021 | SUNDAY 0 0 0 0
14 14/06/2021 | Chopidi, Sonupur, Indiranagar & Keshlapur 11 13 1 25
15 15/06/2021 | Ullipitta, Dorli, Dampur & Vuttivagu 12 8 0 20
16 16/06/2021 | Danthupally, Kerlouddin & Jendugudu 22 14 0 36
17 17/06/2021 | Chopidi, Sonupur, Indiranagar & Keshlapur 11 11 1 23
Saleguda,somajinagar,bhordham
18 18/06/2021 | colony(ginnedhari) 6 13 3 22
19 19/06/2021 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 8 5 2 15
20 20/06/2021 | SUNDAY 0 0 0 0
21 21/06/2021 | Chopidi, Sonupur, Indiranagar & Keshlapur 7 2 0 9
22 22/06/2021 [ Ullipitta, Dorli, Dampur & Vuttivagu 12 17 2 31
23 23/06/2021 | Narsapur,Abbapur 2 9 2 13
Saleguda,somajinagar,bhordham
24 24/06/2021 | colony(ginnedhari) 16 5 2 23
25 25/06/2021 | Abbapur, Narsapur, MVK-5 Inc. & Lingaguda 13 14 3 30
26 26/06/2021 | Chopidi,Koyaguda,Goverguda 10 7 2 19
27 27/06/2021 | SUNDAY 0 0 0 0
28 28/06/2021 [ Chopidi, Sonupur, Indiranagar & Keshlapur 10 17 3 30
29 29/06/2021 | Ullipitta, Dorli, Dampur & Vuttivagu 20 12 0 32
Saleguda,somajinagar,bhordham
30 30/06/2021 | colony(ginnedhari) 17 10 1 28
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24 Days 95 Villages 301 265 62 628
No.of Beneficiaries

S.No | Date Name of the Village Male | Female child | ToTAL

1 01/07/2021 Danthupally, Kerlouddin & Jendugudu 17 10 0 27
Abbapur, Narsapur, MVK-5 Inc. &

2 02/07/2021 Lingaguda 13 16 1 30

3 03/07/2021 Chopidi, koyaguda,goverguda 14 6 20

4 04/07/2021 SUNDAY 0 0 0 0
Chopidi, Sonupur, Indiranagar &

5 05/07/2021 Keshlapur 12 14 4 30

6 06/07/2021 Ullipitta, Dorli, Dampur & Vuttivagu 19 14 3 36

7 07/07/2021 Danthupally, Kerlouddin & Jendugudu 13 9 3 25
Saleguda,somajinagar,bhordham

8 08/07/2021 colony(ginnedhari) 1 8 3 22
Abbapur, Narsapur, MVK-5 Inc. &

9 09/07/2021 Lingaguda 4 13 1 23

10 10/07/2021 Chopidi, Thoyaguda,goverguda 9 13 1 23

11 11/07/2021 SUNDAY 0 0 0 0

12 12/07/2021 Sonupur, Indiranagar & Keshlapur 12 14 1 27

13 13/07/2021 Ullipitta, Dorli, Dampur & Vuttivagu 1 5 3 19

14 14/07/2021 Danthupally, Kerlouddin & Jendugudu 16 4 3 23
Saleguda,somajinagar,bhordham

15 15/07/2021 colony(ginnedhari) 14 2 20
Abbapur, Narsapur, MVK-5 Inc. &

16 16/07/2021 Lingaguda 2 1 2 5

17 17/07/2021 Chopidi, Thoyaguda,goverguda i 7 3 21

18 18/07/2021 SUNDAY 0 0 0 0

19 19/07/2021 Sonupur, Indiranagar & Keshlapur 1 15 4 30

20 20/07/2021 Ullipitta, Dorli, Dampur & Vuttivagu 8 10 0 18

21 21/07/2021 Danthupally, Kerlouddin & Jendugudu 15 6 2 28
Saleguda,somajinagar,bhordham

22 22/07/2021 colony(ginnedhari) 16 10 2 28
Abbapur, Narsapur, MVK-5 Inc. &

23 23/07/2021 Lingaguda 3 19 1 23

24 24/07/2021 Chopidi, Thoyaguda,goverguda 14 8 4 26

25 25/07/2021 SUNDAY 0 0 0 0

26 26/07/2021 Sonupur, Indiranagar & Keshlapur 8 24 0 32

27 27/07/2021 Ullipitta, Dorli, Dampur & Vuttivagu 12 5 6 23

28 28/07/2021 Danthupally, Kerlouddin & Jendugudu 14 8 2 24
Saleguda,somajinagar,bhordham

29 29/07/2021 colony(ginnedhari) 13 1 4 28
Abbapur, Narsapur, MVK-5 Inc. &

30 30/07/2021 Lingaguda 8 10 2 20

31 31/07/2021 Chopidi, Thoyaguda,goverguda 6 4 10

24 Days 95 Villages 306 279 58 643
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S.No

Date

Name of the Village

No.of Beneficiaries

Male Female Child TOTAL
1 01/08/2021 SUNDAY 0 0 0 0
2 02/08/2021 Sonupur, Indiranagar & Keshlapur 7 1 2 20
3 03/08/2021 Ullipitta, Dorli , Dampur & Vuttivagu 8 1 6 25
4 04/08/2021 Danthupally, Kerlouddin & Jendugudu 17 9 3 29
Abbapur, Narsapur, MVK-5 Inc. &
5 05/08/2021 Lingaguda 10 9 4 23
6 06/08/2021 Saleguda,somajinagar,Ginnadhar 10 15 6 31
7 07/08/2021 Chopidi, Thoyaguda,goverguda i 6 3 20
8 08/08/2021 SUNDAY 0 0 0 0
9 09/08/2021 Sonupur, Indiranagar & Keshlapur 14 16 0 30
10 10/08/2021 Ullipitta, Dorli , Dampur & Vuttivagu 17 1 0 28
1 11/08/2021 Danthupally, Kerlouddin & Jendugudu 10 10 2 22
12 12/08/2021 Saleguda,somajinagar,Ginnadhar 10 5 2 17
Abbapur, Narsapur, MVK-5 Inc. &
13 13/08/2021 Lingaguda 10 8 2 20
14 14/08/2021 Chopidi, Thoyaguda,goverguda 8 9 10 27
15 15/08/2021 SUNDAY 0 0 0 0
16 16/08/2021 Sonupur, Indiranagar & Keshlapur 10 10 13 33
17 17/08/2021 Ullipitta, Dorli, Dampur & Vuttivagu 6 15 20 23
Abbapur, Narsapur, MVK-5 Inc. &
18 18/08/2021 Lingaguda 10 12 8 30
19 19/08/2021 Saleguda,somajinagar,Ginnadhar 20 12 13 45
20 20/08/2021 moharam 0 0 0 0
21 21/08/2021 Chopidi, Thoyaguda,goverguda 6 6 1 13
22 22/08/2021 SUNDAY 0 0 0 0
23 23/08/2021 Sonupur, Indiranagar & Keshlapur 6 2 5 13
24 24/08/2021 Chopidi, megu camp 7 10 5 22
25 25/08/2021 Danthupally, Kerlouddin & Jendugudu 9 9 10 28
26 26/08/2021 Saleguda,somajinagar,Ginnadhar 18 5 25
Abbapur, Narsapur, MVK-5 Inc. &
27 27/08/2021 Lingaguda 10 12 8 30
28 28/08/2021 Chopidi, Thoyaguda,goverguda 10 3 0 13
29 29/08/2021 SUNDAY 0 0 0 0
30 30/08/2021 Sonupur, Indiranagar & Keshlapur 10 2 8 20
31 31/08/2021 Ullipitta, Dorli , Dampur & Vuttivagu 16 4 2 22
24 Days 95 Villages 270 219 120 609
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S.No

Date

Name of the Village

No.of Beneficiaries

Male Female Child TOTAL
1 01/09/2021 Ullipitta, Dorli, Dampur & Vuttivagu 15 18 10 43
2 02/09/2021 Danthupally, Kerlouddin & Jendugudu 13 14 5 32
Abbapur, Narsapur, MVK-5 Inc. &
3 03/09/2021 Lingaguda 12 10 10 32
4 04/09/2021 Chopidi, Thoyaguda,goverguda 13 8 3 24
5 05/09/2021 SUNDAY 0 0 0 0
6 06/09/2021 Sonupur, Indiranagar & Keshlapur 12 1 2 25
7 07/09/2021 Ullipitta, Dorli, Dampur & Vuttivagu 14 9 3 26
8 08/09/2021 Danthupally, Kerlouddin & Jendugudu 10 12 4 26
9 09/09/2021 Saleguda,somajinagar,Ginnadhar 9 16 1 26
Abbapur, Narsapur, MVK-5 Inc. &
10 10/09/2021 Lingaguda 8 4 3 15
1 11/09/2021 Chopidi, Thoyaguda,goverguda 8 7 8 23
12 12/09/2021 SUNDAY 0 0 0 0
13 13/09/2021 Sonupur, Indiranagar & Keshlapur 19 6 3 28
14 14/09/2021 Ullipitta, Dorli, Dampur & Vuttivagu 4 6 2 12
15 15/09/2021 Danthupally, Kerlouddin & Jendugudu 14 4 3 21
16 16,/09/2021 Saleguda,somajinagar,Ginnadhar 7 1 2 20
Abbapur, Narsapur, MVK-5 Inc. &
17 17/09/2021 Lingaguda 3 5 7 15
18 18/09/2021 Chopidi, Thoyaguda,goverguda 6 3 4 13
19 19/09/2021 SUNDAY 0 0 0 0
20 20/09/2021 Sonupur, Indiranagar & Keshlapur 13 7 4 24
21 21/09/2021 Ullipitta, Dorli, Dampur & Vuttivagu 12 5 10 27
22 22/09/2021 Danthupally, Kerlouddin & Jendugudu 10 12 10 32
23 23/09/2021 Saleguda,somajinagar,Ginnadhar 15 14 10 39
Abbapur, Narsapur, MVK-5 Inc. &
24 24/09/2021 Lingaguda 12 13 5 30
25 25/09/2021 Chopidi, Thoyaguda,goverguda 10 5 3 18
26 26/09/2021 SUNDAY 0 0 0 0
27 27/09/2021 Sonupur, Indiranagar & Keshlapur 14 10 5 29
28 28/09/2021 Ullipitta, Dorli, Dampur & Vuttivagu 18 12 10 40
29 29/09/2021 Danthupally, Kerlouddin & Jendugudu 10 5 5 20
30 30/09/2021 Saleguda,somajinagar,Ginnadhar 18 10 7 35
24 Days 95 Villages 299 237 139 675




319

No.of Beneficiaries

S.No Date Name of the Village Vale Formale Child TOTAL
Abbapur, Narsapur, MVK-5 Inc. &
1 01/10/2021 Lingaguda 14 10 9 33
2 02/10/2021 GANDHI JAYANTHI 0 0 0 0
3 03/10/2021 SUNDAY 0 0 0 0
4 04/10/2021 Sonupur, Indiranagar & Keshlapur 12 18 9 39
5 05/10/2021 Ullipitta, Dorli, Dampur & Vuttivagu 14 12 8 34
6 06/10/2021 Danthupally, Kerlouddin & Jendugudu 1 10 6 27
7 07/10/2021 Saleguda,somajinagar,Ginnadhar 15 14 10 39
Abbapur, Narsapur, MVK-5 Inc. &
8 08/10/2021 Lingaguda 7 8 5 20
9 09/10/2021 Chopidi 10 9 8 27
10 10/10/2021 SUNDAY 0 0 0 0
1 11/10/2021 Sonupur, Indiranagar & Keshlapur 12 5 9 26
12 12/10/2021 Danthupally, Jendugudu 12 10 9 31
13 13/10/2021 ullipitta, dorli,Dampur vuttivagudu 14 12 10 36
14 14/10/2021 Saleguda,somajinagar,Ginnadhar 1 9 10 30
15 15/10/2021 DUSSEHRA 0 0 0 0
Abbapur, Narsapur, MVK-5 Inc. &
16 16/10/2021 Lingaguda 12 10 5 27
17 17/10/2021 SUNDAY 0 0 0 0
18 18/10/2021 Sonupur, Indiranagar & Keshlapur 10 14 10 34
19 19/10/2021 Ullipitta, Dorli, Dampur & Vuttivagu 12 10 8 30
20 20/10/2021 Danthupally, Jendugudu 14 1 4 34
21 21/10/2021 Saleguda,somajinagar,Ginnadhar 10 10 4 24
Abbapur, Narsapur, MVK-5 Inc. &
22 22/10/2021 Lingaguda 18 14 10 42
23 23/10/2021 Chopidi, Thoyaguda,goverguda 12 14 i 37
24 24/10/2021 SUNDAY 0 0 0 0
25 25/10/2021 Sonupur, Indiranagar & Keshlapur 19 14 8 41
26 26/10/2021 Ullipitta, Dorli, Dampur & Vuttivagu 20 14 10 44
27 27/10/2021 Danthupally, Jendugudu 14 12 10 36
28 28/10/2021 Saleguda,somajinagar,Ginnadhar 10 1 10 31
Abbapur, Narsapur, MVK-5 Inc. &
29 29/10/2021 Lingaguda 11 14 12 37
30 30/10/2021 Chopidi, Thoyaguda,goverguda 18 12 9 39
31 31/10/2021 SUNDAY 0 0 0 0
24 Days 95 Villages 312 277 209 798
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S.No

Date

Name of the Village

No.of Beneficiaries

Male Female Child TOTAL
1 01/11/2021 Sonupur, Indiranagar & Keshlapur 5 19 0
2 02/11/2021 Ullipitta, Dorli, Dampur & Vuttivagu 6 7 9 22
3 03/11/2021 Danthupally, Jendugudu 22
4 04/11/2021 DIWALI 0 0 0 0
Abbapur, Narsapur, MVK-5 Inc. &
5 05/11/2021 Lingaguda 7 6 8 21
6 06/11/2021 Saleguda,somajinagar,Ginnadhar 7 12 7 26
7 07/11/2021 SUNDAY 0 0 0 0
8 08/11/2021 Danthupally, Jendugudu 10 7 5 22
9 09/11/2021 Ullipitta, Dorli, Dampur & Vuttivagu 10 5 3 18
10 10/11/2021 Danthupally, Jendugudu 1 8 9 28
1 1/11/2021 Saleguda,somajinagar,Ginnadhar 8 4 8 20
Abbapur, Narsapur, MVK-5 Inc. &
12 12/11/2021 Lingaguda 10 8 9 27
13 13/11/2021 Chopidi, Thoyaguda,goverguda 10 8 10 28
14 14/11/2021 SUNDAY 0 0 0 0
15 15/11/2021 Sonupur, Indiranagar & Keshlapur 1 8 7 26
16 16/11/2021 Ullipitta, Dorli, Dampur & Vuttivagu 7 8 5 20
17 17/11/2021 Danthupally, Jendugudu 10 8 7 25
18 18/11/2021 Saleguda,somajinagar,Ginnadhar 8 10 4 22
Abbapur, Narsapur, MVK-5 Inc. &
19 19/11/2021 Lingaguda 7 6 10 23
20 20/11/2021 Chopidi, Thoyaguda,goverguda 5 4 3 12
21 21/11/2021 SUNDAY 0 0 0 0
22 22/11/2021 Sonupur, Indiranagar & Keshlapur 4 8 3 15
23 23/11/2021 Ullipitta, Dorli, Dampur & Vuttivagu 10 5 3 18
24 24/11/2021 Danthupally, Jendugudu 8 4 4 16
25 25/11/2021 Saleguda,somajinagar,Ginnadhar 10 8 4 22
Abbapur, Narsapur, MVK-5 Inc. &
26 26/11/2021 Lingaguda 10 5 7 22
27 27/11/2021 Chopidi, Thoyaguda,goverguda 5 4 3 12
28 28/11/2021 SUNDAY 0 0 0 0
29 29/11/2021 Sonupur, Indiranagar & Keshlapur 8 4 7 19
30 30/11/2021 Ullipitta, Dorli, Dampur & Vuttivagu 4 5 18
24 Days 95 Villages 204 180 144 528
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S.No

Date

Name of the Village

No.of Beneficiaries

Male Female Child TOTAL
1 01/12/2021 Danthupally, Kerlouddin & Jendugudu 14 3 7 24
2 02/12/2021 Saleguda,somajinagar,Ginnadhar 5 6 5 16
Abbapur, Narsapur, MVK-5 Inc. &
3 03/12/2021 Lingaguda 7 3 4 14
4 04/12/2021 Chopidi, Thoyaguda,goverguda 10 12 5 27
5 05/12/2021 SUNDAY 0 0 0 0
6 06/12/2021 Sonupur, Indiranagar & Keshlapur 1 10 10 31
7 07/12/2021 Ullipitta, Dorli, Dampur & Vuttivagu 12 10 15 37
8 08/12/2021 Danthupally, Kerlouddin & Jendugudu 1 10 8 29
9 09/12/2021 Saleguda,somajinagar,Ginnadhar 14 12 10 36
Abbapur, Narsapur, MVK-5 Inc. &
10 10/12/2021 Lingaguda 4 10 8 22
1 11/12/2021 Chopidi, Thoyaguda,goverguda 12 10 15 37
12 12/12/2021 SUNDAY 0 0 0 0
13 13/12/2021 Sonupur, Indiranagar & Keshlapur 15 10 10 35
14 14/12/2021 Ullipitta, Dorli, Dampur & Vuttivagu 10 7 4 21
15 15/12/2021 Danthupally, Kerlouddin & Jendugudu 1 10 12 33
16 16/12/2021 Saleguda,somajinagar,Ginnadhar 10 19 10 39
Abbapur, Narsapur, MVK-5 Inc. &
17 17/12/2021 Lingaguda 15 10 7 32
18 18/12/2021 Chopidi, Thoyaguda,goverguda 7 8 4 19
19 19/12/2021 SUNDAY 0 0 0 0
20 20/12/2021 Sonupur, Indiranagar & Keshlapur 18 12 10 40
21 21/12/2021 Ullipitta, Dorli, Dampur & Vuttivagu 12 10 7 29
22 22/12/2021 Danthupally, Kerlouddin & Jendugudu 10 10 8 28
23 23/12/2021 Saleguda,somajinagar,Ginnadhar 15 10 8 33
Abbapur, Narsapur, MVK-5 Inc. &
24 24/12/2021 Lingaguda 12 10 10 32
25 25/12/2021 Chopidi, Thoyaguda,goverguda 1 8 7 26
26 26/12/2021 SUNDAY 0 0 0 0
27 271272021 Sonupur, Indiranagar & Keshlapur 10 1 6 27
28 28/12/2021 Ullipitta, Dorli, Dampur & Vuttivagu 15 10 7 32
29 29/12/2021 Danthupally, Kerlouddin & Jendugudu 10 7 5 22
30 30/12/2021 Saleguda,somajinagar,Ginnadhar 15 10 8 33
Abbapur, Narsapur, MVK-5 Inc. &
31 31/12/2021 Lingaguda 10 7 3 20
24 Days 95 Villages 306 255 213 774
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S.No

Date

Name of the Village

No.of Beneficiaries

Male Female Child TOTAL

1 01/01/2022 Chopidi, Thoyaguda,goverguda 10 8 3 21
2 02/01/2022 SUNDAY - - - -
3 03/01/2022 Sonupur, Indiranagar & Keshlapur 10 3 5 18
4 04/01/2022 Ullipitta, Dorli, Dampur & Vuttivagu 4 8 4 16
5 05/01/2022 Danthupally, Kerlouddin & Jendugudu 15 10 6 21
6 06/01/2022 Saleguda,somajinagar,Ginnadhar 10 15 4 29

07/01/2022 Abbapur, Narsapur, MVK-5 Inc. &
7 Lingaguda 10 10 8 28
8 08/01/2022 Chopidi, Thoyaguda,goverguda 10 10 5 25
9 09/01/2022 SUNDAY - - - -
10 10/01/2022 Sonupur, Indiranagar & Keshlapur 13 6 2 21
1 11/01/2022 Ullipitta, Dorli, Dampur & Vuttivagu 9 7 7 23
12 12/01/2022 Danthupally, Kerlouddin & Jendugudu 16 4 4 24
13 13/01/2022 Saleguda,somajinagar,Ginnadhar 4 10 4 18
14 14/01/2022 - - - - -
15 15/01/2022 - - - -
16 16/01/2022 SUNDAY - - - -
17 17/01/2022 Sonupur, Indiranagar & Keshlapur 10 12 9 31
18 18/01/2022 Ullipitta, Dorli, Dampur & Vuttivagu 10 14 8 32
19 19/01/2022 Danthupally, Kerlouddin & Jendugudu 10 8 7 25
20 20/01/2022 Saleguda,somajinagar,Ginnadhar 10 10 8 28

21/01/2022 Abbapur, Narsapur, MVK-5 Inc. &
21 Lingaguda 10 18 9 37
22 22/01/2022 Chopidi, Thoyaguda,goverguda 10 12 10 3
23 23/01/2022 SUNDAY - - - -
24 24/01/2022 Sonupur, Indiranagar & Keshlapur 1 7 10 28
25 25/01/2022 Ullipitta, Dorli, Dampur & Vuttivagu 7 8 8 23
26 26/01/2022 - - - -
27 27/01/2022 Saleguda,somajinagar,Ginnadhar 10 12 8 30
28 28/01/2022 Abbapur, Narsapur 7 10 4 21
29 29/01/2022 Danthupally, Kerlouddin & Jendugudu 8 14 8 30
30 30/01/2022 SUNDAY - - - -
31 31/01/2022 Sonupur, Indiranagar & Keshlapur 12 10 10 32

24 Days 95 Villages 226 226 151 603
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S.No

Date

Name of the Village

No.of Beneficiaries

Male Female Child TOTAL
1 01/02/2022 Ullipitta, Dorli , Dampur & Vuttivagu 10 12 3 25
2 02/02/2022 Danthupally, Kerlouddin & Jendugudu 12 10 5 27
3 03/02/2022 Chopidi, Thoyaguda,goverguda 7 5 3 15
04/02/2022 Abbapur, Narsapur, MVK-5 Inc. &
4 Lingaguda 12 8 4 24
5 05/02/2022 Saleguda,somajinagar,Ginnadhar 8 5 3 16
6 06/02/2022 SUNDAY 0 0 0 0
7 07/02/2022 Sonupur, Indiranagar & Keshlapur 8 5 17
8 08/02/2022 Ullipitta, Dorli , Dampur & Vuttivagu 10 12 10 32
9 09/02/2022 Danthupally, Kerlouddin & Jendugudu 12 4 1 17
10 10/02/2022 Saleguda,somajinagar,Ginnadhar 5 7 3 15
11/02/2022 Abbapur, Narsapur, MVK-5 Inc. &
1 Lingaguda 12 10 8 30
12 12/02/2022 Chopidi, Thoyaguda,goverguda 5 2 2 9
13/02/2022
13 SUNDAY 0 0 0 0
14 14/02/2022 Sonupur, Indiranagar & Keshlapur 9 6 3 18
15 15/02/2022 Ullipitta, Dorli, Dampur & Vuttivagu 2 2 0 4
16 16/02/2022 Danthupally, Kerlouddin & Jendugudu 7 5 3 15
17 17/02/2022 Saleguda,somajinagar,Ginnadhar 1 4 0 15
18/02/2022 Abbapur, Narsapur, MVK-5 Inc. &
18 Lingaguda 14 12 5 31
19 19/02/2022 Chopidi, Thoyaguda,goverguda 12 4 5 21
20 20/02/2022 SUNDAY 0 0 0 0
21 21/02/2022 Sonupur, Indiranagar & Keshlapur 10 6 5 21
22 22/02/2022 Ullipitta, Dorli , Dampur & Vuttivagu 9 9 2 20
23 23/02/2022 Danthupally, & Jendugudu 13 7 2 22
24 24/02/2022 Saleguda,somajinagar,Ginnadhar 20 9 4 33
25/02/2022 Abbapur, Narsapur, MVK-5 Inc. &
25 Lingaguda 4 2 3 9
26 26/02/2022 Chopidi, Thoyaguda,goverguda 7 5 0 12
27 27/02/2022 SUNDAY 0 0 0 0
28 28/02/2022 Sonupur, Indiranagar & Keshlapur 10 3 2 15
29
30
31
24 Days 95 Villages 225 157 81 463
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S.No

Date

Name of the Village

No.of Beneficiaries

Male [ Female Child | TOTAL
1 01/03/2022 Ullipitta, Dorli, Dampur & Vuttivagu 10 8 1 19
2 02/03/2022 Danthupally, & Jendugudu 10 1 3 24
3 03/03/2022 Saleguda,somajinagar,Ginnadhar 8 7 4 19
04,/03/2022 Abbapur, Narsapur, MVK-5 Inc. &
4 Lingaguda 9 4 2 15
5 05/03/2022 Chopidi, Thoyaguda,goverguda 5 10 1 16
6 06/03/2022 SUNDAY 0 0 0 0
7 07/03/2022 Sonupur, Indiranagar & Keshlapur 12 5 3 20
8 08/03/2022 Ullipitta, Dorli, Dampur & Vuttivagu 6 8 1 15
9 09/03/2022 Danthupally, Kerlouddin & Jendugudu 7 8 0 15
10 10/03/2022 Saleguda,somajinagar,Ginnadhar 3 9 1 13
11/03/2022 Abbapur, Narsapur, MVK-5 Inc. &
i Lingaguda 10 4 5 19
12 12/03/2022 Chopidi, Thoyaguda,goverguda 7 3 1 i
13 13/03/2022 SUNDAY 0 0 0 0
14 14/03/2022 Sonupur, Indiranagar & Keshlapur 12 9 5 26
15 15/03/2022 Ullipitta, Dorli, Dampur & Vuttivagu 9 3 5 17
16 16/03/2022 Danthupally, Kerlouddin & Jendugudu 6 8 2 16
17 17/03/2022 Saleguda,somajinagar,Ginnadhar 7 3 5 15
18 18/03/2022 HOLI 0 0 0 0
19 19/03/2022 Chopidi, Thoyaguda,goverguda 9 3 0 12
20 20/03/2022 SUNDAY 0 0 0 0
21 21/03/2022 Sonupur, Indiranagar & Keshlapur 12 10 5 27
22 22/03/2022 Ullipitta, Dorli, Dampur & Vuttivagu 10 4 2 16
23 23/03/2022 Danthupally, Kerlouddin & Jendugudu 10 4 3 17
24 24/03/2022 Saleguda,somajinagar,Ginnadhar 4 5 3 12
25 25/03/2022 Chopidi, Thoyaguda,goverguda 12 10 4 26
26/03/2022 Abbapur, Narsapur, MVK-5 Inc. &
26 Lingaguda 10 10 3 23
27 27/03/2022 SUNDAY 0 0 0 0
28 28/03/2022 Sonupur, Indiranagar & Keshlapur 9 4 4 17
29 29/03/2022 Ullipitta, Dorli, Dampur & Vuttivagu 9 9 3 21
30 30/03/2022 Danthupally, Kerlouddin & Jendugudu 7 4 3 14
31 31/03/2022 Saleguda,somajinagar,Ginnadhar 10 4 3 17
24 Days 95 Villages 223 167 72 462
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Sanjeevani-Mobile medical Hospital with Doctor, Paramedical staff & Lab Facilities
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Mega medical camp photograph at Abbapur village on 29.07.2018
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Mega medical camp at R&R Centres & surrounding villages,schools
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Na. J<1 1001 5/282201 1-0A-1{M)
Gavernnest of India
Ministry of Enviroament, Forests & Climate Change
1A=l (Coal miaing) Division
Indira Paryavarsn Bhawan,
Jorbagh Road,
New Delhi-1 10003

Dated; 6" February, 2015
Te,
The Divector (Planning & Project)
M's Singareni Collieries Company Lid,,
Kothagmdem Callicrics,
Kothagedem,
Andhra Pradesh

Sabject: Khairagura Opencast Expansion Conl Mining Project (from 3.0 MTPA ta 3.75 M1PA in
un ML area of 1217.50 ha; Latitude 19" 14° 107 10 19" 15° 20" (North) and Longitugde 79°
16° 00" to 79" 18" 15" (Fast)) of M/s The Singareni Collieries Co. Litd., Dist. Adilabad,
Telangana- Expansson under 7(ii) of EIA Notification 2006- Envi tal Cle
reg.

Sin

This 15 with reference o letter no. CRP/ENV/A/491/43 dated 19.01.2013 and revised
application reference to letter no, CRPVENV/A/493%60| dated 28.08.2015 and subsequent letter no
dated 23.12.2003, 12.01.2014 and 16122014 along with the application for expansion of the
production under section 7(ii) of the FIA Notification, 2006. EC was grmantad 10 the project vide letier
no -1 101 /689200 7-1A-11(M) of dated 22 10.2007.

2 The Ministry of Enviroament, Forests & Climate Clange has Idered the application, It is
noted that the proposal is for grant of Envi 1Cl ¢ for Khairagura Opencast Expansion
Conl Mining Project (from 3.0 MTPA to 3,75 MTPA in un ML area of 1217.50 ha; Latitode 19"
14" 10" 1o 19" 15" 20" (North) and Longitude 79" 16' 00" to 79" 18* 15" (East)) of M's The
Singnrenl Collieries co. Lid, Dist. Adilabad, Telangana under 7(1i) of EIA Notification 2006, The
proposal was considered in 71 EAC mecting held during 8 - 9% April, 2013; 7" EAC meeting held
during 12* - 13" December, 2013 and 27" EAC meeting held on 18% - 19" December, 2014. The
proponent has informed that:

L1t is the expansion project of M/s SCCLL 1o which Ministry accorded EC wvide [etter no J-
11015/3672003-1A 1M} dated 16.09.2004 for at & rated capacity of 0.72 MTPA in  lcase area
of J38.78 ha, and the proposal was again granted environmental clearsnce vide MOEF letter
No -11015/6892007-1A-1(M) dated 22.10.2007 for expansion in rated capacity from 0.72
MTPA 10 25 MTPA with a pesk prodection of 3 MTPA and Increase in lease area from 138,78

Khaagirs Lapwmion kL
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hato 1217.50 ha
il The proposal is for expansion in peoduction from 3 MTPA to 3,75 MTPA with in the same mine
lease acea with 25 % expansion.
ii.  The latitude and longitude of the project are 19° 14° 107 to 19° 15" 20" (North) and 79° 16' 00"
to 79" 18" 157 (East) respectively.

iv. The land usage of the project:
Pre-mining: [otal land aren of the project is 1217.50 Ha out of which forest land is 296 85 ha

331

and non-forest land is 920,64 ha
Pust Mining:
LAND USE DETAILS (Ha)
SL !
Description Water | Public = Other
No Pantation | o | Use | Uses | T8I
| Excavation Area o f L}
2 (a) Backllllod area 619 | - - f = 261,93
3 (b) Voidarea left — 128098 | - | | 28098
4 Exlemal wasie dump 18857 | — e 1 .e | 38857
|5 [Vattivagu Diversion | 1156 11.56
6 Approach road 10 Khairngura OCP N .85 2985
R ad (o Dorli QCP 12.82 12.82
] ice Bulldings & CHP 9.80 =] 98
9 Prolective bund around quarry 15.53 1553
10 Protective bund around dump vard | 16,93 1693
11 BSatety distance, bund, drains etc, 189,53 189,53
TAL $8229 | 29254 | 42.67 12178
Core area:
s. Particulars Forest Land |Non-forest|  Total
No Land
|| Quarry, excavation area. 217.14 32577 | 4291
2 | External OB dumps(including lop son storage) 8857|887
3| Approach road 1o Khairagura OCP 29.85 2085
4 | Road to Dorli OCP 458 8.24 12,82
5 | Vatlivagu Diversion 1156 | 11,56
6 | Service Buildings & CIIP .80 580
7| Protective bund around quarry 174 1379|1553
8 | Protective bund mound dump yard 1693|1693
S Safety distance, bund, dmins etc 33.75 15578 |189.53
10| Total Land Requirement 29686 92064 | 1217.50
Khatragurn_Frpansion &0 @
Poge 206 1
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The total geological reserve is 74.31 MT. The mineable reserve 66.87 MT, extractable reserve
is 66 87MT. The per cent of extraction would be 90 %.

The coa! grade is G-9/G-11. The swripping ratio is 9.86 Cum/ton (Average). The average
Gradient is | in 6.5. There will be three composite seams with thickness mnging from 0.30 m to
8.00 m,

The total estimated water requirement Bs 2250 m3/day. The level of ground water ranges from
12muwcl5S4m

The Method of mining would be Opencast with Shovel - Dumper Combination.

There are three external OB Dumps covenng an arca 388,57 ha. With the height upto 120 m.
The quantity will be |84.58 Mm). There is one internal dumps covering an area 171,00 ha. with
the height upto 90 agl. The quantity will be 395.91 Mm3. The final void area 292.54 ha with &
depth of 222 m.

The sepsonal data for ambient air quality has been docomented and ail results at all stations arc
within prescribed limits

The life of mine is 14 Years (From 1 4,201 3}

Transportation: Coal transportation in pit Crusher to surface CHP through belt conveyor (| .5
K length). Surface to Siding by trucks 14 Km and siding 10 loading by wagen.

There is R & R mvolved. There are 538 PAFs for these production.

Cost: Toml capital cost of the project is Rs. 30 46 Crores. CSR Cost Rs. S00 per wonne. R&R

Cost Rs 17.8) Crores. Envi atal Manape Cost (Additional environmentinl capital
expenditwe shall be Rs. 4,10 Lakbs, Revenue Expenditure shall be Rs. 18.72 per Tonne)
Water body ; Vaorti vagu (Diversion of Phase-l completed and Phe1 yet to be carried out)

Approvals: Ground waler clearance has been obtained ou 02.07.2007. Revised Mine plan and
mine closure plan approved by the MOC vide letter no. 13016/2/2006-CA-11 dared 17*
October, 2014,

Wildlife issues: There are no national Parks, wildlife sanctuary, biosphere reserves found in the
10 km buffer zone,

Forestry issues: Total forest area invalved for mining is 296.86 ha. Forest Clearance details
are below.

8. No. Areain Ha FC, vide letter no.& date
1 2085 $-2R94-FC dated 20.09.2000
2 14030 8-10272000-FC dated 20,09 2003
3 12671 §-2894-FC dated 2009201
Total 29686 I

Towl afforestation pian shall be implemented covering an aren of 882.29 ha at the end of
mining. Green Belt over an area of 231.79 ha Density of tree plantation 2500 trees/ ha of
plants,

Public hearing: The Public Hearing was held on 09.03.2007.

There are no court cases/violation pending with the project proponent.

The proponent alsa meationed that total 556 families were already displaced. |8 families were
displaced as a part of Khairagura OC i1 of Rs 17.83 Crs has already paid under R&R package

Krsuwgan_Fxpumion  FC &
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2005 before R&R policy. Another 49 familics who are near Vattivagu are also proposed for
rehabilitation on their request. An smount of Rs. 36521 Lakhs provided and R&R will be
carried through State Governiment

kX EC Complinnce report: The Compliance Monitoring Report of the MoEF, Regional office,
Bangalore vide letter no. EP/12.1/660 dated 06.082013 which was deliberated in the Commitice
which noted that the proponent has largely complied with the conditions of the carlier EC and other
conditions are in the process of compliance which include the following:

i, Crushers st the CHP be operated with system to check fugitive emissions; Drills should be
wet operated; Controlied blasting should be practiced only during day time; Afforestation
shall be dome in a phased manier up to 10l area of 819.65 Ha, Progressive mine closure
plan be implementod by reclaiming quarry arca; Regular monitoring of ground water and
quality shall be carried owt: artificial ground water recharge measures;10% of workmen
should be subjected to occupational health checkup; Establishment of four ambient air
quality monitoring stations ;Control of fugitive dust emissions from all the sources sregular
submission of data on ambient air quality, Adequate measures control noise levels

il. Proper collection and treatment of industrial wasie water,
iii. Regular monitoring and cantrol of vehicular emissions; Provision of personal safety devices
and occupational health surveillance

4. The proposal was considered and recommended i its 27 EAC meeting held on 8% . 19"
December, 2014 for granting Eavi i Cl The Ministry of Env Forests and
Climate Change hereby accords covironmentsl ciearance for the above-mentioned Khairgura
Opencast Expansion Coal Mining Project (from 3.0 MTPA to 375 MTPA in an ML area of
1217.50 ha; Latitude 19° 147 10 to 19" 15" 20" (North) and Loagitude 79° 16° 00" to 79" 18" 157
(East)) of M/s The Singareni Collieries co. Lid., Dist. Adilabad, Telangana under 7(ii) of EIA

Notification 2006 under the isions of the Envi Impact A Notification, 2006 and
ibsequent d feincuburs 1) subject o the compilance of the wrms and conditions
mentioned below:
A. Specific Conditions:

The maximum production from the mine at any given time shall not exceed the limit as prescribed in
the FC.

The vafidity of the EC is for the life of the Mine or as specified in the EIA Notification, 2006,
whichever is carlier.

The Voids shail be filled upto the near ground level by the OB from the new Ullipetta Dorli mine.
Ihe conl transy iont on road by mechanically covered trucks.

The cozl loading at siding shall be by conveyer belt,

The social andit report of the CSR be submitted 1o the MOEF for record and be uploaded on to the
Company's website.

Instead of plovision of bug filters, effective sensor operated water sprinkling system be provided for
dust suppression al crasher house and transfer poimis at pit head coal handling armagement.

Khawigun Pxpursion O
Pagedatin




wil,
xiid,

XV,

VN

aviii

AR

i,

XXV,

Xxvi,

334

THe proponent shall utilize the final void for dumping of overburden ge d from the proposed
“LHlipena Block™ (Relay project) which is odacent 1o the Khairagum OC project.

The final mine closure pian will be submined to MOEF 5 vear in advance of final mine closure for
approval,

Ceal trapsportution in pit Crusher to surface CHP through belt conveyor (1.5 Km length). Surface 1o
Siding by wrucks 14 Km and siding to loading by wagon

The production shall be within tive same Mining Lease area.

The depth of the internal void shall be 40 m from the ground level and should be adequate for fishery
purpose.

All safety mensures shall be taken as per CMR, 1957 & related Circulars.

The production shall be within the same Minmg [ case area.

The OB shall be completely re-handled at the end of the mining and will be back filled upto the
ground level and covered with about & meter thick top soil and put 10 use. The bnd after mining
shall be brought back for agriculture purpose.

Garland drains be provided,

Appropriate embankment shall be provided along the side of the rivernallah flowing near or
sdjacent W the mine.

The CSR cost should be Rs 5 per Toanes of Coal produced which should be adjusted as per the
mnual inflation.

Everyhody in the core aren should be provided with mask for protection against fugitive dust
cmissions

Dust mask 10 be provided 1o everyone working in the mining aren

The supervisory stafl should be held persomally responsible for mg pulsory regarding
wenring of dust mask in 1he core area.

Peopie working in the core area should be periodically tested for the lvng diseases and the burden of
cost on account of werking in the coal mine area,

The mining area should be surrounded by green belt having thick closed thick canopy of the 1ree
cover,

The embankiment constructed along the river houndary shall be of suitable dimensions and eritical
patches shall be strengthened by stone pitching on the river front side and stabifised with plantation
w0 s to withstand the peak water flow and prevent mine inundation.

There shall be no overflow of OB nto the river and into the agricultural fields and messive
plantation of native species shall be taken up in the area between the river and the project

OB shall be stacked pt four canmarked extermal OB dumpsite(s) only. The ultimate slope of the dump
shall not excecd 28", Monitoring and nwmem of existing reclimed dumpsites shall continue
votil the vegetation b welf- g Compli statas shall be submited w the Ministry of
Environment, Forests & Climate f'h-gund its concemed Regiona! office an yeardy basic.

Catch drains nod sitation ponds of appropriate size shall be constructed 1o arrest sil and sediment
flows from soil, OB and mincral dumps. The water so collected shall be atilised for watering the
mine area, roads, green belt development, eic. The drains shall be regularly desiked and maintained
properly. Garland drains (size. grodient and length) and sump capacity shall be designed kecping
50% safety margin over and above the peak sudden rainfall and maximum discharge m the arcen

&
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adioining the mine site. Sump capacity shall also provide adequate reention period to allow proper
settling of silt material

Dimension of the retaning wall ot the toe of the dumps and OR benches within the mine 1o check
runt-off and siltation shall be based on the minfall data,

Crushers at the CHP of adequale cupacity fbr the expansion project shall be operated with high
efficiency bag filters, water sprinkling system shall be provided to check fugitive emissions from
crushing opentions, conveyor system, haulage roads, transfer polats, elc

Drills shall be wet operated. Roads shall be metal topped and mechanical sweepers shall be regularly

deployed to clear the dust off the imain approach and mineral transportation roads. Water sprinkling
(fixed and mist type, mobile) shall be regularly done along the main haul roads.
The project authorities shall underake regular repairing and tarring of roads used for mineral

transportation. A 3-tier groen belt comprisiag of a mix of native species shall be developed 2!l along
the major approach roads,

Controlled blasting shall be practiced with use of delay detonators and only during daytime, The
mitigative measures for control of ground vibmtions and 10 arrest the fly rocks and boulders shall be
Implemented.

A Progressive afforestation plan shall be implemented covering an area of 882.29 ha al the end of
mining, which includes reclalmed Extermal OB dump arca (388.57 ha), Internal OB dump area
(261.93 ha), and Green bekt (231.79 ha) in township located outside the lease by planting native
species in consaltation with the local DFOYAgriculmire Departiment, The density of the trees shall be
around 2500 plants per ha, Massive plantation <hall be carried aut in open spaces in and around e
mine and a 1-tier avenue plantation along the main approach roads (o the mine.

An estimated total 578,49 Mm3 of OB will be generated during the entire hife of the mine. Out of
which 184.58 Mm3 of OB will be dumped in three external OB Dumps in an earmarked arce
covering 331,75 ha of land. 393.91 Mm3 of OB will be dumped in one internal OB Dumps in an
earmarked area covering 280.98 ha of land, The maximum height of external OB dump will not
exceed 90 m. The muximum slope of the dump shall not exceed 28 degrees. Monitoring and
management of reclsimed dump sites shall continue 1ill the vegetation becomes self- sustaining and
compliance status shall be submitied to MOEF and its Regional Office on yearly basis.

The proponent should prepare restoration and reclamation plan for the depraded area. The land be
used in a productive and sustainable manner

Compensatory Ecological & Restoranon of waste land; other degraded land and OB dumps in lieu of
breaking open the land be carried out.

The mining should be phased out ke sustainable manner. No extra over burden dumps ate permined.
No groundwater shall be used for mining opemtions

Of the 1otal quarry area of $42.91 h, the backfilled quarry area of 261.92 ha shall be reclaimed with
planation and = void of 280 98 ha at a depth of 40 m which is proposed 10 be converted imo a water
body shall be gently sloped and the upper benches shall be d and smbilissd with
plantation‘afforestation by planting native plant species in comsultation with the local
DFO/Agriculmre Department. The density of the trees shall be around 2500 plants per ha,

Regular monitoring of groundwater ltvclm:iquﬂtyshal bcmkdu‘ by establishing 2 network
of existing wells and construction of new pei v The g lor quantity shall be done
four times 4 year in pre-monsoon (May). :nnru-om (August), post- mon (November) and winter

Kasmegan_L spansion._EC %/
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(January) scasons and for quality in May, Data shus collected shall be submitted 1o the Ministry of
Environment, Foresis & climate change and the Central Pollution Contro) Board quanerly within one
month of monitoring.

The Company shall put up unrmd d b for sugmentation of
groundwate in case i nin:-m a decline - water table. The project authorities
shall meet water requirensent ol neasby wlhgc(ol in case the village wells go dry due to dewatering
of mine.

Sewage treatment plant shall be installed in the existing colony. ETP shall also be provided for
workshop and CHP wastewater.

Besides camrying out regular periodic health check-up of their workers, 10% of the workers identified
from workforce engaged in aclive mining operations shall be subjected 1o health check—up for
cccupational diseases and hearing impaiement, if any, threugh an specialised agency

within the District/State and the resubs reported to this Mimistry and to DGMS.

Land oustees shall be compensated as per the norms laid ow R&ER Policy of CIL or the National
R&R Policy er R&R Policy of the State Government whichever is higher,

For monitoring land use | nid for post mining lend use, o time series of land use naps, based
on smcllite mugery (on u scale of |1 S000) of the core zone ankl buffer zone, from the start of the
project untit end of mine life shall be prepared once in 3 years (for any one particular season which
is corsistent in the tume series), and the report submiitted 1o MOEF&CC and as concerned Regional
office

A detailed Final Mine Closure Plan along with delails of Corpus Fund shall be submined 1o the
Ministry of Environament, Forests & Climate Change within 6 months of grant of Environmental
Clearance,

The project authormies shall in consultation with the Pancheyats of the locel villages and
admimistration identify socio ic and well; under CSR 10 be carried out over the
balince life of the mine.

Corporate Environment Responsibility:

a) The Company shall have a well laid down Enviromment Policy approved by the Board of
Directors.

b) The Envirenment Policy shall prescribe for stendand operating process/procedures to bring
into focus any infringements'deviation/violation of the environmental o  forest
narms'conditions.

¢) The hierarchical system or Administrative Order of the company to deal with
envirenmental issues and for cnsuring compliance with the environmental clearance
conditions shall be furnished.

d) To have proper checks and balances, the company shall have a well laid down system of
reporting of non-compliances/viclations of environmental norms to the Board of Directors
of the company and/or shaseholders or stakehobders ot large.

General Condithony
No chmrge in mining technology asd scope of working shall be made without pricr approval of the
Ministry of Environment, Forests & Climate Change,

Khasmagura Tepanvien _LC &,
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No change in the calendar plan of production for quantum of minerai coal shall be made.

it Four ambient air quality iloring stabons shall be established in the core zone as well as in the
bufler zone for PMyg, PMay, SO. and NOx Moring. 1 ion of the st shall be decided
based oo the meteorological data, t hical f and envi lly and ecologically

sensitive targets i consultation with me Sue Pellution Control Bosrd. Monitoring of heavy muh
such as Hg, A< Ni, Cd, Cr, etz carried outat least ance in six months.

v, Data on ambient air quality (PMya PM 4. SO, a0d NO,) and heavy metals such as Hg, As, Ni, Cd
Cr and other monitoring data shall be regularly submired to the Ministry including its
Reglonal Office and 1o the State Polhition Control Board and the Ceniral l"bﬂuuw Control Board
once in six months. Random verification of samples through analysis from independent laboratones
recognised under the EPA rules, 1986 shall be fumished as part of compliance report.

v.  Adequate measures shall be taken for control of noise levels below 85 dBA in the work environment.
Workers engaged in blasting and drilling operaticns, operation of HEMM, etc shall be provided with
ear pluge/mufls.

v, Industrial wastewnter {workshop and wastewater from the mine) shall be properly collected, rented
%0 08 10 conform 1o the standards prescribed under GSR 422 (E) dated 19" May 1993 and 317
December 1993 or as amended from fime 10 time before discharge Oil and gresse trap shall be
instalied before discharge of workshop effivents

vii. Vehicular emissions shall be kept under comtrol and regularly monitored Vehicks used for
tianspoeting the mineral shall be covered with tarpauling and optirtally koaded

vill.  Monitoring of environmental quality shall be caried om through establishment of
adequate number and type of pollution moaitoring and analysis equipment in consultation with the
Seate Pollution Control Board and data got analysed through & laboratory recopnised under FPA
Rules, 1986,

ix.  Personnel working in dusty arcas shall wear protective respiratory devices and they shall also be
provided with adequate traming and i formation on safety and health aspects.

. Occupational health surveillance programme of the workers shall be undertaken periodically 1o
observe any confractions due to exposure to dust and 1o lake comective measures. it needes and
records maintained Ihmuf The quality of envircament due 10 outsourcing and the bealth and safety
Bsues of the hould be add d by the company while outsourcing.

xi. A separate environmental mnuat-cut cell with suitable qualified pcmnmwl shall be set up under
the control of a Senior Exccutive, who will report directly 1o the Head of the company,

nil, The funds carmarked for environmental protection measures shall be kept in separate account and
shall not be diverted for other purpose, Year-wise expenditure shall be reported 1o this Ministry and
its concerned Regional Office.

ani. The Project authorities shall advertise ot least in two local newspapers widely circalated around the
project, one of which shali be in the vemacular language of the locality concemed within seven days
of the clearmnce letter informing that the project has been necorded environmental clearmnce and a
copy of the cleamnce ketter is available with the State Poilntion controf Bosrd and may also be seen
ot the website of the Ministry of Environment, Forests & Climate Change ot hitp/Jeavior sic.in.

xiv. A copy of the environmental clearance letter shall be marked 1o toncern Panchayat/Zils Parishad,
Municipal Corporation or Urban local body and local NGO, if any, from whom any

Rhwirngirs Expansion FC Q/
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suggestion/representation has been received while processing the proposal A copy of the clewmnce

letter shell also be displayec on company's website.

A copy of the environmental clenmance letier shall be shall also be displuyed on the website of the
d State Pofiution Control Board The EC letter shali also be displayed 21 the Regional

Office, District Industry Sector and Collector's Office/Tehsildar's Office for 30 days.

The clearance letler shall be uploaded on the puny's website. The compliance stutws of the

stipulated environmental chearance conditions shall alse be uploaded by the project authoritics on

their website and updated at least once every six months so as (o bring the same in public domain.

The monitoring data of environmental quality parameter (air, water, noise and soil) and critical

pollutant such as PM ., PM, ;, 50, and NO, (mnbient) and critical sectoral pammeters shall also be

displayed ar the enwance of the project premises and mine office and in corporate office and on

company's website.

The project proponemt shall submit six monthly comphiance reports on siatus of compliance of the

stipulated environmental clearance conditions (both in hard copy and in e-maif) 1o the respective

Regional Office of the Ministry, respective Zonal Office s of CPCB and the SPCB.

The Regional Office of this Munistry localed in the Region shall monitor compliance of the

stipulated conditions. The Project authonties shall extend full cooperation to the office(s) of the

Regional Office by furnishing the requisite data? infor ing reports.
The Enviee tal statement for ench financial year ending 31 March in For =V is mandated to be
submitied by the project proponent for the d State Pollution Comml Board as prescribed

wnder the Environment (Protection) Rules, 1986, as aimended subsequently, shall also be uplonded on
the company”s website along with the status of compliance of EC conditions and shall be sent to the
respective Regonal Offices of the MoEF&CC by e-mail

5. The proponent shall sbide by all the commitments and recommendations made in the
EIA/EMP repoat so alsa during their presentation to the EAC.

] The commitment made by the Proponent to the issue mised during Public Hearing shall be
inplemented by the Preponent

& The proponent s required 1o obtain all necessary clearances/approvals that may be required
before the start of the project. The Ministry or any other competent authority may stipulate any further
dition For enve | protection.

8 The Ministry or any other compelen! authority may stipulate any further condition for
environmental protection

9. The Proponent shall setup an Environment Aundit cell with responsibility and accountability 1o
ensure implementation of all the EC Coaditions.

10.  Concealing factuml dita or submission of false/fabricated data and failise 10 comply with any
of the conditions mentioned above may result in withdrawal of this clesrance snd atract sction under
the provisions of Environment (Protection) Azt, 1986,
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1, 'The above conditions will be enforced inter-alia, under the provisions of the Water (Prevention
& Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the
Environment (Protection) Act, 1986 and the Public Liability Insurance Act, 1991 along with their
amendments and Rules and any other orders passed by the Hon'ble Supreme Court of India/High
Courts and any other Court of Law relating to the sabject matter. The proponent shall ensire to
undertake sad provide for the costs incurred for mking up remedial measures in case of soil

i ination of groundwater and surface water, and cccupational and other diseuscs
due 1 the mining operations.

12 Any appeal against this eavironmentul clenrunce shall lie with the National Geeen Tribunal, if
prefared, within 2 period of 30 days as prescribed under Scction 16 of the National Green Tribunal
Act, 2010,

13. This EC supersedes the earlicr EC vide leter no.J-11015/362003-1A 1I{M) dated 1609.2004
for s o rwed capacity of 0.72 MTPA in 8 lease area of 338.78 ha, and environmental clearance vide
MOEF letier No. J-11015/689/2007-1A-1(M) dated 22.10,2007 for expansion in raled capachy from
0.72MTPA 10 2. § MTPA with a peak production of 3 MTPA and increase in lease arca from 338,78 ha
1o 1207.50 ha.

g
(Dr. Manoranjan Hotef ="
Director

Copy to:

I, Secretary, Ministry of Coal, Shastri Bhawan, New Delhi.

3. Secretary, Department of Environment, Forests & Climate Change, Government of Telangana,
Secretaniat, Hydernbad

3, Chief Conservator of Forests, Regional office (S2). Ministry of Envitonment, Forests & Climate
Change, 4" Floor, F-Wing, Kenriya Sadan Block, Kormangals, Bangalore — 560034,

4. Member Secretary, Telangana State Pollution Control Bosed, Paryavarsn Bhawan, A-3 Industrial
Estate, Sanatnagar, Hyderabad — 500038,

5. Member Secretary, Central Poliution Control Board, CBD-cum-Office Complex, Fast Arun
Nagar, New Delhi -1 10032,

6. Member Secretary, Central Ground Water Authority, Ministry of Water Resources, Curzon Road

Barracks, A-2, W-3 Kasturha Gandhi Marg, New Deibi

District Collector, Adilahad, Government of Telangana.

-3

|3 uolln-ﬂ'hl File 9. Ciuard File 10 Record Fike || Notice Board.
[I)r. ’.ﬂm“[ﬂl ﬁ&) ﬁ—u

Director
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No. J-11015282013-1A.01 (M)

Government of india
Ministry of Environment. Forest & Clmate Change
IA-1l {Coal Mining) Division
Indira Paryavaran Bhawan,
Jorbagh Road,
New Delh-110 003
Dated: 20% January, 2016
To,
The Director (Planning & Project)
M/s Singareni Collieries Company Ltd.,
Kothagudem Collieries,
Kothagudem,
(Telangana)- 507101

Ph. 08744-242602 ; 08744-243724
E-mait. dpp@sccimines com

Sub. : Khairagura Opencast Expansion Coal Mining Project from 3.0 MTPA to 3.76 MTPA in ML aroa
of 1217.50 ha of M/s The Singareni Collieries Co. Ltd., District Adilabad (Telangana) -

Corrigendum to EC - reg.

Sir,

This is with reference 10 your letler No. CRPIENVIA/431A/1T2 dated 4™ April, 2015 requesting the
Ministry for correction in EC granted vide lefter No. J-11015/28/20134A 1l (M) dated 6™ February, 2015
Request recsived In the ministry on 04 11,2015 and subsequent letters dated 01 12 2015 and 08 12 2015
on the above-mentioned subject.

2 The Ministry of Environment, Forest & Climate Change has considerad the application. it is noted
that the proposal is for correction in EC granted vide letter NoJ-1101528/20134A-1I(M) dated 0602 2015
for Khairagura Opencast Expansion Coal Mining Project (from 3.0 MTPA to 375 MTPA n an ML area of
1217.50 ha of M/s The Singareni Collienies Co. Lid | Dist, Adilabad (Telangana).

3 The proposal was considered by the Expent Appraisal Committee (EAC) In the Ministry for Tharmal
& Coal Mining Prajects, in its 47° EAC meeting held on 30" November - 1" December. 2015. The detais of
the project, as per the documents submitted by the Project Propanent (PP), and also as informed during the
above said EAC meeting are reported o be as under

i Three external dump yards were planned in the project. Maximum height of Dumpyard-1 & 2 will e
80 m and Dumpyard-3 will be 120 m, The same was submitted in our application and mentioned In
the EC letter also at 2 (ix) of page-3.

il.  The dumping strategy, solid waste management programme, stage wise plans and land requsrement
for external OB dump was calculated by planning of external OB dumps with a height of 120 m
above ground level. Any change or restriction of height of the dump to 90 m will change the dumping
strategy and it requires additional land

Cosresnon o EC Lvpn_ Kastupurs OC 3375 MTPA I8_2013 %\a
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4 The EAC, after verifying the documenis of the proposal In its 47" EAC meeting held on 30"
November - 1% December, 2015 recommended for cormetion in the EC (Specific Condition no. xxii } w.r.l
height of exiermal OB dump as under-

l.  ThePara No 4 A Speciic Condition No. (yocxiil)

“An estimated total 578 48 Mm" of OB will be generated during the entire kfe of the mine. Out of
which 184 58 Mm” of OB will be dumped in three external OB in an earmarked area covering 331.75
Ha of land 39381 Mm® of OB will be dumpad in one intermsl OB dump in an earmarked awa
covering 280 98 Ha of land. The maximum height of external OB dump will not exceed $0 m.
The maximum slope of the dump shaill not exceed 28 Monitoring and management of reciaimed
dump sites shall continue til the vegetation becomes self-sustaning and compliance status shall be
submitted to MoEF & CC and its regional Office on yearly basis”

may be read as

*An estimated total 578.49 Mm’ of OB will ba generated during the entire e of the mine Out af
which 184,58 Mm” of OB will be dumped in three external OB in an earmarked area covering 33175
Ha of land 303.91 Mm® of OB will ba dumped in one internal OB dump In an earmarked arca
covenng 280 98 Ha of land. The maximum height of external OB dump will not exceed 120 m.
The maximum siops of the dump shall not exceea 28" Monitonng and management of reclaimed
dump sites shall continue till the vegetation becomes self-sustaining and compliance stalus shal be
submitted to MOEF & CC and its regional Office on yearly basis”

5 All other conditions mentioned in the EC letter No J-11015/28/2013.1A11 (M) cated 06.02 2015 shall

remain unchanged. ' aolé
(5. K Mﬂl&ﬂl

Scientist E

Copy to;

1. The Secretary. Ministry of Coal, Shastn Bhawan, New Deihi.

2. The Secretary, Department of Environment, Forests & Climate Change, Government of Telangana,
Secretaratl, Hyderabad

3 The Chief Conservator of Forests, Regional office (SZ), Ministry of Environment, Forests & Climate
Change, 4" Fioor, F-Wing, Kenriya Sadan Block, Kormangata, Bangalore — 580034,

4. The Member Secretary, Telangana State Polluion Control Board, Paryavaran Bhawan, A-3 industnal
Estale, Sanatnagar, Hyderabad - 500038

5 The Member Secretary, Central Poliution Control Board, CBD-cum-Office Complex, East Arjun Nagar,
New Defhi -110032.

8 The Member-Secretary, Central Ground Water Authority, Ministry of Water Resources, Curzon Road
Barracks, A-2, W3 Kasturba Gandhi Marg, New Deihi

7. The District Collector, Adilabad, Gavemment of Telangana.

8  Monitorng Fiie 8 Guard Fdle 100  Record File 11 Notice Board.

s.K %’f}u

(& 0 B Dxpn_Khairngmn OF 3.3 74 MTPA 28 2013
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ZONAL LABORATORY: R.C.PURAM
25-35/11, Tulasi Reddy Complex, R.C.Puram, Sengareddy District.

ANALYSIS REFORT
(AMBIENT AIR)

% TELANGANA STATE POLLUTION CONTROL BOARD

Sample Nos, 2021 — 10398

1) Name & Address of the Industry  : Complinnt  received  from  the  villagers  of
Vaullipetta, Triyani (M), Komurambheem Asifabad
District with regard to air pollution eausing by
Mjs. SCCL, khairaguda Open Cust Projeet,

Bellampally Ares Mines.
2) Date of Sampling : 2902021
3) Sample Received on : 30102021
4) Report Issued on : 08112021
5} Sample Collected by : A5, RO-Niznmabad
Lm. Sampling Location RSPM '&é.g,&“"no,—i
it pem’ | ppw’ |

AAQ Monitoring — Near the
1 |  Residence of Sri. Awaen Jangy, |

Vullipena (V), Tiryani (M), 94 42 4

Komurambheen: Asifsbad District.
(Down wind direction)

@b&-um Quality Standards as per 100 80 80

\ymon ENVIRONMENTAL SCIENTIST
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ZONAL LABORATORY: R.C.PURAM
35-35/11, Tulasi Reddy Complex, R.C.Puram, Sengareddy District,

ANALYSIS REPORT
(AMBIENT ATR)

ﬁ TELANGANA STATE POLLUTION CONTROL BOARD

Sample Nos. 2021 — 10397
) Name & Addeess of the Industry  © Compliant  recoived from  the villagers  of
Vullipetta, Trivani (M), Komurambhoem Asifabad

District with regard to air pollution causing by
MA, SCCL, kbniraguda Open Cust Profect,

Bellampally Arca Mines,
2) Date of Sampling 1 B102021
3) Sample Recaived on + 30102021
4) Report issued on L 0&112021
5) Sample Colleciod by ¢ AS, RONizamabad
_Resulty

N S Loea RSPM
. mpling tion o E’ &

MQMMM-NOHIM
i) substation, Khairaguda Open Cast 12 52 2%
Project, Bellampally arca Mines.

(Down wind direction)

Ambleat Alr Quality Standaris as per 100 80 80
CFO

Observations of Sampling Tncharge:
1} Water sprinkling system was provided at haufing roads & transler points.

I
,
t
'-..,—,-‘,-“*
i
A

\ -A'-".:.l -
8, V_/
SENIOR ENVIRONMENTAL SCIENTIST
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et TELANGANA STATE POLLUTION CONTROL BOARD
ZONAL LABORATORY: R.CPURAM
ﬁ 2638711, Tulasl Reddy Complex, R C Poram, Ssgereddy Distiict.

Nalse Levs) Manliorins Repers
Bemplo Noa 2021 - 10437
DATE OF MONITORING & 1 1 w
SAMPLING SITE
SAMPLING LOCATION level monltoring was couduciod nes: Angnnwedi

sente which s sisated about 4Kms distancs fom the
blasting site of M/x. SCCL, Khairagusa OCP, Dellumpalty

Hackgrovst Noise level befoen the Noulse Lave] e
|t | rempmpetsias| smmsanypumiss

fucsed punr A cenbre which b sltcoesd dhost

|, Meize Ievel mon =
ﬁmmumwdmmww Ballupally nres

I.Du"nuh itowing. Sri. G Dilip Knmar, e consplainant, was present.

#ot ambilres b quaiiéy stasdsieds in caspoct of ubiee dov Rasdmeiin! Aron o per
s Hiokes Patiution [Tegzistion tod Cortrel] Dubes, 2000
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- TELANGANA STATE POLLUTION CONTROL BOARD
ZONAL LABORATORY: R.C.PURAM
% 253511, Tulas| Iteddy Complex, ILC Puram, Sangareddy Dissiet,
ANALYSIS REPORT

Bellampatly Ares Mines.
71 Sample Sourve '

2021 - 10399 MMMMWHWM
Tiryan) (M), Komusambshosm Asifibed District.

2021 - 10400 Sarewell sumple collested near the mesidence of S Gopal, $.C
Colony, Vullipsta (V) Tiyeal (M), Komurambhess Asifabad
District,

U100 Bosewell sumple collomed now the residence of Sel Rejankanth, $.C

3} Ssmple Collecied on  © 3102021
4) Sample Recelved on  © 3/102001
53 Report issocd on ;a2
nw.f‘ dl Ay | AS, RONi

" Meibod i
& . Parameter Uity %
_ﬁ iﬁ 1 ;%r.
I [pht 5 B T
| E Conduaiviiy oo | 38108 | 1090 | W7 | 1677
)| Tow| Suapended SOlBTTRS) |~ mpl. | 38400 [ Y &
4 | Towml Dissolved Sahids (TD8 =l | BWC | &9 e T T
3_| Chemieal el | 83300 L ] o
& Towl Alkalinay 35 CaCO; =gl | 23208 | 280 | 328 | 3490 |
7 | Toisl Hasdiess as Cal0y mgl. | I30C | 304 | 486 | 86 |
B | Calcumas G sgll_ | 3800CaB | 72 0 .
9 _| Magnesium us Mg™ 350 i 30 | 3% o
i mngi ] i =
11 | Sulphases us 80,7 mgl | 4500507 | 34 56 43
T3 | Nitcwies 84 NOy mgl.  |[4S00-D-NOy| 3 1]
2 I wgl |SSWNaB| @ | O | W |
18 | Potumsiam o6 k- MooKB [ 3 | 3 [}
15 | Pereses Sadim (Wa) 1] . B | ELED ;Tgl'"___
16 | Sodlen Absorpton Retis (AR | Meg/L. . A7 | 1.9 | 115

“Staidard Mathods for the examination of watr & waste whiet APLUA — 3577 edilion.

Note:

1) Results wee rolited o wsmples nx roceived. “;_(",
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TELANGANA STATE POLLUTION CONTROL BOARD

ZONAL LABORATORY: R.CFURAM
wesi oddy Comphex, .C.Puras, Sangaraédy Distrist,

ANALYSIS REFORT

4 from the villagers of Vallipera, Triyani

mw—mwmw-m
ﬂﬂ-m»mmwmm
Project, Bellsmpally Ares Miner.

- mmmmvmmnmmm.

Tiryasi (M), Komurambboson Axifahad Distries
) Semple Collested on = 39102024
4) Sarngde Received o ¢ JDNIOA2021

S Roportissuedem  © 07172021
) Somple Collecsed by 1 AS, RO-Nizamabiad
18 N, Parsmeier Usits | *Mothed Ny | ——Siotilt___
T | e - N
2 |5 Cendustivity rehoaem FTI N ] 4T
3. | Toul Suspended Solids (158) mgll T i
4. | Toul Divotved Solkds (1D8) Ca FTTd 340
5. | Chemical Oxypea Dernand (COD) mpl ano ]
7. | Diclogiesl Oxygee Demand (BOD) | mgh. | S2ieB i3
7. | Dimalved Okygen g, 3500 C i
Tetal Alkalinity as CuCU; g/l 150 W
9. [ Tom| Hurdness ss CaC0y =gl 1340.C F27]
(TG, | ol s G mgl | 38Cal a
T1 | Magnesism us Mg™ =yl 350851 B 26
12, | Chlorides mal | dseecrn T4
13, | Sulphutes =gl J5080," i
14, | Nimies Sl | AB0-ENO; 3
1. | Sodium wgl | 3500Ne'D 30
16, | Potassiom e [ T
17, | Percent Sodiam (% Na) Sulmeg/L} . 120
18, | Sodium Absorpion fatio (SAR) | =eall 5%
Mhhm:d’mammm-a'm
Note:
1) Results are selsted to sarmples os recsived,
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494 The Emveronment (Protechion) Rules, 1986

'[90. STANDARDS FOR COAL MINES
1. AIR QUALITY STANDARDS

The Suspended Particulate Matter (SPM), Respirable Particulate Matter (RPM), Sulphur
dioxide (SO;) and Oxides of Nitrogen (NOx) concentration i downwind direction
considermg predominam wind direction, a & distance of 500 metres from the following
dust generating sources shall not exceed the standards specified in the Tables L I and 111
given below:

Dust Generating Sources

Londing or unloading Haul road. coal tmnsportation road, Coal handling plast (CHP).
Railway sliding. Blasting. Dnilling. Overburden dumps, or any other dust generating
external sources like coke ovens (hard as well as soft). brimente industry, nearby road
ete,

Table-1
Category  Pollutant Time Concentration Method of
welghted in Ambient Measurement
average Alr

1 1 ] 4 ]

] Suspended | Aummal 360 pg/m’ - High Volume Sampling
New Coal Particulate  Average * {Average flow ra%xe mot
Mines (Coal  Matter less tham 1.1 m"/mim)
Munes (SFM) 2bows** 500 pgw’
conmmenced
operation Respirable  Annual 180 pgpm’ Respirable Particulase
after the date  Particulate  Aversge * Marrer sammpling and
of Matter amalysis

(sizeless 24 bows** 250 pgm’
of this thaa 10
notificason)  yum) (RPAM)
Sulphur Al 80 pg'ot’ = Improved west and Gaeke
Dhoxide Average * method
(50 .
2bows** | 120 ppiw’ - Ulravvoler fhuorescene
Oxide of Agnial 80 jg/m’ « Jacob & Hochhel ser
Nitrogen s~ Avenage * Modified (Na-Arsemc)
NO, Method
2ibours** 120 pgim’  Gos phase
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The Emveronment (Protechion) Rules, 1986
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Table-11
Category Pollutant Time Concentration Method of
welghted in Ambient Measurement
average Alr
1 2 3 4 | s
m Suspended  Annual 430 pg'm’ - High Volune
Particulate ~ Average * Sampling
Existing conl Matter (Avernge flow mite
fieldsmimes (SPM) 24bows** | 600 ug'm’ ot less than 1.1
given below: m’ minure)
Kamupura, Respimble | Annual 218 pg/m’ Respunble
Ramgarh, Particulate ~ Average * Particulate Matter
Giridih, Matter sampling and
Rajhar, (sizeless  2abours** | 300 ygm’ analyxis
Wardha, than 10
Nagpur. pan)
Silewara, Pench | (RPM)
Kl L | } I
Patharkhera, Sulplir Anmaal 80 yg'm’ 1. Improved west and
Dioxide Average * Gaeke method
Unwer, Korba, (502 2. Ultraviolet
Chirimi, 24bows** | 120 pgm’ ‘ fluorescens
Central India |
Conlfields. 1 1
(nchidmg Oxideof  Annual 80 pg/m’ 1. Jacob &
Baikunthpur, ~ Nitiogenas = Average * Hochheiser
Bisrampur), NO: Maodified (Na-
Singrauli, Ib 24bowrs ** | 120 pg'm’ Arsenic) Method
Valley, 2 Gas pliase
Talcher, Chemilumine-
scence
Valley and any
other
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496 The Emveromment (Protection) Rules, 1985
Table-111
Category Pollatant ~ Time  Concentration  Method of
welghted  In Amblent Measurement
average Alr
1 2 | 3 | Il s
! ! |
m Suspended | Amnmal | 500 pg'm’ - High Volume
Particulate | Average Sampling
Coal punes located Matter ’ (Average flow
in the coal fieldsof  (SPM) 700 pg/mt’ rate ot less
¢ Jharia 24 howrs than 1.1
o Raniga) *e m'/minute)
« Bokaro - - t 1
Respimble | Annwal 250 pg/'m’ Respirable
Particulate | Average Particulite Matter
Matter . sampling and
(size less 300 ppm’ analysis
than 10 24 howurs
pm) #e
(RPM)
Sulplnr | Ansual | 80 pp/m’ Llmproved west
Dioxide Average and Gaeke
(501) * ) method
el 2 Ultraviolet
24 hours :
ety fluorescene
Oxideof | Amowal | 50 ug/m’ 1. Jacob &
Nitrogen | Average Hochheser
asNO, * Modified (Na-
120 pg/mt’ Arsenic)
24 howrs Method
g 2. Gas phase
Chem humine-
scence
Note:

*  Amnual Anithunetic mean for the measwements taken in a year, following the
muidelines for frequency of sampling lad down m clause 2.

** 24 houdy / 8 howrly values shall be met 92% of the time in a year. However, 8%
of the time it may exceed but not on Two consecutive days
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Unauthonsed constmiction shall not be taken as a reference of nearest ressdential
or commercial place for monitoring.

In case any residenntal or commercial or industrial place falls within 500 metres of my
dust generating sources. the Natomal Ambient Awr Quality Standards notified under
schedule VI shall be npplicable.

2. FREQUENCY OF SAMPLING

~  Air quality monitoring il & frequency of once in a fortnight at the dust gesemting
sources given in clanse 1 shall be camied out

~ Ao result of monthly monitoring, if it s found that the value of the pollutant is
less than 50% of the specified standards for three consecutive months, then the
sampling frequency may be shifted to rwo days in a quarter year (3 months).

= In case, the value has exceeded the specified standards, the air quality sampling
shall be done twice a week. If the results of four consecutive weeks indicate that
the concentration of pollutants is within the specified standards, then fortmight
moniloring may be reverted 1o

3. EFFLUENT STANDARDS

The standards for effluent discharge mto sewer or stream or land. are given below:

pH = 55w9%0
Chemical Oxygen Demand (COD) - 250 mg'l
Total Suspended Solids (TSS) - 100 g/l

200 mg1 (Land for irrigation)
Oil & Grease (0 & G) 10 mg!
(Mmmﬂqnncyofmmhnhmmnmﬂn)
Optional parameters - All other parameters indicated in (he general standards

fou discharge of environment pollutants under Schedule
VL shall be in addition to the effluent standards
specified under clause 3. (Momitoring frequency shall be
once in a year for the optional parameters)

4. NOISE LEVEL STANDARDS

£.00 AM - 10,00 PM 10,00 PM - 6.00 AM
Nobselevel  Leq 75 dB(A) Leq 70 dB(A)

(Monitoring frequency for noise level shall be once i & fortnight)
Occupational limit of nowse specified by Director General of Mines Safety
(DGMS) shall be complied with by the local mines,
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Bio —Engineering works/Cribbs

Settling pond at D-2 Dump



Settling pond at D-2 Dump
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Earthen bund with CC toe wall along Vatti vagu reservoir

4

OVER BURDEN DUMP-D3
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OVER BURDEN DUMP-D3

Garland drain of D-3 Dump
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Deck drain at 30m Deck of D-3 Dump

Garland drain of D-3 Dump
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Plantation at KHA OCP

YEAR LOCATION AREA Ha
2005  |Vattivagu dump slopes pragathi vanam 12.50
Along Goleti Road Arch to 5 Km length 3.50
2009 |1 Deck slopes at Dump — 1 (Aregudem) 16.60
Bund cum Roads(Aregudem dump) 3.40
2010 2" Deck slopes Dump — 1 (Aregudem) 20.00
20M 3" Deck slopes Dump — 1 (Aregudem) 20.00
1™ Deck slopes Dump-1(Aregudem) 12.50
Open Area near dump -1 (Aregudem) 13.60
2012 D-3 Dump deck slopes (Sushee) 6.00
Road cum bund adjacent to Vattivagu 7.00
Road cum Bund adjacent to D-2 dump 8.00
Between rise side road and drain 6.00
1™ Deck of D-2 Dump 9.00
Near Sushee Bridge 2.00
Top soil dump near 2 seam Coal Yard 1.00
2013 [Top soil dump near Sushee D-3 dump 4.00
Pit office surroundings 3.00
2014 |BC Soil dump near 2 seam coal yard 14.00
2015 |D-2 Dump 1% deck slopes and BGR D-3 1% Deck 7.00
Along east side and dip side boundary 4.00
BC soil dump near 2 seam coal yard 1.00
Between Lingiguda road and BGR dump yard 3.00
2016 Between Lingiguda Road and rise side of boundary 19.34
BGR dump-3 Asifabad road side decks 13.68
Sushee D-3 dump decks Asifabad road side 10.44
2017 Between Asifabad road and D-3 dump yard and dump deck slopes 14.00
2018 D-2 Dump 30 m and 60 m Deck West side 9.00
2018 D-3 Dump near 60 m Deck 12.00
2019 D-3 Dump near 60 m Deck 42.00
2020  |D-3 Dump 10.00
2021 D-3 Dump 42.00
2021 Internal dump 20.00
2021 Between D-3 to D-2 dumps & proposed quarry edge to D-2 dump 23.67
TOTAL 393.23
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Plantation: during monsoon (June-2021 to Sept.2021)

1 No. of plants planted during monsoon 2021 3,45,332

2 Area covered in Ha. During monsoon 2021 85.67

3 Expenditure incurred in Rs. lakhs during monsoon 28.11

4 [Total area brought under plantation so far in Ha. Since[» So far 14,78,294 nos. of plants were planted in an area of

inception.

393.23 Ha. up to 30.09.2021, dump area- 338.95Ha. (
including 20 Ha internal dump)
» avenue & greenbelt area: 54.28Ha.

Total nos. of plants planted so far since inception.

14,78,294 nos

Species of plants planted.

Native species such as Bamboo, Hardwickia binata, Albezia
odoratissima, Dolichidron crispa, F.bengalensis, F.religiosa,
F.carica, Aegle marmelos, Emblica officinalis, Feronia llimoni,
Ceiba pentandra, Terminalia bellarica, T.chebula, Writia
tinctoria, Pterocarpus marsupium, Eucalyptus clones,etc, at a
density of not less than 2500 nos.of plants per Ha.

Plantation Photos of KHA OCP
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Plantation beside D-2 Dump

16/03/22 1171:14 am
19°14'52"N 79°15'62"E
Altitude: 258 .8m
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R | & s i A e
Plantation on Protection bund of Vattivagu

Plantation at GRN Camp of Khairagura OCP



[4e}
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Plantation plan of Khairagura OCP

Hivwangany— CSIR-National

usy Environmental
gafavor Engineering
q: ]'}'". m Research
| SHEr Institute

PhIOFf :(91) (712) 22498986 TR Netiru Marg
EPABX :(91) (712) 2240885-00 EERI
Fax  :(81)(712) 2249896 watam  TEw Wt Nagpur 440 020
E.Mail :elsd@neer res.in ATTYR 440 020 INDIA
(s
Date: 21.05.2020
CERTIFICATE

This is to certify that CSIR-NEERI Nagpur team visited Khairagura Opencast Expansion
coal mining Project, Bellampalli Area of M/s Singareni Collieries Company Limited and
collected evidences of actual work carned out along with expenditure incumed for
activities related lo Progressive Mine Closure for the period 2013-14 1o 2017-18.

Based on the verification of documents and collection of field evidence, it is certified
that the activities related to Progressive Mine closure have been carred out in
accordence with the Mine Closure Plan approved by Competent Authority. It is further
certified that the Progressive mine closure activities claimed by the mining authority are
not pertaing to coal production activities for the period 2013-14 fo 2017-18.

Based on sample checks of all cost figures, it is also certified that the total expenditure
incurred by SCCL till 2017-18, for Khairagura Opencast Expansion coal mining Project
is Rs. 65,81,70,561.30/- (Rupees sixty Five Crores Eighty One Lakhs Seventy
Thousand Five Hundred sixty one Rupees and Thirty Paisa only).

Total Amount deposited in the ESCROW account including interest up to 31.03.2018 is
Rs. 43,28,87,650.51and the net eligible amount recommended for reimbursement as
per MoC guidelines, dated 16122019 is Rs. 21,64,43,825.00 (Rupees Twenty One
Crores Sixty Four Lakhs Forty Three Thousand Eight Hundred and Twenty Five only).

y c! } 2 o
f{.l;'_ilzt:;l‘h-" \“w ﬂ\uq
It V. Nidheush M. Sevedh Kunu
Progect | caber oot | emder S and Hlead
Temfirs s Scientiat Yifss mo o /Scentit & Head
s y o A
Sembre iy v e ey ()

S L et
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Annual coal production details of Khairagura OCP since inception

SI. No Year Coal Production (in Million Tonnes Per Annum)
As per EC Actual
1 2007-08 140
2 2008-09 1.85
3 2009-10 2.50
4 2010-11 3.00 2.62
5 201-12 (as per earlier EC) 2.65
6 2012-13 2.26
7 2013-14 2.97
8 2014-15 2.714
9 2015-16 337
10 2016-17 3128
1 2017-18 3414
12 | 2018-19 3.75 2.911
3 5019-20 (as per revised EC) 5606
14 2020-21 1.258
15 2021-22 2.35
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CSR civil works taken up earlier under SHAPE from 2003 to 2014

Status of works sanctioned under SHAPE programme at Bellampalli area, SCCL , Kumram Bheem
(Dist), T.S. (amount Rs .in lakhs).

A -SHAPE PROGRAMME-I (2003-2004)

Sl. Description of work Sanctioned | Amount paid | Status Rem
No. amount (Rs.in lakhs ) | of work Arks
(Rs.in lakhs)

| Public Health department works

1 Rly.Stn. to Radagambala BasthiUmesh Chandra | 10 10 completed
Road.

2 Constn. of balance works of SC community hall, | 5 4.84 completed
BPA.

3 Constn. of Sulabh complexs at BPA. 10 9.96 completed

4 Providing extension of street lighting in various | 20 9.78 completed
localities of BPA.
Total 45 34.58

I Panchayat Raj dept. works

1 R&B road to Bugga via. Kannala remetaling and | 40 40 completed
BT.

2 Balance BT road from Ravindra nagar to Chinna | 12 12 completed
Bhooda.

3 Balance works BT up to Chandruvalli (v), BPA [ 10 8.29 completed
Rural mandal.

4 Talla gurijala to Batwan palli BT at BPA rural | 6 4.28 completed
mandal.

5 Construction of compound wall to SC boys hostel | 3.3 33 completed
BPA.
Total 71.3 67.87

I R.W.S dept. works.

1 Construction of sulabh toilet complexes at Goleti | 8 8 completed
Town ship, BPA.
Total 8 8

v R&B dept. works

1 Road widening, dividers, Footpath from RTC bus [ 191.5 189.67 completed
stand to GM office BPA.

2 Construction of compound wall to Gurukula | 5 493 completed
patasala building.
Total 196.5 194.6

\ Works taken up by SCCL 61.35 59.47
Grand total 382.15 364.52

B SHAPE Programme-II( 2004-2005)

| Panchayat Raj department works

1 Approach road including CD works to Gouriguda. | 5 4.95 completed

2 Approach road including CD works to Aregudem. | 3 3 completed

3 Approach  road including CD works to |9 8.94 completed
Devaigudem

4 Approach road including CD works to Bejjala | 25 23.27 completed
village from SCCL road near MVK 6 incline.

5 Approach road to Mattamarigudem. 2 1.98 completed

6 Construction of slab culvert in  between [ 8 7.92 completed
Kasipet(Tandur mandal) and Chakepalli.

7 Balance works of metalling and CC road from | 18 17.89 completed
Kannala village to Bugga temple MP Bellampalli
(for 3 KM length).

8 Providing bus shelter at Dampur village. 1 0.92 completed

9 Singareni Community hall compound wall at | 3 2.95 completed
Mohammad Khasim basthi.
Total 74 71.82

RWS department works
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1 Water supply arrangements to Chendugudem | 1 0 work  was
village differed
2 Water supply arrangements to Hasalmeda and | 2 0.8 completed
bejjala.
Total Shape-II 77 72.62
C SHAPE Programme-IlI( 2005-2006)
| Panchayat Raj department works
1 Metalling & laying of CC road from P.Natrayana | 7 6.907 completed
House to Hanman temple at Pedda Dubba,
Akenepalli.
2 Metalling CC road from Boge Pentaiah (H ) to | 3 2.924 completed
Deeraveni Shankar (H) at Rangapeta village
3 Construction of slab culvert at Aggonivagu, | 2 1.98 completed
Akenapalli.
4 Laying of CC road from Ravindra nagar to | 4 3.9M completed
Budhkurdha village.
5 Metalling of CC road from B.Sanjeev (H) to |3 2.927 completed
Devadanam (H) at Malagurijala village.
6 Laying of balance CC road to S.Ashagoud (H) at | 2.5 2.458 completed
Tallagurijala village.
7 Laying of CC road from Indra nagar to Chekaplli X | 4 3.913 completed
road via. Kasireddipalli, BPA(M).
8 Balance metalling & CC road from Chadravelly to | 5 4.897 completed
Someshwara temple.
9 Laying of CC road from R&B road to M.Bheemaiah | 2.5 2.499 completed
(H) at Boyapealli village , Tandur.
10 | Laying of CC road from Police Stn. to Kabrasthan ZP | 4 3.907 completed
road at Tandur , Tandur (M).
1 CC road from S.Guptha (H) to Ch.Ramaiah (H) at | 3 29 completed
Tangellapalli village, Tandur(M).
12 | Laying of CC road form Singareni road to |3 2.955 completed
Bhemmana temple at Goleti , Rebbena (M).
13 | Laying of CC road from Pochamma temple to | 3 2.961 completed
Singareni road at Goleti, Rebbena (M).
14 | Laying of CC road at Dubba Gudem at Goleti town | 4 3.31 completed
ship ,MP Rebbana.
15 | Laying of CC road at Bhagath singh nagar at Goleti | 8.5 8.35 completed
township, MP Rebbana.
16 | Providing dust bins at Bhagath singh nagar |1 03 Tenders to
,Dubbagudem at Goleti township. be recalled
17 | Providing open drains at Bhagath singh nagar | 6.5 4.91 completed
,Dubbagudem att Goleti township.
18 | Laying of CC road at Goleti village, Rebbana(M). 5 414 completed
19 | Resurfacing of WBM road from Khairgura to Goleti | 6.5 6.43 completed
village, Rebbana(M).
Total -A 77.5 72.579
I Panchayat Raj department works
1 Construction of side drain from Nageshwara Rao | 3 3 completed
(H) to Satyanarayana (H) at telephone exchange
line, Caltex ,ward -34 ,BPA.
2 Laying of CC approach road at under bridge, Asok | 2 2 completed
nagar to NH, BPA.
3 CCroad in ward nos.27 & 30 (Vadderwada ), BPA. | 2 2 completed
Total 7 7
Il | RWS department works
1 Providing Bore wells with hand pumps at Bhagath | 3.2 3.16 completed
sing nagar ,Dubbagudem at Goleti township.
2 Water supply arrangements to Sulabh complex at | 2.3 172 completed
Bhagat singh nagar and Dubba gudem at Goleti
township.
Total 5.5 4.88
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Rs.0.10 laks adjusted from Shape |l 0 -0.1
Total 5.5 4.78
TOTAL SHAPE-IIl works 90 84.359

D | Shape programme-IV (2008-2009)

| Panchayat Raj department works

1 Laying of CC road from Ontimamadi village portion, | 5 4.85 completed
Tiryani(M).

2 Laying of CC road and drains at Nambala village, | 13 113 completed
Rebbena(M).

3 Laying of CC road from Jadimallaiah house to |5 4.19 completed
Singareni road at Goleti of Rebbena Mandal.

4 | Laying of CC road from GKrishna house to |5 4.08 completed
Gobini Nayak house at Goleti village, Rebbana(M).

5 Laying of CC road from school to Bheem patel | 5 4.95 completed
house at ST colony,Narsapur village of Tandur(M).

6 Laying of CC roads from Laxmipur village Kannal | 5 341 completed
Bellampalli Mandal.

7 Laying of CC road on the low lying area i.e. road | 6 5.94 completed
leading from GM office to Bhooda Guest house at
Bellampalli.

8 Construction of Bridge on the WBM road leading | 15 14.79 completed
from MVK 6 inc. to Bejjala village (Rs.25.00 lakhs
are spent in Shape- II).

9 Laying of CC Road at Takkalapalli village of | 5 414 completed
Rebbana Mandal.

10 | Providing CC roads and side drains at Goleti village | 11 9.903 completed
,Dubbagudem & Bhagath singh nagar including
approaches to existing sulabh complexes including
balance CC road at Bheemanna temple at Goleti
township.

11 | Laying of CC road from Singareni road to Durgapur | 5 4.25 completed
road.

12 | Laying of CC road from PWD road to Krishna rao | 5 3.91 completed
house along Vattivagu cannel.
Total 85 75.543

Il AP Transco works

1 Providing street lights at various wards in |18 18 work in
Bellampalli municipality. progress
Total 18 18

Il | RWS department works

1 Providing Bore wells at Madaram and Goleti town | 3.5 1.05 completed
ships of Rebbana and Tandur mandals.
Total 35 1.05
Total SHAPE-IV 106.5 94.593

E Works taken up from the balance funds of SHAPE-
&I

| Panchayat Raj dept. works

1 Construction of community hall for Schedule tribes | 10.13 8.55 completed
at Bellampalli.

2 Laying of CC approach road at Under bridge Ashok | 5.0 4.16 completed
nagar to NH Bellampalli.

3 Repairs to asphalt road leading from GM office to | 5.0 2.53 completed
Bhooda guest house at Bellampalli.
Total balance funds of Shape 1&ll 20.13 15.24
Grand total SHAPE LILIILIV & balance funds from | 675.78 631332

SHAPE &I
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CSR Civil Works details from 2015-2022
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NAME OF THE WORK: Construction of Side drain from G. Bheemaiah(H) to
v ani 2 i of Tiryani 1
CSR 2017-18 Estt. Cost Rs. : 4.00 Lakhs

Bandal Parished Bevelopmant Officer
MPE T AP .
- Asst. Efigineer Mandal Parishad Development Offcer

MPP Tiryani MPP: Tiryani
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MOTOR DRIVING TRAINING under Skill development program (2021-22) For Ullipitta Village youth

SINo | NAME FATHER NAME | DOB Quialification | MOBILE NO | AADHAR NO

1 Thodasam Vireshkumar | Khammu 08.08.1998 7th Class 9652587764 | 8444 3819 9417
2 Thallapalli Nithin Kumar | Moreshwar 02.08.1999 | 10th class 7013576138 | 7522 8703 3129
3 Gedam Dikshithananad | Athmaram 23.11.1998 [ 10th class 9618501647 | 4704 0323 4241
4 G Manohar Venkati 18.01.2002 | 10th class 9347373699 | 2838 1836 3266
5 Athram Haribabu Bhim Rao 15.06.2002 | 10th class 7993145536 | 2186 4561 4255
6 Chindam Sai Kumar Purushitham 17.08.2001 | 10th class 7670843271 | 5192 74811953

7 Dhagam Umakanth Shankar 21.03.1988 | 10th class 9989263005 | 4789 1560 9944
8 Borkunta Goutham Rajeshwar 30.01.1995 | 10th class 9030601086 | 9004 0669 8130
9 N.Rohith Kumar Revaji 07.03.2003 | 10th class 9676922091 | 6931 8656 5403
10 D.Manohar Keshav 14.06.1993 | 10th class 8790920507 | 9011 8974 0253

1l B.Sudhakar Nanaiah 14.03.1989 | 10th class 7989920459 | 2246 7252 7444

Appointed eight(8) Vidya volunteers for the children of R&R centres

S.NO Village Name Name of Vidya volunteer
1) | Lingiguda (Rambai Guda) J. SWAPNA
2) | Ginnadhari M.MAMATHA
3) | Kaslapur Y. SAILATHA
4) | Indhira Nagar G. SOUNDARYA
5) | Salaguda P.SINDUJA
6) | Dorli Dhampur P.NAGAMANI
7) Chopidi D.RAMESH
8) | Ontimamidi T.MADHU
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Tailoring camp at R&R Centre in 2019

Motor driving camp for R&R Centres on 01.09.2021
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Volley ball tournament for R&R youth



379

A
-
-
g
s
-~
-
-

- A . Lohas
Fruit bearing plants Distribution on 14.09.2017
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Fruit bearing plants Distribution at R&R village
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Fruit bearing plants Distribution on 17.11.2021 at Jendaguda village

4 ¥ . S -
Distribution of essential commodities worth Rs.68,110/- (Rice, groceries, vegetables, utensils and cloth)
to flood victims of Ullipitta village habitants on 22.07.2021 (Heavy Rain fall 185mm) All the flood victims
rehabilitated immediately in Govt. school , provided food & needy commodities instantly as supportive
measures on war futting basis
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Presss coverage
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GOVERNMENT OF ANDHRA PRADESH
FOREST DEPARTMENT

HABITAT AMELIORATION
SCHEME

(2009-10 TO 2030-31)

FOR
THE KHAIRIGUDA

OPENCAST MINE

BELLAMPALLY DIVISION
ADILABAD CIRCLE
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HABITAT AMELIORATION SCHEME

FOR MITIGATING THE ADVERSE EFFECTS OF MINING AT
KHAIRIGUDA OPEN CAST IN BELLAMPALLY FOREST DIVISION

Ed
1 INTRODUCTION : The total area of State of Andhes Fradesh is 2.75.068 S Keny and
the total forest area is 63,814 SqKms which constinute to 23% The total lnnd area of the
anmuhmmmumm”-umuu-u
four Forest Raniges. The foreits in The diviion extend over s arce of X178 Ha constituting
sbout 45%. The Bellampally divmion les Setween 79 0 07 0 W 8% e longiades and
19707 0" 10 19" 35" 0™ North latimude

mnmonmammuhbuuunnwmmcmmjmﬂ;
MhMl-hWSnlhuathw Range. A total ares of 13030 Ha of
Reserve Forest is diveniad for Opencast mine. The forest ares from 10 Kins boundary from the
wm_*mhhmmmwuum.

As per the environment managemest plan of the mining said mining project, the shanges in
ihe environment are to be monitored with in 10 Kms mdiss from the mining site. he Govenment
of India, MOEF. Le.NoJ-1 1015734 200304 1M}, Dr, 16082004 while according environment
cmmmmummmm, T shall wmipi tgstive ®

be specified by the Chief wildlife warden taking im0 secount the wpecific sheme bmpacts én
andﬁmuhmlmauwmemdw.-m:

2. NAME OF THE SCHEME  :Habluwt Amelioration Scheme - Mitlgstion of the adverg
effects of mining st Khairiguda open 2@ in Bellimpally
Forest Division,

LLEGALSTATUS i The #iea uidet' the Scheine is 4 Resorve Torem notified a
Chopadi RF under section 19 of AP Furest Aot 1355 Acth

of [355-F, GENo.AT Dated 19:1 164 GOMWNOIMT F &
A (For IT) Dated 26-10- 1964
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4. DISTRIBUTION OF THE AREA:-  The forest ares from 10 Kms boundary from the
Khairiguda Open cast mine falls in three ranges namely Tiryenl, Asifubad sod Geflampally. The
total wres in 10 Kena radius |s 31,797 Ha Major portion of the sres s coming in Tiryuni Range.
The details of the Range, Section, Beat and Comparmments srv as follgwa:

[ [ Compartmest
Range Section Best
No. ! Na
—_— {
1 Tirymni Ginnedhary aimnedhany 14l 130
Tiryani Ginnedhary Gudipet 1700172
Tiryani Devalguda Meddi ﬁ"?:m’
Tiryani Devaiged Deigh 28410 280,
) NiwdD
28710 290, 294,
{ Y ¥ w2W
Tiryani | Romgpally mcp;r. Il {211
i
MM
2 Bellampally Hebiy Fa 4
| 280241
Beliampalty Rebbena Rebbens | 2
. 295,29,
Bellampally Hebbena Abbagpur
i 200301, 362
Bellampally | Maderam Muigoda | 31im3i4
I
3 | Avifabsd Chireakunta Chirrahusta | 0%
.-.-__.4_._' —— — - N il
s, 1% 10
| Asitsbad Chierakanes Uaotanmpails
I S | | *

(1
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5 CONFIGARATION OF THE GROUND:- e torrain in ssduisting weh 3 (imge of low ills
in different directions and exponing the farests 1o all sspectn. The geteri! eles ation of thewe hill
ranges varies from 125 min 19 570 mis sbose MS L The genera! drainage i lrom norh
senithenst. All the sizeams finally deain mito Godavarl Rives. which Maws from wes 1o eas beyond
the jurisdiction of the sren. In the cxstern portion of the wnra the s flow |0 southoast direction
16 druin into Pramahita River & tributany of Godavart Riser Pramabins ulibnuely joins the rver
Goduvari in the southeustem comer of the division.

6. COMPOSITION OF THE FOREST AND WILDLIFE = The toree ares suindnding the
diverted area bs with very good denie mibscellanoms fiesw  [he amin fored type & (SA)
Southern Tropical Dry Deciduous Foreus. The uppet cunopy of ihave fieasts s ¢losed. though
uﬁrmm«tadmmhmm:uub-mmhuuhh
seaton, some for several monthe, though yome. for & ot perod onty  The height of crop i
-genenlly up to 20.m and some specics tend 10 predomimate sver selociad sroas bt modt are npa-
grogarious, so that more or less pure associutions cam uially e tieed v sl pecalianities o
human interference. The jower canopy s alimost entirely decduous A under growth of shirubs is
usally present bt enough isght e i0 |0 phamete mone ol grise @ram s laimdos 5 cocavosally
presers. Climbers are generally large wondy species but comparstivels fes i e said srea the
Torests type Southern Tropical Dry Decidious Forest exkst in furhes 1we classes scsoeding 10 the
presence o¢ absence of Teak. The charsctersstic troes of the teak bewring 1ype (Dry ek forest) are
Tectoma graswdis eod Teeminalia sgp. 1n non-eak bearing or Dy Mised Decishunn foresty. teak is
Mbsent and in addition 1o the sbove two hpical specien Boowliis servii, [idgavss
suclanenden snd Steeculia srens are other svsociates fowesd in b nype. The cltiof Bamboo found
in both the types i Demcbocalumun strictin.
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The important Flora existing o 10 Kms radius of the miniay sres s s follows:

#) Flors :

F:?' H:lm 1 _l‘ul:__::l
1| Acacic fermagines Vel wania

2| Amogeisna Luifolic Timan
3| Hawkina rocemon Taa
Butea momosoperwa (futea - J

4 e Paias
e == :
s Chlorarylon rstenia Satin |
7 Cletnonthus cotlims THlalla Kodsha '
8| Dalberyio park i " Sopens ‘
9| Draspyros melamrrion T Abnus (Tamki) J
10| Ferones ¢iephantion Kawoet - _J|
1| Gonga piwnacs [ G ]
12| Ghotia rostlertformis | Punki 1
T3 | Gomeling arbiores T
|
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i 13T Lanmea coromandeiica (L. Granéa; | Oumpera
18 [ Lagrestmenin pirei i  Thannang: 1
16 | Madhuca ustics (Bavia latgindlay | Moltwa i
: (33§ 7= yre—— et
Pongamia pinmata Karas) (Kanugaj
19 Prosapts spicigera Tammi |
'—ﬁ"mm Biyasal
21| Srychnos ma-vomico Kiichala (Musi)
™23 | Tecions grandin Teku (Sagwan)
b e | Nalla Maddi 1
|34 Terminali helerice ¥ 1
25 | Terminalia arjuns Vermadli (Tellamaddi)
' (36 | Wrightia tincioris Palikodiha
. 37| Ziayphies syloperons Gori ===
28 | Swrenlla wrens Tapsl i
29 | Hardwickia binate .
30 | Adina condfolis

Bamboo - | Dlendvrocalamun srseru

hlm-mmm«wm Cawig tora Dodones visoams,

Gymnosporia spinosa,  Ixora parvifiors  Jisminam arborescence.  Rawdia  dametorsm,
. Vitex neguoncho, Cleowe viscora. Portulics olercesa anid Sk coedifslic

Climbers: Zsypioas oempiia Ao i e Dutva yagerdi Hewsdeymos ednioes

b) Fauna = mm“hlomma—uuum.wwnm&. As per
uummmuumummwimamum
is neh in wildlife The herbivores mainly spotted denr, Sambhar Foor homed antelupe are
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I IS

5 WM T

commonly seen and there are evidence of existing of Panther Besides this many species of
Arthropods, Amphibians, Reptiles. and Avifauna alio exist in the said sres The commonly seen

wildiife in the said area are as follows -

o | Common Name Zoslegical Name Local Nawe

; ll-:-- u--:--m-nlm3 Kothi :

T | Common Langw Preshtis enseling "Kondsmuchs
Panther Panihers jrdas Chrnahapuli

4 | Jungle Cat Felia chas | Jungugilii .

§ [ Common Mangoose | Herpeswes edwardsi Mungisa

& Siped e | Ha e T Rend

7 Jackal Cams awrews mu —

% | Indian Fox Vidpes benpalenais | Gunta Nakien

Consn alpomas Revukukia

10T Sioth Bear Melarros wrvinies Yetugubanti

i1 Fiare Tepns myricaliois T Chevuinpilll

T3 lack Buck Awiilope covicar [Kriehea finka

T3 | Chowsingha Tetracern quadricorn | Kondagorrs

| ¥ | gl Bosriqpmes rragscome s, " Manuboti

15 Sambar | Corvar wemcwiar T K

16" Spoted Deer g " Fodaia Dupr

7 Sus scrof Adws Pandi

I8 Chameloon Chame/ran sevianuss 'F;'m‘}u

19 | Monitor Lizard Viarama Sempaiensis [

30 | Tymhon Pthon motra " Kondachiiva

31 [ Common Ratsmake | Pryas snwares 41..,1,,.,,.




395

733 TCobra Naja nya Nagupamu
3 | Viper Vipera russell Katubarekula poda
24| Catle egret Babulcus this Tella kenga
25 | Darer Ashing rufc | Pamunals Neetl Kaki
37 | Peacock Farva crntatar W
38 Common Moor hen | Gallimaa chlarvpia = Tiombe kol
"0 | Bilve Rock pigeon | Columbia Iivia TPwunm
30 | Sponed Dove | Sremsopelia thinewsis sersensis | CHUNAIN Chivva
31 | Alenxandrian Parakeet | Prittacila capatrics Rama Chilika
32 | Common Koel Sadyw scolopacea Kokila
33| Jungle owlet e idhise resdianum | Adabvi Gudiaguba
Pied Kingfisher Conie s Kilkidabiingy |
35 Maratha wood pecker | Deadrecepes maharviconsis | Pasiaps Neti Vadrangipita
36 | indian phia Pitra bracivara Waruguii Vadia Pt
"I [Comon et Toe | Tatewrtorn pomeriss T P ]
38 | Wed vented Balbal | Premonorus cafer bl Hingi)
35 | Black drango Dicrures adimills Durugy Pitzs
40 | Tree pie Dendrecitt vagabunda Treepe
i Copryhwy anlarns “Nalipw Tefura Raba Pian |
myna im:mm'- Gonnanks |
43 | House sparow Passer dumiestivms Plehuka

nmmmmﬂub-Amonmwmmnu 10 Kena
radius of the said project area. The total popudation i 24216 The mainly depert on the forests in
the said srew for fuel wood, grazing, simall timber wnd ale there is pravkbiin of esemashment,
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timber smuggling and 10 some extent poaching  The details ¢f the populstion is enciosed as
Annexure-L. The Range wise abatract detadds of the populstion wre as fisllows -+

— = : _|
s Noof | Neol | oo
No Range village | Huuse population SC . 5T Others | Towal
i 2 L 31 & | 71" ¥ | %
T | Tiryani 4 a7 T3 B T I T R T BT 3
7 [ Asifatad i7 [a70 68 1037 | 1852 | 3300 | 8689
= ! = |
3 T ] FI] a5 1831 ] 2064 2550
Towl | @ | e | a7 | a7 | s | ses | 3an

S. ADVERSE IMPACTS OF MINING ON WILDLIFF:-

mmmu»ummnnuumummmmn-
follows:

1. POLLUTION:- The mining creates pollution in ihe ares mainly by dust movement of the
vehicles and mining of cosl and also dumping of waste It abo caues mobse pollution due 10
mumw*unmmﬁmhhwdu.
ﬁﬂhmﬂhwmﬂnmmlﬁthm Thus the
mmum»mw-u.mummuarmammmmun
surrounding area 15 & great extent. These types of pollutions disturb the witdlife and their
habitat and drive away of the wildlife from their naturnl habitar.

3. Dusturbance to the wikilife due 10 effect of lights by movement of the vehicles day and night

transporting the coal and staft which drives away of the wikdlife tioim their numursl habiea

3. BIOTIC INTERFERENCE - The miining sctivity increnses the biotic interference and
increases. hmnhfmumu%gol'wwmmna\-m.rrlhm
aren for mining.
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4. Increase in man-animal conflict- Due 1o decrease m the awres due 1o diversion and abso
increasing in the disturbunces leads 10 man-asimal conflict  There are many intances of
grazing of agriculteral by the wildiife

s.mmwm:-u-»auimduumuwumd
water table, drying of streams. increase la temperature and there by decreasing the habitat of
wildlife which lowers the carrying capacity  There will be shonage of food aater and sheher
o the wildlife

6. FRAGMENTATION AND EDGE EFFECT - Due (o mining sctiviy the habitat of the
wildlife will be fragmented leading 5o changes in micro clinatic conditions thereby causing
Imbalance in eco-vystem.

7. GREEN HOUSE EFFECT: The mining of coa! releases C(12, SO and otber gases aad also
Increases the temperature during the mining period.  This leads global warming and green
house effect changing the local micro climatic temperature

1} mmwmam&-mmmm;mmwmwrmm
of waste on vegetation effects the photwossynthiesis. This casses Reduction = growth of
vegetation. Besides this the decrease in water table and the Incressé in sempernture ¢ffect the
growth of vegetation.

9. EROSION:- The mining sctivity aiso increase soil and wisef ension leading to water scarcity
1o the wildlife and loss of 10p soil sffecting the vegetation. This causes scarcity of water and
food 1 the wildlife.

10, FOREST FIRES - The mining activily and increase in biotic interierenue mcrerens forest
fires and weed growth, The forest fires further have an sdvemse impact on vegetation,
hardening of soil, Increase in erosion, ko of wildlife habitat eec
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11. DISTURBANCE DUE TO ROAD:- The Road used foe trunsportation of coal nans teough

the middle of the forest sres.  There is vehicle movement during duy & night causing lot of

disturbance 1o the fauns and prones 10 sccidental deaths

12. TRANSMISSION LINES:- The transmission fines loxd for mining which may creste lot of

problem of posching. Taking the advantage of Electricity the poachers may mun live wires from

these transmision lines for hunting the Lna,
hmdﬁhm‘-m-cnmwm.mhmmam

the habitt ameliorstion scheme is prepared. The Goviol India and approved EMP has fssoed

imstructions that the mitigative measures shall be implemented tking o sccount specific adverse

impacts on scheduled spocics of wildlifc m the lmpect sres due 1 s Projoct.

9. FERIOD OF THE SCHEME : The Habitst Amelionstion Scheme for Khairigads Opencast

mining is prepared for the period of the mine from 2009-10 1o 2030-31 Le. 22 years.

18, GOAL AND ORJECTIVES :

8) GOAL:- “Conservation of Foress Resources tnchuding Wildith, nascnance of Biodtversiey,

Forest eco-ryatem ol mamicining ecologived bobarcs
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) Objectives =

1. Prosection and improvement of the cco-system through mitigstive messeres.

2 mdmmwwsmxw:mmnmmnmh
catchment arcs trestment on watershed principics

i B mwmmaw.»&wu, and wking up gap planting
of indigenous species mnd protection from fire.

4 m.dm-m-mm-ummw-
natural reaources

L] mummmhummamwdmw.m
of mine area.

& Improvement of managoment capabifity 1) enmire widinadle masimenance of wild lite
population duly protocting the visrounding ares ol the mine

TLSTRATEGIES TO MEET THE OBJIECTIVES .
Theme Plans:- For attaining the said objestives and for holisti and m of the

entire proposed area foe midigating the ads pacts of minkey self contained theme plans are
proposed based on the objectives. The habitar ameliveation Scheme uctiviles shall be fira
mﬁuuﬂ-ﬁqﬂﬂmmmwmwﬁuﬁ
coal mining point. mkmdmﬂuﬁlwwo{fmmlwmm
Y0 the Kawal Wild Life Sanctuary of Tullupes Range @ Jasnatam Diviacn 1 in proposed 1o take
up habiat improvement works as it forms the buffer sres of Kawal Wild Life Sanctuars and
comdor for wild life movement.
Heolinthe Habitat Manugement.

For holistk: habitat management of the trestent sres i Sollow g i idunl theme plans
are propased

L Management of Eco-System throagh Habitat Restomtion
n Water Conservation/ Rain water harvesting
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mmmumdmmmmmum
memwmmmmmummnmrm;

1. Management of vegetation
mmmmmm&m;umhmaumm
Mu(ﬂ.m-ﬂmmﬁwm-morummm These
mmt-nﬂw”imhmm;mdqwdm The
m“h“mm.rmddlmmﬂmtﬂﬁ adeguste cover In
wreas of degradation compensatory development actvities should be when up and habiat shall be
once agmn made viable

mummmmanm Duning the scheme panod it w
MDﬁMMMbpmMnmwmmhmh
MMMhMuﬁnwh-mBﬂuﬂrmhthm
by water holds It & proposed 1w rase these plastatcns with the indigenous species yuch as
Neem, Babul, Kanuga, Neredu alc. It 5 also proposed 10 erect fancing around the plantation aress
and also ncluded watch snd ward These aress have been identifled fiom the mags callocted from
Gis Cﬂwhﬂmiﬂl&khmﬂﬂmmmmmmﬂ\ vetifving

n the field
:,'_ Range Sextion Heat ComptNes Ares lin Ma)
] & | P P omen
1 | Bellampally [ Rebhena Abbopw | i T B
Lz Rebbena _*J'm-"‘—” [ I Team0

It is proposed o take up plantatsons i an wres of 124 (0 Ha with an estemated ovthy of
hlln.mmdﬁummm

nw-cwm--m The proposed ures forms catchment area for g
Mdmmhn&-nymovmmuwmnwm; Mt of the arems
lth!ﬁlWMmﬂMnuMﬂ- and e i same place sloog hilt
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slopes froes are upronsed. [n the propoat sres theve e oid Luntas atck are breached and vome

paniy damaged in the RF and alse in the villages Al the raafall o eanment wes shall be

mnmmmmwuwwuﬂmmmhw

periods providing wdeal shelter 3 formge grounds for S ol aremal 11 s akes water

wvailable 10 the wild animaly expocialls dunny the pos o pencd D sl cdues A emas of

anymals 10 villages 1n search of i w el ey &¢ terted w paachmy B 1 Ao proposed

for repar of the old kumtas i the viflage sivar i ordet © provest the callie mitering i 19 the RF in

search of water

ORJECTIVES: The man obyectives of waser comer stion ra w sle I veitiisg dre' b follaws -

) To check soil eromon

(0)  To conserve water m st in (he tostment ares (vell

(i) Toimprove meisture rogime in treatisent srvs aod rechiange grid waier hle,

) mﬂﬂwﬂmumuuﬂ» of wiotamable foud and cover so

() Check mhaton of pords and wakerholes in esment ses wd Toanten the ke holding
apaciry

(1) Increase ;1 NWFP producurin svailabilay e il s
humumwhmqnvummmn-mﬁ

improving the amlsbility of water 10 the wiki sumale cressitig the wited table and

mprovement of the vegetation

) Repains to the old and breached Percalation Tanks in the R - 10 the wad irgmtment area
there are a Aokl of 1w ((12) breached 1id Percolanos T ks in e BY and some of iherit are partly
damaged These are in the besss of Danchangalls s Abbaprar o propossd woropar thess old
breached Petcolation Tanks 10 harves: the ruin water and impion ¢ e watier 3 ilabilin 10 the wild
mumals. 1 also improves the wisler ble and the veprtaiion o wiliifs nebins The detads of
the locations wdentified for repuur of B okl | breached persdation ks o ide the &S g waly
the type fepasr mnd spprovimale smount regured we = (ol )

L} ]
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Mo | Range | Heat Type of repaly ""’;;.z“"
VA Dl | R eached  Rdniner |
Izﬁullmm

2 | Bellampally | Abhapur

T

| ]
' uh*ﬂs-ﬂ] Ra 80,000,
Shmes B

It is proposed 10 repair of e (G2) breached old Percolation Tanks in the RF with

Mmimmwmmmﬂ.

b) Construction of New Mujur Percolution Tank in the RF-. It s proposed & take up
Mdmmrmmmmfu-mmmhwm
mm«mnmummwmmnmm-wmu
also from each other. mhmmmﬂnim)dmdlmuhwmw
during the pinch period. mmwnmmWMMmM&
hm-‘mdﬁlﬂuﬂm waler & avinilable 1o the Wildlife and also
improves the vegetation in the treatinent wes. The detsily of Jocations wWemifled for conmnuciion
of Major Percolation Tanks snd the spproaimate cost is 2 follows -

i'_:;__h Bem | Compr. No Nuoal FTs J ';':;:"“
{ I | Beilampally =~ Abbapur 95 6 | ] ; l,#
{2 ¥ Murliguda 33130 | i 1 00
T Tinam : w1 T
3 w Devaiguda [ 28 1 200
5 . [ 304 T i 00 .
s Iy ' 1on 3 100 |
_i R

It is propased 1o form (10 Nos) new Major Pertcolation Tanks with an estimated outlay of
Ra.20.00 Lakhs during the entire project period.

1+
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f“‘ﬂ

]
- =
. ! 3"
- e
PR
- oo T 39 .

o

- N g,

S N~ -

e | T -
Major Percolation [ast

) Comstruction of Check Danss 11 = proposad 1o construct check S 3o other waer
harvesting structures of sbout 31 Nos dunng 1% five years with cutlay of 45 00 lakhs

_; Rangs Reat Compt. Mo, r NeofCDrv | E"':"! !-.!!I
1 | Bellampally | Abbapur 95 | [ 1 %0
3 s Edulawada ™0 J T | W
3 Murbiguda s i i 150 '
] 3 _T N 300 |
3 T ? 1T a3 |
Tuyani Gudiper i 1 1%
7 | =N | 130
in i i 1 130
CGanssodhan, 1% _T -3 F B
151 | 1 150
Devaiguda ms '_'[ i 600
p] | 1 150
Asifsbad Derthancalic we | 3 300
n | 2 300
o] ) i
1 | i A%
[ S 2 300
1 a7 | 150
i o 31 New a300
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UL FIRE CONTROL MEASURES:
1. Fire Tracing :
a) As & preventive messure fire traciny 10 3 width of 10 Vs o erhier sice o the mam road on

whiich coal s wramponed and of 5 Mus widih fie the sterma mad weh w0 Gt tacks and
forest roady will be taken up = these fiee lines will he tept clasn of am milammshle
'matenal  This will protect accidental Tires due 1o theowmy of highted matchsticks by the
waveler, shepherds st 1t s also proposad 1 take up fire lime contim wenches where the
mflummable muatenal will be swept ito the trench il tongm ! Sameng = (1) be done

b

All the R F_lines, Compnrument hmes and Beat doundary shall be fiee naoed md bept clean

‘c) The pastute arcal around the watetholes will be svven addimonal protection Tam fire for
mainienance of succulent g fodder o the wildi v

d) The bismboo aread, tegeneration sis with iwre 4o rarnal taed = e Pl e

e) A follow wp action of mmntenance of the fite knes cvery voar bl the omuet of summet
whiall be laken up

N The local people will be mvolved i protecsion from fires and awaceness pmgmes will be

conductad on imponance of fire control snd harards Jdee W fite  Taloomaen ystem wil alse

be developed amd mamtasned and i 1 alo propesed 1o pas ncentive o B W00 - e vewr 10
the villagers where no fire accun will be 10 Ko oadiss Publion will s be made duning

the fire season by destnd brochunes snd parmphict amd hoardings will by placed &
important bocations on (ive contiol
The details of the fire lines propased to be musintabied are s lollows -
R Locamon Length o KM ]
I | Pekalngudem w Cangapuram i “hM
2 Nagapur 10 Gattupally T MKM
3 | Perkapally w Gutupails 2TRM
4| Dubbagudem w irkepall 1 TARM
TTF | Dubbagudem w Gayumals KM |
6 Andavelli 1o Jaggunhper | 2RM
T Andavell o Laxmipar o Pangirimadars I e
[ ® " Ontunanidi 1o Nagapar 1 kM
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muwﬁwﬁ_ﬂw | KA
10 | Kanalpally 1o Lingsl (yaY]
11 Kamalpally 1o Pekalagudem 12RM i
12 | Goleti 1o Khairiguda wRM
13 im.\lﬂr 1R i
(F j_ﬁ'u-lyam TARM
15 Bodepally I Darda DY)
T8 Wisneugodon s | sngringiosein T R 1

1 is praposed 10 maintaim 360 Kams fire hnes with wn onimased wwtisy of R ¥E29 Lakhe
during the entire project period. The detaddd of the location proposcd for flee tracurg sre shown
the map enciosed.

&) The fire fighting couipment required are dhoveéle mabers. hukets. spades and beaters. In
the furcst nreas couster finng technigue is the best methud of conralling the fire  During fire
fighting » 5 Mirs wideh line i 10 be guickly chesred ot least 20 Miny from the spveading fire arcs
towards wind ward side then wil 1o ae coliectod with help of shovels and thrown os the fiee and
wriuliancous’y waing beaters 1 brrab the fie

Thet Total Outlay is R 98.39 Lakhy during the projoct period

Ll Waketers & Antmal Trackers -

¢ Vi worchions by engaging Loyt Totmal youth whe e good kaow g of the fire prons
areas will be employed and will be placed at vuliietable segms and rostes for frequent pasrolling
10 prevent, detect und extinguish fires. They shall alpo 07 as stmal raskiors As sion & fire is
noticed i will be controlicd with the concerned safl 3vailable snd kival villigers by beating it
out 10 branches are by counser firmg. 1t s aho proposes W oM wildh [wen 38 witable
locatioas for detection of fire. They shall also perform duties of animal trsckers
1t is proposed 1 eagage (2 fire walchars in Ginncdhary, Devaiguda, Kansepally . Fidulawads and
Dantanpally Beat arcas & also one fire watcher in other (6) Best aress which are falling i the 10
Kmt. boundary from Khairiguda Opes Cast Mise. The bocal Tribals shall be engaged as Animal
trackers who will alu a1 #s Fie watzhers sioee they hate good hnom ledge sbos the aea. 1 s

"
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trackers who will akso act as Fire watchers since they have good knowledpe shout the area. It bs
proposed 1o engage a tofal of (16) Fire warcherscum-Animal rackens every vear through ot the
project period. They will be engaged on contract hiring Mimugh service prosiden The animal
trackers shall be cngaged sector wise The duties and respomibiliies of e Anmmal tradkers shall
be as follows:

1l The Animal Trackers employed should generate peofory fo showing the
movement and signs of the wild animals inchuding tiges

2)  They should monitor the poaching sctivities
3 They should monitor the fire naeands and ke sem for comnol of e saite.

5 They will be provided with Photo ldentsy Carde 14 aeducied ghd each v riion Whould
maintain the dezalls of the peosit oliiowrsed wim name. age, addness and Gualification e

4) They should alse monitor the grazing and comtrol the saene

5 Dulwﬂuyddlwiummhmdmbmﬁmdmmm
Divisional Forest Officer.

6 They should assist the Research Scholars in Bis-Diversiny magping
Th Any other duties assigned
Financial projection of Re IB4A16 Lakhs is proposed Wnardy Fire watohers Animal
trackery for the entire project period
Whhm»mhmlmhu!whmnhuunmuh
utilize them in the ficld, for controlling the fire incidence when sver aecurs during the entire
project period with an extimated out ey of Ry 3 30 Lakhs
4. Comstruction of Watch Towers:
hhmhm“‘ﬂmaMMﬂllS‘M'h
incidence areas to identify and comtrol. The areas have been kientified from the mags collected
from the G.1.S. Cell Myderabad 16is prspwoed b comtirut (41 % sl 1omer T e gintine prokect

period wath an estimated out [y of Re X 00 | ghbs
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1!% Name of the Range | Name of the Beat |
]
2
k)
4

[ Tow | Do

IV. PUBLICITY AND AWARENESS: |1 is proposed w0 ghe vide publiciny about the
importance of bio diversity and the wildiife comservation. The publicity and awareness campaigns
are proposed ay follows -

8) Sensitize the community and creste swareness aboul the need 1o comserve hio-diversity

through awarcness campaigrs, nature camps, conducting workshops, Irainings eic.

b) Amanging prompt and quick pryment of compensation cases invalving wild animal atacks.

¢) Building mutual confidence between protected arca management end local people by
frequent interaction between the two and alio being responsibic & the geadsr e

d) Taking up initiatives in mobilizing community for controlting totally stegping the grazing

€) Display of hosrdings (signage snd hoardings) and brochirevpamphlets with messages of

. bio-diversity conservation at prominent places.

0 Training the people. depanmental staff and NGO's 1o cahance theu sechnical, sbelal,
professional skills for effective planning, implomentmion and monitoning of the ecor
development programme.

%) Condusting regular Gram sabhas in the siirrounding villages and making the people wware of
the conservation. It is also proposed 1o take up all the habitar development activities by
peoples participation to develop the sense of ownership and responsibility.

An estimated outlay of Ra.22 K25 lakhs fs proposed for the project period from 200910 to
2030-31
V. TRAINING & EXPOSURE VISITS T0 BEST WILD LIFF AREAS:

It is proposed to give traiinings and capesire vhiits, 1 best wikdlife managesen ansis, in
m«mmmuwub.uﬂmwmmhmu petiod

19
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VL BIO-DIVERSITY MONITORING & EVALUATION:
Two Junior Resenrch fellows / Scholars shall be engaged on contract or consultancies for

Bio-Diversity mapping for sssessing the bio-logical wealth of the Forest and itx
improvement. They shall be provided with nevexsary infrastructure and equipments. The
study shall be mainly conducted on the lmpacty of different Mansgement practices on wild

life and its habitat, the types and extent of vari onyatenms, and animal ranges, npact
and control of forest fire, Fragile ecosystems or habitats, Key species requiring anention,
G tivity with ding arcas. Populats & iiutien and Species

distribution and populution temsds.  The jobs chan dhall be o foflows

RESEARCH PROJECTS: The research projects proposed include both pure (inventory) and
applied aspects. The potentinl arcas for research are xs follows:
Short Term Projects:
| Eco-system level studles: This study involves information on lwbital snd it ssrrounds, extent
and satus of eco-symems existing within. These studies are necessary for -
1) Senting ecological boundarbes of the trestiment srea
b} Identifying degraded and fragile eco-systems
€)' ldentifying critical animal movement cormidon especially of the panther and other
camivores and their prey base within the treatment ares snd sdjscert aress
d) Research methods would inciude analysis of satelline lngeries and serial photographs
mmmmwmummm-ﬂm
€ mmwmmwy.mmm-mwn
classified vegetation. major disturbance habitsts, trends in land use changes. mportant
Animal Movement cortidors ete
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2. Speciev/Popalation Level Studies:

The faunal and floral disribuion and their sbundance wilh reference 1o the eco-vyytems shall
be studied as follows:

) Zosstion and Rationalization of westment area houndariss with reference to Animal
distribution and movement

mwdmmte.g.WMWum;aw
measures (e.g., fire lines, roads) thas are critical 1o animal distribution

) ldentifying ssasonal movement patiern of enimals especially lrge mammaly snd it
imvplications for management (¢ 4. crop damage. water hole munagement s

dy Monitoring the status and management requirements of species or species sssemblages or
communitics that need particular managemeont attention

) The species‘population level research specifically includes sudies on species composition in

mwn-mmmﬂhm-:mmmm

estimation of age'sex composition, natality und murtality mites, smalysis of bl festures ot

nmumm-mudwnmmmm_m

identification of habitar features critical 10 animal distribution, population projections of treatened

pecien e

Long Term Projects: The long term projesis inchude

1) Studies on critically endangered species
2) Grazing impacts
3} The role of fire in mainmining critical habitats of different species

b
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RESEARCH FACILITIES: There s no exlting b facilithen. I to make 8 modest
beginning #t 18 proposed 10 provide & room in the office 0f the Diyniomal Fored Officer.

Bellampally for the first year of the projosd The necessars faailites sk 1 & Dsvhaop Computer,
Digital Camera, Stationary and Data Entry Operator shall by pros ided A small laboratory or Hio-
Diversity monitoring and mapping centre shall be consinicied i the presiises of the office of the
Divisional Forest Officer, Bellampally to suie fiehd collections soch o skulte. bw bones, antlérs
scoth of animal remains and also plant spesimens for taking up furber plamned i esigstions. It is
ﬂmnmmmm&mmamamnm
and oven and necessary glassware and other laborstory equipment for sicring the samples before
sending for apalysin. Scentiflc Herature in e Torm of books wrurmals whall e peovided would be
afuhhhlnmmmaﬂmmwmudmmmw A mow vehicke spechally
for research programmespeojects i ko proposed during the flest yem

Financial projection of Rs.138.406 Lakhs it proposed R monftoring dnd evileation and

research for entire project persod.

VI FINANCIAL OUTLAY -

The scheme is prepared for & period of 112} years with finongtal outley of Blafbl, 108
Mdnmdl;ﬂwnm&-urmﬁnqhgpwu.lulmin.n; The rotal cont
m:dhm&thmmmmuflttnmunrull:m- The anpual puthay
from 2009-10 10 2030-3 i enchosed in ihe Amnesure - |1

ra
-



sl Totnl Snancral icnd for e
1’! Component ruﬁﬂrwu!l Narspnsy - aphpineS
uua-:u—usw 125 Ha ‘ 110 460
2) | Water harvesting SMC works _ | =,
1 | esavs 1o 5id Peicoiator Tunas  fhe AF T 3N | awe
1 | Cost of nom Maor Parcomtaon Tanks 3 _ Mehes mooe |
1 of check dams & other mater 31 Yo i #5000
3 | Fire Control Measuros . | i
i FeeTmcrg T atEm | L - T
0 | Fir watchars ang Avimat screns :E_: ipaam
i | Purchase Fre Fighting Equpments 10 Nea iw
| Construction of Warich Towers | AN $00
“ 220 M 3900
§ | Publicity, Education & Awareness ° nen
& Bio-Diversity Monioring & Evatuation
W Engegmg Researsr Scnoan o ot i’smw‘-’ L —_'
¥ | Diats ey cpermms o RN —u:n— 1
| P o T e B o W T 1 3 1
|8 Smtorarygic, e —
u o Y N T | |
W | Comm, Purthase snt sgpesy of Lstesmer, I ¢ | 2o I
Lt ]
w F_w_nmhll—w_ [ the B ¥ 850 *4
| Tew _ eewves

mwﬁmmmmhwmu»mmm if
mm-lmutnw.mmunmmrwmmcm.wmm

schvity Le (22) Years

Thn-wh:m-ufmmlmmdﬂn&mmhmw
h‘mmmﬂmmhnmﬁlcm:nmmg be revised as per
nﬁmmmumwwdmzmm prupasing n the Anmual
'mhmﬂmbhﬁmmkuwhmﬂlm FSR/SSR rates of the

related period of execution

Cﬂlgﬁudf.m
Adilabad Circle, Adilabad

o,
Disindonal Fovew (Mfcer

Haellamgu ity
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APFPENDIX-1

DETAILS OF HUMAN POPULATION - KHAIRIGUDA OPEN CAST HABITAT
AMELIORATION SCHEME OF BELLAMPALLY DIVISION

:‘o Range Name of vilage e ::w“""" m:::w S| 8T | Owers| Tout
| 2 3 i 4 : it 7 ) 9
1_[Asifabad [Ringanguis 50 150 0 150 0 130
2 |Asifabad Chirrakunta 1000 4000 | woo | o | 3200 | 4000
3 [Asifabad __ [Vepalpani 0 2 (HESNE K
4 |Asifabad Gummadilodd: 20 1 0 n 0 8
S [Asifubad Dorti 120 450 m ]| o 430
6 |Asifabac | Dantanpatly %0 m 0 =] o 2
7 [Asifabad | Anvaguda 30 12 [ 124 [ 121
B |Asifabad |Pubaditanda 20 0 0 0 0 s
9 |Asifubad [Doddiguden 10 33 0 1 0 1]
10 [Ulipins 30 120 o | ol e 120
11 |Asifabad 40 140 [ 160 | o 160
12 |Avifabad |n-luom 30 e b | 9| 0 | te
Total of Asifabad 1470 SN0 | 1037 | 1as2 | 3200 | semw
| |Bellampally  |Bondagider 20 b ¢ | w 0 [
2 [Gollaguda 150 430 158 | 23 | 20 | as0
. LE_E 0 1T o ] o | 2n
4 50 150 60 | v a 150
§ [Bellampally  |Saipatsbnigudem 2 8 (O T I D
J_F.n—pn, [Parsanambal 100 o | i | wo | 0 | e
7 |Bellampally  |Mengubaiguden : [ 24 & 0 i)
8 |Bellampalty  |Dubbagudem 30 w o w | o "
Ls | Addaghar B [ R o o [
10 ’ 3 100 0 0 | o 100
1 70 280 56 | 24 ] o 0
12 |Bellampally  [Narsapur 150 40 0 40 | o 540
13 |Bellampally  [Sonapur 30 118 0 e | o 1a
14 | Yermaguna 10 3 0 3t 0 31
Total of Bellampalty 778 2850 | ase | sy | 249 | 2sse
| [Tiryani | Damprse 100 402 ) 402 [ 402
2 |Tiryani 50 15z ] 15% 0 158
3 [Tiryami Med: E | W l -'m_: I_I— | &0 U] 9
4 | Theswm Mundagsi i " | T w " o)
5 [Tiryan Mandumers [ & | & | o | %1 b -_:T_J
& [Thryam Rudrap n - i 1% | & | 8 '™
7 [Tinyani |Kothagus [ 200 0 | w0 o 200
& [Tiyani [Ketsgusden: [ 180 o is0 | @ 140

24
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1 - 1 1 . * 7 ' 4
9 |Tiryami [Lendigndem ¥ | s ENEN R
10 [ Tieyasi [Porebuota 13 X e || w»
11 [ Tieyani 300 1200 230 | 42| N0 | 1200
12 | Tiryani m 100 10 PR EARD 360
13 | Tiryani [Laxmipursm 200 600 n |l ml o | w0
14 [Tirynni Gimnedher, 00 1200 | 40 | a7 | 482 | 1200
1% [Tiryani Navegudern 160 30 e | no| 30 [ o
16 | Tiryani Choprigudem 20 [ [ [ 0 (5]
17 [Tiryani [Markagudam, 30 121 [ 2 ] o 121
18 [Tirywni Li-:—g 0 o o lwlao|w
19 |Tiryani 200 ] 157 | &) 0 00
20 | Tiryani Korelankas i M o $ 04 g 5T
21 [Tyl Cladipe 06 B 123 b 0 L
22 [Tuyani Tumnguds 1L ) ] i 5 0 3
23 | Tiryani 0 148 n 148 | o 148
24 [ Tirywni 1on a3 TRETRE an
25 [Tirynni [Ralls Kannepally 150 T i |y o 450
36 {Tiryani Gadalpally 200 [ 42 | s | o %00
27 [Tiyanl | Taland: 250 1 (00 151 By 0 1060
| 28 [Tiryuni |Perkapally 150 450 18 | 20 | a5 | 4%
29 | Tiryani [Tivant 00 1500 | daxm | asw | soa | 1500
30 [Tirywni 200 800 20 | 300 | s0 | e00
31 [Tirywai 150 [0 0 | a0 o 430
32 | Tiryumi 0 320 0 320 o 120
13 [Tiryami lirkepalis 150 00 60 | t0 | o 4
34 [Tiryam [Chelimela 100 0 | 0 Jw | o | e
35 [Tiryam |Singaranper 1% 1 U i 0 i
36 [Turyani |Asnalamada 30 W 0 | w | o] w
37 {Tiryani [Kamnepally 0 e £ 1wl 210
38 | Tiryani |Chinnasetepally &0 0 u s | o 1T
35 [ Tiryam [Edutapety [ W 0 10} o W
40 [Tiryani |Ciambh o aopee 150 A8 | 3] w0 | ase
41 [Tryam 20 L 33 [ L3 o 57
42 |Tiryani l%g- 100 402 2 | 3| n|
ﬁ [Koyatalandi 30 126 0 126 | o 126
Total of Tiryani 4517 B6378 | 2758 | 11234 ] 1994 | 19978
Grand Totsl of Bellampally divison | 7062 24607 |y | 1as17 | saes | e

Divisheas] arest Officss
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APPENDIX-L1LL
| NEEBe | Comet N, ™ Long
3 2 3 + ]
I 108 | _19.20608 | 7931727
I e P Y
3 106 | 1626787 | 7523406
4 307 18273186 Is.2o%0n |
Dartangal, i1 16 34825 ?Sm}’_:
Dartancal, 112 19.26363 | 7920616 |
ol 118 19.2503) | B 11604
Dantan 118 19.75193 79 21386
Dantanpall 119 19.26343 | 7823300
OlDantangall, 119 10 dblib 79.23875 |
Jantangall 119 19 J6550 Vi |
ML 119 1936337 | 7921506 |
Dantanpall, 120 9 24472 75.25378
4|Ginnedhar 150 1932993 | 79.23%01
5|Ginnedhan 151 19.23119 | 7935060
Fawads 180 1926370 e 25 73]
7|Eausawas 30 | te3ss6) | 703407 |
Dt g 7% 29703
SRV g 385 L 1B23sY 7528337
0. Dgvague Fi ¥ 1% 24258 T8 20042
Deve gl 285 19 24001 79 28404
seep, 295 | 633003 | 79 3ees6 |
)| Deyady 299 19 17650 78 30814
24 [ Murigus. i 1917633 | 75 34475
Sjeriguse L 32 | ssavon | 293409 |
16 | Murigu 312 19.16500 | 7933719
Mungy: 30 | issee0s | 933450 |
8 Mg !il 10 15863 7932581
191 Gusd pt 170 19.08728 | 75 21885
10| Gudpet 17 19.18773 7523472
34 |Gty pt 124 13 17258 19.24817
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2. PERCOLATION TANKS A
] e | o ™ tong
. x 3 3 - 5
1 !Mml: 160 w0 7923449
’ 2 [Dastnancaiy 108 19.29845 | 7223892
3 [m F 1924180 | 79.20435
4 [Ih-mn 295 19.22520 | 1935278
Py — 299 1947281 | 704587
& |Abapur 296 19208 | 793697
7 [Murhguda m 1917317 | 7935564
8 Muriguds 33 1016193 | 7931954
9 [Muriguoa 314 ISP | M
1o i&ﬂ.ﬂ i { 19,0707 19.25M)
L PLANTATIONS
:_ “.;“ Campt wo Arsa e e Long
i 3 3 ] 3
PiH 100 na Siveil MWEE. Pl W
1936352 | 7% 37890
1996015 £ 797145 |
L 12.386it | 7536515 |
LT % i9Me L 183i41) | 78 39004
1930783 | reaeess |
1922043 | 73.0¢97% |
jedie7s | 2937353 |
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Payment details of mitigative measures on Habitat Amelioration Scheme at Khairagura OCP

"

SINGARENI COLLIERIES COMPANY LIMITED
(Regd. Office Kothagudem - 407 101 (A.P)

(GOLETI - 504 292)

REF:BPAENVHAR Ame 2012507 Date 07082012
The Divislonal Forest Officer,
— Bellampalll Division, —_—
Bellampalli,
Sir,
Sub Payment of charg ds mitigative duc 10 mining
and Wild Life # Khairiguda OCP- Reg.

Ref: 1) Re.No, 482/99.84, Dt 09.05.2011,
2) Re No. 1IER2004M6, Dr 24062011,
3) ReNo. 199602004 W L-(A), D 05,06.2012,

EE R ]
With reference W the above snd as advised by Pri. Chief Conservator of Forests

(WL) & Chief Wild Life Warden wide lenter 3* clied, mn smount or Rs. 41.92 lakhs
has been remined 1o the following A No. 62232223331, SHH. BPL, IFSC CODE

SHHY 0020120, Branch code 20120 towards lmpl ol mitig
on Habitat Ameli heme st Khairiguda Oy Project up o Ogtober 2007
This is for your information plcasc
¥ours fuithflly
Ciwneral 2
Bellampalh Area.

OO Pl Chief Comservinlion of Fosests (W) & i
Chief Wildtife Warden,
Conservator of Forests, Adilabad Cercle, Adl
OGM (ENVY
GM [Estates),

Agenil Kha & Gle- 1A,
Eststes Manager (BPA),
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R &R CENTERS OF BELLAMPALLI AREA. : KHAIRAGURA EXPANSION PROJECT R & R Package paid to the
PAFs/PDFs as on 24.06.2013 as per Govt. GOs.

Details of the PAFs & PDFs who lost their lands for the purpose of Khairaguda OCP

SN | Village Name Total No. of PAFs Total No. of PDFs | Remarks
o)
Bordam ( Old Bordam
1 225 131
and New Bordam)
2 Ullipitta Dorli 475 -
3 Aregudem 100 65
4 Chopidi 07 -
5 Pedakunta 51 14
5 Chirrakunta 23 -
6 Arjuguuda - 04
7 Nambaiah Colony - 15
8 Khairiguda - 34
9 Lingiguda - 22
10 Chanduguda - 78
S.C Colony
" ) - 125
(Devaiguda)
Total 881 488
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Piezometric wells monitoring data

Block/mine: Khairagura Opencast Expansion Project

Area: Bellampalli

Piezometric Location Depth | Dia. | M.P. | Period DTW (m).
well No. (m). (m). | (m). 2015 | 2016 | 2017 | 2018 | 2019 | 2020 | 2021 | 2022
KRG_OCP_PW_6 | About 150m. 50 0.1 |03 | Winter 352 613 | 423 | 758 | 751 |7.31 |[7.22 | 4.63
from Dip side Pre- 705 | 822 714 |945
786 |7.88 |7.96
quarry edge& monsoon
road to Dump- Monsoon | 6.75 | 3.91 597 | 673 | 653 |564 |284
Ti.e. Susi camp. Post- 6.87 | 418 | 755 |6.79
199154.79"N, monsoon 728 |75 2332
79"16'52.05"E
KRG_OCP_PW_8 | Near check 50 0.1 |02 | Winter - 22.37 | 23.26 | 23.58 | 2344 | 23.24 | 23.32 | 22.77
(Newly post at Pre- 2310 | 23.21 | 2355 | 23.69
. 23.97 | 23.72 | 23.88
Constructed) Khairagura monsoon
OCP (East side Monsoon | 23.04 | 23.02 | 2314 | 19.71 | 19.62 | 21.56 | 20.78
strike Direction) Post- 2325 | 2314 | 2341 | 23.28
19014'08.649"N, monsoon 23.00 | 23.12 | 22.07
79017'59.958"E
KRG_OCP_PW_9 [ Near Iron 50 0.1 |02 | Winter - 11.30 | 844 |10.08 | 947 |91 908 |7.62
(Newly Bridge (Rise Pre- 126 | 1147 | 847 | 9.98 957 |os3 |ass
Constructed) side of OCP) at monsoon ' ' '
Khairagura OC. Monsoon | 11.04 | 823 | 873 |574 |556 |814 |5.22
19”14'11.146"N, Post- 1118 | 837 |876 |5.83 628 | 856 |757
79°16'00.684°E monsoon ' ' '
KRG_OCP_PW_10 | Near to Coal 50 0.1 |02 | Winter - 9.69 |794 | 1.68 | 1173 [11.61 [11.01 | 8.04
(Newly haulage Road Pre- 1042 | 1018 | 10.00 | 12.24
12.38 | 1204 | 12.16
Constructed) at BGR Camp monsoon
Office. Monsoon | 9.67 | 7.41 |7.85 | 668 |641 |7.82 |7.48
19°15'02.264"N, Post- 9.89 |7.72 |10.51 | 743 988 | 983 |76
79°16'52.05"E monsoon ' ' '
KRG_OCP_PW_11 [ In the Premises | 50 0.1 |02 | Winter - 12.80 | 9.53 | 13.05 | 13.08 | 12.94 | 12.68 | 11.28
(Newly of II-Seam Coal Pre- 14.27 | 1313 | 11.37 | 16.54
16.54 | 16.34 | 16.41
Constructed) Yard. monsoon
1991503.785"N, Monsoon | 12.49 | 935 | 1172 | 11.72 | 11.70 | 11.29 | 7.84
7991548 362"F Post- 12.61 | 947 [1210 | 11.91
7.51 | 1203 | 1118
monsoon
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Phreatic surface monitoring data of existing wells (depth of water in mts.) of Bellampalli Area, SCCL

W [ Name Year
) . Nearest
ell | of Locatio | Depth Perio ) ) Remar
) mine/ dist.
N |villag | n (m) d wle | ~|loel|lol|lQlglal. ks
S|lo|loc|lac|la|lo|loc|o|inkm
fo) e ~ ~ ~ ~ ~ ~ ~ ~
Winte | 49 [ 4.8 | 24 | 3.1 A
AB | AB | AB
In the r 8 2 7 1 B
centre Pre-
71 149 (37 | Dr
of the mons 1 8 AB | AB | AB
1 Sona | village a5 oon y Glt-1, Domes
pur | 19%135 | Mons | 6.8 21 |28 4Km tic
. AB | AB | AB | AB
3"N, oon 5 5 5
79°210 Post-
,, 69 |22 |29
6"E mons s 5 AB | AB | AB | AB
oon
Winte | 69 (68 |66 |88 [67 |66 |67 |6.
r 2 3 5 7 1 6 4 86
Near
Pre-
bus dr |Dr [69 68|72
mons | 8.0 | dry
stand y y 8 9 7
) 0 oon 0 Glt-1
Goleti | 197141 | 9.0
2 2N Mons | 57 |34 |87 |63 |45 |47 |43 2.5Km
o, oon |8 o (2 |1 |2 |2
79°23 Poct
4E Y |59 |41 |87 |62 |65 |61 |48
mons
2 0 8 8 3 1 3
oon
o Winte | 49 (54 |54 |74 |73 |74 |76 |4
4 r 2 o |6 |8 |8 |26
way
Pre-
toward 6.4 71 | Dr |74 75|77
mons 6.5
s 0 y 7 6
Durg ) oon Glt-1 Domes
3 Goleti | 10.5 i
apur 169411 Mons |57 [34 |72 |47 |42 |45 |32 4.0 Km tic
N oon 2 8 4 8 2 0
0 Post-
79%24 Y |59 |36 |73 |48 |74 96|36
mons
22"E 7 8 1
oon
Winte | 43 [ 67 |43 |55 5561 |51 ]3.
r 2 2 2 4 1 3 1 80
Opp. Pre-
MVK-3 68 (82|70 |71 (62|70 (68
mons
Inc. 8 3 4 3 3
Mada 0 oon Domes
4 197103 |1 9.5 MVK-3 i
ram 6'N Mons | 53 (3.2 |49 |50 (48 ]38 |21 tic
o, oon 2 |7 8 3 0
79°23 Y-
47°E Y |54 (33|50 |55 |61 |40 |34
mons
1 4 1 2
oon
Near Winte | 10. [10. | 10. | 12. [12. | 1. | 12. | 5.
over r 36 |84 |97 |22 [03 |91 (04 |00
head Pre-
Mada 13. dr | Dr [12. [ Dr |12 MVK-1 Domes
5 tank 16.0 mons 05 dry 5 23 30K .
ram 19° oon y y y 0 Km ic
09'54" Mons | 12. |10. [12. [ 85 |79 [10. | 3.2
N, oon 28 |68 |10 |0 7 56 |8
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Phreatic surface monitoring data of existing wells (depth of water in mts.) of Bellampalli Area, SCCL

W Name Year
) . Nearest
ell | of Locatio | Depth Perio ) ) Remar
) mine/ dist.
N |villag | n (m) d wle | ~|loel|lol|lQlglal. ks
S|lo|loc|lac|la|lo|loc|o|inkm
fo) e ~ ~ ~ ~ ~ ~ ~ ~
79%25 Post-
12. (10 |12, |89 [ 11|11 |36
02"E mons
40 (72 |17 | 4 3 07 |9
oon
Winte | 3.4 |48 [ 3.9 |46 |45 (52 |44 |31
Templ r 6 1 6 5 8 8 2 5
e Pre-
55|56 |45 47|57 54|56
compo mons
5 5 0 7 1 7
6 Mada | und 67 oon MVK-1 Domes
ram 19°09'5 | Mons [ 40 |22 |41 (25]20 |26 |11 3.25Km tic
4"N, oon 9 8 6 4 0
79%24¢ Post-
., 41 (23 |42 |30 (|52 [35]23
54"E mons
6 3 1 4 2 5
oon
Winte | 3.1 |32 (28 |34 |34 (33 ]37]3.
r 5 2 7 69
Near
Pre-
Rly.Gat 44 (34 |34 |37 (42|44 ]49
mons
e 5 5 8 5 2
Tand 0 oon MVK-1 Domes
7 197092 | 11.0 i
ur N Mons [ 31 |21 |30 |16 |14 |24 ] 31 0.9 Km tic
o oon |2 |1 8§ |5 |1 |o
79726 -
29"k o5t 32 (23 (31 (18 [31]31]32
mons
7 2 7 1 8 5 1
oon
Winte | 42 | T. 25T 4.5 N
NA [ NA
r 8 W. |7 W |7 A
Beside
) Pre-
main T. 37 |67
mons | dry NA | NA | NA
road W 5
Tand 0 oon MVK-1 Domes
8 197091 | 10.5 i
ur Mons T. 55 |41 1.5 Km tic
0"N, NR NA [ NA | NA
0 ) oon W |0 2
79726 Soct
35°E STl T |a3|T
mons NA | NA
W W |5 W.
oon
Winte NR 77 |51 (18483 (84179 ]5.
] r 2 6 4 4 60
Village
Pre-
entran 80 (83 |10. |85 (|86 |84
mons | Pl
ce 3 35 |7 1 )
Rechn N oon MVK-1 Agricul
9 ) 19°082 | 7.5
i O'N Mons |56 |39 |74 |48 |24 |26 |26 3.0Km ture
oo, oon |8 |2 4 5 |s
79°27 Soct
06"E o8 58 (40|74 (149 (844032
mons
3 5 3 8 5
oon
In the Winte | 7.8
AB | AB | AB [ AB | AB | AB
Boya centre ' 8 68Di Domes
10 ﬁ ofthe |100  [Pre- P .
alli ic
P village mons | AB [ AB | AB | AB [ AB | AB | AB
19°0711 oon
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Phreatic surface monitoring data of existing wells (depth of water in mts.) of Bellampalli Area, SCCL

W Name Year
) . Nearest
ell | of Locatio | Depth Perio ) ) Remar
) mine/ dist.
N |villag | n (m) d wle | ~|loel|lol|lQlglal. ks
S|lo|loc|lac|la|lo|loc|o|inkm
fo) e ~ ~ ~ ~ ~ ~ ~ ~
3"N, Mons
0mm AB [AB | AB | AB [ AB | AB | AB
79°27 oon
46"E Post-
mons | AB | AB | AB | AB | AB | AB | AB
oon
Winte | 44 |43 |26 |41 |41 3.2 |42 ]2
) r 8 0 1 8 1 8 53
Sai
Pre-
Templ 50 45|73 (84|56 |53][55
Pedd mons
e 5 2 1 9 )
a O, oon 68 Dip Domes
1 197050 | 8.0 i
bood N Mons |26 |18 |37 |19 [15 |26 |12 4.0 Km tic
ha o, oon |1 3 |6 |0 |5 |5 |7
79730 -
28"k o5t 28 119 |40 |27 |32 |27 |20
mons
6 7 1 1 1
oon
Winte | 64 |71 |57 |64 |64 |64 |60 |4
In the r 8 95
centre Pre-
1 75 (Dr |73 |74 75|72 |74
mons
orthe 2 |y |o 7 |6
. village oon BPA OC Domes
12 | Bejjal 0 | 75 ,
197133 Mons | 66 |55 |62 |34 35|46 |34 0.3 Km tic
TN, oon 1 2 5 5 7
79%20" Post-
B 68 |56 |63 |58]|64]50]|35
36"E mons
0 7 3 7
oon
Winte | 3.8 | 3.8 |25 |51 |49 |53 ]61 |2
r 1 1 2 2 8 4 1 50
Near X
) Pre-
road in 48 | Dr |81 [ 81 |54 (56|75
mons
village 3 y 0 8 8 )
Narsa 0ms oon BPA OC Agricul
13 19114 | 8.0
pur 8'N Mons [ 33 |12 |50 |65 |61 |22 |11 0.6 Km ture
o, oon |3 |1 4 |2 |8 |o
797213
B Post-
1TE 39112 | 5069|5353 (12
mons
9 0 1 1 2
oon
Near Winte | 27 |29 |34 | 24 A
) AB | AB | AB
pillar r 1 9 5 B
no. 86 Pre-
Dr | Dr | Dr
to mons | dry AB | AB | AB
Khaira oon y y y )
Sona Agricul
4 gura 5.0 Mons [ 25 |12 |22 |15
pur AB | AB | AB ture
OoC oon 6 0 3 3
19134 ot
ost-
2N, 27 112 |23 |16 e rem
79°211 mons g8 |7 |s
6'F oon
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Vehicular emissions monitoring data of Khairagura OCP Bellampalli araea

Sampling interval : Once in six months.

201718

Running Hrs.As on tested date
Sampling period: From April, 2017 to March 2018.

SI. | Egpt. Egpt.Nam | Make | D.O.C Running Tested HSU | Km-1 | Test
No | Type/capacity e Hrs. date % 65 | 2.45 Status
1 Dumper — 35T | KGB-21 BEML | 17.12.2014 | 11644 14.11.2017 | 435 [ 176 PASS
2 Dumper — 35T | KGB-22 BEML | 08.12.2014 | 8577 14.11.2017 | 346 | 0.98 PASS
3 Dumper — 35T | KGB-27 BEML | 16.10.2015 | 7816 14.11.2017 393 | 116 PASS
4 Dumper — 35T | KGB-28 BEML |10.10.2015 | 6116 14.11.2017 | 263 | 0.7 PASS
5 Dumper — 35T | KGB-29 BEML | 10.10.2015 | 7667 14.11.2017 | ... BD
6 Dumper — 35T | KGB-38 BEML | 20.11.2015 | 8123 14.11.2017 | 439 134 PASS
7 Dumper — 35T | KGB-39 BEML | 27.02.2016 | 6253 14.11.2017 | 440 [ 137 PASS
8 Dumper —=35T | C-5 BEML | 20.11.2015 | 11898 14.11.2017 | 63.1 2.30 PASS
9 Dumper = 35T | C-6 BEML | 08.04.2008 | 10907 14.11.2017 | 731 314 *FAIL
10 | Dumper - 60T [ KGcat-40 | CAT 22.08.2016 | 5397 15.11.2017 | 347 | 0.99 PASS
11 Dumper - 60T | KGeat-41 | CAT 22.08.2016 [ 5020 15.11.2017 | 40.1 1.76 PASS
12 | Dumper - 60T [ KGcat-42 | CAT 22.08.2016 [ 5200 15.11.2017 | 30.8 | 0.85 PASS
13 | Dumper - 60T [ KGcat-43 | CAT 22.08.2016 | 5410 15.11.2017 | 32.0 |0.89 PASS
14 | Dumper - 60T [ KGcat-44 | CAT 01.01.2017 | 3513 15.11.2017 | 22.5 048 PASS
15 | Dumper - 60T [ KGcat-45 | CAT 01.01.2017 | 3669 15.11.2017 | 27.7 | 0.75 PASS
16 | Dumper - 60T [ KGcat-46 | CAT 01.01.2017 | 3860 15.11.2017 ] 30.8 | 0.85 PASS
17| Dumper - 60T [ KGcat-47 | CAT 01.01.2017 | 3858 15.11.2017 | 26.8 | 0.72 PASS
18 | Dumper - 60T [ KGB-48 BEML | 18.02.2017 | 2936 15.11.2017 | 246 | 0.62 PASS
19 | Dumper - 60T [ KGB-49 BEML | 18.02.2017 | 2669 15.11.2017 | 21.7 0.56 PASS
20 | Shovel KGS-6 L&T 16.10.2015 | 10714 18.11.2017 1299 |0.82 PASS
21 | Shovel KGS-4 L&T 04.12.2009 | 38131 18.11.2017 | 426 | 1.27 PASS
22 | Shovel KGS-7 L&T 31.1.2015 10558 18.11.2017 | 19.7 0.51 PASS
23 | Shovel KGS-8 TATA [ 01.04.2016 | 4102 18.11.2017 | 19.2 0.42 PASS
24 | Motor Grader KGG-4 BEML | 12.01.2016 | 6018 16.11.2017 | 26.3 | 0.70 PASS
25 | Motor Grader KGG-3 BEML | 14.02.2013 | 9157 16.11.2017 | 422 | 1.27 PASS
26 | Water Sprinkler | KGT-1 H.M 12.03.2008 | 17681 16.11.2017 | 51.8 1.68 PASS
27 | Water Sprinkler | KGT-2 H.M 12.03.2008 | 19035 16.11.2017 | 75.8 | 3.29 *FAIL
28 | Water Sprinkler | KGT-3 BEML | 05.07.2013 | 9998 16.11.2017 | 439 134 PASS
29 | Loader KGL-2 CAT 02.02.2012 | 20475 17.11.2017 | 32.8 | 0.92 PASS
30 | Loader KGL-1 TATA [15.02.2010 | 17143 17.11.2017 | ... BD
31 | Loader KGL-3 L&T 10.02.2016 | 2429 17.11.2017 1 20.0 | 0.59 PASS
Sl | Egpt. Egpt.Name | Make D.0.C Running | Tested HSU [ K Test
No. | Type/capacity Hrs. Date % m-1 | Status
65 2.45
1 DUMPER 35T | KGB-21 BEML 17.12.2014 [ 12,229 19.03.2018 | 38.6 | 1.03 | PASS
2 DUMPER 35T | KGB-22 BEML 08.12.2014 [ 9,285 19.03.2018 | 73.0 [ 3.14 | *FAIL
3 DUMPER 35T | KGB-27 BEML 16.10.2015 [ 8,759 19.03.2018 | 42.0 | 1.26 | PASS
4 DUMPER 35T | KGB-28 BEML 10.10.2015 [ 6,772 19.03.2018 | 54.9 | 1.84 | PASS
5 DUMPER 35T | KGB-29 BEML 10.10.2015 [ 7,992 20.03.2018 [ 38.6 [ 1.03 | PASS
6 DUMPER35T | KGB-38 BEML 20.11.2015 | 8,883 20.03.2018 [ 39.6 [ 117 | PASS
7 DUMPER 35T | KGB-39 BEML 27.02.2016 | 6,865 20.03.2018 [ 42.0 [ 1.26 | PASS
8 DUMPER 35T | C-5 BEML 20.11.2015 | 12,091 20.03.2018 [ 58.3 [ 2.03 | PASS
9 DUMPER 35T | C-6 BEML 08.04.2008 [ 10,936 20.03.2018 [ 62.9 | 2.30 | PASS
10 | DUMPER 60T [ KGCAT-40 | CAT 22.08.2016 | 6,805 20.03.2018 [ 24.7 [ 0.67 | PASS
11 DUMPER 60T | KGCAt-41 CAT 22.08.2016 | 6474 20.03.2018 [ 34.7 [ 0.99 | PASS
12 | DUMPER 60T [ KGCAT-42 | CAT 22.08.2016 | 6,475 20.03.2018 [ 22.9 [ 0.60 | PASS
13 | DUMPER 60T [ KGCAT-43 | CAT 22.08.2016 | 6,804 20.03.2018 [ 27.3 [ 0.74 | PASS
14 | DUMPER 60T [ KGCAT-44 | CAT 01.01.2017 [ 4,882 20.03.2018 [ 23.0 [ 0.60 | PASS
15 | DUMPER 60T [ KGCAT-45 | CAT 01.01.2017 [ 5183 20.03.2018 [ 18.4 [ 0.47 | PASS
16 | DUMPER 60T [ KGCAT-46 | CAT 01.01.2017 [ 5,376 20.03.2018 [ 17.9 | 0.46 | PASS
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17 DUMPER 60T | KGCAT-47 | CAT 01.01.2017 | 5,361 20.03.2018 | 26.6 | 0.57 | PASS

18 | DUMPER 60T | KGB-49 BEML 18.02.2017 | 3,804 21.03.2018 ] 18.9 | 0.48 | PASS

19 | SHOVEL KGS-6 L&T 16.10.2015 | 12,183 21.03.2018 | 30.0 | 0.82 | PASS

20 | SHOVEL KGS-4 L&T 04.12.2009 | 39,301 21.03.2018 | 43.3 | 1.31 | PASS

21 SHOVEL KGS-7 L&T 31.1.2015 12,275 21.03.2018 ] 19.2 | 0.42 | PASS

22 | SHOVEL KGS-8 TATA 01.04.2016 | 4,754 21.03.2018 ] 18.9 | 0.48 | PASS

23 | SHOVEL KGS-9 TATA 07.02.2018 | 222 21.03.2018 ] 12.9 | 0.30 | PASS

24 | MOTOR KGG-4 BEML 12.01.2016 | 6,971 21.03.2018 | 27.2 | 0.73 | PASS
GRADER

25 | MOTOR KGG-3 BEML 14.02.2013 | 9,503 21.03.2018 | 441 | 1.34 | PASS
GRADER

26 | WATER KGT-4 HM 01.12.2017 | 541 21.03.2018 | 11.3 | 0.27 | PASS
SPRINKLER

27 | WATER KGT-5 BEML 01.12.2017 | 531 21.03.2018 | 111 | 0.27 | PASS
SPRINKLER

28 | WATER KGT-3 BEML 05.07.2013 | 10,416 21.03.2018 | 68.7 | 2.7 | *FAIL
SPRINKLER

29 | LOADER KGL-2 CAT 02.02.2012 | 21,795 21.03.2018 | 31.6 | 0.88 | PASS

30 | MOBILE M-1 ELGI 10.02.2016 | 13,043 22.03.2018 | 34.7 | 0.99 | PASS
S.VAN

31 DOZER KGD-4 BEML 05.07.2013 | 8,061 22.03.2018 | 22.5 | 0.59 | PASS

32 | DOZER KGD-6 BEML 03.05.2014 | 5499 22.03.2018 | 11.5 | 0.28 | PASS

33 | DOZER KGD-7 L&T 26.10.2016 | 4,765 22.03.2018 | 12.4 | 0.30 | PASS

34 | DOZER KGD-8 L&T 10.07.2017 | 2,253 22.03.2018 | 9.5 | 0.23 | PASS

35 | DOZER KGD-9 KOMATSU | 27.10.2017 | 1,103 22.03.2018 | 8.3 | 0.20 | PASS

36 | DRILL KGDR-3 REL 07.01.2013 | 7,504 22.03.2018 | 33.2 | 0.93 | PASS

37 | DRILL KGDR-4 REL 27.04.2017 1415 22.03.2018 | 29.6 | 0.81 | PASS

38 | CRANE 40T KGC-3 TIL 03.12.2008 | 5,281 22.03.2018 | 31.7 | 0.88 | PASS

39 | CRANE 40T KGC-4 TIL 24.11.2016 | 750 22.03.2018 | 13.4 | 0.33 | PASS

40 | CRANE 40T KGC-2 Rhino 18.04.201 | 5,077 22.03.2018 | 23.7 | 0.62 | PASS

41 | CRANE 40T KGC-1 REL 5,025 22.03.2018 | 21.3 | 0.55 | PASS

42 | TYRE KGTH-1 BEML 18.04.2011 | 936 23.03.2018 | 10.3 | 0.25 | PASS
HANDLERS

43 | FORKLIFTER KGF-1 GODREJ 14.11.2007 | 14,578 23.03.2018 | 34.4 | 0.98 | PASS

44 | DIESEL KGDB-1 TATA 10.07.2009 | 16,188 23.03.2018 | 37.3 | 0.92 | PASS
BOWSER

45 | DIESEL KGDB-2 HITECH 16.09.2017 | 3,487 23.03.2018 | 24.2 | 0.64 | PASS
BOWSER

Note:* Maintenance was done for failed equipments such as changing of lubricant oil, engine oil, filters,

engine tuning, etc.

2018-19
Vehicular emissions monitoring data
Sl. Eqpt.Type/ Eqpt. Make D.0.C Run Tested HSU | Km-1 | Test
No. | capacity Name ning Date % 65 | 2.45 Status
Hrs.
as on July-
2018
1 DUMPER 35T | KGB-21 BEML 17.12.2014 14021 191220 | 535 | 179 PASS
18
2 SHOVELL KGS-10 BEML 22.08.2018 | 710 291220 | 75 0.14 PASS
18
3 DUMPER 35T | KGB-27 BEML 16.10.2015 12011 191220 | 17.7 0.45 | PASS
18
4 DUMPER 35T | KGB-28 BEML 10.10.2015 8558 221220 | 12.7 0.31 PASS
18
5 DUMPER 35T | KGB-29 BEML 10.10.2015 9387 2012.20 | 416 | 1.25 PASS
18
6 DUMPER35T KGB-38 BEML 20.11.2015 10157 201220 | 383 | 112 PASS
18
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7 DUMPER 35T | KGB-39 BEML 20.11.2015 7752 20.12.20 | 384 | 112 PASS
18
8 DUMPER 35T | C-5 BEML 08.04.2013 | 12933 3112.20 - - BD
18
9 DUMPER 35T | C-6 BEML 08.04.2013 | 1M73 2312.21 | 604 | 215 PASS
08
10 DUMPER 60T | KGcat-41 | CAT 22.08.2016 | 9100 19.12.20 | 16.7 0.41 PASS
18
m DUMPER 60T | KGcat-42 | CAT 22.08.2016 | 9790 191220 | 244 | 065 PASS
18
12 DUMPER 60T | KGcat-43 | CAT 22.08.2016 | 9780 19.12.20 | 127 0.31 PASS
18
13 DUMPER 60T | KGcat-44 | CAT 01.01.2017 7995 19.12.20 | 11.5 0.57 PASS
18
14 DUMPER 60T | KGcat-46 | CAT 01.01.2017 8350 211220 | 374 | 110 PASS
18
15 DUMPER 60T | KGcat-47 | CAT 01.01.2017 8750 20.12.20 | 14.3 0.35 PASS
18
16 DUMPER 60T | KGB-48 BEML 18.02.2017 6567 22.12.20 | 13.3 033 PASS
18
7 DUMPER 60T | KGB-49 BEML 18.02.2017 6457 22.12.20 | 13.9 0.34 | PASS
18
18 SHOVEL KGS-6 L&T 16.10.2015 15396 19.12.20 | 401 119 PASS
18
19 SHOVEL KGS-7 L&T 31.10.2015 15724 211220 | 365 | 1.05 PASS
18
20 SHOVEL KGS-8 TATA 01.04.2016 5830 151220 | 8.8 0.21 PASS
18
21 SHOVEL KGS-9 TATA 07.02.2018 | 4116 19.12.20 | 15.2 0.39 | PASS
18
22 MOTOR KGG-4 BEML 12.01.2016 9399 26.12.20 | 326 | 091 PASS
GRADER 18
23 MOTOR KGG-3 BEML 14.02.2013 9795 2512.20 | 255 | 0.69 | PASS
GRADER 18
24 DUMPER KGcat-40 | CAT 22.08.2016 | 8095 191220 | 7.3 0.13 PASS
18
25 DUMPER KGcat-45 | CAT 01.01.2017 8200 211220 | M7 0.38 | PASS
18
26 WATER KGT-4 HM 01.12.2017 2130 2112.20 | 631 2.31 PASS
SPRINKLER 18
27 WATER KGT-5 BEML 01.12.2017 2010 19.12.20 | 17.6 0.45 PASS
SPRINKLER 18
28 WATER KGT-3 BEML 05.07.2013 | 10841 2112.20 BD
SPRINKLER 18
29 LOADER KGL-2 CAT 02.02.2012 | 25310 27.12.20 BD
18
30 LODER KGL-1 TATA 15.02.2010 7751 28.12.20 | 193 | 049 | PASS
18
31 DOZER KGD-4 BEML 05.07.2013 | 8652 20.12.20 | 314 0.87 PASS
18
32 DOZER KGD-6 BEML 03.05.2014 | 6590 20.12.20 | 48.0 | 152 PASS
18
33 DOZER KGD-7 L&T 26.10.2016 7200 211220 | 324 | 0.85 PASS
18
34 DOZER KGD-8 L&T 10.07.2017 4793 23.12.20 | 184 0.47 PASS
18
35 DOZER KGD-9 KOMAT | 27.10.2017 3590 29.12.20 | 20.9 | 0.54 | PASS
SU 18
36 DRILL KGDR-3 REL 07.01.2013 8052 3112.20 | 10.6 0.29 | PASS
18
37 DRILL KGDR-4 REL 27.04.2017 | 2792 29.12.20 | 17.5 0.44 | PASS
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18
38 CRANE 40T KGC-3 TIL 03.12.2008 | 5418 15.12.20 | 17.3 042 | PASS
18
39 CRANE 40T KGC-4 TIL 2411.2016 | 1189 271220 | 265 | 0.69 | PASS
18
40 TYRE KGTH-1 BEML 18.04.2011 977 271220 | 820 | 3.98 | *FAIL
HANDLER 18
4 CRANE KGC-5 BEML 02.08.2018 | 271 28.12.20 | 47 0M PASS
18
Note:* Maintenance was done for failed equipments such as changing of lubricant oil, engine oil, filters, engine
tuning, etc.
2019-20
Vehicular emissions monitoring data
Sampling interval: Once in six months.
Runnin
Egpt. EgptNam ars. HSU Km- Test
SIL.No ) Make D.0.C Tested Date 1
Type/capacity e As on % 65 545 Status
August
-2019
1 DUMPER 35T KGB-21 BEML 17.12.2014 14412 | 21.08.2019 43.8 | 035 [ PASS
2 SHOVELL KGS-10 BEML 22.08.2018 2537 21.08.2019 18.5 | 045 [ PASS
3 DUMPER 35T KGB-27 BEML 16.10.2015 13149 | 21.08.2019 60.5 | 210 | PASS
4 DUMPER 35T KGB-28 BEML 10.10.2015 9931 21.08.2019 413 | 124 | PASS
5 DUMPER 35T KGB-29 BEML 10.10.2015 10877 | 21.08.2019 233 | 057 | PASS
6 DUMPER35T KGB-38 BEML 20.11.2015 10825 | 21.08.2019 56.5 | 2.05 | PASS
7 DUMPER 35T KGB-39 BEML 20.11.2015 9186 21.08.2019 55.2 | 1.06 | PASS
8 DUMPER 35T C-5 BEML 08.04.2013 13309 | 21.08.2019 -- -- BD
9 DUMPER 35T C-6 BEML 08.04.2013 11964 | 21.08.2109 623 | 213 | PASS
10 DUMPER 60T KGcat-41 CAT 22.08.2016 11965 | 21.08.2019 356 | 114 | PASS
11 DUMPER 60T KGcat-42 | CAT 22.08.2016 12594 | 22.08.2019 322 | 092 | PASS
12 DUMPER 60T KGcat-43 | CAT 22.08.2016 12146 | 22.08.2019 349 |0.98 | PASS
13 DUMPER 60T KGcat-44 | CAT 01.01.2017 10616 | 22.08.2019 294 | 075 | PASS
14 DUMPER 60T KGcat-46 | CAT 01.01.2017 11182 22.08.2019 227 | 066 | PASS
15 DUMPER 60T KGcat-47 | CAT 01.01.2017 11398 | 22.08.2019 200 | 054 | PASS
16 DUMPER 60T KGcat-45 | CAT 01.01.2017 11221 22.08.2019 215 | 0.64 | PASS
17 DUMPER 60T KGcat-40 | CAT 22.08.2016 10698 | 22.08.2019 29.7 | 075 | PASS
18 SHOVEL KGS-9 TATA 07.02.2018 7032 22.08.2019 20.5 | 053 | PASS
19 SHOVEL KGS-7 L&T 31.10.2015 18479 | 22.08.2019 55.2 | 1.92 | PASS
20 SHOVEL KGS-8 TATA 01.04.2016 6990 22.08.2019 22.5 | 058 | PASS
SRI
21 SHOVEL DURGA L&T 15.05.2015 17399 | 23.08.2019 46.1 | 143 | PASS
22 MOTOR GRADER | KGG-4 BEML 12.01.2016 10555 | 23.08.2019 23.5 | 059 | PASS
23 MOTOR GRADER | KGG-3 BEML 14.02.2013 10568 | 23.08.2019 243 | 0.64 | PASS
24 DUMPER KGB-50 BEML 17.05.2019 659 23.08.2019 37.0 | 1.04 | PASS
25 DUMPER KGB-51 BEML 17.05.2019 532 23.08.2019 52 101 | PASS
WATER
26 SPRINKLER KGT-4 HM 01.12.2017 3782 23.08.2019 63.5 | 234 | PASS
WATER
27 SPRINKLER KGT-5 BEML 01.12.2017 3527 23.08.2019 575 | 195 | PASS
WATER
28 SPRINKLER KGT-3 BEML 05.07.2013 11547 | 23.08.2019 60.3 | 198 | PASS
29 LOADER KGL-2 CAT 02.02.2012 27080 | 23.08.2019 134 | 033 [ PASS
30 LODER KGL-1 TATA 15.02.2010 7741 24.08.2019 58 052 | PASS
31 DOZER KGD-4 BEML 05.07.2013 9153 24.08.2019 256 | 0.68 | PASS
32 DOZER KGD-7 KOMAT | 26.06.2016 9064 24.08.2019 243 | 0.64 | PASS
33 DOZER KGD-8 L&T 10.07.2017 6829 24.08.2019 16.8 | 042 | PASS
34 DOZER KGD-9 L&T 27.10.2017 5702 24.08.2019 16.6 | 040 [ PASS
35 DOZER KGD-5 L&T 09.02.2017 5882 24.08.2019 164 035 | PASS
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36 DRILL KGDR-3 REL 07.01.2013 8465 24.08.2019 230 | 060 |[PASS
37 DRILL KGDR-4 REL 27.04.2017 4223 24.08.2019 15.2 | 0.39 | PASS
38 CRANE 40T KGC-3 TIL 03.12.2008 5415 26.08.2019 143 | 0.35 | PASS
39 CRANE 40T KGC-4 TIL 2411.2016 1328 26.08.2019 13.3 | 0.32 | PASS
40 TYRE HANDLERS | KGTH-1 BEML 18.04.2011 988 26.08.2019 50.8 | 1.64 [ PASS
41 CRANE KGC-5 ESCORT | 02.08.2018 435 26.08.2019 272 | 0.72 | PASS
42 CRANE KGC-6 ACE 13.09.2018 224 24.08.2019 140 |0.34 | PASS
43 CRANE KGC-2 ACE 03.05.2011 5236 26.08.2019 125 | 0.29 | PASS
44 MOTOR-GRADER | DMG-2 BEML 06.06.2008 11838 24.08.2019 15.1 0.38 | PASS
45 WATER TANKER KGT-6 BEML 10.10.2018 1385 24.08.2019 56.3 | 102 |[PASS

Runnin
sin | Fapt Eqpt. ) ars. J HsU | ™ | Test
o Palgjéity Name Make D.O.C As on Tested Date % 65 12.45 Status

March-

2020
1 DUMPER 35T KGB-21 BEML 17.12.2014 14907 26.03.2020 | 485 0.25 | PASS
2 SHOVELL KGS-10 BEML 22.08.2018 4067 26.03.2020 | 294 | 0.40 | PASS
3 DUMPER 35T KGB-27 BEML 16.10.2015 13867 26.03.2020 | 54.2 0.25 | PASS
4 DUMPER 35T KGB-28 BEML 10.10.2015 10658 26.03.2020 | 34.2 0.18 | PASS
5 DUMPER 35T KGB-29 BEML 10.10.2015 10897 26.03.2020 | 27.2 0.55 | PASS
6 DUMPER35T KGB-38 BEML 20.11.2015 12038 26.03.2020 | 51.0 019 | PASS
7 DUMPER 35T KGB-39 BEML 20.11.2015 10273 26.03.2020 | -- -- BD
8 DUMPER 35T C-5 BEML 08.04.2013 13722 26.03.2020 | 634 | 212 | PASS
9 DUMPER 35T C-6 BEML 08.04.2013 12165 26.03.2020 | 60.2 213 | PASS
10 DUMPER 60T KGcat-41 CAT 22.08.2016 14473 26.03.2020 | 382 115 | PASS
il DUMPER 60T KGcat-42 CAT 22.08.2016 14999 27.03.2020 | 34.0 | 0.0 | PASS
12 DUMPER 60T KGcat-43 CAT 22.08.2016 14281 27.03.2020 | 326 0.94 | PASS
13 DUMPER 60T KGcat-44 CAT 01.01.2017 13184 27.03.2020 | 384 |0.72 | PASS
14 DUMPER 60T KGcat-46 CAT 01.01.2017 13652 27.03.2020 | 253 0.62 | PASS
15 DUMPER 60T KGcat-47 CAT 01.01.2017 13925 27.03.2020 | 24.2 0.51 | PASS
16 DUMPER 60T KGcat-45 CAT 01.01.2017 13745 27.03.2020 | 283 0.60 | PASS
17 DUMPER 60T KGcat-40 CAT 22.08.2016 13012 27.03.2020 | 25.7 0.72 | PASS
18 SHOVEL KGS-9 TATA 07.02.2018 9874 27.03.2020 | 24.2 0.50 | PASS
19 SHOVEL KGS-7 L&T 31.10.2015 21222 27.03.2020 | 53.2 1.85 | PASS
20 SHOVEL KGS-8 TATA 01.04.2016 8219 27.03.2020 | 253 0.52 | PASS
21 SHOVEL SRl L&T 23.10.2015 19893 27.03.2020 | 43.0 |130 | PASS

DURGA KOMAT

22 MOTOR GRADER KGG-4 BEML 12.01.2016 11449 28.03.2020 | 25.8 0.38 | PASS
23 MOTOR GRADER KGG-3 BEML 14.02.2013 1608 28.03.2020 | 205 0.62 | PASS
24 DUMPER KGB-50 BEML 17.05.2019 2170 28.03.2020 | 39.2 1.04 | PASS
25 DUMPER KGB-51 BEML 17.05.2019 1899 28.03.2020 | 45.0 |1.09 | PASS
26 WATER SPRINKLER | KGT-4 HM 01.12.2017 4650 28.03.2020 | 61.2 232 | PASS
27 WATER SPRINKLER | KGT-5 BEML 01.12.2017 4337 28.03.2020 | 54.5 1.92 | PASS
28 WATER SPRINKLER | KGT-3 BEML 05.07.2013 1766 29.03.2020 | 64.2 193 | PASS
29 LOADER KGL-2 CAT 02.02.2012 28988 29.03.2020 | 184 0.38 | PASS
30 LODER KGL-1 TATA 15.02.2010 7761 29.03.2020 | 284 | 0.58 | PASS
31 DOZER KGD-4 BEML 05.07.2013 9153 29.03.2020 | 27.3 0.64 | PASS
32 DOZER KGD-7 KOMAT | 26.10.2016 10906 29.03.2020 | 20.2 0.53 | PASS
33 DOZER KGD-8 L&T 10.07.2017 8606 28.03.2020 | 19.8 0.40 | PASS
34 DOZER KGD-9 L&T 28.06.2017 7380 29.03.2020 | 143 0.25 | PASS
35 DOZER KGD-5 L&T 09.02.2017 7805 29.03.2020 | 16.8 0.37 | PASS
36 DOZER DMG-2 BEML 07.01.2013 1542 29.03.2020 | 255 0.65 | PASS
37 DRILL KGDR-4 REL 27.04.2017 5161 29.03.2020 | 19.5 0.42 | PASS
38 CRANE 40T KGC-3 TIL 03.12.2008 5415 29.03.2020 | 54.2 0.45 | PASS
39 CRANE 40T KGC-4 TIL 2411.2016 1328 29.03.2020 | 19.6 0.35 | PASS
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40 TYRE HANDLERS KGTH-1 BEML 18.04.2011 988 28.03.2020 | -- --- BD
4 CRANE KGC-5 ESCORT | 02.08.2018 495 29.03.2020 | 29.7 | 0.75 | PASS
42 CRANE KGC-6 ACE 13.09.2018 224 29.03.2020 | 174 0.32 | PASS
43 CRANE KGC-2 ACE 03.05.20M 5236 29.03.2020 | 195 0.26 | PASS
44 MOTOR-GRADER | DMG-2 BEML 06.06.2008 11638 29.03.2020 | 194 |0.32 | PASS
45 WATER TANKER KGT-6 BEML 09.04.2010 1548 29.03.2020 | 585 |1.04 | PASS
2021-22
Vehicular emissions monitoring data
Sampling interval: Once in six months.  (April to September 2020)
Running
Eqpt. Eqpt. Hrs. Tested HSU K'm-1 Test
SINo Type/capacity Name Make b.oc As on Date % 65 2.45 Status
August-
2020
1 DUMPER 35T | KGB-21 BEML 17.12.2014 15121 12.08.2020 45.2 0.23 PASS
2 SHOVELL KGS-10 BEML 22.08.2018 | 5013 12.08.2020 25.2 0.43 PASS
3 DUMPER 35T | KGB-27 BEML 16.10.2015 13987 12.08.2020 523 0.27 PASS
4 DUMPER 35T | KGB-28 BEML 10.10.2015 10876 12.08.2020 304 0.14 PASS
5 DUMPER 35T | KGB-29 BEML 10.10.2015 10954 12.08.2020 294 0.51 PASS
6 DUMPER35T KGB-38 BEML 20.11.2015 12038 12.08.2020 51.0 0.19 PASS
7 DUMPER 35T | KGB-39 BEML 20.11.2015 10765 12.08.2020 43.0 0.58 PASS
8 DUMPER 35T | C-5 BEML 08.04.2013 | 14132 13.08.2020 61.2 2.10 PASS
9 DUMPER 35T | C-6 BEML 08.04.2013 | 12432 13.08.2020 58.5 213 PASS
10 | DUMPER 60T | KGcat-41 CAT 22.08.2016 | 14843 13.08.2020 344 1.18 PASS
1 DUMPER 60T | KGcat-42 CAT 22.08.2016 | 15123 13.08.2020 303 0.92 PASS
12 DUMPER 60T | KGcat-43 CAT 22.08.2016 | 14654 13.08.2020 341 0.90 PASS
13 DUMPER 60T | KGcat-44 CAT 01.01.2017 13184 13.08.2020 393 0.71 PASS
14 | DUMPER 60T | KGcat-46 CAT 01.01.2017 13987 13.08.2020 284 0.42 PASS
15 DUMPER 60T | KGcat-47 CAT 01.01.2017 14342 13.08.2020 22.2 0.34 PASS
16 | DUMPER 60T | KGcat-45 CAT 01.01.2017 13980 14.08.2020 32.2 0.43 PASS
17 DUMPER 60T | KGcat-40 CAT 22.08.2016 | 14021 14.08.2020 294 0.71 PASS
18 | SHOVEL KGS-9 TATA 07.02.2018 | 10432 14.08.2020 275 0.54 PASS
19 | SHOVEL KGS-7 L&T 31.10.2015 22543 14.08.2020 57.4 1.80 PASS
20 | SHOVEL KGS-8 TATA 01.04.2016 8921 14.08.2020 26.3 0.23 PASS
21 SHOVEL SRI DURGA L& 23.10.2015 20543 14.08.2020 48.2 1.24 PASS
KOMAT
MOTOR
22 GRADER KGG-4 BEML 12.01.2016 12345 14.08.2020 26.3 0.31 PASS
MOTOR
23 GRADER KGG-3 BEML 14.02.2013 12321 15.08.2020 24.2 0.22 PASS
24 | DUMPER KGB-50 BEML 17.05.2019 3240 15.08.2020 40.1 1.05 PASS
25 | DUMPER KGB-51 BEML 17.05.2019 2054 15.08.2020 483 1.02 PASS
WATER
26 SPRINKLER KGT-4 HM 01.12.2017 5345 15.08.2020 72.4 2.54 FAIL
WATER
27 SPRINKLER KGT-5 BEML 01.12.2017 5345 15.08.2020 50.2 145 PASS
WATER
28 SPRINKLER KGT-3 BEML 05.07.2013 | 12567 15.08.2020 60.5 1.02 PASS
29 | LOADER KGL-2 CAT 02.02.2012 | 2945 17.08.2020 13.4 0.28 PASS
30 | LODER KGL-1 TATA 15.02.2010 7980 17.08.2020 - - BD
MOTOR
31 GRADER BMG-2 BEML 05.07.2008 | 9876 17.08.2020 504 0.95 PASS
32 | DOZER KGD-7 KOMAT 26.10.2016 11543 22.08.2020 24.2 0.51 PASS
33 | DOZER KGD-8 L&T 10.07.2017 9054 22.08.2020 233 0.42 PASS
34 | DOZER KGD-9 L&T 28.06.2017 | 8541 18.08.2020 19.5 0.23 PASS
35 | DOZER KGD-5 L&T 09.02.2017 | 8764 18.08.2020 254 0.34 PASS
36 | DOZER DMG-2 BEML 07.01.2013 1542 18.08.2020 PASS
37 | DRILL KGDR-4 REL 27.04.2017 | 6542 18.08.2020 284 0.40 PASS
38 | CRANE 40T KGC-3 TIL 03.12.2008 | 6541 18.08.2020 58.0 0.48 PASS
39 | CRANE 40T KGC-4 TIL 24.11.2016 1654 19.08.2020 28.1 0.31 PASS
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MOTOR
40 GRADER DMG-2 BEML 18.04.2009 | 12321 19.08.2020 34.2 0.84 PASS
4 CRANE KGC-5 ESCORT 02.08.2018 | 875 20.08.2020 20.3 0.71 PASS
42 | CRANE KGC-6 ACE 13.09.2018 532 20.08.2020 234 0.30 PASS
43 | CRANE ACE 03.05.2011 5236 20.08.2020 19.5 0.26 PASS
MOTOR-
44 GRADER DMG-2 BEML 06.06.2008 | 12543 22.08.2020 354 0.30 PASS
45 | DUMPER KGB-38 BEML 09.04.2013 | 14349 20.08.2020 42.2 0.95 PASS
(October 2020 to March 2021)
SI.N Eqpt. Eqpt.Name Make D.0.C Running | Tested Date HSU Km-1 Test
o Type/capacity Hrs. % 65 2.45 Status
As on
March-
2021
1 DUMPER 35T KGB-21 BEML 17.12.2014 15732 08.03.2021 27.8 0.74 PASS
2 SHOVELL KGS-10 BEML 22.08.2018 5457 08.03.2021 45.2 1.64 PASS
3 DUMPER 35T KGB-27 BEML 16.10.2015 14916 08.03.2021 255 0.65 PASS
4 DUMPER 35T KGB-28 BEML 10.10.2015 11460 08.03.2021 32.8 0.91 PASS
5 DUMPER 35T KGB-29 BEML 10.10.2015 11000 08.03.2021 - - BD
6 DUMPER35T KGB-38 BEML 20.11.2015 13174 12.03.2021 26.5 0.72 PASS
7 DUMPER 35T KGB-39 BEML 20.11.2015 11151 12.03.2021 294 0.82 PASS
8 DUMPER 35T C-5 BEML 08.04.2013 | 14036 12.03.2021 438 132 PASS
9 DUMPER 35T C-6 BEML 08.04.2013 12484 12.03.2021 - - BD
10 DUMPER 60T KGcat-41 CAT 22.08.2016 17275 12.03.2021 42.4 1.25 PASS
1 DUMPER 60T KGceat-42 CAT 22.08.2016 | 17661 13.03.2021 35.8 1.04 PASS
12 DUMPER 60T KGceat-43 CAT 22.08.2016 16698 13.03.2021 225 0.54 PASS
13 DUMPER 60T KGcat-44 CAT 01.01.2017 15683 13.03.2021 264 0.72 PASS
14 DUMPER 60T KGcat-46 CAT 01.01.2017 16110 13.03.2021 28.0 0.74 PASS
15 DUMPER 60T KGcat-47 CAT 01.01.2017 16162 13.03.2021 324 0.91 PASS
16 DUMPER 60T KGcat-45 CAT 01.01.2017 15882 15.03.2021 337 0.94 PASS
17 DUMPER 60T KGcat-40 CAT 22.08.2016 15280 15.03.2021 21.8 0.56 PASS
18 SHOVEL KGS-9 TATA 07.02.2018 13016 15.03.2021 45.2 1.24 PASS
19 SHOVEL KGS-7 L&T 31.10.2015 24045 15.03.2021 59.5 2.4 PASS
20 SHOVEL KGS-8 TATA 01.04.2016 9252 15.03.2021 225 0.61 PASS
21 SHOVEL SRIDURGA L&T 23.10.2015 22924 16.03.2021 55.2 1.84 PASS
KOMAT
22 MOTOR KGG-4 BEML 12.01.2016 12192 16.03.2021 254 0.59 PASS
GRADER
23 MOTOR KGG-3 BEML 14.02.2013 12444 16.03.2021 - - BD
GRADER
24 DUMPER KGB-50 BEML 17.05.2019 3119 16.03.2021 242 | 064 PASS
25 DUMPER KGB-51 BEML 17.05.2019 2712 16.03.2021 | 20.1 0.50 PASS
26 WATER KGT-4 HM 01.12.2017 5550 8.03.2021 80.3 2.52 FAIL
SPRINKLER
27 WATER KGT-5 BEML 01.12.2017 5681 5.03.2021 514 1.67 PASS
SPRINKLER
28 WATER KGT-3 BEML 05.07.2013 12120 5.03.2021 337 0.91 PASS
SPRINKLER
29 LOADER KGL-2 CAT 02.02.2012 30544 4.03.2021 50.4 151 PASS
30 MOTOR BMG-2 BEML 09.12.2015 8548 5.03.2021 43.4 132 PASS
GRADER
31 DOZER KGD-7 KOMAT 26.10.2016 13127 9.03.2021 484 1.50 PASS
32 DOZER KGD-8 L&T 10.07.2017 10550 16.03.2021 43.4 1.29 PASS
33 DOZER KGD-9 L&T 28.06.2017 9565 16.03.2021 394 0.81 PASS
34 DOZER KGD-5 L&T 09.02.2017 9901 12.03.2021 284 0.52 PASS
35 TYRE TH-1 BEML 18.04.20M 988 13.03.2021 58.5 0.92 PASS
HANDLER
36 DRILL KGDR-4 REL 27.04.2017 6364 15.03.2021 37.2 1.09 PASS
37 CRANE 40T KGC-3 TIL 03.12.2008 5415 13.03.2021 13.9 0.34 PASS
38 CRANE 40T KGC-4 TIL 24.11.2016 1328 4.03.2021 29.8 0.81 PASS
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39 CRANE KGC-5 ESCORT 02.08.2018 435 4.03.2021 13.8 0.25 PASS
40 CRANE KGC-6 ACE 13.09.2018 224 4.03.2021 15.4 0.64 PASS
2021-22
SN Eqpt. Eqpt.Nam Make D.0.C Running Tested Date HSU | Km-1 Test
o Type/capacity e Hrs. % 65 | 245 | Status
As on
AUGUST-
2021
1 DUMPER 35T KGB-21 BEML 17.12.2014 16187 26.08.2021 283 | 0.78 PASS
2 SHOVELL KGS-10 BEML 22.08.2018 6183 25.08.2021 494 102 | PASS
3 DUMPER 35T KGB-27 BEML 16.10.2015 15213 26.08.2021 282 | 013 PASS
4 DUMPER 35T KGB-28 BEML 10.10.2015 11938 25..08.2021 414 | 0.83 PASS
5 DUMPER 35T KGB-29 BEML 10.10.2015 11522 25.08.2021 420 | 112 PASS
6 DUMPER35T KGB-38 BEML 20.11.2015 13699 26.08.2021 23.2 | 0.51 PASS
7 DUMPER 35T KGB-39 BEML 20.11.2015 11663 25.08.2021 242 | 064 | PASS
8 DUMPER 35T C-5 BEML 08.04.2013 14770 26.08.2021 402 | 112 PASS
9 DUMPER 35T C-6 BEML 08.04.2013 12615 26.08.2021 355 116 PASS
10 DUMPER 60T KGceat-41 CAT 22.08.2016 22816 25.08.2021 482 | 120 PASS
11 DUMPER 60T | KGcat-42 CAT 22.08.2016 19608 | 26.08.2021 30.2 1.01 PASS
12 DUMPER 60T | KGcat-43 CAT 22.08.2016 18207 25.08.2021 20.1 0.14 PASS
13 DUMPER 60T | KGcat-44 CAT 01.01.2017 17459 26.08.2021 28.9 | 052 PASS
14 DUMPER 60T | KGcat-46 CAT 01.01.2017 17724 25.08.2021 233 | 032 PASS
15 DUMPER 60T KGcat-47 CAT 01.01.2017 17782 | 26.08.2021 302 | 0.7 PASS
16 DUMPER 60T | KGcat-45 CAT 01.01.2017 17739 25.08.2021 343 | 061 PASS
17 DUMPER 60T | KGcat-40 CAT 22.08.2016 16872 25.08.2021 26.3 | 034 | PASS
18 SHOVEL KGS-9 TATA 07.02.2018 15011 26.08.2021 49.1 114 PASS
19 SHOVEL KGS-7 L&T 31.10.2015 26014 25.08.2021 53.2 | 2.01 PASS
20 SHOVEL KGS-8 TATA 01.04.2016 9807 27.08.2021 294 | 040 PASS
21 SHOVEL SR L&T 23.10.2015 24839 26.08.2021 50.9 | 141 PASS
DURGA KOMAT
22 MOTOR KGG-4 BEML 12.01.2016 13031 27.08.2021 236 | 032 PASS
GRADER
23 MOTOR KGG-3 BEML 14.02.2013 12573 27.08.2021 420 | 032 PASS
GRADER
24 DUMPER KGB-50 BEML 17.05.2019 4461 27.08.2021 275 10.21 PASS
25 DUMPER KGB-51 BEML 17.05.2019 3755 26.08.2021 242 1030 PASS
26 WATER KGT-4 HM 01.12.2017 6192 28.08.2021 640 | 241 PASS
SPRINKLER
27 WATER KGT-5 BEML 01.12.2017 6506 25.08.2021 583 | 142 PASS
SPRINKLER
28 WATER KGT-3 BEML 05.07.2013 12427 28.08.2021 72.5 2.51 FAIL
SPRINKLER
29 LOADER KGL-2 CAT 02.02.2012 31110 29.08.2021 554 | 101 PASS
30 MOTOR BMG-2 BEML 09.12.2015 9599 29.08.2021 490 | 110 PASS
GRADER
31 DOZER KGD-7 KOMAT 26.10.2016 14123 29.08.2021 442 | 1.27 PASS
32 DOZER KGD-8 L&T 10.07.2017 11701 29.08.2021 48.1 1.18 PASS
33 DOZER KGD-9 L&T 28.06.2017 10757 29.08.2021 332 | 052 PASS
34 DOZER D-5 L&T 09.02.2017 10959 29.08.2021 26.2 | 012 PASS
35 | TYRE HANDLER TH-1 BEML 18.04.2011 NA 29.08.2021 537 | 0.31 PASS
36 DRILL KGDR-4 REL 27.04.2017 6802 30.08.2021 39.1 1.05 PASS
37 CRANE 40T KGC-3 TIL 03.12.2008 5415 30.08.2021 - - BD
38 CRANE 40T KGC-4 TIL 24.11.2016 1328 28.08.2021 26.3 | 042 PASS
39 CRANE KGC-5 ESCORT 02.08.2018 435 28.08.2021 27.2 oM PASS
40 DUMPER-35-2 KGB-38 BEML 20.11.2015 13699 28.08.2021 485 | 0.31 PASS
41 CRANE KGC-2 ACE 03.05.20M 5236 28.08.2021 410 | 037 PASS
42 CRANE KGC-6 ACE 13.09.2018 224 27.08.2021 352 | 0.61 PASS
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SI.N Eqpt. Eqpt.Nam Make D.0.C Running Tested Date HSU | Km-1 Test
o Type/capacity e Hrs. % 65 | 245 | Status
As on
March-
2022
1 DUMPER 35T KGB-21 BEML 17.12.2014 116393 19.03.2022 254 | 0.73 PASS
2 SHOVELL KGS-10 BEML 22.08.2018 7232 “ 44.5 1.21 PASS
3 DUMPER 35T KGB-27 BEML 16.10.2015 15808 “ 294 | 043 PASS
4 DUMPER 35T KGB-28 BEML 10.10.2015 12036 “ 374 | 0.84 | PASS
5 DUMPER 35T KGB-29 BEML 10.10.2015 12412 “ 425 | 0.18 PASS
6 DUMPER35T KGB-38 BEML 20.11.2015 14175 " 29.3 | 052 PASS
7 DUMPER 35T KGB-39 BEML 20.11.2015 12315 26.03.2022 265 | 032 PASS
8 DUMPER 35T C-5 BEML 08.04.2013 14915 “ 493 104 PASS
9 DUMPER 35T C-6 BEML 08.04.2013 12800 " 525 | 0.31 PASS
10 DUMPER 60T KGceat-41 CAT 22.08.2016 20524 “ 44.2 1.21 PASS
1 DUMPER 60T | KGcat-42 CAT 22.08.2016 | 21891 " 393 1.01 PASS
12 DUMPER 60T | KGcat-43 CAT 22.08.2016 19900 21.03.2022 254 | 041 PASS
13 DUMPER 60T | KGcat-44 CAT 01.01.2017 19730 ,, 28.2 | 047 PASS
14 DUMPER 60T | KGcat-46 CAT 01.01.2017 19889 “ 26.0 | 0.24 | PASS
15 DUMPER 60T KGcat-47 CAT 01.01.2017 18989 “ 36.2 | 085 PASS
16 DUMPER 60T | KGcat-45 CAT 01.01.2017 20050 ,, 353 | 053 PASS
17 DUMPER 60T | KGcat-40 CAT 22.08.2016 18214 “ 285 | 0.5 PASS
18 SHOVEL KGS-9 TATA 07.02.2018 17310 “ 427 | 102 PASS
19 SHOVEL KGS-7 L&T 31.10.2015 27978 “ 534 | 231 PASS
20 SHOVEL KGS-8 TATA 01.04.2016 10760 “ 26.2 | 035 PASS
21 SHOVEL SR L&T 23.10.2015 27300 22.03.2022 55.1 1.05 PASS
DURGA KOMAT
22 MOTOR KGG-4 BEML 12.01.2016 14133 " 28.2 | 054 | PASS
GRADER
23 MOTOR KGG-3 BEML 14.02.2013 12857 " 410 | 073 PASS
GRADER
24 DUMPER KGB-50 BEML 17.05.2019 6203 25.03.2022 275 1031 PASS
25 DUMPER KGB-51 BEML 17.05.2019 5251 “ 295 | 042 PASS
26 WATER KGT-4 HM 01.12.2017 6737 " 573 | 104 PASS
SPRINKLER
27 WATER KGT-5 BEML 01.12.2017 6927 " 564 | 142 PASS
SPRINKLER
28 WATER KGT-3 BEML 05.07.2013 12509 " 75.7 | 252 FAIL
SPRINKLER
29 LOADER KGL-2 CAT 02.02.2012 31159 “ 39.5 | 105 | PASS
30 DUMPER BEML-4 BEML 3.12.2014 15941 23.03.2022 | 432 0.96 PASS
31 DUMPER-35-2 BEML-5 BEML 21.11.2015 13550 “ 347 1.05 PASS
32 LOADER L-2 CAT 19.07.2021 12096 “ 49.5 0.95 PASS
33 MOTOR BMG-2 BEML 09.12.2015 10801 " 47.3 | 105 PASS
GRADER
34 DOZER KGD-7 KOMAT 26.10.2016 12483 “ 45.7 | 130 PASS
35 DOZER KGD-8 L&T 10.07.2017 11665 “ 422 | 123 PASS
36 DOZER KGD-9 L&T 28.06.2017 13049 24.03.2022 358 | 0.74 PASS
37 DOZER KGD-5 L&T 09.02.2017 15459 “ 43.4 | 015 PASS
38 | TYRE HANDLER TH-1 BEML 18.04.2011 988 " 745 | 251 FAIL
39 DRILL KGDR-4 REL 27.04.2017 7436 “ 357 | 103 PASS
40 CRANE 40T KGC-3 TIL 03.12.2008 NA 29.03.2022 - - BD
41 CRANE 40T KGC-4 TIL 24.11.2016 1328 " 274 | 052 PASS
42 CRANE KGC-5 ESCORT 02.08.2018 435 " 19.6 0.13 PASS
43 CRANE KGC-6 ACE 13.09.2018 224 19.9 | 0.85 PASS
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CORPORATE ENVIRONMENTAL RESPONSIBILITY
ENVIRONMENTAL POLICY OF SCCL
The Environmental policy and its objectives have been approved by SCCL Board of Directors on 11.11.2011

and copy of Board minute is enclosed as Annexure.

"To be a role model in protection of environment for sustainable development, SCCL is committed to

implement the best global practices in all its operations through prevention / mitigation of pollution, proper

disposal / recycling of wastes and bringing awareness among all the stakeholders for continual

improvement in environmental performance”

Objectives:

+ To take account of environment concerns in planning and decision-making.

»  Compliance of conditions imposed in Environmental Clearance, Forestry Clearance, CFE, CFO and other
statutory clearances issued by regulatory agencies.

+ To prevent pollution of surrounding habitation by continuous monitoring and measurement of
Environmental parameters.

+ ldentification of significant impacts and preparation of environment management systems for
implementation at mines / units.

* To reclaim the mined out areas concurrent to mining operations and take suitable measures for
conservation of adjacent forests, wildlife and bio-diversity.

+ To reduce waste generation and promote recycling of materials, wherever possible.

+  Optimum utilization of resources i.e. Electricity, Oil and Water.

+ To take up developmental works in surrounding villages as a part of corporate social responsibility.

+ To provide appropriate training and disseminate information to enable all the employees to accept
individual responsibility for environment protection, implement best practices and work in partnership to
create a culture of continual improvement.

Guidelines for implementation of environmental policy of SCCL

For effective implementation of environmental policy and its objectives, necessary guidelines and targets will
be framed from time to time. Initially, certain guidelines have been framed in different facets of
environmental management for bringing uniformity in planning, execution and monitoring systems thereby
ensuring environmentally sustainable coal mining operations).

In order to fulfil the objectives of Environmental Policy, the following guidelines have been framed in
different facets of environmental management for bringing uniformity in planning, execution and
monitoring systems thereby ensuring environmentally sustainable coal mining operations.

The Environmental Policy, objectives and guidelines were circulated to all the mines, departments and other
units for implementation. Also, necessary arrangements were made for display of the same at the
conspicuous places for bringing awareness among the employees of SCCL.

Guidelines for implementation of Environmental Policy

Sources / Activities Recommended control measures

A.  Planning of New / Expansion Projects

1. Planning i. Due care shall be taken in addressing all the environmental issues while
formulating a project proposal.

ii. It shall be ensured at the planning stage itself that forest lands, high-
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Sources / Activities

Recommended control measures

yielding agricultural lands, habitations, water bodies shall be avoided for
location of dump sites.
Conservation of ecologically sensitive areas, if any, located near the

project area shall be given due consideration.

iv. EIA/EMP shall be prepared with proper environmental safeguards along
with sufficient fund provision.

B. Air Pollution Control

1. Drilling i.  Wet drilling mechanism shall be adopted.

2. Blasting v. Blasting in Opencast Mines shall be conducted during favourable weather
conditions using NONELs with proper design of blasthole geometry &
optimum quantity of explosives.

vi. Use of delay detonators shall be adopted in underground mines in order
to reduce ground vibrations.
vii. Blast site shall be wetted before and after blasting.

3. HEMM i.  Regular Maintenance of all Diesel operated HEMMs shall be done as per
the manufacturer’s schedule for effective control of exhaust emissions.

4. Haul Roads i.  All service roads shall be metalled and well maintained.

All haul roads and service roads shall be regularly sprayed with water.

Plantation shall be done alongside the haul and service roads.

5. Over Burden

Inoperative dumps shall be subjected to technical and biological
reclamation.
Plantation shall be done over and around OB dumps to ensure stability of

slopes and prevention of dust generation by wind action.

6. Coal Handling

Crusher house and belt conveyors shall be enclosed and mist spray
arrangement installed at all receiving points, transfer points, Ground
bunkers and loading points.

Plantation shall be done all around the Coal Handling Plant (CHP).

7. Coal Transport

Wherever feasible, transportation outside the ML area will be by rail /
conveyor system

The width of transportation road shall be designed in such a way that no
vehicle shall ply on the unpaved road.

Coal Transport trucks shall be optimally loaded and covered with tarpaulin

for preventing spillage during transportation.

C.  Water Pollution Control

1. Surface

Garland drains shall be made around quarry and OB dumps to collect run
off water and siltation points of sufficient size shall be provided for
collection of silt.

OB dump run off to be desilted through settling tanks before discharge
into natural streams. Contour drains to be constructed along the slopes of
OB dumps.

Toe walls to be constructed around the OB dump with boulders collected
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Sources / Activities

Recommended control measures

Vi.

from OB material.

A berm with dimensions of not less than two metres height and 2 metres
width at the top shall be made in trapezium shape all along the edge of
each deck to prevent erosion of dumps and gully formation.

The terrace shall be kept free of obstructions (OB heaps), sloped in bye
and maintained with uniform gradient for free flow of water in order to
avoid accumulation of water leading to gully formation and dump slides.
The coal washery should adopt proven internationally accepted
technology of continuous operating and with zero effluent discharge

system.

2. Mine Water

Mine water shall be treated in filter beds for domestic consumption.
Excess mine water shall be treated in settling ponds before discharging in

to natural streams.

3. Workshop and CHP

Effluent coming out from workshops shall be treated in an Effluent
Treatment Plant containing an oil / grease trap and sedimentation tank.
The treated water is to be stored and reused in the workshop itself.

ETP shall be constructed for treating CHP effluents and adoption of closed

water circuit in CHP shall be adopted thereby ensuring zero discharge.

4. Domestic Effluent

In isolated building or housing complexes septic tanks and soak pits to be
provided.

In large townships, complete sewerage system including sewage
treatment facilities shall be adopted.

Community and service building shall be provided with adequate sewage

treatment facilities.

5. Hazardous and Bio-
medical wastes

Hazardous wastes like used oil with barrels, waste oil with barrels, used
transformer oil with barrels, scrapped batteries, iron scrap, copper cables,
scrapped cap lamp accumulators, empty oil and grease drums shall be
handled and disposed off in accordance with the procedure laid down in
HWM Rules.

Used oil, spent oil, batteries and copper cables shall be disposed off to the
recyclers having valid registration from CPCB/APPCB for recycling or
recovery, whereas the empty oil and grease barrels shall be detoxified
prior to their disposal to outside agencies.

Bio-medical wastes shall be handled and disposed off as per the latest

guidelines issued by MoEF.

D. Noise Pollution Control

1. Drilling

Controlled blasting methods with proper spacing, burden and stemming
shall be adopted to get optimum results.
Blast holes should be judiciously charged to control noise and blast

vibrations
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Sources / Activities

Recommended control measures

2. HEMM i.  Providing of sound proof cabins for the workers deployed on machines
producing higher levels of noise like dozers, shovels, dumpers, drills and
feeder breakers etc.

ii. The engine exhausts of HEMM to be fitted with mufflers.

ii. HEMM to be properly maintained and operators to be provided with ear
mufflers / ear plug.

iv. Reducing the exposure time of workers to the higher noise levels shall be
practiced.

3. CHP i.  Belt drive or roller drive systems shall be used instead of gear train system

which results in considerable noise reduction.

4. Exhaust Fan in
mines

UG

The main mechanical ventilator shall be installed in acoustically designed
enclosed chambers with evasee.
Thick green belt shall be developed around the fan house for attenuation

of noise.

E. Energy / Water Conservation Measures

1. Electricity

CFLs and energy efficient appliances shall be used at mines, allied units
and colonies.
Efforts shall be made for utilization of renewal sources of energy like solar

and wind power.

2. Qil

Periodical maintenance of vehicles including fine tuning of engines shall
be done to improve their fuel efficiency.

Leakage and spillage of oils during transport and usage shall be avoided.

3. Water

Wastage of water resulting from leakages through distribution pipelines
and overflow from overhead tanks shall be arrested.
Summer storage tanks shall be constructed in all the mining areas for rain

water harvesting and augmentation of ground water recharge.

F. Land Management

1. Top soil

Top soil shall be stacked at earmarked place and shall be used only in
reclamation of OB dumps.

Top soil shall invariably be removed from the site allocated for external
dumping of OB material, to conserve precious natural resource and

ensure better stability of dumps.

2. Reclamation

Reclamation of mined out areas including external OB dumps and back
filled areas shall be taken up concurrent with progress of mining
operations as per the EMP.

Native species shall be selected for dump plantation in order to achieve
better survival rate.

The voids left over after cessation of mining operations shall be converted

in to water bodies.

3. Subsidence
Management

The cracks / pot holes formed on surface as a result of subsidence due to

UG mining shall be filled with OB material and compacted.
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Sources / Activities

Recommended control measures

Garland drains shall be provided around the subsidence areas to avoid

inrush of water in to Underground workings.

4. Green Belt
Development

Extensive plantation shall be taken up in colonies, vacant lands, degraded
forest lands and surface area of UG mines.
Gap plantation shall be taken up wherever the survival rate is poor.

Avenue plantation shall be taken up alongside the roads.

G. Environmental Monitoring

1. Environmental i.
Monitoring for
pollution mitigation

Monitoring of ambient air quality, ground & surface water quality, effluent
discharge quality, noise & blast vibrations, phreatic surface levels,
subsidence, HEMM exhaust emissions shall be carried out as per the
stipulated norms and corrective measures shall be taken for mitigation of

pollution.

2. Satellite surveillance

Satellite surveillance of all opencast mines shall be carried out once in
three years for change detection analysis in land use / land cover in core

and buffer zone of the project.

H. Environmental Awareness

1. Environmental i
Awareness

Environmental awareness programmes shall be conducted in all mining
areas to bring awareness among the employees regarding the
environmental policy, its objectives and measures to be taken to
safeguard the environment.

Awareness programmes shall be conducted on energy, oil and water
conservation.

Awareness shall be created in the employees and general public on the

ill-effects of plastics usage and educate them to use alternatives.

STANDARD OPERATING PROCEDURE TO BRING IN TO FOCUS DEVIATIONS/ VIOLATIONS OF
ENVIRONMENTAL OR FOREST NORMS/CONDITIONS

At Project Level

An Environment Management Committee (EMC) is constituted at the project level consisting of following

members to monitor the implementation of EMP and other environmental protection measures.

i.  Project Officer

ii.  Staff Officer to General Manager

iii.  Area Environmental Officer

iv.  Area Forestry Officer

v.  Area Civil Engineer

vi.  Regional Hydro-geologist

vii.  Area Survey Officer

Functions of Project level EMC:

. Monitoring of Environmental safeguards
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. Compliance of conditions stipulated in Environmental Clearance, Forest Clearance (if Forestland
involved in the project), Wildlife Clearance (if applicable), Consent for Establishment and Operation
issued under Air (Prevention and Control of Pollution) Act 1981 and Water (prevention and Control of
Pollution) Act 1974, Hazardous Waste (Management, Handling & Transboundary Movement) Rules
2008, Ground water Clearance, No Objections Certificates (NoCs) from any other department, etc.

. Review of the compliance of above conditions during periodical review meetings

. Reporting of non-compliances and action plan for rectification to the Area General Manger and
General Manager (Environment).

Corporate level

General Manager (Environment) and his team of officers from Corporate Environment Department will
periodically inspect the projects for monitoring the implementation of EMP, EC conditions, CFE & CFO
conditions and environmental status of the project surroundings and give necessary guidelines to the
project authorities in case of any deviation in the compliance of clearance conditions. Corporate
Environment Department will also appraise the higher authorities in case of major violation/ deviations in
compliance of environmental norms/ conditions.

HIERARCHICAL SYSTEM OF THE COMPANY TO DEAL WITH ENVIRONMENTAL ISSUES AND FOR ENSURING
COMPLIANCE WITH EC CONDITIONS

Project Officer /Agent, in-charge of the Opencast / Underground Mine is responsible for implementation of
the approved EMP and various conditions of EC, FC and CFO. Area Environmental Officer will assist the
Project Officer /Agent in ensuring the compliance of conditions. Area General Manager is responsible for
compliance of norms in all the mines falling under his jurisdiction.

General Manager (Environment) will monitor the compliance of environmental norms in all the areas of
SCCL. Chief General Manager (Corporate Planning & Projects) will be reviewing the environmental issues for
ensuring compliance of norms/conditions. Director (Planning & Projects) and Director (Operations), who are
the members of the SCCL Board of Directors, will review the overall compliance of statutory norms in the
organization.

SYSTEM OF REPORTING NON-COMPLIANCES/VIOLATIONS OF ENVIRONMENTAL NORMS TO THE BOARD
OF DIRECTORS AND/OR SHAREHOLDERS OR STAKEHOLDERS
Environmental Management Committee  will monitor the implementation of environmental

norms/conditions and reports any deviations to the concerned Project Officer. The Project Officer will take
suitable corrective measures with the guidance of Area Environmental Officer. The non-compliances, if any,
which require the intervention of higher authorities will be brought to the notice of Area General Manager.
The Area General Managers will inform the deviations / non-compliances to Corporate Environment
Department and concerned Functional Director.

Corporate Environment Department is headed by General Manager (Environment) who works directly under
GM (CP&P) who in turn reports to Director (Planning & Projects). Regular review meetings will be conducted
by Director (Planning & Projects) for reviewing the compliance of EC/FC/CFO conditions. In addition to the
above, General Manager (Environment) will periodically appraise non-compliance of EC conditions to GM
(CP&P). GM (CP&P) will appraise these issues to Director (Planning & Projects) and Director (Operations), the
members of the SCCL Board of Directors, who in turn will appraise to Chairman & Managing Director of the
company.

KKKK
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F No #1100 20088
 Governmen of India
Mimistey of Enviroument amd Forea
(FC Dvasomd
Hupyavaran Bhaves,
ol Comatex, Logh Loas,
Mew Delhi < 110073,
Duted © | () September, 2050

To,

The Pracipal Secretary (Forests),
Government of Andhra Pradesh,
Hyderabad.

Sub. - Diversion of 140.30 he. of forest land for Khoiraguda Opencast Project i1 favour of
/s SCCL in Adilabad district, Andhra Pradesh.

1 am directed to refer to your letter No. 8560/For i(1)/2000-1, Jared ‘12_-0?--20@’.‘-
mﬂofmmjbarduadma-iom on the above mentioned subjest secking priet

approval of the Central Guovernment in nccordence with Section 2 of the Fores
(Conservation) Act, 1980 and to say that the proposal has been sxnrmuned by the Forest
the

Advisory Committee constituted by Central Government under Sastion 300 '0e
aforesaid

Azt

Afier careful consideration of the proposal of the Suté Govermment, the Central
Government hereby conveys its upproval under Section 2 of the Forest (Conservation) At
1980 for diversion 140.30 ha. of forest land for Khairaguda Opencast Project in favour of
M/s SCCL in Adilabad district, Andhra Pradesh, subject 10 fulfilment of the following

1 Laplmmdmefomunhllmlumuw.

2. Compensatory afforestation shail be rised and maintained over eguivalest nos
mmn'mcprnjeﬂmsbythSmFmDepamnm.

3. The non-forest land shall be notified as Reserved Forest under Lndian Forest AL,
1927 by the State immediately.

4, The mining |ease area shall be demarcated on ground using Tour feet high RCC
pillars, each written with the serial aumber, forward and backward bearings and
distance from pillar to pillar. -

5. Fencing, protection and regeneration of the safety zone ares will be Jone at e

; isct cost, Besides this, afforestation on degraded forest fand. 1o be gelectae
elsmwhere, measuring about one and @ half times the aref unde uplety vone, Wil v
done at the project cost.

6. Tree felling shall bo done only when it becoines lndispesable, WA L
supervision of the Seats Forest Department

y Nodw%omeﬂmandfmumofl!nmshﬂlbu saumed!

8 Npougmﬁonshnllbmuowed on the forest land
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w Ioras

i wall ook e wsed fos any purpose other than that specified in the
topsrsal

W T e appevrar undes e Forest (Conservation) Act, 1980 is sbject 10 clearance
coder the Lavironment (Froteciion) Aet, 1986, if required ‘
e Reclamaiion Flan amd e Rehabilitation Man shall be implemented in spirit,
whieh shall be momitoied regularly by the Stute Forest Depanment
el e encarad dhat po labour-camps are set up inside the forest ares
wtabouter dhult be provided coal free ol cost by the User Agency,
ay ather foaadition that the State Government and/or the CCF (Central), Regional

wihiee, Bangalore may like 10 impose from time to time for protecios and
caprovemaent oF Mo and fusa in the forest arca.

(]

Yours faithfully,

)

; (Sandeep Kumas)
Assistant Inspector General of Forests
ooy to

“fe Prinsipal Cluef Conservator of Forests, Andhra Pradesh, Hyderabad.
. Weaul Officer, O/o The PCCF, andhra Pradesh, Hyderabad.
:  The CCF(Central), Eegional Office, Bangalore,
5 The Executive Dicecic™ (PETM), 24/s SCCL, Kothagudam Collieries, Bhadrachal
Ross Railway-Station, Andhra Pradesh-507101. .

i Guaddfile
I\
( eep Kumar)

Assistant Inspector General of Forests

e e L

.|
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C Ne A4

F, No. B28/9-FC SR
Govemment of India =
Mindstry of Environment and Forests
' (F.C. Division)
' Paryavaran Bhawan,

€GO Complex, Lodhi Road,
New Delhi - 110 003.
Datod; 1% July, 2011

wd in Chopra RF. of Bellampalli Division for
{Madﬂmuﬂﬁhdhmhddmdydlwmmm

}:@)w | am “directed to sefer to Sate Govemment of Andivs, Pradesh's letter No

oA

0456/ FOR 1{1)/2008-1 dated 24122008 on the above mentioned subject, on the above-
mtiu\edauh'muekingprmsppw-lofu Central Goverrunent in accordance with
Secﬁmtdﬂu?mﬂ((:amrnﬂm}hﬂ.lm. Nmunﬁdmnﬁdunﬁmo(ﬂupmpmlb,
MWAMCWMMMWMMWMWnIM
said Act, in-principle upwovdbtﬂnnﬁ&mﬁunw-puudvﬁtmmr'skmd
mnmrmdmw.mNﬂmmumumolmmmm The State
cmmtmhmmndmmnpwthm;mdhmmﬁmmpmudmhm
prinaiple approval and has requasted the Central Govemament to grant final approval.

2 inuismﬂcﬁuulmdhméwuthnhhwulhmpﬂtmnpt

by the State Govemment of Andhm Pradesh vide letwr No, 9456/ FOR K1)/ 2008
dated 22102010 and No. 0456/ FOR1{1)/ 2008 dated 28052011, approval of the Cenal
wmtawgmmmzdmmmmummumm
diversion of 126.71 ha of forest land in Chopra RF, of Bellampalli Division for Kharaguda OCP
(in addition to 29.85 ha of forest land already divered in 2000) in favour o1 S0C1, subfect W
fulfillment of the following conditions: "

] mmmduwmmwm&

@) memummmwbymmm
mwmmwmmmmnwumdkhwm agency:

] mmwmwmdmadmwmdswrommwmm

-mmmmanumuWFmt.mmu
Offices, Forest {Conservation) Act, 1980, State Govemment of Andhra Pradesh shall
wmmﬁmﬁm

vl Ca i e

N
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Additional amount of the NPV of the diverted lorest land, # any, breoming due afte
finalization of the same by the Hor'ble Supreme Court of India on receipt of the report
from the Bxpert Coommittes. shall L, clurged by the State Governunent from the Liser
ARUIKY.

mﬁtﬂnﬁmwwnmofﬂtm;muam (7.5 meters strip all along
the puter bonndary of the muning lease area as recommended by the St Covartenent)
shall be done at the project cost. Bﬁduh,-mmagmdmm.m
be selected elsewhere, measuring one and a half times the ares under safely zone Le 75
mt, shall alse be done at the project cost;

Wmnmmmwwmmm
afforestation measures i the blanks within the lease area, as well as along the roads
cutside the leacs area diverted under this spproval, in consultation with the Stale Fosest
Department at the progect cost.

The User Agency shall take up afforestation in the forest areas surounding mining
Jease [n 100 Meters radius from the Jease boundary wherever density of growtl is less
than 04 and peotect it Hll life of the Project in consultation with Stale Forest
Department. As the nearby area is having good wildlife and good density of growth the
User Agency shall take up habitation improvement programme as pei Plan prepared
and approved by the Chief Wildlife Warden and maintain the area tll hfe of the Project
The cost for this habitat improvement plan shall be deposited with the concenwd
Divisional Forest Officer;

De-silting of the village tanks falling within 5 Kms radius from the lease boundary shall
be taken up by the user agency at regular intervals

Following activities shall be undertaken by the User Agency at the project cost

{a) Propermitigative measures to minimize soll erosion and choking of streams shall be
prepared and implemented;
(b) Planting of adequate drought hardy plant species and sowing of sends to arrest 30l

(© Construction of check dams, retention / toe walls to arrest sliding down of the
excavated material alonyg the contour along all the decks of the overburdens.

(d) The areas shall be reciaimed keeping in view the international practice ot stabilizing
the dumps by grading / benching so that angles of repose (normally les< than 281
any given place) are mnintained;

{e) The top soil management plan should be sirictly adbered to; and

()  Any tree felling shall be dore only when it is absolutely neckssary an unavoidable,
and that too under strict supervision of the State Forest Departmen!

ot !
ﬂd\

e w0 e
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Demascation of mining lean: area will be dane oo the ground at propel cel using: four
feet high reinforced cement concrete pillany wills berial numbers, i dd i Back
bearings and distancr from pilar 1o pillar;

The forest land shall not be used for any purgoss othor than that specilied in the
proposali

The approval under the Forest {Conservation) Act, 1980 is subject 1o thw clearance uncler
the Environmental Protection Act, 1986

mmﬁuwwmwhwwmzm;mmuw
muawlmnnmgmk\h\shaummym whichever is less, subject to
muEWMWMathMRMIW.

Mining/ reclamation schedule shall be implemented by the user agency & their cost a3
WWW!M/ phased programme;

The user agency shall also take upmdymyuﬂymmnawmoﬁ / woil flow from
the over-burden arens with the halp of GISin consultation with the forest depaimment

The user am'mumupﬂwdmmdwvmhnks witlin tive kan arcs
from the misne Jease boundary 10 as 10 mitigate the impact of siltanon of such wnks
whenever required.

Any other condition that the Chief Conservatoc of Forests (Central) Magional Oftice
hnﬂlmmympmhmﬁmewmmhmdmﬁm protechion or
development of forests.

All other conditions under different rules, regulations and guidelines including
environmental clearance and [orest rights of tribals and other forest dwaeller shall be
complied with

Yours Faithfully.
i = «W\
) {H.C. Chaudhary)
Assistant Inspector General of Forests
Copy to-
L WWMCmmdeh.GavmmlnlmMH derabad
2 The Nodal Officer, Office of the FOCF, Govt. of Andhra Pradesh, Hyderabad. o
3. The Chief Conservator of Forests (Central), Bangalore.
4 The User Agency
5. RO (HQ), MoEF, New Delhi
6. Moritoring cell of the FC Section
7 Guard file. e
(H.C. Chaudlary)

Assistant Inspector General of Forests

el WS g s
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Phone: 21887500
Fax: 040 ~ 23815631
Wehsitz 'www appcbh.ap.aic.in

Dt 04.11.2015

I

s Ref: 1) Enwi tal Cl dt 06.02.2015 issued by MOE&F, GOI.
2) Industry’s application dt. 28.05.2015.
3) R.O's inspaction report dt. 04.07.2015.
4) CFE Committee meeting he'd on 05.10.2015

1 In the reference 2™ cited, an application was submitted to the Board seeking

C t for Establi nt (CFE) 'brEmblhlmdmedefmupmm

the following with i lled 1 below, with a project
mﬂdm1n5ﬂﬂmhﬂum¢-nﬁmMLMnd1217mm

S.No |_Pmduah.rmmiy T Capacity l
% Coal Mining Expansion from 3.0 MIPA 10 375 MIPA

2 As per the application, the ab ctivity is to be k d at Borjam (V), Tiryani
(M), Adilabad District in an area of 121?50Hn.

3. The ab site was i d by the Asst E tal Engir
office, Nizamabad, TSPdluhonGcmm!Bomde‘O?RNﬁand Mdm
the site is surrounded by
North ! Reserved forest followed by Vatti Vagu reservoir.
South : Reserved forest and hillocks.
East . Reserved forest and hillocks.
West . Reserved forest and hillocks

1981 and the rules made there under, This order is issued to manufacture the
products as i d at para (1) only.

5. This Consent Order now issued is subject to the conditions mentioned in
Schedule 'A' and Schedule 'B".
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& The order = issued fram poliution control point of veew only Foning and olfver
reguintiors are net conucdened
[Enct Soheduk ‘A

Schedule B

Khaisgura Opan Cast Expanson Project.

Borjam V), Tirgend (W),
Adtlabad District
Copyto: 1. The JCEE 70 RC Pusws for information and necessary aclion.
2 TwEE RO, o e action.
fCFeon

L, —
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SCHEDULE - A

Progress on implementation of the project shall be reported to the Regional
Office, Nizamabad, T.8. Pollution Cantrol Board once In six months,

The proponent shall obtain Consents for operation from TSPCB, as required
Under Sec.26/26 of the Water (P&C of P) Act, 1974 and under sec, 21/22 of the
Alr (P&C of P) Act, 1981, before commencement of the activity,

Notwithstanding anything contained in this conditional letter or congent, the
Board hereby reserves its right and power Under Sec.27(2) of \Water
(Prevention and Control of Pollution) Act, 1074 and Under Sec.21(4) of Air
(Prevention and Control of Pollution) Act, 1881 to review any or all the
conditions imposed herein and to make such alternation as deemed fit and
stipulate any additional conditions by the Board.

The Consent of the Board shall be exhibited in the factory premises at a
conspicuous place for the information of the inspecting officers of different
departments.

Compensation is to be paid for any environmental damage caused by it, as
fixed by the Collectar and District Magistrate as civil llability.

Rain Water Harvesting (RWH) structure (s) shall be established on the plant site,
The proponent shall ensure that effluent shall not enter the Rain Water
harvesting structure.

The rules and regulations notified by Ministry of Law and Justice, GOI,
regarding the Public llabllity Insurance Act, 1991 shall be followad.

This order is valid for period of 3 years from the date of issue.

SCHEDULE ~ 8

Water:

The source of water is from Mine discharge water. The maximum permitted
water consumption is 2490 KLD.

"a) | Process & wash (Dust suppression, 2300 KLD

sl Description Quantity (KLD)
No,

| Mine seepage 11430 KLD

b) | Domestic ) 70 KLD |

c) | Service water 60 KLD

" Total 2490 KLD |

The maximum Waste Water Generation (KLD) shall not exceed the following:

sl Description Quantity (KLD)
No. - 1
'a) | Mines excess water discharge 9780 KLD
b) Process
c) Washings 96 KLD
d) | Domestic & others s 56 KLD
Total 9932 KLD
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[ 3. | Treatment & disposal : |

Source of Treatment proposed Mode of final disposal
Effluent

Process & wash | Sedimentation =nk, settiing Let out into the surface
tank, oil and grease efc.. drainage from ground

Sanitation Septic tank followed by soak pit | Plantation

The Effiuent Treatment Plant (ETP} shsll be constructed and commissioned
along with the commissioning of the activity. All the units of the ETP shall be
impervious to prevent ground water pollution.

. The effiuents shall be treated to the on land for imigation standards,

stipulatad
under Emimrmﬂ (thcﬁm)ﬂuhs 1086, notified and published by
Ministry of Envi d F of India as specified in
Schedule VI vneesmzz(s;.maammmumw
and additional standards / conditions stipulated by TSPCB.

meters with necessary pipe-ine shall be pmvidldlurm
the quantity of water used for each of the purposes mentionad below

a) Spraying in mine pits.

b) Domestic purposas.

c) Processing, whereby water gets poliuted and poliutants are easily bio-
degradable.

d) Processing, whereby water gets polluted and the poliutants are not
easily bio-degradable.

industry shall take following measures for control of air poliution:
i) To avoid the dust generation from the drilling operations, wet-drilling s to be

i) Use of appropriate explosives for controlied blasting and avoiding
overcharging the blast holes.

iiiy Pt jon over OB dumps

w)mamdmmmmumwnumdmumn
controlied significantly by planting grasses on siopes and plants on dumps
scon after their formation.

v) To overcome the problems of dust generation form mine haul roads the
following steps are to be taken.

« Black topping of permanent roads like routes to coal handling plant,
permanent intemal roads elc.

« Water spraying on hau! roads and permanent transport routes at required
frequencies

«  Avenue plantation aiong roads.

vi)  Development of greenbeit along the roads, around the quarry and OB
dump which will serve a bamier to prevent the dispersion of dust.
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Effective dust suppression measures are 1o be taken up at pit head coal
handling plant (CHP). The crusher house shall be enclosed to the extent
possible and dust suppression arangement shall be provided at suitable
locations in the CHP. All the conveyors, screens, crusher etc., shall be
provided with covers to avoid fugitive dust during operation. The
following measures are to be adopted at CHP in order to control dust
emission:

*  Height of fall to be minimized at all coal transfer points.
* Intemal lining of chutes and bins shall be done to take care of

abrasion & dust.

= Continuous water spraying arangements shall be made for dust
supprassion,

8. The industry shall take following measures for control of noise pollution.

i)
ii)

iii)

)

v)

vi)

vil)

i)

Lining of chutes in coal handling plants for noise absorption,

Use of personal protective devices i.e. earmuffs and earplugs by workers,
exposed to high noise levels.

Creation of wide greenbelts of dense foliage between mine areas and
residential colonies.

Proper maintenance and turning of machinery.
Proper maintenance of plant and hinery and imp t on desig
of machines,

Acoustically designing operator's cabin in HEMM,

Greenbelt with species of rich canopy around the lease area and along
the roads.

Blasting operation to be camied out with proper hookup and optimum
explosive charge.

Solid Waste:

9. The topsoil & Over burden (Coal extraction over lying strata) of 584,77
M.Cu.m. excavated from project shall be stored separately at pre-determined
place and shall be utilized for spreading over extermnal dumps and internal
dumps as a part of reclamation

10.

The proponent shall follow the relevant provisions of the Municipal Sofid Waste
(Management and Handling) Rules,2000, for collection, segregation, storage,
processing of Municipal Solid Waste.

. The

Hazardous Waste (Management, Handling and Transboundary

Movement), Rules, 2008 and regulations notified by the MOES&F, GOI shall
be implemented.
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Other Conditions:

12. Thick green belt shall be developed along the boundary of the Mine. Green
bait o P shall be along with the expansion activity.

13. Mining operations shall not be undertaken in the forest land which
clearance

has not beon ined under the p of FC Act, 1980,
14 WMMM.MIWM.M”Mth
the Flood Protection Bund with disturt 1o the d users.
15. The industry shall with all the conditions in the
Envil ntal Ch dt. 06.02.2015 issued by MOE&F, GOI.
S/~
MEMBER SECRETARY
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E Sanathnagar, Hyderabad - 500018
b4

“TELANGANA STATE POLLUTION CONTROL BOARD
Paryavarana Bhavan, A-3, Industria! Estate,

¥hi 040-23887500

Faot: 040-23815631
Wehsite: tspch.coggov.in

RENEWAL OF CONSENT ORDER
//By Registered Post with Acknowledzement Dus/,’

-85Y  puadinezons,

Consent Order for Existing/New oraltered discharge of sevage and/ar trade eMunnts /outiss under
Sectlor: 25/26 of the Warer {Prevention & Control of Pollutian) Act. 1974 st amendment thareal,
Operation of the plant under section 21 of Alr (Prevention & Cantrel of Pollution) Act 1981 and
amendments thereof,

mmuh«mmmmumnmemmmm;.mmponumﬂ)
Act, 1974, under section 21 of Alr (Preventioe & Control of Pollution) Act 1301 [herslnafer
mwummmmemhﬂﬂmmhﬁmaﬂrh:

M/s. Singureni Colllerles Co, Ltd.,
Khalragura
Borjam (V). Tiryani Mandal,
Komaram Bheem (Asifabad) District - 504202
E-mail: env_bpa@sccimines.com
referrad o as “the Applicant’) authorized to operate the industrial plan: w discharge

(hereinafter
the eMuents fram the cutlets and the quantity of Emissions per hour from the chimneys a5
detalied below,

] Out lets for discharge of efMusnts:

Outlet  Outlet Description | Max Daily Dischargs Polnt of Disposal
No.. | ininn
1 | Mines excess water 9876 KLD The treated water partly 1o b reused |
discharge - 9780 XLD far dust suppression ad cleaning
+Washings - 96 KLD pumose snd balance trenved water
| Jet vut Ingo the surfoce dralnuge for
ground  water  rechwging
Agriculture.
2. | Domestic & Others SEKLD Septic tank followed by soalipit.

TOTAL | 9932 KLD =l

S.No Product Quantity 3
1 Coal Mining 3.75 MTPA |

Page | of'&
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This order s subject to the provisions of ‘the Acts’ and the Rules’ and amendments made

thereunder und Rirther subject to the terms and conditions Incorporated in the schedule AL B
enclosed to this order

This consent is vaild lor 2 period ending with the 304 day of September, 2022,

Sd/.
MEMBER SECRETARY
Ta
M /5. Singarend Collieries Co. Ltd.,
Open Cast Expansion Project,
Borjam (V), Tiryani Mandal,

Homaram Bheem (Asifabad) District - 504292,

Copy to:
1. The |CEZ, Zonat Office, R € Puram for information and necessary action,

2. The EE, Regional Oifice, Nizamabad for information and necessary action.
3. ToSEs(Cess) TSPCB, Hyderabad for information.

//T.CFB.OJ/

Joint Chief Envi r
Y’
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SCHEDULE-A

The applicant shall make applications through online fer renewal of Cansant (undar
Water and Air Acts) and Authorization under HWM Rules at Jeas: 120 days before Lhe
dace of expiry of this order, along with prescribed fee under Water and Air Acts for
obtaining Consent & HW Authorization of the Board. The applicant can ziso apply for
Auta Renewal of the CFO atleast 30 days befare the expiry of the Order as per ths
procedure and eligibility stipulated in the Board Clreular dr19.11.2015 (available in
Board's Website: hltrxfmpcbw.inlﬁwmrcuhmmj.

+ Concealing the factual data or submission of (alse informatien/ fabricated data and failure 1o

comply with any of the conditions mentionad in this order may resul: in withdrawal of tis
order and attract action under the provisions of relevant pellution controf Acts

Any person aggrieved by an order made by the State Board under Saction 25, Secrion 76,
Section 27 of Water Act, 1974 or Section 21 of Air Act, 1981 may within thirty days from the

Alr Rules 1982 to such authority (heceinafter reforred to as the Appellate Authority)
constituted under Section 28 of the Water(Prevention and Control of Pollution) Act, 1974 and
Section 31 of the Alr{Prevention and Control of Pollution) Act, 1981,

The Industey may explore the possibility of tapping the solar energy for their energy
requirements.

All the cenditions stipulated in the Schedule - A of the earller tombined CFO & HWA crder
WMMMONWZOIG-M Date:10.06.2016 remalns same, The industry should
ensure consistence compliance of each condition of Schedule-A.

The Board reserves its right to modify above conditions or stipulate any further conditions and
to tzke action Inchiding revoke of this arder in the interest of protection of public health and
environment.

SCHEDULE -8B

Special Conditions

L

2

The industry shall scrupulously comply with all the terms & conditions stipulatad in the EC
obtained from MoE&F, GO1 on 06,02.2015

The effluent discharged shall not contain constituents in excess of the tol=rance Hmits
prescribed below.

L ParameterNo. ]
g

| pH

 __550-900
l Total Suspend ed Sollds (TS5) . 1 HI—'—%

| ) ingf!
1 COD | 250n

The industry shall fle the water cess returns in Form-| as required under section (5} of Water
{Prevention and Contro) of Pollution) Cess Act, 1977 on or befure the Sth of avery calendar
month, showing the quantity of water consumed in the previous monch along with water
meter readings. The industry shall remit water cess as per the assessment orders as and when
issued by Board.

The Indusiry shall take steps to reduce water consumption to the extent possible and
consumplion shall NOT exceed the quantities prescribed helow.

| :
}-—%1& fm&mmm%n.nmmm |

f——— washing of HEMM)
2 Domesti
3 Service water
Total :
X ine | _11430xip |

Page Jof 6
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The indusiry shall comply with Ambient Air Quality Standards for the Suspenced Particulate
Matter (SPM). Respirable Particulate Matter (RPM), Sulphur Di-oxide (S02) & Oxides of
Nitrogen [N0x) concentration In downwind direction considering pre-dominant wind direction,
et adistance of 500 mts from the following dust generating sources, as prescribed below:

Dust Gererating Sources:

Loading or unioading haul road, Coal Transportation Road, Coal Handling Plant (CHP), Railway
Shiding. Elasting, Drilling. Overburden dumps or any othsr dust generating external scurces,
nesrby road ete,

| 5. | Parameters Time woighted Average | Standards In ug/m?
Ne

ENE | Annual Average 350
; " 24 Hrs 500
"2 | RPM(Size<10um) |  Annual Average 180
. 24 Hrs 250
3 [so2 i Annual Average 80
_ 24 Hrs 120
4. | Oxides of Nitrogen as Annual Average 80
%02 24 Hry e 120

Hoise Lavels Daytime (6AMto 10 PM)-75dE (A)
Nighttime (10 PMw 6 AM) - 70 di [A).

The Company shall not facrease the capacity beyond the permitted capacity, without
ohtaiaing CFE & CPO of the Board.

The Company shall comply with the Notification No. GSR 02 (E) dt: 02.01.2014, issued by
the Mialsiry of Environment % Forests, Govt. of India regarding supply of Raw or blended
or banoficiated Coal to the Thermal Power Plants with stipulated Ash content.

The Company shall provide water sprinkling system at Coal yards.

The Company shall ensure comtinuous water sprinkling on haul roads, at the coa!
handiing facility and at other sources of dust emissions.

< The campany shall provide the fixed water sprinkling arrangements for the complete

ilaul Roed.

The Company shall provide water sprinklers and dust collection system at all transfer
points and dust collection system to the Coal crusher.

The industry shall take up black topping of permanent roads like routes to Coal Handling
Plant, permanent internal roads etc,, in a time bound manner.

- The company shall provide necessary treatment system for treatment of waste water

generated from workshops, washing of HEMM & excess mine water to be discharged
from the mine, before commissioning of the Mine.

. The Company shall easure covering of coal trucks with tarpaulin to avoid spillages of

coal pnd fugltive emissions due to transportation af coal.
The Company shall sdopt eco-friendly mining practices.

The Conpaay shall undertake only wet drilling & shall ensure maintenance of adequate
measures Lo mitigate dust generation from drilling operations.

- The Com pany shall adopt blasting technigue using shock tube and delay detonators.
- The Company shall develop and malntain greenbelt ail along haul roads and CHP.
- The Comnpany shall take all measures for control of Coal dust nuisance and Air Pollution

i Rechinl & Rebbena Rallway slidings. The Company shall erect a permanent sheeting all
slong the Rechini & Rebbens railway slidings, Instead of net cloth. The Company shall
sdopt centinuous water sprinkling at these Railway slidings. The Coal shall be wetted
before loading into wagons and water spraying shall be done while unloading of Ceal by
sperating mobile Sprinklers. The Company shall maintain records of water sprinkiing at
these Ratlway siidings.
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zo.mumpnymm“mmuaahﬂww. 2017 a5 committed by
the industry during the mecting and vide letter dt, 26.05.2017.

21 mummnmq-summmmmmmw;mu
the State Government.

22. The Company shall provide and maintain Electro-magnetic water meters (or recording
water consumption for Dust suppression and domestic purposes.

23. The natural drainage of water shall be maintained. Dump sites shall not cross any
streams, water flow from the Mining Lease Area, even during the monsoos, shall be frss
armmmtnduﬂoﬂnmmlhdmrqnlﬂym

24. Dumping of averburden, if done, shall use the retreating pyramid bench fosmation with
concurrent, physical and blological reclamation. Dumps shall be centoured and
provided with relief control and stabilized. Dump tops shall be compacted, leveled and
be properly drained.

25. Soll binding and nitrogen fixing plants shall be planted in the Mining Tease Arca.
Blmmmmmhﬁmhmmm&mpmmﬂlhp&m
appropriate quick growing grass & shrubs and the second phase shall grow slowsr
growing native shrubs & trees.

26. The Company shall take all possible meusures far artificlal recharge of ground water by
implementing corrective measures.

17. The Company shall comply with all the relevant provisions of the Utilizaticn of the Fiy
Ash Notification issued by MoEF & €L, Govt. of India,

28 mmurylhalmwlymdlemdiﬁwsmhmd In the EC Order issued by MoEF
& CFE Order issued by the Board.

29. All waste material shall be accommadated within the Mining Lease Area.

30. The industry shall fix sensor activated water spraying plungers al unloacing poinig to conserve
the water and 1o make the system full proof mechanism.

31 The industry shall minimize the height of fall of coal at all coal translur peinis.

32, The industry shall construct garland drains aleng the dumps aad within the lease area to
resteict the suspended sollds entering into the natural water regime as well as (0 prevent the
starm water entering the lease arpa.

33. The industry shall provide impact rollers at fer points to d.
Handling Plant (CHP).

pen the noise (=vels at Coal

34. The industry shall reuse the treated workshop effluents for dust separation avd for raising
Plantation within the workshop premises.

35, Check dans and fitar beds shall be constructed to protect from stream runoffs,

36. Ground water table levels shall be monitored every season. Any lewering of the ground water
table In comparison to the previous season shall be reported to the Board immediately.
Discarded pits shall be altowed to M1l with water.

37. Vehicles shall be well maintained and engine idling shall be minimnized, Vebicle cabs shal) be
made dest-proof and sir-conditioned.

38. All the dumped over burden shall be covered with top soil and also the refillad ars of the mins
After covering with topscil, afforestration shall be done on the dumps and refilles mining arra
with local species of traes.

39, Crushers at CHP shall be operated with high efficiency bag filters, water speinkling system shall
be provided to check fugitive emissions from crusd § operations, hauling reads, transfer
points ez,

40. The inclustry shall adhare to the following teclinlques propesed in E1A / EMP Tepori
a. Contrel Blast Technigue shall be strictly implementod.

Page 50f6
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L. They shall have & 50 meter wide green belt around the mine and beyond that they shall
wrovide a fencing as a measure to prevent accidents.

€ Tha preponent shall conserve the top soll for use in re-farestation programme and for

rovering the over burden dumps and retiled mine for regeneration of forest and for
isveloping green belt. The topsoll shall be reserved for further refilling.

#1. The applicant shall submit Environment Statement in Form V before 300 September of every
yearas per Rule No.14 of E(P) Rules, 1986 & amendments thereo!,

42. The conditions are without prefudice to the rights and contentions of this Board In any Hon'ble
Court of Law.

MEMBER SECRETARY

Ta

M/s. Singaren! Collicries Co. Ltd.,

Khairagura Open Cast Expansion Project,
Borjam (V), Tiryani Mandal,

Komaram Bheem (Asifabad) District - 504292,

//T.CEB.O//

lo‘lul: gl.’h.f Bnﬂmumuﬂr;mr
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The Singareni Collieries Company Limited

(A Government Company)

Khairagura Opencast (P) BPA Area

Day wise Rain Fall Data 2006 in mm

Date | Jan Feb | Mar | Apr May Jun Jul Aug Sep Oct | Nov | Dec | TOTAL
1 - - - - - - - - - 17.0 1 -
2 - - - - - 6.0 - 15.0 - - - -
3 - - - - 5.0 - 140.0 | 300 - - - -
4 - - - - - - 140 | 1340 7.0 - 17 -
5 - - - - - - - 385 8.0 - - -
6 - - - - - - - - - - - -
7 - - - - - - - - - - - -
8 - - - - - - - - - - - -
9 - - - - - 50 - - - - - -
10 - - - - - - - - - - - -
1 - - - - - - - - - - - -
12 - - - - - - - 130 - - - -
13 - - - - - - 16.0 - - - - -
14 - - - - - - - - 5.0 - - -
15 - - - - - - - 2.0 10 - - -
16 - - - | 800 - - - 130 - - - -
17 - - - - - - - 15 80.0 - - -
18 - - - - 9 - - - 450 - - -
19 - - - - 13 - - - 8.0 - - -
20 - - - - - 448 | - - 6.0 - - -
21 - - - - - 15.0 - - 5.0 - - -
22 - - - - 1 50 - - - - - -
23 - - - - 297 | 20 | 190 - 6.0 - - -
24 - - - - 10 - - - - - -
25 - - - - - - 50 - - - - -
26 - - - - - - 100 - 2.0 - - -
27 - - - - - 10 | 50 - - - - -
28 - - - - - 200 | 75 - - - - -
29 - - - - - 110 - - 230 - - -
30 - - - - - - 250 | 40 - - - -
31 - - - - - - - - - 12 - -

Total 0 0 0 80 67.7 109.8 | 2415 | 2510 | 206.00 | 29.0 18 0 1003.0

Day wise Rain Fall Data 2007 in mm

Date | Jan Feb [ Mar | Apr May Jun Jul Aug Sep Oct | Nov | Dec Total
1 - - - - - - - 35 - 8 - -
2 - - - - - - - 6 7 - - -
3 - - - - - 6.2 - 13 1 - - -
4 - - - - - 10 - - - - - -
5 - - - - 10 - - 4 23 3 - -
6 - - - - - - - 42 7 30 - -
7 - - - - - 2.3 7 11 - - - -
8 - - - - - - - - - - - -
9 - - - 14 - 265 - - 6 - - -
10 - - - - - - 3 - - - - -
1 - - - - - 2 - ] ] - - -
12 - - - - - 10.6 10 i - - - -
13 - - - - - 3 36 - - - - -
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The Singareni Collieries Company Limited

(A Government Company)

Khairagura Opencast (P) BPA Area

14 - 25 35 - - 18 -
15 - - - 35 - - -
16 - - - 8 - 25 -
17 - - - 05 - 51 -
18 - - 1 - - - -
19 - - - 05 - 7 -
20 22 - - 35 - - -
21 - - - 21 16 - -
22 - - 21 6 - - -
23 - 5 1 6 9 3 -
24 - - 15 - 40 - -
25 - - 2.1 - 30 - -
26 - - 5.4 - 3 - -
27 - - 8 - 1 - -
28 - - 25 1 - - -
29 - - 1 15 - 43 -
30 - 05 1 - - 3 -
31 - - - - 2 - -
Total 36 18| 1611 | 184 | 1925 | 195 41 8276
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Day wise Rain Fall Data 2008

Date | Jan Feb [ Mar | Apr May Jun Jul Aug Sep Oct | Nov | Dec | TOTAL
1 - - - 1 - - 17 2 - - - -
2 - - - - - - 45 4 - - - -
3 - - - - - - - 105 - - - -
4 - - - - - - - 54 2 - - -
5 - - - 14 - 9 - - - - - -
6 - - - - - 7 8 - 34 - -
7 - - - - - - 13 - 8 - - -
8 - - - - - - - 21 7 14 - -
9 - - - - - - 10 8 20 - - -
10 - - - - - 12 3 9 5 - - -
1 - 16 - - - 48 - 1 28 - - -
12 - - - - - - - - 12 - - -
13 - - - - - - - 8 2 - - -
14 - - - - - - - - - - - -
15 - - - - - - - 3 - - - -
16 - - - - - - - - - - - -
17 - - - - - - - - - - - -
18 - - - - - - 5 - - - - -
19 - - - - - - 1 - - - - -
20 - - - - - - - - - - - -
21 - - - - - - 7 - 37 - - -
22 - - - - - - 8 - ] - - -
23 - - 19 - - - 13 - - - - -
24 - - - - - 27 - - - - - -
25 - - - - - - 13 8 - - - -
26 7 - 10 - - 48 - - - - - -
27 - - - - - 5 36 - - - - -
28 - - 9 - - - 1 36 - - - -
29 - - 94 - - - 2 1 - - - -
30 - - - - - 19 38 ] - - - -
31 - - - - - - - - - - - -

Total 7 16 132 18 0 175 230 281 122 48 0 0 1029.0




466

Day wise Rain Fall Data 2009

DATE | Jan Feb | Mar | Apr May Jun Jul Aug Sep Oct | Nov | Dec
TOTAL

1 - - - - - - - - 16 4 - -
2 - - - - - 15 - - 32 1 - -
3 46 12

4 - - - - - - - - - 2 - -
5 - - - - - 1 - - - 9 - -
6 - - - - - - - - - - - -
7 - - - - - - - - - - - -
8 - - - - - - 8 - - 9 - -
9 - - - - - - 10 - - - - -
10 - - - - - - 9 21 - - 6 -
1 - - - - - 1 - 5 - - - -
12 - - - - - - - 73 - - - -
13 - - - - - - 14 6 - - - -
14 - - - - - 10 8 - - - - -
15 - - - - - - - 2 - - - -
16 - - - - - - - - - - - -
17 - - - - - - - - - - - -
18 - - - - - - - - - - - -
19 - - - - - 9 15 25 - - - -
20 - - - - - - 3 1 - - - -
21 - - - - 14 - - - - - - -
22 - - 15 - - - - - - - - -
23 - - - - - - - 10 - - - -
24 - - - - - - - 8 - - - -
25 - - - - - 12 - 10 - - - -
26 - - - - - 16 - 12 - - - -
27 - - - - - 70 12 1 - - - -
28 - - - - - - - - - - - -
29 - - - - 3 - - - - - - -
30 - - - - - - - - - - - -
31 - - - - 16 - - 7 42 - - -

Total 0 0 15 0 33 154 125 181 90 47 6 0 651
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Day wise Rain Fall Data of 2010

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - - - 14 - 2 - 3 -
2 - - - - - - 1 - - 2 - -
3 - - - - - - 17 3 38 - - -
4 - - - - - - - 8.5 33 - 2 -
5 - - - - - - 2 64 3 - - -
6 - - - - - - 26 74 - - - -
7 - - - - - - 10 2 68 - - 2
8 - - - - - - - 3 13 - - 2
9 - - - - - - 4 - - - - -
10 - - - - - - 14 - - - 3 -
1 - - - - - - 20 72 18 - - -
12 - - - - - 4 13 16 - - - -
13 55 - 16 - - - - 1 - - - -
14 - - - - - 17 - - - - - -
15 - - - - - - - 11 20 27 - -
16 - - - - - 6 - 7 5 35 - -
17 - - - - - 9 21 9 - - - -
18 - - - - - 6 - 30 1 1 - -
19 - - - - - - - 47 - 1 - -
20 - - - - - - 29 - 2 - - -
21 - - 2 - - - 51 - - 24 - -
22 10 - - - - - 6 - - 4 - -
23 - - - - - 7 - - - 1 - -
24 - - - - - - 46 11 - - - -
25 - - - - - 8 1 - - - - -
26 - - - - - 15 3 - 15 - - -
27 - - - - - 9 25 8.5 - - - -
28 - - - - - 14 4 - - - - -
29 - - - - - - 136 18 - - - -
30 - - - - - - 3 64 - - - -
31 - - - - - - 3 - - - - -
Total 65 0 18 0 0 95 469 449 218 95 8 4 1421.0
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Day wise Rain Fall Data of 2011

Jan Feb | Mar | Apr May Jun Jul Aug Sep Oct | Nov | Dec
Date TOTAL
1 - - - - - - - 36 2 - - -
2 - - - - - - 2 2 9 - - -
3 - - - - - - 6 24 1 - - -
4 - - - - - - - - - - - -
5 - - - - - - 25 2 - - - -
6 - - - - - - 75 - - - - -
7 - - - 3 - 15 2 12 15 - - -
8 - - - - - - 5 13 16 - - -
9 - - - - - - 3 5 - - - -
10 - - - - - - - - - - - -
1 - - - - - - - - - - - -
12 - - - - - - 22 9 - - - -
13 - - - - - 2 20 2 - - - -
14 - - - - - 1 7 - - - - -
15 - - - - - - - - 30 - - -
16 - - - - - - - - 4 - - -
17 - - - - - - - 2 - - - -
18 - - - - - - 2 24 20 - - -
19 - 2 - - - - 5 5 19 - - -
20 - 15 - 6 - 1 - - - - - -
21 - 50 - - - - - - - - - -
22 - 11 - - - - - - - - - -
23 - - - - 11 - 4 11 - - - -
24 - - - - 3 - - 6 - - - -
25 - - - - - 1 - - - - - -
26 - - - 2 - 39 - 46 - - - -
27 - - - - - 21 6 71 - - - -
28 - - - - - - 45 - - - - -
29 - - - - - - 65 - - - - -
30 - - - - - - 4 2 - - - -
31 - - - - 5 - 17 19 - - - -
Total 0 78 0 11 19 100 315 291 116 0 0 0 930.0




469

Day wise Rain Fall Data of 2012

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 3 - - - - - - - - - 2 -
2 4 - - - - - 6 - 50 44 4 -
3 - - - - - - 8 32 8 8 -
4 - - - - - - - 6 3 5 - -
5 - - - - - - 22 2 13 - - -
6 - - - - - - 2 3 - - - -
7 - - - - - - 1 - - - - -
8 - - - - - - 10 4 9 - - -
9 - - - - - 10 2 18 15 - - -
10 - - - - - 1 - - - - - -
1 - - - - - - - 7 - - - -
12 - - - - - - 1 3 3 - - -
13 - - - - - - 30 - - - - -
14 - - - - - - 3 - 4 - - -
15 - - - - - 22 25 4 15 - - -
16 - - - - - 18 54 - - - - -
17 - - - - - - - 2 11 - - -
18 - - - - - 25 3 32 - - - -
19 - - - - - 30 2 13 7 - - -
20 - - - - - - 4 - 15 - - -
21 - - - - - - 7 4 - - - -
22 - - - - - - 33 121 5 - - -
23 - - - 2 - - 8 - - - - -
24 - - - - - - 12 126 - - - -
25 - - - - - - 56 3 - - - -
26 - - - - - 3 41 25 - - - -
27 - - - - - - - 2 - - - -
28 - - - - - 17 - - - - - -
29 - - - - - - 2 6 2 - - -
30 - - 4 - - - 20 13 30 - - -
31 - - - - - - 7 - - - - -
Total 7 - 4 2 0 126 351 175 214 57 14 0 950.0
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Day wise Rain Fall Data 2013

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - - - 2 19 - 42 - -
2 - - - - - - 1 1 - 31 - -
3 - - - - - - 8 - - 40 - -
4 - - - - - - 2 - - - - -
5 - - - - - 10 24 9 - - - -
6 - - - - - 3 12 39 - 20 - -
7 - 10 - - - - 4 - - 19 - -
8 - - - - - - - 12 8 18 - -
9 - - - - - 4 - 7 1 8 - -
10 - - - - - - - 1 1 - - -
1 - - - - - 8 28 - - - - -
12 - - - - - 2 3 13 - 3 - -
13 - - - - - 89 - 11 4 - - -
14 - - - - - 85 - 23 - - - -
15 - 61 - - - - 48 47 26 - - -
16 - 2 - - - - 29 30 2 - - -
17 - - - - - - 8 1 22 - - -
18 - - - - - - - 5 1 - - -
19 - - - 4 - 14 164 6 - - - -
20 - - - - - - 24 15 41 - - -
21 - - - - - - 4 1 39 3 - -
22 - - - - - - 173 - - 7 1 -
23 - 2 - 21 - 13 92 2 - 0 - -
24 - - - - - 20 18 - - 27 - -
25 - - - - - 18 2 - - 6 - -
26 - - - - - - - - - 7 - -
27 - - - - - - 13 20 13 - - -
28 - - - - - 2 - 4 4 - - -
29 - - - - 10 - - - - - - -
30 - - - - - 1 32 - - - - -
31 - - - - - - 63 - - - - -
Total 75 0 25 10 269 754 266 162 231 1 0 1793.0
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Day wise Rain Fall Data 2014

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - 5 - - - 1 - - -
2 - - 2 - - 6 - - - - - -
3 - - 7 - 3 - - - - - - -
4 - - 3 - - - 5 12 - - - -
5 - - - - - - 5 3 - - - -
6 - - 28 - - - - 6 127 - - -
7 - - - - - - 15 - 59 - - -
8 - - 55 1 44 - 12 - - - - -
9 - - 15 1 1 - - - - - - -
10 - - 5 - - 13 - - - - - -
1 - - - - - 7 1 - - - - -
12 - - - - - - - - - - - -
13 - - - - - 23 5 1 - 1 - -
14 - - - - - - 5 8 2 - - -
15 - 1 - - - 2 3 9 - - - -
16 - - - 5 - - - 3 - - - -
17 - - - 14 - 58 - 8 - - - -
18 - - - - - - - - - - - -
19 - - - 2 - - 7 - - - - -
20 - - - - - - 20 2 - - - -
21 - - - - - - 10 46 - - - -
22 - - - - - - 4 2 - - - -
23 - - - - - - - - - - - -
24 - - - - - - - - - - - -
25 - - - - - - - 30 - 1 - -
26 - - - - 12 - 15 - - 3 - -
27 - 4 - - - - 5 32 - - - -
28 - 6 - - - - 5 16 - - - -
29 - - - - - - - 10 - - - -
30 - - - - 2 - - 30 - - - -
31 - - - - - - - 6 - - - -
Total 0 1 115 23 67 109 17 224 189 5 0 0 860.0
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Day wise Rain Fall Data 2015

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - - - 8 - - - - -
2 13 - 47 - - 7 12 - - - - -
3 25 - - - - - - 2 26 - - -
4 - - - - 1 14 - 2 - - - -
5 - - - - - - - 6 - - - -
6 - - - - - - - 2 - - - -
7 - - - - - - - 6 3 - - -
8 - - 3 - - - - 1 1 - - -
9 - - - - - - - 53 - - - -
10 - - 9 - - - - 3 - - - -
11 - - - 13 - 5 - 17 - - - -
12 - - - 8 - 2 - 28 2 - - -
13 - - - 2 - 2 - 1 9 - - -
14 - - - - - 16 - - - - - -
15 - - - - 8 22 - - 3 - - -
16 - - - 16 - 6 - 16 82 - - -
17 - - - - - - - 15 45 - - -
18 - - - - - 45 2 3 21 - - -
19 - - - - - 15 1 9 - - - -
20 - - - - - 72 - - - - - -
21 - - - - - 36 29 6 - - - -
22 - - - - - 9 31 - - - - -
23 - - - - - - 30 - - - - -
24 - - - - - 4 14 - - - - -
25 - - - - - 6 - - - - - -
26 - - - 2 - 1 - - - - - -
27 - - - - - - - 12 - - - -
28 - - - - - - - 9 - - - -
29 - - 18 - - - - - - - - -
30 - - 20 - - 8 - - - - - -
31 - - - - - - - - - - - -
Total 38 0 97 41 9 270 137 191 192 0 0 0 975.0
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Day wise Rain Fall Data 2016

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - - - 5 - - - - -
2 - - - - - - 11 - - - - -
3 - - - - - 5 - - - - - -
4 - - 4 - - - 5 - - - - -
5 - - - - - 5 8 - - - - -
6 - - - - 20 6 - - - - - -
7 - - - - - 1 - - - - - -
8 - - - - - - 35 - - - - -
9 - - - - - - 110 - - - - -
10 - - - - - - 28 - - - - -
11 - - - - - 30 45 - - - - -
12 - - - - - 6 - - - - - -
13 - - - - - 4 - - - - - -
14 - - - - - 1 - - - - - -
15 - - 23 - - - 3 - - - - -
16 - - 7 - - - - - - - - -
17 - - - - - - - - - - - -
18 - - - - - - 44 - - - - -
19 3 - - - - - 6 - - - - -
20 - - - - - - 25 - - - - -
21 - - - - - - 78 - - - - -
22 - - - - - - 85 - - - - -
23 - - - - - 7 - - - - - -
24 - - - - - - - - - - - -
25 - - - - - 3 6 - - - - -
26 - - - - - 4 95 - - - - -
27 - - - - - 8 - - - - - -
28 - 1 - - - 45 - - - - - -
29 - 71 - - - 50 - - - - - -
30 - - - - 5 3 - - - - - -
31 - - - - - - - - - - - -
Total 3 72 34 0 25 178 589 0 0 0 0 0 901.0
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Day wise Rain Fall Data 2017

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date
TOTAL
] - - - - - - - 12 - - - -
2 - - - - - - 10 - 5 - - -
3 - - - - - - 1 - 47 - - -
4 - - - - - - 12 2 - - - -
5 - - - - 2 4 15 - - - -
6 - - - - - - - - 4 - -
7 - - - - - - - 15 2 - -
8 - - - - - 22 - 1 - - - -
9 - - - - - 1 - 47 - - - -
10 - - - - - 5 8 - - - -
1 - - - - - - - 5 - 1 - -
12 - - - - - 20 7 - - 10 - -
13 - - - - - - - 16 18 - - -
14 - - - - - - 28 6 4 - - -
15 - - 1 - - 16 2 13 8 - - -
16 - - 12 - - - 3 - 4 - - -
17 - - - - - 10 3 - 2 - - -
18 - - - - - 12 30 29 20 - - -
19 - - - - - - - 24 - 13 - -
20 - - - - - - 3 2 3 2 - -
21 - - - - - - - - 6 - - -
22 - - - - - 22 - - 10 - 25 -
23 - - - - - - - - - - - -
24 - - - - - - - 13 - - - -
25 - - - - - 15 - 5 - - - -
26 - - - - - 12 - 20 - - - -
27 - - - - 15 8 - ] ] - - -
28 - - - - 8 - - 20 18 - - -
29 - - - - - - - 5 - - - -
30 - - - - - 4 - - - - - -
31 - - - - - - - - - - - -
Total 0 0 13 0 25 161 132 221 161 42 25 0 780.0
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Day wise Rain Fall Data 2018

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - 4 - - 28 6 - - -
2 - - - - - - - - 22 - - -
3 - - - - - - - - - - - -
4 - - - 21 - 12 30 - - - - -
5 - - - - - - 52 - - - - -
6 - - - - - - 15 6 1 - - -
7 - - - - - 82 7 25 - - - -
8 - - - 10 - - 54 - - - - -
9 - - - - - 5 42 - - - - -
10 - - - - - 37 5 11 - - - -
1 - - - - - 8 16 110 12 - - -
12 - 20 - - 12 3 5 10 - - - 82
13 - - - - - - 5 3 - - - -
14 - - - - - - 3 - - - - -
15 - - - - - - 20 95 - - - -
16 - - 15 - 3 - 10 12 - - - -
17 - - - - - - 2 - - - 22
18 - - - 6 3 - - 2 - - - 1
19 - - - - - - - 2 - - - -
20 - - - - - - 30 100 37 - - -
21 - - - - - 4 3 - 49 - - -
22 - - - - 45 20 - 5 10 - - -
23 - - - - 4 - - - - - - -
24 - - - - - - - - - - - -
25 - - - - - - - - - - - -
26 - - - - - 32 - 10 - - - -
27 - - - - - 35 - - - - - -
28 - - - - - 21 - 23 - - - -
29 - - - - - - - - - - - -
30 - - - - 22 - - - - - - -
31 - - - - 5 - 10 55 - - - -
Total 0 20 15 37 98 259 309 497 137 0 0 105 1477.0
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Day wise Rain Fall Data 2019

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - - - 12 35 - - - -
2 - - - - - - 15 55 7 - 1 -
3 - - - - - 20 13 32 16 - - -
4 - - - - - - 6 - 1 1 - -
5 - - - - - - 20 - 6 - - -
6 - - - - - - 13 18 24 - - -
7 - - - - - 1 2 20 18 - - -
8 - - - 10 - - 33 28 13 - - -
9 - - - - - - 7 12 - - - -
10 - - - - - - 2 2 - - - -
1 - - - - 5 - - 3 - - -
12 - - - - - - - 14 3 - - -
13 - - - - - - - 10 5 - - -
14 - - - - 6 - - 12 3 - - -
15 - 5 - - - - - - 1 - - -
16 - - - - - 2 - - 2 - - -
17 - - - - - - - 1 12 19 - -
18 - - - - - - 18 - 9 7 - -
19 - - - - - - 3 35 35 - -
20 - - 5 - - 9 12 5 - 4 - -
21 - - - 5 7 - - 2 2 2 - -
22 - - 2 - - 37 - 85 - - -
23 - - - - - 2 - 54 1 - - -
24 - - - - - 10 - 16 12 33 - -
25 16 - - - - - 12 4 6 2 - -
26 11 - - - - - 8 3 20 9 - 2
27 - - - - - - 10 - 12 - - -
28 - - - - - 22 51 - - - - -
29 - - - - - - 110 6 - - - -
30 - - - - - 3 3 44 - 8 - -
31 - - - - 5 - - - - 1 - -
Total 27 5 7 15 23 16 350 458 221 121 1 2 1346.0
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Day wise Rain Fall Data 2020

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - - - 5 26 - - - -
2 6 - - 4 - 1 5 6 - - - -
3 4 - - - - - 10 25 - - - -
4 - - - - 1 - 6 - - - - -
5 - - - - - - 54 16 - - - -
6 - - - - 10 6 - 12 - - - -
7 - 4 - - - 6 - 28 33 - -
8 - 7 - - 7 2 - - 18 - - -
9 2 - - - 5 4 8 11 - 2 - -
10 - - - 2 - 23 24 6 2 5 - -
11 - - - - - 2 5 - - - -
12 - - - - - 15 - 7 6 9 - -
13 - - - - - 2 - 6 39 - - -
14 - - 3 2 - 2 91 6 - 9 - -
15 - - - - - 42 20 11 32 - - -
16 - - - - 4 43 3 36 35 - - -
17 - - - - - - 12 41 33 6 - -
18 - - - - - - - 33 6 22 - -
19 7 - - - - - 72 8 4 - - -
20 - - - 6 - 5 5 12 11 - 1 -
21 - - - - - 6 - 6 33 - - -
22 - - - - - 5 22 - 3 - - -
23 - - - - - - 15 2 - - - -
24 - - - - - - 21 - - - - -
25 - - - - - - 5 63 - - -
26 - - - - - - - 2 - - - -
27 - - - 10 - 20 2 2 - - - -
28 - - - - - - 172 17 - - - -
29 - - - - 10 - - - - - - -
30 - - - - - 1 - - - - - -
31 - - - - 4 - - - - - - -
Tg;al 19 il 3 24 41 189 563 291 313 86 1 0 1541.0
Rainy | 2 1 5 7 16 21 21 14 7 1 0 99
Days
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Day wise Rain Fall Data 2021

Jan Feb Mar Apr May Jun Jul Aug Sep Oct Nov Dec
Date TOTAL
1 - - - - - 1 54 - 10 - - -
2 - - - - - 2 1 - 2 - - -
3 - - - - 11 - - - 26 - - -
4 - - - - - 18 - - 1 - - -
5 - - - - 6 4 - 2 6 - - -
6 - - - - 1 - 8 - 25 - - -
7 - - - - - 1 7 2 4 - - -
8 - - - 2 - 28 2 1 2 - - -
9 - - - - - 6 2 - - 3 - -
10 - - - - - 21 64 - 48 - - -
11 - - - - 1 8 2 - 2 - - -
12 - - - - - 1 18 - 5 - - -
13 - - - - - 28 17 15 8 - 1 -
14 - - - - - 105 16 - 2 - 1 -
15 - - - - - 8 1 30 10 - 1 -
16 - - - - 12 1 1 41 - 34 1 -
17 - - - - - 8 - 1 - - - -
18 - 13 - - - - 18 - - - -
19 - - - 2 7 6 - 15 - - 1 -
20 - - - - - 1 62 1 17 - - -
21 - - - - - - 1 - 4 - - -
22 - - - - - 5 185 - - - 1 -
23 - - - - - - 5 - - - - -
24 - - - - - - 14 4 - - - -
25 - - - - - 1 - 13 - - - -
26 - - - 5 - 1 - 8 4 - - -
27 - - - - - 113 2 34 56 - - -
28 - - - - - - 2 6 28 - - -
29 - - - - 2 - - 32 - - - -
30 - - - - - 18 - 8 - - - -
31 - - - - - - - 7 - - - -
Tg;al 0 13 0 9 40 415 474 238 260 37 6 0 1492.0
Rainy |, 1 0 3 7 22 20 18 19 2 6 0 98
Days
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Day wise Rain Fall Data 2022
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IN THE HON’BLE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE BENCH
AT: CHENNAI

Original Application No. 39 of 2022

INTHE MATTER OF:

Gedam Dilip Kumar
... Appellant

VERSUS
The Singareni Collieries Company
Limited

rep. by its Chiarman and Managing
Director

... Respondents

Counter Affidavit on behalf of
Respondent No.1 & 9

(Singareni Collieries Company
Limited)

Filed On:

A/ﬁ
I/
=N

Sri, A,Sanjeev Kumar,
Advocate.Hyderabad
Counsel for Singareni Collieries

Company Limited



